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A.L.C.C. RECORDS— = :
Motion for adjowrnment 7¢ - failure to
52 make proper arrangements to prevent
destruction of —— at Allahabad. 66.
ARP. ALLOWANCE— .
See “*Allowance(s)’’.
MUHAM-

ABDULGHANI, MAULVI
MAD—
Banking Companies Bill—

Motion to circulate, 1089, -
Motion for adjonrnment re sinking of
S.8. “Cormorant”. 9:
Motion
Election of a Member to the Standing
Committee for the Food Department,

ro— *

I\Ilembers to the Central

Board of Education. 652-55.
Food s on. 160.
Position of Indians in South Africa and

E Africa. 306.
Public Debt (Central Government) Bill—
Motion to  Consider. 673-74. 5
Consideration of clanses, 808-09.
Question re— . s =
Av(gapce i]l'en:limtionv of Spudi dues from
“Haj pilgrims. 594.
AIIég‘eﬂP bribe to - Income-tax = Officer,
Gaya. 1123 =
Appointment - of  Post-War  Planning
Officer under Posts and Telegraphs
Department, 28.
Certain clerical vacgneies filled in the
Chief Mechanical Engineer’s —Office,
~ Bengal and Assam Railway. 47
E ! & of Archsological Depart-

ment. - 1006.

Divectors, Inspectors, etc., in Industries
and Civil Supplies  Department.
1007-08.

Economic and Industrial. backwardness
-~ of Muslim Nation in-India. 202.
the
Departinent. 49-50.
Government of India Contribution to-
_ wards acquisition of Lands for exten-
sion of Greater Patna. 1096.
Tnspectors of the Posts and Telegraphs
Department. 2
TLand officer
Trust. 1005, b
. Muslim *quota ofs  Apprentice — Train

Meteorological

in Delhi Im‘provemeixh

Examiners on Bengal and ~ Assam
Railway.
Muslims in various grades of Food

Departmient of certain Railways. 950.
Non-supply of Suji at Delhi -Ration
Shops. 1006. 7

Officers of Class I, -etc.. granted exten-
sions of service in Posts and Tele- &
graphs and Meteorological ~ Depart-
ments. 27-28.

Panel of Apprentice Train Examiners
(]]8 Bengal and Assam Railway. 709~ — ©

Pancity of Muslim Telegraph Masters =
and “Wireless operators.. 28-29. Sy

Post of Labour ~Welfare Officer, for
Government of India Presses. 1

Prog‘rumme for Post-War Planning and
Development.  201-02. -
Pronigtions to clerical grade, “D’" in the

Office of Chief Mechau Engincer,
Bengal add Assam Railway. 47,
Realizations Sale of Nationdl

ficates. 1095-86.
nd training of  Engineer~
ors and Wireless Opera-

Savings (
itment
ng Supery
tors. 939-49, -
Recruitment in  temporary —Gazetted
Posts under Posts and Telegraphs and

Meteorological Departments. 28.

Recruitment: -of — Apprentice  Train
Lxaminers on Bengal and” Assam
Railway. 710,

Recruitment - of Inspectors ‘under Posts
and Telegraphs Department. 28 =
Selection Boards on Bengal and Assam:
Railway. 710. X %
Staff of and leases by Delhi Improve-—
ment Trust. 1004-05. = =G
Standard cloth of inforior quality. 1007.-
Stipends to apprentices receiving train-
ing at Jamalpur, East Indian Rail=
way.- 923: z
Training- in departmental svork  for -
divectly recruited Superintendent L
Post Offices: 948, <
Vacancics filled in the lower gazetted
service on Bengal and Assam - Rail-_ 2
way.
Vacancies in
the Stores Department,
Assam Railway. A
Wrong “entries made ~in register of —
qualifications of Linemen by Sub-Divi-
sional  Officer, - Telegraphs, Lahore
Sub-Division. 26-27.
Question Supplementary re— P
Txtensions of service in Governmment of -
Tndia Press, Aligarh. 1014 s
Pancity of Muslim Officers in the Office
of ‘the , Deputy Accountant-General,
Poats and Telegraphs, Delhi. 108,
Resolution 7¢ prot#&iion of Mosques in
New Delhi, 221-22.

L)

Tntermediate  Grades in
Bengal and
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2 INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES.

ABDUL GHAFFAR KHAN, KHAN—
Question® 7e detention of —. 4.
ABDUL QAIYUM, MR.—
Amendment to Standing Orders—
Motion to refer to Select Committee.
800-01

Indian Rice Committee Bill—
Motions to refer to Select Committee and
to circulate.  826-28.
Motion re—
Food situation. 491-94, 525, 532.
Position of Indians in South Africa and
East Africa. :
Public Debt (Central Government) Bill—
Motion to consider. 729. .

Question re—

Continued Possession of Government
over certain = Public Institutions.
1098-99.

Conviction of Mr. (. Krishna Nair.
1097-98.

Delay in issuing instructions for Haj
Pilgrims.

Detention of Congress Members of the
Legislative Assembly of  North-
West Frontier Province. 645.

Detention of Khan Abdul Ghaffar Khan.
644,

Forcible Search of * Doctor
Mahmud before Release. 1097.
Haj Pilgrims. 791-92,
Health of Detenus I. Deshhandhu
Gupta and L. Onkar Nath. 3099-1100.
Internment of Allah  Bakhsh Karam
Tlahi Zia of Peshawar. 950.
Preparation of fresh Electoral Rells for
Central Legislative Assembly in North-
West Frontier Province. 1030.
Released Delhi Detenus. = 1100.
Restrictions on interviews with detained
members of the Congress Working
Committee. 643-44. -
Question (Supplementary) re—
\ Methods employed in the matter of Cen-
soring Letters in the Post. 1086.
Restrictions of Interviews with Mem-
bers of the Congress Working 'Com-

Sayed

mittee. 1089.
Return of Benpal Haj Pilgrims from
Karachi. 785-86.

Resolution re— ,
Constitution of the Permanent Food*and

Agriculture  organization of  the
TUnited Nations. 1069, 1135-38.

Fifteen year plan prepared by capital-

ists of India. 983-84. :
ABDULLAH, MR. H. M.—
Question_re— >
~ Amal tion of Purch and Plan-

ning Sections in Food Department.
993. 3

Appointment of Railway Watch and
Ward Sub-Inspector, Delhi. 49, °
Candidates for ‘‘P-3" Course in Walton
= Training School. 916.
~ (andidates for Senior Assistant Station
Master Course. 2
Closing of Haj Offices on: embarkation

day. 789. ~
Closing of Mushm tuck shops at Walton
Training School. 914-15.

Coupon_sellers in Rawalpindi Division,
(

Deputation’ of Officers to United King-
dom for study of dehydration pro=
cesses. 994-95.

Divisional and Assistant Officers in
Delhi Division, North-Western Rail-
way. S z

Enquiry office at Karachi Haj .Camp.

m789.

Food Department Bstablishment Coms«
mittee. 993-94. s

Food Inspectors, etc., on North-West«
ern Railway. 44-46.

Head clerks and Sub-Heads in Divi-
sional Office, Delhi, 917. S
Indian Radio and Cable Communica~
tions Company contract. 912-13.

Instructions 7¢ employing Muslims as
Office  Superintendents and *Head
Clerks. 699-700.

Instructors in Walton Training School.
916.

Muslim Assistant Controllers on North-
Western Railway. £

Paucity of Muslim Officers
Department (IIT). 994

Promotion of non-Muslims as
Controller in Rawalpindi. 917.

Rawalpindi Selection Board for recruit-
ing Food Inspectors. 701

Selection for posts of Assistant Claims
Inspectors on North-Western Railway.

in Food

Power

700-01.
*  Superintendent, Walton Training
School. 915,

Superior staff (Rationing) in Delhi
Division, North-Western = Railway.
916-17.

ACCIDENT(S)—

Motion for adjournment 7e deaths due
to an —= at Bakhtiarpur Junction
Station. 145-46, 1

ACCOMMODATION—
Question 7e—
constructed in Delhi and New-

Delhi, 321.22.

Lack of Inter Class for ladies on
certain section of Oudh and Tirhut
Railway. , 691-92.

ACCOUNTANT-GENERALS'~ OFFICES—

See “Office(s)”. A

ACCOUNTS—
Question 76—

— of Posts and Telegraphs Store and
Dairy at Karachhi. 254. ’

Checking and auditing of
Shahdara (Delhi) Saharanpur
Railway.

ACCOUNTS CLERKS—

See “Clerk(s)”.

ACCOUNTS SERVICE EXAMINATION—

See *‘Examination(s)”

ACCREDITATION— 2
Question. re applications for —— of
\ Newspaper Representatives. 645-46,
ACCREDITED PRESS .CORRESPOND-
ENTS—

—— of

Light

See ‘“Press (orrespondent(s)”.

.

>
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i ACME ESTABLISHMENT SECTION—

Question re preponderance of Muslims

in"——, North-Western Railway Head-
quarters Office.
i ACT(S)—
Army—

Question re denial of Applicability of
and Royal Warrant Privileges to
Indian Forces. 1079-80.

Central Excise and Salt—
Notifications under the
the table). 873-81.

Destructive Insects and Pests Act—
Notifications under the (laid on the
table).
Factories—
Question 7e. cases of infringement of
hours of work for railway employees
not covered by — . 563-55.

— (laid on

Incurance—

Quo»tmn re penalties for contravention
Section 20, — —— 989,
lmhan Railways—

Question re section 42 of — —— and

Defence of India Rule 34. 34.
Payment of Wages—

Question “re  irvegularities reported
under — against East Indian
Railway.

Pegging—

Question 76 — ——.

42-43.
115-16.

s Reciprocity—

Motion for Ad]omnmem re. failure to
frame and enforce Rules under — 3
217, s

Registration of Foreigners—
Declarations of Exemption

— —— (laid on the table).

under the

866-73.

ACT 35 OF 1838—

Question re amendment of Section 8 of
913-14. S

"ACTIVE SERVICE—

Question re—

Dismissals of Vuemy s Commissioned
Officers, etc., on 180.
Steps for inclusion ~in Central ‘and

Provincial electoral rolls of names of
pewons in His Majesty's Forces on
123-24.

ACTIVITY(IES)—

Question r7e—
in India of the Watch Towe! Bible
and Tract Society. 1104

% Anti-Muslim of the * All-Tndia
Postal and Railway Mail Service
- Union, Provincial Branch, -Karachi.
1 255.
Review of —— of the UK.C.C.. 340.
ADJOURNMENT(S)—
Motion for f
Appeintments  to  Superior Revenue

Establishment of Indian State Rail-
ways, Stores Department. 218.
i Not moved. 218

Ban on publication of Panclangas. 141

Not moved. 15

Barbarous method adopted by Viram-
gam Customs Officials for checking
passengers luggage.

Disallowed. 866,

Central Provinces Government ~ ser-
vants’ aid to conversion of Gonds to
Christianity. 141.

Disallowed. 141,

Death of Mr. Srideo Suman, an exile
from Tehri State. 138.

stggowed by the Goveérnor-Genéral.

Deaths due to an accident at Bakhbiar-
pur Junction Station. 145-46, 164-75.

Adopted. 175,

Discontinuance ‘on  racing days of
Ez%taurantw car on the Poona Express.

Disallowed. 140.

Dismissal of Sardar Shaukat Hayat
é{slmn, a Minister in the Punjab. 63-

Ruled out of order. 65.

Economic  Sanctions against.  South
Africa. 217.
Ruled out. 217.

Failure to apply in time for help for:
India to the TLN.R.R.A. 65-66.

Ruled out of order 3

Failure to assure termination of services
of the U.K.C.C. with the termination
of the war. 63.

Ruled out of order. 63, e
Failure to check epidemics like Lholela,
ete. 137.

Disallowed. 137. 3

Failure to frame and enforce
under Reciprocity’ Act. 217,

Not moved. 217,

Failure to give Relief to Weaveis in
Burhanpur and other places in the
Central Provinces.

Disallowed. 649,

Fdxlme to make :manoemenh for carry-

g Haj Pilgrims to Hedjaz. 21517.

Ru]od out. 217

Failure to make proper arrangements to
prevent destruction of A.I.C.C. records
at Allahabad. 66.

, Ruled out of Order. 66.

* Failure to provide adequate facilities for
safe travel of civilian public. 137,

Not-moved.. 137,

" Failure to supply adequate pefrol to hhe
Karchi Municipal Corporation. 62.

Disallowed. 62.

Forcible entry by police at the Lahore
meeting of the general council of All-
Tndia Railwaymen’s Federation. 141-

Roles

42,

Disallowed. 142.

Forcing the Kolhapur Durbar to accept
deteriovated foodgrains. 724.

" Ruled out of Order. 724.

Frequent dl:allowame by the Governor-
‘Gieneral of motions in the Assembly

requiring- his previous consent. 144-
45. . '

Ruled out of Order. 145.

Government communication deseribing:

Mr. Phillips, -Personal Representative
of President Roosevelt, as persone
non-ymata. 63.

Disallowed by Jhe Governor-General.
63.
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Humllmtmg search of Mie person of an
Indian Di

Customs Officers. 1041 42,
Disallowed. 1042. -
Hunger strikes by Political
Soan Lhagalpul camp jail. 14
Disallowed. 140,
Ill-treatment meted out to Mr. Ram
Charan Agarwal by the Delhi Police.
145, 215.
Ruled out of Order. 215.
Inaccurate Government reply o Govern-

prisoners

ment Contributien to Indian Labour
TFedration. 220-21.

" Disallowed. 221.

- Inadequate  war allowance for. ron-
gazeited officers. 138-40. z

Note moved. 140.

Misuse of the National War Front

Organisation by Malik Khizar Hayat
Khan Tiwana, Leader of the Punjab
Branch. 66-68, 92-110.

Negatived. - 110.

Non~ri‘p1c'ae.nta'1\o delegation to World

Monetary Counference in  America,
140. s
Nat moved, 140, =
Position of Tndians in  Natal _under

Natal Ocenpation Ordinance. 137.
Not moved. 137
‘Refusal of permission for publication

of correspondence between Mahatma

- Gandhi and H. E. the Viceroy. 63.

Disalloweds " 63.

Refusal of permission for republication
of National Herald —and  Forward.
o018

Not moved. 218.

Remoyal of Archaeological “Finds” of
Nagarjuua Kunda. . Postponed. 865,

Running of competitive road-fransport
services by Railways for monopolising.

-43.
Ruled out of Ovder, 143,

Sind Governmient’s Ban  on  Chapter
XIV of Satyarth Prakash. 264-65,
285,- 382.95. S5

Negatived. 395

Sinking of 8.8, “‘Cormorant’’. 21920,

Disallowed. - 220.

~Stopping the bonkmg of. passengers to
Nankana Sahib on  Gura  Nanak’s
birthdhay anniversary. 143-44.

Disallowed. 144,

Surreptitious opening of private leiten
by Postal Department. 574—75

Ruled out of Order. 575.

Unconstitutional conduct of Goverument
- in_appointing Adjudicator in Trade
Dispute between ~ Shahdara  (Delhi)’
Saharanpur: Light Railway and ifs
employees; etc. 218-19.

Disallowed.. 219.

Unsatisfactory character of R;u]wny
Board notification regarding revised
rates of dearness allowance. 136-37.

Disallowed. 137

Principle e\plamed by My, President as

to when re delegations seut out by
the Govemmer:& ‘of India can be ad-
mitted. - 140-4 5

ADJUDICATIO\ (8)— e
e into grievances of
Bombay Postmen and Inferior Ser-
vants. 1127, -

ADJUDICATOR(S)— = 3
Motion for adjournment 76 unconstitu-
tional conduct of Government in
appointing - in Trade Dispute be-
tween Shahdara (Delhi) - Saharanpar
Light Railway and its employees, etc.
8-19.

Question 7e procedure re appointment
of of Trade Disputes. - 1040,
ADMINISTRATION (S)—
Question 7e—
Incompeten

v-of Provincial Governments
control over of Fede-
vays. = 35-36.

35-36.
of  Bengal Assam
tailway to American Government. 7.
ADMINISTRATIVE OFFICE(S)—
See “Office(s)’".
ADULT MEMBERS—

Question re extension. of fran

hise to

in joint families. 954-55,
ADVISORY BOARD OF ARCHEOLOGY-

Nea “Avchzology,

ADVISORY COMMITTEES —
See “Committee(s)”.
ALRODROME(S)—
Question re—
Land acquired by
tor setc. :
Land"acquired by militavy in Bengal for
. ete. 43,
AGAR AGAR—
Question 7e shortage of —— due to Agar
Control Order. 568. -
AGAR CONTROL ORDER—
Question re shortage of agar agar due o -
568. .

Advisory Board o

Military in  Assam

AGARWATL, MR. RAM CHARAN
Motion for Adjournment 7e ill-freatment
meted out to by the Delhx Police

145, 215,

AGE—
Question 7e ot Supemmm ition for
Military Service._ 646

A(:E\(Y(IEQ)-
Question re—
Almora out —— 906 -
Overseas gcumd by North-
Western ~through certain
- 38. =

AGENT(S)—
Question 70— >
Authorised for Sale of \ahonal
Savings Certificates in Goveumwnt of
India Offices. 1101-02.
Controller of Coal acting. as pmchaﬂmﬂ 2
for industries. 49.
Executive Officers as —— of Military
EstateE Officers. 59

AGENT-GENERATL—
Question 70—
Publicity Organization
India’s ——in America.

attached
694, 864.
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.&é‘;h h T(S)—— ey Connunal Composxhon in valm Posta
Qnu:&mn o —— 1081-82,
for menutacture of artificial Equipnient imported for the —— 628
Fertilisers in the Travancore State. Languege Policy of —. 4 &

S, Literary Attaivinents of Officers on the

Lend-Lease —— with Canada. 638, Hindustani Programne Side of '——.
AGRICULTURAL LAND— i

- Omixsion of My, Jinnal's /@ megsagé in

‘.)lze;:toﬂr:m:l:n;:llmlronseit of —— in Delbi \r\\s Bradeaats:
AGRICULTURE— ALL-INDIA RADIO STATIONS— =
. Question 7e steps”for permanecnt rehabi- Queshon +¢ preponderance of Urdu
ltiation of —— in India. 123 Broadeasts from —. 4i1-1

Rexalutic e G i i th -
D e amitanon of £ T | AT IxDIA mAILWAYNEN'S FEDERA
of the United Nations. 1068, 1128-} TTON, ‘E‘LI\FP AL COUNCIL OF—

56. See Genelel Council of AILInd;a Rail-

AGRICULTURIST(S)— waymen’s Federation™.

Question ve steps for floating loan to g\\e ALL-INDIA WOMEN CONFERENCE—
SubEtdy to 192-94. See “Conference(s). <

"ATRCR AFT (AMENDMENT) BILL— ALLOCATION—
oo ndian uider: Bill{e)c- Queéstion o - of expenditure oo re-
AJMER— fugees and evacuees between Govern-
Question 7e— s meni of India and Burma Govern-
Seizure of Gram Seva Mandal -and{ ment, 118, X -
Khadi Ashram' of Harmara (——). = > ¥
1108, | ALLOWANCE(S)j—
Supply of wnnul]ed woollen cloth to Motion for adjournment re—
Government servants in 1029 Tuﬂdequale war —— for nml-gwetﬁed“
38-40.
St “’Hﬁ of "Railway
finaricial  burden on —— 'EE‘““]A;E%)‘ revised

due {o Intermediate

310-11.

e >, ,
Extensions of Service in Government of “”t{:‘ I O(:ésl Olitalans Mgtess dnaral
.Tmh‘a” Pr T 101314 = Appointments to Posts Carrying ——
War Efforts of —— University. 311-12, in Circle Post. Offices in U P’ 1195,
ALLAH BAKHSH KARAM TLAHI, Z21A— Basic Pay and —— to Indian and
Question 7¢ internment of —— of British Soldiers. 837-41. -
. Peshawar: 950, = enefit of Dearness 1o railway
AL'LAHABAD—- employees in old and revisad scales of
Motion for adjournment 7e failure to DAY
make proper arrangements to prevent Desnalnhu of increasing dearness
destruction of AL.C.C. records at for Stafi of Audit ~snd _ Accomnt -
Offices. 610-11, 632-33.
estion e S Difference in Pav and —— of British
High Court Judgment #e Exemption and Indian Emﬂgency Commissloned
of Income-tax on Menicipal ‘Taxes Officers. 1085-84.
paid, 1092, Expenditure and Inconie on Cheap

‘Discontinnance of divect train between Supply- to Railway Servants Scheme

and Saharanpur. 48081 and Amount of dearness paid.
lnggqe%\gale iyERetolgiceaimen 5 House Rent and Conveyance —— for =
R £ Government Servants debarred from
P'Iﬁgﬁﬁgum 5(1)1;.«11) B getting Government Quarters in Delhi.
644. —
ALL-INDIA HA\DL()O\{ WEAVERS’ Tnadequacy of AR.P. —— to inferior
BOARD— = servants. 953,
See ““Handloom Weavexs Board”. Tnadequacy of the Delhi Compematory
ALL-INDIA POSTAL AND RAILWAY House Rent 200.
MAIL SERVICE UNTON— Increase in —— of Running and other
See *“Union(s)*. T Staff. 2 P 4 £ Britiah
ncrease in Pay and —— o it
ALL\]\I‘)'{& POSTMEN'S UNION— Troops. 835-37, 943-44.
- See *“Union(s)”. Increase in Pay mand — of Indian
ALL-INDIA RADIO— Troops. 841-42.
Question re— Indian Evacuees employed by Govern-
Additional Duty for Programme Staff ment or given = Maintenance =
in ——, Delhi—835. 11211-82,
Anti- Hmdn Policy of ——. 406, Lower a (;}e(-ipieuts of Victoris
ity f ini s Policy and Military CPosres of the Last War.
towards Hindi. 1085. 1082.
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- Maxipum wai* for Posta and Tele-
- graphs subordmate 851,
Memorial of Sub-Postmastera in U.P.
i#r increase of —. 52
Non-payment of Extra Daty
Bombay Circle Ra]wa\' Mail Service

—

Stafi. 44
Kon-pazment of Oﬁiuahng —— to. Cer-
tain Special Ticket Examiners— on
North-Western Railway. 1123.
Rest and Recreation —— for Staf of
Audit and Account Offices. 612 -
Rest and. Recreation and War ——
- 632.
- Sunday and other holiday paid to

Anglo-Tndian and Enropean Guards on
old East Indian Railway section. 53.
Travelling —— paid to cerfain Ticket
< I L!mq Staff on  Fast Indian
i

Land Lesses e“\tﬂeu i
_ment. 61617

Tacd Leases of Buonsalow-Owners
—— Cantonment. ~ &1920.

_ Shostage of Fire-wood in — 5813

AMALGANMATION(SI—
Question re—

—— ot Purchase -and Plannin;

in Food Department. 993

AMBALA—

Question 7e prosecutions of railway staft

nnder Sections 353 and 332; T.P.C.
by Railway Police, —. 36.
AMBEDKAR, THE HO.\'QI’R \BLE
R BoR.—

Factories (Second Amendment) Bill—
Motion to refer to Select Cumm.tlm'

R
Motion for adjsurnment re
“tional conduet of  fov

e appointing Adjndicator 1n T

_pute. between Shahdara. (D

- o“vanpnr  Light  Railwy
~ ployees. etc. 21313

ayment of Wages (Amendmesij Bill—

" Introduced. 79.

Motions to refer io Seleet Comnitice
and to circulate. 88992, “8%. 898.
801, 902

Quest-inn e *s” speech at ~ Kilore.
1029.

Qumm:n\' of proceedings of - the fifth
Labour Conference and the fourth
meeting of the Standing Labowr Com-
mittee (laigd on the table). 1042

AMF\D\[E)T(?P 3
: Vehicles * Rules
s {laid on the t: ble) 71 74,

—— to Insurance _Rules (]axd on the
table). 68.

Election of \Tembus to. the Selech Com-
mittee on the —— to Standing Ordevs.

= 804 1042

Question re—
of Defeace of India

Rule 4. 637

*—— of Section 6 of Act 35 of I
91314, -
AMENDMENT TO STANDING
ORDERS—
Motion to rvefer to Select Committes.
-804.
Referred to Seleci Committes. 8D4.

AMERICA—
Motion for adjourmient re non- -répresen-
tative delegation to. World ) Monetary
Conference in 149,
Question re—
Export trade to United States of —_—
Profits made"lu United Kingdom and
dT—— through sale of gold in India.
Poblicity  Organisation
India’s

auached to

Agent General in ——. 694,

AMERICAN(S.— =

Qnewmn % murders and outrages in
Icutta on Indians by and —
\nvmaﬂ 194-95, 1126,
AMERICAN FIRMS— =
See. “Firm{s)'. 5
AMERIC GOLD—
See “Gokd™. .
AMERTCAN GOVERNMENT— s
‘Queqnou re transfer of administration
of Bengal-Assam Railway fo A

AMERICAN ORDER—
Question re for Hessian of June-
1943. 4041
AMERICAN SYSTEM—
Question r+ adoption of
engines -for lomz distances.
AMONTA SULPHATE; OF—
Question re—
Manufactare of
Stabilizing thie price of —_— 956
AMRITSAR— '
Qu»slmu 7e detention of Mr.
409-10.

of running
1213,

R B

ANDHRA T H‘hR.SI’T\*
See “Uni\‘ersity(ies)"‘,.

ANGLO-INDIAN(S)—

Question 7¢

1) 11314,

ANGE L“ INDIAN GUARD(S)—
See “CGuard(s)". -

ANTHONY, MR. FRANK R —
Motion for adjournment 7e deaths due
to an accident at Bakhtiarpur Junction
‘stdtmu 166-67.

S i

% i g ay
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Question 7= =
Anglo Indllm. eic.. in-the W.AC. (L).

Demn\nhw of Dearness Allowance for
~ Pevsioners. -60. =
incguality in Emoluments of Indien and
European King's Commissioned
Oﬁcers. 1091-92.
_ Inzult to by a Military Officer nl
Jubbulpme lewny Statlon. 180481

lewa\' Aduscn‘y Cummﬂtoes hv
Central Advisory Council for Lail-
ways.
- ANTI-EROSION MEASURES—
Question 7e for Sind and other
786-97.

Provinces. 404-05.
ANTI-HINDI POLICY—
See “Hindi Policy™.
ANTI-HOARDING BILL—

é Bill:

:ut!s- -

ANTIQUITY{IES}— =

Qaestion re—

Propesal to remove
Konds.

of Nagarijuna

- 1011-12,
Removal of architectural —— of Budhist
era from Nagarjuna Hills Maseam:
566.
APPELLATE POWERS—
Question re extension of —— «f " the

Federal Court. 552-53.

APPLICANT(S)—~
Question re Muslin for posts in the
Stores Depamnent, Bengal and Assam
Railway.

APPI ICATION(S)—
Question re—
—— for Accreditation of . N

APPRENTICE(S)—' £

7e —_—

training at jmlpnr, East Indian
Railway. 923.
APPRENTICE MECHANIC(S)—
See “Mechanic(s)”’.
APPRENTICE TRAIN EXAMINER(Sj—
See “Train Examiner(s)".
APPROPRIATION ACCOUNTS—
——, Andit Reports, etc. (laid on the

table) 70.
ARAFAT— 2
Question 7e levy of transport charges on
Haj Pilgrims for visit to Mecca, ——
ete. 785-87.

ARCHZEOLOGICAL I)bPARTMENT—
Question re—
Development of ——. 1606,
Post-war planning for . 566,

ARCHZEOLOGICAL EXCAVATIONS—

usstion v. Nagarjuna Konda ——
6465
ARCHEOLOGICAL EXCAVATION
S(‘HBIE%

OGIC \L FINDS —
T roment 7z remotal of
2 rj Kunda. :
ARCHEOLOGY, ADVISORY BOARD
OF—
Election of Members to the —. 74
ARCHITECTURAL ANTIQUITIES—
See “Antiquities”.
ARECA NUT—

Question 7c dissatisfaction over prace-
dure for assestmg ——=idcess - r1009)
1117,

ARMY(IES)—
Question, 76— 5

@ommunal Proportions in -the ——

-16. S

» T papes
Representatives. 645-46.

—— for Haj Pilgrimage. 1009-19.

—— for Newspaper Permits. 986.

—— for Schedule VIT Teases under
Cantonment . Land  Administration
Rules. - 181-82, 1125-26.

APPOINTMENT(S)—

Motion « for adjournment 7e. —— to
Superior Revenue = Establishment of
Indian State Railways. Stores Depart-

ment. 218

Question 7e—
in the Planning and Development
Department. 609-10.
—— made in the Stores Bepartment,
Bengal and Assam Railway.

—— ot Coiml e District lidat
= as‘ postal clerks in Mysore Djvision.
31-32.
I‘mpuml for —— of Indian Consul at
Moscow and Rmsxan Consul at Delhi,
Terms of —— of lhc ('oa] Commissioner.
13-16.

of — h on - food
situation in Bcngal 795-96. \
Policy as regards recruiting Person-
nel fors’iCi\'ilian Services from the
1i

ARMY ACT—
See “Act(s),

ARMY OFFICER({S;—
Question re—

Eligibility for - Civil Ser\'iua.; of dis-
843. -

missed

Travel in Fnst Class Ladies’ compart-
ment on Grand Trank Express by two
European ——  9-11.

XRMY RESERVES—
. Question 7¢ stocks released from ——.

for Civilians in Bengal.
ARRANGEMENT(S)—
Question re—
— for supply of rice to colliery labour
in Bihar. 1021
Embarkation —— for Haj Pilgrims ac
Karachi. 784-85.
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A.RBEST(S)—

* Question 7¢ —— of Congress Committep
Members in Delhi ‘in ‘August, 1942,
1110. R

ART TREASURES—

Question 7e India’s

Kingdom. 78990,
ARTICLE(S)—
Question re—

—— received frow Middle East for dis-

posal in India. 8-9.

in the United

STge

Communal _trend of m  Postal
Sentinel,’ Kavachi. 255

Higher Prices of Rationed —— in Delbi.
1094.

_ ARTIFICIAL FERTILISERS—

See “Fertiliser(s)”.

ASSAM—
Question 76—
Land acquired by Military in —— for

Aerodromes, etc. 3
Line system introduced in ——
ASSAM GOVERNMENT—
Question 7e controversy 7e line system
introduced by —. 67.
;ASbEh BLY (IES)—
ion for adjournment re frequent die-
allowance by the Governor-General of
motions in the —— requiring his
previous consent. 144-45.
ASSEMBLY, CENTRAL—
Question 7e instructions 7e reservation
of berths for Members of —. 697.
ASSESSEE(S)— g
Question #¢ Income-tax refunds to
certain —— in the Punjab. 422
ABBISTANT CLAIMS INSPECTOR(S)—
Question re selection for posts of ——
on North-Western Railway. 700-07.

ASSI\‘STAZ\T COAL  SUPERINTEMN-

T70-71.

See “Coal Superintendent’’.
ASSISTANT = COMMISSIONER
INCOME-TAX—

Question 7e confirmation of a Matriculate

—— in the Punjab. 422

ASSISTANT CONTROLLER(S)— =

Question 7¢ Muslim —— on  North-

Western Railway. 700,

ASSISTANT CONTROLLERS OF TOOD
SUPPLIES—
Question 7e—

Paucity of Muslim —,

Assam Railway. 923.2

TReversions: of Muslim ——, Bengal and

< Assam, Railway. 924.°

OF

Bengal and

_ ASSISTANT INSPECTOR(S)—

Question 7e  proposal for ellowing
Second Class Passes to Imspectors and
—— on State Railways. 260-61.

_ASSISTANT OFFICER(S)— *

5o ouse

Question 7e Divisional - and in
Delhi Division, North-Western Rail-
way. 917.

Question r& —>- to General Manager,
North-Western Railway, Lahore.

ASSISTANT STATIO\ \{ASTER(S)-—-.
Question 7¢—

Candidates for Senior —— Couge. 701.
Probationary- —— and  Signallers -
appointed on  Bengal and  Asgam
Railway: 2
- Progecution of of Rajpura Station.
723-24, X
ASSOCIATED PRESS—
Question 7e reporth of —— of America .
ve Bombay Plan. 859.
ASSOCIATION(S)—
Question ze—
Government contribution to —— other
than Indian ~ Labour Federation.
134, %
Invitation to the Press —— for

appointing Touring Parties. 645.

Memorial submitted by the Gujarat
Tobacco Merchants’ ——, Nadiad.
1122:

“ASSOCIATION ’IR‘&DI\G"—

uestion ré— :
—— proposed in the United Kingdom.

ATROCITY (IES)—

Question 7e by Soldiers in Chitta-

gong District. 638.
ATTACK(S)—
B Question r¢ —— by War Technicians -
on Citizens of Rajampet. 208-09
AUCTION—
Question 7¢ —— of Excise Contracts

in Delhi.  61.
AUDIT AND ACCOUNT OFFICES—
Question 7¢r—

Desirability of increasing Dearnesa
Allowances for Staff of —. 610-11,
632-33. = Z
Refusals of Leave in -——. 611-12,
5 3.
Rest and Recreation Allowance for
Stafi of 612.
Unified scale of pay for temporary
staff in 612-13. .
AUDIT REPORT(S}—
Appropriation Accounts, ——, etc.,
(laid on the table). 70.
AUDITING—

Question re checking and —— of
accounts of Shahdara (Delhi) Saharan-«
pur Light Railway.

AUDITOR-GENERAL—
Question - 7e  desirability  of

lacing:
Postal Audit Oﬂiues under S et
611.

direct
Contro) of —.

AUTHORITY (1ES)—
Question re—
for determining All- Iudxa Radio’s
Policy towards Hindi, *
—— for scrutinizing quahﬁcatxons for
conferment of Knighthood. 554.

AUTOMIBILES MANUFACTURING
COMPANTES—
See “‘Company(ies)’".

AVIATION CO\{PA\Y(IESj—
See” “Civil —
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AVIATION SHARE— :
Objects on which the ‘of the Patrol
Tax Fund was expended. Statement

laid on the table. 70-71.

AWAZ—
Question ¢ names .
changed by 5

- AZHAR ALI, MR. MUHAMMAD— -
Indian Rice Committee Bill—
Motions to refer to Select Committee
and to circulate. 829-32. 3
Motion for adjournment r¢ deaths due

of  Week Days
633-24.

to an accident at  Bakhtiarpur
Junction Station.  168-69.
Motion re Food situation. 466-68,

Public Debt (Central Government) Bill—

Motion to- pass. 81213. - =

~Question re—

Appointments to posts carrying Allow-
ances in Circle Post Offices in U.P.
1125.

Benefit of dearness allowance to rail-
way eniployees in old .and revised
scales of pay.

s of infringement of hours of work
for railway employees mnot covered
by Factories. Act. 53-55.

Commodities notified under Defence of
India Rules as: essentinl for ~life.
36.

Commod restricted by Controllers

of Priovities for movement by Rail-
way. -.35.
Communication of Orders  regarding

movements of commodities to railway
staff. 34. ;]

Desirability of increasing elected ele-
ment in Shahdara-Delhi Municipality.
BlE

Detention under Defence of Tndia Rules

2 of Staff on Shahdara (Delhi) Saharan-

pur Light Railway. 213.

Export of cotton ‘cloth and
Delhi: 569 =

- House Rent and Conveyance Allow-
ances for Government Servants de-
barred  from getting  Government
Quarters in Delhi. 644,

Ingome and expenditure of Shahdara-
Delhi Municipality. 51.

yarn from

Incompetency of Provincial ~Govern-
ments to exercise control over admin-
istration of Federal Railways. 35-
36.

Muslims as Camp Clerks in the Office

of Postmaster-General, T.P. 1125,
Non-payment of rankpay to certain
personnel at Transportation  Train-
ing Centre, Jullundur Cantonment.

1125, : :

" Prohibition against Provincial Govern-
ment’s priovity over public. 35.

Prosecution of officers of Shri Gopal
Chamber of Commerce, Delhi. 53.

Prosecutions of railway staff - under
Sections 353 and 332, ERICS S by
Railway Police, Ambala. 36,

- T

Quantity of wheat, etc., transported
over certain sections of * Railways.
34. i ‘

Recruilu‘mnb of lowest gx'a(ie readers in

Government of India Presses. 42, .
Restriction on movement of soda ash
«and - sajji imposed by Regional Con-

troller of Priorities, Lahore. 34-35.
Rolling Stock of Railways. 35.

. Rules for occupation of Railway quar-
ters and bungalows by «subordinate
staff on Oudh and Tirhut Railway.
37.

Defence of India Rule 34.
Shortage of “spectacles goods.
Unified

Staft.

Question supplementary 7e—

eputation of officers to United King-

dom for study of dehydrvation Pro-

cesses. 5.

Nagpur plan of Roads. 687.
Paucity of Muslim Officers” in

Department (IT1). 994,
Programme of Post-War

ion. 19 &
Projects possible only under National

Government. — 404.

Spread of  Cholera, Influenza  and

Malaria in Bengal, Bihar, efe. 336.

AZIZUL HUQUE, THE HONQURABLE
SIR M.—

Amendments to Insurance Rules (laid

on the table). 68.

Coffee Market Expansion (Secand Amend- -
ment) Bill—
Introduced. 79.
Mstion to Consider.
Motion to pass.  662.

Indian Patents and Designs {Temporary
Amendment) Bill— :

Motion for leave to introduce.
Motian to consider. 660.
Motion to pass. 660, ,

Insurance (Second Amendment): Bill—
Introduced. 79. : §
Motions ‘to refer to Select Committee

and to circulate.  730-33, 747, 749-
52. -
Motion for adjournment re failure to :
apply in time for help for India to
the U.N.R:R.A. 66,

Motion 7e election of: Members to the
Standing Committee for ~the Indus-
tries and Civil Supplies Department.
656, 659.

Resolution 7¢ constitution  of ' the
Permanent -Food and - Agriculture
organisation of the United Nations
1150. s

Statement(s) laid 92 the table 7e cases
in which the lowest tenders have not
been accepted by the High Commis-
sioner for India. 341-57. =<

Section 42 of Indian Railways Act and
34.

996-97.
Scale -of Pay for Ministerial
639.

Food

Reconstrue~

661-62. 2

78.
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B

BADGE(S)—

Question 7e_ dltlmgm\hmg military
officers within fighting avea. 406-07.
BAJORIA, BABU BATJNATH—
Hindu Mm‘riage Disabilities ~ Removal
Bill—Motion to vefer to Select Com-
mittee. 600, 601, 602,

Indian Rice Comnmittee Bill—

Motions to refer-to Select Committee
and to circulate, ~ 832,

Insurance (Second Amendment) Bill—

Motions to refer to Select Committee and
to civculate. 751.

Public Debt (Ceniral Government) Bill—

Motion to consider. 579-8f

Question 7e—
Tindu Code published by the }Imdu
Law Commnittee. 955-56.

Question (Supplementary) re—

Cotton t les. 784,

Relationship - betwten - Central and
Provineial Planning and Development
Departments. 626.

Resolution re—

- Constitution of the Permanent Food and
Agriculture-organisation of the Lmted
Nations, 1148,

IxEtneu -yveat plan prﬂpared by capitalists
“af Tndia. 983,

BARHTIARPUR—

Motion for adjomnment 7o deaths due
to an aceid Junctiorr Station.
145-45, 16

NCE OF-
tion 7e of information
in gﬂ]d and silver from the
423-24.

BAL
Q

re

5 Reserve Bank Report.

BALANCGE, STERLING—
Sée “‘Sterling Balance(s)'.
BALANCE(S), UNCEATMED—
Question e irom  Post Office
Savings Bank, ete. 928-29. .
BALE(S)—

s Question “ 7o of = Catton  Piece-
Goods received aft Pilkhwa Railway
Station fort transport. T15.

BJJ,LABHD ASTREE WA R'D A S,
SB 2 - '

of price of tea cup on Hast
Railway by ST
Pm’u ng the capacity of tea cup
Rast Indisn Railway by
BALUCHISTAN—

< Question 74 extensions of Service  in

Sind and - Postal” Circle. 255.

BAN(S)—

-+ Motion for ad]munmm'l Gi—

on publication: of Panchangas. 141.

o1
23.

Su\v{dﬂ Government’s on — Chapter
V' of Satyarth Prakasha. 264-65,
265,382.95. =g =
“Question  re—

- on certain . Hindi wolds nom

- Hindustani Bulleting Broadcast. 1085,
on eniry into- India of 7Zndian
/)]mutm of Dmbxm 1103-04.

—— on movement of groundnut cake
from Vizagapatam District. 1028.
= on Watch Tower Bible and Tract
~ Society Publications. 1079.
Restoration of —— on women. working:

undeyground in  coal mines. 1004,
BANERJEA, DR, P.: N—
Antendment to Standing Orders—
Motion to refer to Select Commitfee.
798, 800, 803.
Banking Compauies Bill—
~ Motion- to circulate. 1043,
Election of to the Advisory Board
of Archaeology. 341,
Election of -—— to the Select Com-

mittee on the Amendnient to Stand-

ing Oxders. 1042

Factories (Sccond Amendment) © Bill—
Motion to vefer to Select Committees ~
371,

Indian Rice Committee Bill—
Motions to refer to -Select Committee
and to- circulate: 378-80.
Amendment) Bill—
to Selact. Committee
786, 744,

Insurance (Second
Motions to refer
and to circolate.
Motion 7¢—
Election of
Board of

Membeis to' the. Advisory-
Archaeology.  76-77

Election et members to- the. Central
Advisory Board of Education. 653.

Elections: of = Members to the Indian
Coconut Committee. 655

Election of Membérs to the Standing

Commuittee for the Industries and
Civil Supplies Department. 658,
v
Motion - re—
TFood sitnation. 140, 153, 158. - 450;
498, 512-15, 528, 530, 532 S
Position” of s in South Africa
and East: £ 298-69.

Question (Supplementary) re—

AHahabad High Counrt Judgment re

Exemption — of  Income-Tax  on
Municipal Taxes paid. = 1092
Corraption in connection with berth
Teservations. 2 :
Health of Detenus L. = Deshbandhu
Gupta and L. Onkar Nath. 1100.
Imports of consumer  goods. 995.

Statenient on Bretton Woods Monetary
_ Conference. 198,
Steps for floatin

to Agricultu

Loan to give subsidy
194,

Unelaimed  Balanees
Savings Bank, etc.
Payment- of Wages (Amendment) Bill—
Motions to refer to Select Conumittee
and to circulate. 893,
Resoluticn 7e—

Constitution of the Permanent Food
and Agriculture ni‘gamsatmu of the
TUnited Nabions. 1150:

Fifteen-year  plan
capitalists, of India.-

from Post Office
929,

px,epared

by
963. =

S
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BANK(S)— ~ 5 + Utilization for indusirial purposes of
Question re— 2 salt ma’mi’autumd in Coastal
Oniission ~of inforination 7o balance of ‘heas by certain- (,alcut'la, Firms.
trade in Gold and Silver from the 58. - :
Reserve Repoit. , Waste of Boats se)zed undel - Denial

Un med balances from Post  Office Policy in ©
Savings —— etc. 928-20. Z Statement (laid “on thL table) 7e latest

BANKING COMPANIES BILL—
See “Bill(s)
BARBAROUS METHOD—
Motion - for Adjournimnent
.ulnpwd by Viramgam
Officials — for-- checking
Tug 866.
BASIC PA 7
See P
BASIC QUOTA-
Nee “Quu(a(

0w ——
Customs
passengers’

at I{m’lway Stations.

255-56
BENGAT—

cated in Bengal and other
QSQ»/&U

Beaths in
Highest

proportion of cattle

ered in 025.

e rent-and compensatory allowances
1 ]DLrldplh staff in

o .- 952

y purchases on food

795-96.

Land acquired by military-in —— for

aerodromes, efc.
Tossiof xoodglams due to deteviovation

at 'E‘hlc‘h wheat is purchased in
tho Punjab and sold in—— 38—40.

~ Furchase = of Vegetables,~ ~Dairy
P odm.s, cte., for Fizhting Forees
stationed in ——.  211-12.

Reconditioning of buats removed from

coastal areas ot under Denial
Policy. - 325-25. =

Retntn iof —— Hn_] Pilgrims  from
Karachi, 78586,

Retwrn to i)le\.()llb owners- of hoats

oved from coastal areas of

under ‘Denial Policy. 1024-25.

Salt 3 1 and Eastern
Provin:

~ Selting up of Co-operative Stores in
79!

— Sp\md of (nolcm, Influenza  and
£ Malaria —in; —— Bihar, ete. 5-37.
Starvation deaths in. —— 37-38.
> tatement of supplies of vegetables, ¢

- niilk, efic.,«in, —— - 12628,
Statement on famine conditions in ——.

124—26.
Statement on  food position: in- —.
9-30. %
Stocks released - from
for Civilians in —.
Supply of fodgrains to employees of
the Department, of . Commerce: and
Industries and Civi
> “at  concession rates

A my Reserves
38

rice prices in d
GAT SAND -
“Railway(s)". :
NAGPU R RAILWAY—
‘Railway (s)7" Z
BENTHALL, -THE HONOURABLE SIR"
EDWARD—

Amendments to certain Motor l uc]er’
I on the table). 7174
adjournment re—

i

istricts of . 438-39.
A RATLWAY —

BEN!

BENGA L
See

an - accident ab
s Junction  Station. 145—

5 4.
Failuie o provide adequate f'kclhtxes
~me tm\d of  civilian pubhe

oy
13

* Failure do :upplv ademnte petml to-
the Karachi  Municipal (orpoxatmn

ing of competitive road hanspolb
hy Railways for monopolis-
. 143,

“Cormorant™ .+~

219,

{2 \hv booking of’ p:
Sahib

NATvEr 143,
Unsatistactory cham(tel of  Railway
Board mnotification regarding: revised
vatés of dearness allowance, 136, -
Motion z¢ Foodsitnation. 458, 491
ution 7¢ 15 year plan

prepared
by capitalist Tudia; — 981, =
Statement (laid on the table) -7¢ Net

earnings of New P:nlw'x\ lines. 70.
BERAR— =
Question 7o paper permifs t0  news-

papers in Central Provinces and —.

792, = :

BERTH(S)~—
qu..tmu 7E—

Tvation of —— for

ral Assembly.  697:
Instructions for rvation of ——for .
= ~Memibers of ntral Legisiature on
North Western R Iway.  720- 21

Refusal of reservation
L:-.hm-e Stati tm

BEPTH RnhEP\"A’TIO‘\' )=
Question e corruption in — connection
= with ——. 61011,
-BHAGALPER— -
Motion - for adjournment 7e hunger‘

strike by Polifical prisoners in —— -
Camp Jail. 140.
BHAT PAR) AND—
Motion fo adijgprnment . re  Sind
Government’s ¥an on Chapier XTIV
of Satyarth Prakash.- 264, 382-84,
395,




12

INDEX TO THE LEGISLATAV‘E ASSEMBLY DEBATES.

Question 76—

Allotment  of Agricultural. Land in
Delhi Cantonment. 83.
Buffaloes and  cows purclmsed for

Military Farms. - 1010-1

Confirmation of a \latuculale Assist-
ant Commissioner of Income-tax .in
the Punjab. 422.

Diyision of fruit vending contracts at
certain Stations on North-Western
Railway. 262

L\pou(hmue and Income on  cheap
supply to Railway Servants Scheme
and amount bf Dearness Allowance
paid. 264, ~ :

Income-tax refunds to certain assessees
in the Punjab. 422.

Increase in allowances of running and
other Staff.

Papers annually mpphed fo Bureau of

Public Informatio : 1

2, notes on cony Ay
servants for corruption and buben
262,

Restrictions yon - slaughter of cattis.

~  1008-09.

Travelling allowance  paid to certain
Ticket Inspecting Staff on East
Indian Railway. 263.

Vacation to Train Examiners’ Training
School at Jamalpur. 262
BHUTTO, MR. NABI BAKSH ILTAHI
BAKSH—
Question re and

Luying seiting  of

land by Delhi Improvement —Trust.
52.

BIAS—

* Question 7¢
dates for posts of Office Superin-

tendents,« Howrah East

Indian Railway.
BICHROMATE OF SODA—

Question #ze import licences for
997-98.
BICYCLE(S)—
Question 7¢—
—— imported into India. 1122
—— manufacturing industry. 556-57.
BIHAR—
Question re—
Appointment of Cmnmit‘.ee of Enquiry
re mica industry in 1041.
Arrvangement for supply of
colliery labour in —- 102
= Havoc b) cholera and malaria in’ North
1022,

Division,

rice _to
T -

Spl‘o«d of (/holcl' Influenza and
° Malaria in Benga], ———, ete. 335-37.
Wastage and deterioration of food‘ifuﬁs
in —. 130-31. ~
BIHAR AND ORISSA—
Question re Postal and Telegraphs
Superintendents in — 925,
BIHARI(S)—
Question 7e—
—— as Assistarlt. Geologists. 50.
- in the Income tax Dcpartmenﬁ

BILL(S)—
Banking Companies ——  —
Introduaced. 882.
«Motion to circulate.” 1043-67.
Circulated., 1067. |
Cantonments (Amendment) ——.—
Assent of Governor-General .. 68.
; Asseab
Coal Mines~ Safety (Stomug) Amend-
ent

Assent of CovernowGeneral.  68. Y

Code of Civil Procedure (Amendment)

(Amendment  of -Section 60)—
Continted.  §75.

' Code of Criminal Procedure (Amend-
ment . (Amendment of Sections

162, 488 and 496).

Motion to considers
——— passed.: 578. %
Code of Criminal Procedure (Amend-
ment) (Amendment " of Sections
386 and 539-B.)—

576-78.

Continued. 575,
Coffee - Market  Expansion (Amendment)
ol

Assent of Governor-General. 8.

Caffee Market ]'\]:.umuu (Smuml Amend-
ment) G
Introduced. — 79.
Motion to consider.
Passed. 662

assed by the Council of State.

Delhi Joint Water and Sewage
(Amendment)
Introduced. 79,

Motion to consider. 662-64.
Passed as amended. 664.

»d by the Council of State. 1128,

luslim Wakfs (Amendment) —— —

Assent by Governor-General. 68,

Factories (Amendment) ———

Assent by Governor-General. 68.

Factovies (Second Amendment) —, —=

Motion to refer to Select Committee.

661-62.

1128.
Board

80.92, 358-75,
Referred to Select  Committee.
Code,

375.
/ Hindu Part 1 (Intestate Succes-
sion) 3
Petitionis laid on thé table.

265-67.

Presentation of the ~Report of the
Committee on Petitions. 1042.°
Hindu™ Marriage -~ Disabilities Removal

Motion te rvefer
578-604.
Indian Aircraft (Amendment —.
Assent of Governor<General. 68.
Indian Companies (Amendment) —. —
Assent of Governor-General. 68.
Indian Coconut™ Committee Assent’
of Governor-Gieneral.  68:
Indian Income-tax (Amendment) —. —
Assent of Governor-General, 68,
Indian Merchant Shipping (Amendment)

to- Select Committee.

=

Assent. of Governor-General. 68.
Indian Patents and Designs (Temporary
Amendnient) ——.—
Introduced. 78-79.

. Motion to* consider.

Passed.  660.
Passed by the Council of State.

660.
1128.
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Iudian Penal Code (Amendment) s _ ——— BExplosion. 249-50, 257-58:  478-
(Insertion  of new Section 93-A). 80. : S
Continued.  575. 3 3 Lucome-tax deductions ve interest on
Jndisn Rice Commitite ——-— —— Port Trust Bonds of Holders in
Introduced. 78. &3 United Kingdom, 647-48.

to- Select Committee
375-82, 753-61, 813-

Motions te refer
and to dirculate.

33. 862-88.
= Circulated. 888,
Indian Trade Unions (Amendment)
Motion to refer to Joint Committee
> —— 'not moved.
Insurance (Amendment) ———
. Assent of Governor-General. * 68.

Insuronce (Second Amendment) ——.—
Introduced. 79.
Motions to refer to Select (aumntlne
%ud to civculate. 730-53.
Referred to Select Committee. 753.
Muslim Personal Law (Shawul) .\ppli(:a-
tion (Second Amendment) ———
Continued. 576
Payunient of Wa,
Introduced. 79,
Motions. to vefer
and to circulate.
Circulated. 902, _
Protective Duties Continuation
Assent of Governor-General.
Public Debt (Central Gofernment), ~—=——

o8 (Amendment) ———

to Sclect Committee

889-902°

Continued.  79.
AMotion to refer to Select Commitiee.
79-69.
Referred to Select Committee. 89.
Presentation of the Report of the
Select Committee. 341,
Motion to consider. 664-83, 724-30.
Considleration of clauses. 804-12.
Motion to pass. 81213,
Passed as amerided. 813,
Passed by the Council of State. 1128,
Question re Anti-hoarding —— 118,
'I’)amfel of — Property  (Amendment)
2 .—\awnl of Governor-General. 68,

BI\DEI’(S)——

Question re . time-scale of pay for —— |

and warehousemen of Government of

2 Tudia  Press. New Dt-]hl 1014-15.
BLACKOUT—
Question #¢ —— on principal thorough-
7 faves of New Delhi. 765.
BOAT(S)—,

S Quﬂst)uu TE=
Boats* confiscated in Bengal and other
Coastal Aveas. -40.

Private —— commandeered in certain
provinces. 55,
Reconditioning of |

1.

removed  from

coastal aveas of Bengal undér Denial
Poliey. 32223,
Return to  previous - owners of
removed from coastal areas of Bengal
under Denjal Policy. 1024-25.
Waste “of seized under  Denial
* Policy in Bengal. 1102
BOMBAY—
Question 70—
Adjudication into grievances of
and Tuferior Servants.

Postmen
1127,

Report of Associated ‘P)ew of América

e

interest on Bombay Port Trust

of holders in United Kingdom.

48.

ING—

uestion 7¢ pmu\dme re —— of Goods

traffic. 721,

BOTANICAL
Que;t'on re

647-"

BOOK

2H

“Post, Ofiice(s)”. |
N WOODS CONFERENCE—
“Conferenc(s)’.

o Pilan.
BOMBAY CIRCLE—

Question r¢ Non-paywment  of Exira
Duty Allowance to Railway Mail
Service. Staff.

| BOND(S)— -
] Qu re. Income-tax deductions re

ITTON WOODS MONETARY CON-
FERENCE %
(J\w\uou ret=

418-18.

'a of India’s  Sterling
the S 2 e

Conference(s) .

B l‘ll)}*(\)~

Question 7¢ alleged 1o Income-tax
Officer, Gaya. 1123, *
BRIBERY— 3
Quegtion r¢ Press notes on conviction
of® railway servants. for _corruption
and ——.- 262 A

-
BRIDGE(S)— o
Question re— 5
Authority responsible for sanitation of
Jand Detween railway <, Shahdara
and Grand Trvunk Road. 42.
Sanitation of land between railway ——

Shahdara- Dcl]n and  Grand Trunk
Road. 57. 2 =
BRITAIN—
Question re Indusumhsts mission  to

T78-7
BRITISH U)LI’\IBI A—
Question re franchise of Indmus
in ——.
BRITISH COMPANY SHIP(S)~
See “Ship(s)™.
BRITISH EMERGENCY COMMISSION-
ED OF FICLT.‘S—-
See C‘mnmhswned Officer(s)!”,

BRITISH _FIRMS—»
See “Firm(s)’. Foag et
BRITISH G
Question re e of Hindus® right for-

ating dmncde-\d in" Brit Vo5t
s and ——. 1027,
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CTASE(S)—
tion re— g
Q“i under Crimi‘{[al Law 'A.n}e?d)ment

3

(A ) Or by
the Special Police ~Establishment.
425,

Legal aid for detenus at the reviews of
their ——. 862,
CASUAL LEAVE— :
See “‘Leave™. °
CATEGORY (1ES)— o
Question 7e —— of titles for
Nationals. 1015-16.
CATTLE—
Question re—

Tudian

Highest proportion of slaughtered
in Bengal. 1025, =

Keeping of milch —— in  Orthodox
quarters. 52,

Restrictions  on_
1008-08.

Rise in prices of milch and farm ——.
325,

slaughter . of ——.

Rise in price of milk, meat and ——.
558-58. :

Slaughter of hovine ——.  557.58,
Steps -for reducing slaughter of — -
. 323.95, = R
CENTRAL ADVISORY - BOARD OF
EDUCATION—-
Election of Memhers to the - 957;

649-54,

CENTRAL ADVISORY COUNCIL FOR
RATLWAYS—

Motion ve election of Members to the

Advisory Board of Archaology. 77.

Oath of Office. 1.

Question 72 nomination to Railway
Advisory Committees by ——.
52 3

CENTHAL ASSEMBLY——

ee ‘‘Assembly, Central’’,
CENTRAL ELECTORAL ROLLS—
= See “Electoral Roli(s)”.

CENTRAL EXCISES AND SALT ACT—
See “‘Act(s)”.

CENTRAL EXCISES AND SALT BILL—
See: “Bili(s)?.

CENTRAL GOVERNMENT—
Question re Mushim Gazetted Officers in
the - 1102:03; =
See also “Government of India’.
CENTRAL LEGISLATIVE ASSEMBLY
See “Legislative Assembly(ies)”.
CENTRAL LEGISLATURE—
Question 7o measutes for
General ‘Election of — 1
CENTRAL PLANNING AND  DEVE-
LOPMENT DEPARTMENT—

Question re relationship between ——
and  Provineial 6

-holding
037-38.

CENTRAL PROVINCES—
Motion for Adjournment re failure to-
give relief to weavers in Burhanpur -
and other places in the — 9.,

Question ¢ paper permits to News-
papers in and Berar. 792.
ENTRAL - PROVINCES  GOVERN-
MENT—
Motion for adjournment 7¢ —— seyvants’
aid to conversion of Gonds to-.
Christianity. 141,

CENTRAL PUBLIC WORKS DEPART-
MEXNT—

See “Public, Works Department”.

CENTRAL ROAD BOARD—
See “‘Road Board”.

CENTRAL TECHNIOCAL POWER ..
BOARD—
See “Power Beard™.,
CESS(ES)—
Question 76— =
Dissatistaction  over procedure for -
assessing Areca nut ——. 1009, 1117
Producti on Despatches of coal.
481-83.
CHADDAH, MR.“R. P—
Question 7e—
Detention of =~ of Amvitsar. 409-10.

CHAIRMAN (MEN)—
. Nomination of the Panel of ——. 146,
CHAKRATA—
Question 70—
Aunual Income and- Expenditure and
Stafi of Cantonment  Board.

Certain Expenditure from —— Can-
tonment Fund. 1120. 3
CHALTHA, MR. KULADHAR— s

Resolution re constitution of the perma-
nent. food and Agriculture Organisa-
tion of the United Nations. 1072.75,
CHAMBER(S) OF COMMERCE—
Question e prosecution of officers of
Shri Gopal —— Delhi. 53,
CHANDAVARKAR, SIR VITHAL, N.—
~ Factories (Second Amendment) Bill—
Motion to refer to Select Committee.
360-64, . 365, 373.
Insurance (Second Amendment) Bill—
Motions fo refer to Select Committee -

and to circulate. 734.

Motion for adjomnment re Sind Gov-
-ernmient’s Ban on Chapler XIV of
Satyarath Ptrakash, 3883,

wQuestion (Supplementary) re—
- Cotton textiles. 784,
Fixation of yarn prices. 774. £
Projects possible only under National
404

Government. 5

Reservation of Kenya Highlands for.
Europeans. 116,

Steps for making up the loss of Burma
rice. 551.

The TUnited Kingdom Commercial
Corporation. 636,

Resolution 7e Fifteen-year - plan pre-
pared b Capitalists of Tndia, - 941—
43, 247. = z

= N
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LCHAPMAN-MORTIMER, MR. T.— CHE IICAL FERT}LIAER INDUSTRY—
Banking Companies Bill— See “Fertilizer. Industry™.
Motion te .circulate. 1062-63. 2 S
Hindu Mandage Disabifities Removal | CHEMICAL TNDUSTRY—
Bill— s e Seeo “Tndustry(ies)”.
_\lg;xzou to: refer to Sn]_e(:t Commiltee. CHETTIAR, MR, T. S. A\'I—NASHILIN-

Eers
Insurance (Second Amendment) Bill—
Motions to vefer to Select Committee

and to circulate. 732, 745.48,
Motion re Food situation. 468.

Public Debt (Central Government) Bill—
Motion to “consider. 0-83,

(nnmlemtlon of clauses.  805.

3 onfravention

ection 20; Insurance Ac&

- re fore of
enu.  186-87.
CH “\1‘1 R(S)— 2
Question 7e Ixn'maunn.ﬂ Seafarers
and Indian® 338-39.

Se
CHATTERJEE, L ll‘I T< COLONEL

served on -a

DR,

Election of —— to the Standing Finance

¢ Committee. - 265.

Motion for adjowrnment re deaths due
to an'- accident, at Bakhtiarpuy
Junction Station. 17072

Motion 2e election of Members to the

Advisory Board of Archmology. 77. |
= Oath of Office. 1. =
s CHATTOPADHYAYA, NMR. AMAR-

ENDRA NATH—
Motion re Food situation.
Question reZ
Bad quality of vice distributed through
Ration Shops in Calcutta. 794,
Controller of Coal acting as purchasing
agent for industries, 49,
l)t’ﬂlehﬁ, Suppli ete,,  Contr
Defenee of India Rules, 109495,
Deterioration of foodgrains stocked in

442,

Shibpore Botanical Ghr rden. - 793-94.
Government information” e * Gandhi-
Jimnah Talks. 1109,
Negotiations by Non-Official Members

g Mone-
tary Conference.

Report of Associated Press of America
7¢ Bombay Plan. %
Selting - up, of Co- npemtive Stores in
- Bengal. 795,

= Supply of defective Standard Cloth by
certain Mills. 1094,
Resolution 7¢ Fifteen year plan prepared
by capitalists of India. 957-58.
CHEAB RATE(S)—
° See “Rate(s)"”.
* CHEAP SUPPLY—
Question re expenditure and l'm.ome on
to Railway Servants Scheme and
Amount of Dearness® Allowance paid.
264, 4 :

CHEATING—
Question e pros (.u&mn of certain em-

ployees of ~Kavachi- Port Trust -for
criminal conspivacy and ——. 6-7.
CHECKING—
Question e and audit»ing of
*accomts of Shahdara (Delhi) Saba-
ranpur Light Railway. ~722.

GAM—

Amendument to* Standing Orders—
Motion to. Tefer to Select Comimittee,
799-800.
Banking €Companies Bill—
Motion to civculate. 1049-51.

Cofiee Market Expansion (Second Amend-
ment) Bill—
Motion to consider. 661,

wciories (Second Amendment) Bill—
Mation fo refer to.Select Committee,

368:69.

Tisurance (Second Amendment) Bill—

Motions to - refer to ‘wle&.[ Lommxttee
and to-circulate. 737-39;
AMotion for adjournment wuﬁmd Gov-

ermnent’s .Ban on Chapter XTIV of
Satyarth  Prakasha. 265,
Motion #¢ Food sitwation. 441-42, 536.

Public. Debt (Central Government) Bill—
Motion to vefer to Select Committee..
-81.

ion to consider. -671-73, 729.
deration of clauses. 806, 807, 812
646,
Anti-Inflation measures. 53-64.
Appointment of  Coimbatore Districh
candidates as postal clerks in Mysore
Diyision. 931-32.
.\ppmmmem of My. Jamnadas.Mehta-
as India’s High Commissioner ~with
urma Government. 793,
Articles under price control. 571.
Automobiles Manufacturing®  Com-
“panies. 996.
Ban on Watch Tower Bible and Tract
: ociety Publications. 1079.
Congclusions of Bretton Woods Confer-
~ence. 1118
Cost of War on India. 648-49.

- Detention’ of Pandit Jawaharlal Nehra
and other Working Committee Mem-
bers: 647 >

Fivation of prices of foodgrains. 796.
Import_and Sale of Gold. 1117.

Tmports of eonsumeér goods.

Indian Trade Profits of DK.C. C 1105
India's Sterling Balances. 648.

Tssues of Paper Currency. - 863. .

Legal aid for detenus at the reviews of
their cases.

< Major Indusivies proposed to be e:tab—
lished after the War. 849-50.
serving - on
571-73. - =
Govern-

Pay of Tndian. seamen
British Company ships.

~Propagandists emplmed by

ment. 1078-78.4
Rules for pmmwement .of foodkbuffs for ‘
cigil fgquirements, 796, = S
Shipping Mallable. im yilian goodé. =
" 57071 (3
Strictures passed by gp\u I{lgh Court

862-63.

on the Executive.
=

v

L 4
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Py
>
~ Question (supplementary) re—

Allahabad High Court Judgment 7e
Exemption of Income-tax on Municipal
Taxes paid. 1092.

Applications for Newspaper Permits.
996.

Cabin vent paid by Royal Indian Navy
Officers when, serving afloat. 185.
Continued Possession of  Government
over certain Public Institutions, 1099,
Deteriorated foodgrains lying in ‘Gov-
ernment "ndnwm at Hnii’gnuj. efe.

. 1000,

Empire Dollar Pool. 630.
Fixation of yarn prices.
., Government  contribution
Labour Federation. 112,
(;ne\anc P emplmm's
88.

774,

fo

al
cle.
nwm of civilian pw:enm’x: by
y men at railway. stations and
in trains. 930, 951. -

Impo)t licences for- bichromate of smh
998. =

of

Increase in Pay and allowance of Ih itish
836.

to  Britain.
artificial

alists mission
Mamifatture = of
934

779,

fertilizers.

Materials
Rates.
Methods emplo\c(l in the matter of
*Censoring Letlers-in the Post. 1086.
olicy 7¢ selection of Control Coods

Shops. 314,
Postal <-mplu\ue~ representation re” in-
adequacy of pay, etc. 685,
Post-war shipping policy. 547.a
PoSt-war trade and Industrial

enjoyiig concessional Tariff

policy.

* Amevica through sale of gold in India.
419,

Protection to War Industries.® 33

Purchases by the U.K.C.C.
334. 335.

Radio Licences and Radios imported
under Lend-Lease. 628,

Refusal of facilities to  All-Tndix
Women’s Conference for studvmg the
condition of " women in coal mines.
1001. -

Report‘ of the Fertilizers Mission. 695.

Restrictions of . Interviews with Mem-
. bers of the Congress \Vorkmg Com-
mittee.  1089.

Retired Military Officers appomled in

* Food Department. 328,

Salv of South African Gold in Tndia.

614, 6.

>

s

Security and Civil Disobedience Prison;
ers,
Shblly;mon of Prices. 608, 609.
Statement on Finance” Member’s work
\ " re Fipancial Safeguard of *Tndia. 183.
3 Uiy Subslduw to l(un/uur/ﬁ and  Peoplels
% To 851,

Subsxdl/e(l Rewxpapels 847

Unclained - Balances * from - Post Office

SR Savings Bank, etc. 5

< . War efiosts of Allgmh Uniy erslty 312,

i Wastageand deterjoration:  of
' staffs in Bihar. 131. 2

Tndian

s made by United Kingdom and :

in Tndia. |-

food-|

Report of the Public Accounlw C'om»
mittee—

Motion to consider. 1157-60.
Resolution re—

Fifteen-year Plan plep'ued by (Capital~

ists of Tndia.

National War Frnnt. 988; 989. 990.
T CHETTY,  MR: SAMI VENCATA-
CHELAM—

Banking Companies Bili—

Motion to circulate. 1059-60,

Election of to the Standing Com-
mittee * for the *Indastries- and Civil -
Supplies  Department. 1042,

Indian Rice Committee Bill—

Motgons to refer to Select (! nnmntt«e .md

fo circulate, 81618, 819
Question 70—

Certain  deductions for Discharge from
Service in the case of Indian Person-
nel of Indian Forces, 1080-81.

Certaini unanthorised Deductions from'
¢ Pensions of Indian Personnel of Indian *
Forces, 1080. .

Denial of applicakbility of Army Act and
oyal

Warrant I’l'i\'ilvgcx to Indian
-80.

3 Commissioned
., on Active Service. . 1080."
Refusal of Non-effective Pa during
War to_certain’ Indian Personnel of
-~ Indian Forces. 1081. 1
Resolution 7¢ Fifteen-year plan plepm'ed
, by capitalists of India. 962, 246-4

CHIEF MECHANICAT. ENGINEER—
Queatmn re—
er

in clerical vacancies filled in the
s Office, Bengal and Assam Rail-
way. 47.

Promotions to cl
Office of ——,
Railway. 47.

_Technical qualxﬂmlmm for senior posts
of draftsmen in the 's Office. 11-
12

ical grade “D* in the
Bengal ~ aiel v\~'s'au’u

CHILD(REN)—

Question e cases of employment of ——

on underground work in mines. 1002-
03.
CHITTAGONG & L
Question ' 7e— - ~

Release of raw bluhlmg wmaterials for
civilian use 50-51.

Supply of tooﬂ:mﬁl lo_l'kl)nurmu, on
military wmks at s >
('HN"’I‘A(‘O\(‘ DISTRICT—
quwtmn e atrocities by Soldiers in ——.
CHITTAGONG DI"TST()Nw
_Question 7¢_purchase of. Meal, Fish,
ete., forithe Militavy in ——. 861-62.
CHOLERA— 5 :
Motion. for adjonrnmeni 7o k‘nilm'c to
check epidemics. hke . ete. 137

Question ze-—
Havoe by

aml malarla in North

Bihar, 1022.
Sp\e‘nl of ——, Iuﬂueun and Malaria
_in Beugnl Bihar; ete. 335-37.
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“CHOUDHURY, MR, ABDUR
RASHEED—

Expressions of wegret on the death of
61-62.

CHOUDHURY, MR. MUHAMMAD

HUSSAIN—
Question 12—

Bias against Muslim candidates for posts
of Office Superintendents, Howrah
Division, East Indian Railway. 48.

Depot Stafi of Stores Department of
Bengal and Assam Railway. 715,

«Ignoring claims of Mu=hmh by Traffic

e Selection Committees, Bengal and
S Assam Railway.. 922,

Non-employr nt of Muslims in cmt(un

posts ‘in the Establishment Office of

Howrah Division, BEast Indian Rail-
way.

Non-selection of Muslims in  Stores
Department of Bengal and Assam

Railway for Lower Gazetted Service.

Promotion of non- Muslim Tally Clerks

of Caltutta District; Bengal and
Assam Railway. 922.

Promotions in Head Office of Stores
Department  of Bengal and Assam
Railway. 714-15. = :

Promotions to certain Grades in Head
Office, etc:, of Bengal and Assam
- Railway. - 714. 3

Stagnation in promotion of Muslim Tally
Clerks, Bengal “and Assam Railway.
922,

Subordinates absorbed in Lower Gazet-
ted Service in Stores Department of
Bengal and Assam Railway. 714,

‘CHRISTTANITY—

Motion for adjournment re Central Pro-
vinces Government Servants™ aid to
conversion 8f Gonds to 141.

CHUNDER, MR. N. €—
Motion 7¢ Food situation. 505.
Payment of Wages (Amendment) Bill—

Motions to refer to Select Committee
and to circulate, 893,

" Public Debt (Central Government) Bill—

Motion to consider. 725-27. 728.

CIRCLE POST OFFICES—

Sef “Post Office(s)”.

CITIZEN(S)— =
Question e attack by War Technicians

on of Rajampet, 208-09,
CITIZENSHIP— 2 :
Question ¢ —— in United States o
4 America of Sin(“lwﬁ;‘k merchants. o,
CITY(IER)— =
Question re— =
ete., in

High Prices of DOL&LOCa
Delhi and other

fish,

569. &

Increase in" cost of\living in certhin
1038.

: legrﬁua Tax collectedsat certain ——
of United Provinces. 691,
CIVIL AVIATION COMPANY (TES)—
estion 7¢ requesting Government of
United States of America and United
Kingdom to release transport machines
to — in India. 25-26.

CIVIL DISOBEDIENCE—
Question 7¢ Mahatma Gsmdhn. State-
» ment e Mass

CIVIL DISOBEDIE (,E PRISONERS—

See *‘Prisoner(s)”.
(‘I}'U, PROCEDURE = (AMENDMENT)
St “Code of ——" under “Bill(s)".

CIVIL REQUIREMENTS—

Question re rules for procurement of
foodstults for civil requirements. 786,
CIVIL SERVICES—
Seet ““Service(s)'.
CIVILIAN(S)— £
Question ¢ stocks veleased from Army
Reserves for in Bengal. 38.
CIVILIAN GAZETTED OFFICERS—
See “Officer(s)’”. -
CIVILIAN GOODS—. ¢ &
Queqtmn re shipping available for ——.

570-71
CIVILIAN PASSENGERS—
See ““Passenger(s)™.
CIVILIAN PUBLIC—
See ““Public’.
CIVILIAN SERVIC
Question 7¢ poli
persomiel for —— from
187-89. ,

ES—
as regards rec
the

CIVILIAN USE—
Question 7¢ velease of
materials for

raw  building
at * Ghittagong.

780, -950-51.
CLATM(S)— ey .
Question 7¢— s
- Ignoring of Mushms by Traffic
Selection = Committees, Bengal —and
Assam Railway. 922,
Ignoving of Muslims for certain

posts on Bengal au(l Assam Railway.
414

Tgnoring™ of Muslims for selection
])Oaf\ on Bengal and Assam Railway.
921-22. =

CLAIMS INSPECTORS. ASSISTANT—

See ““Assistant Claims Inspector(s)”.

CLERICAL GRADE(S)-=
L “See-“Grado(s)”’.
CLERICAL SCALE OF PAT—

Question 72 —— in \Iwnenﬂngh Hezd
Office:. 952,

CLERICAL STAFF—

See ““Staff(s)>. =
CLERICAL VACANCY(IES)—

Sce “Vacancy(ies)™. &

CLERK(S)— =
- Question re—

Appointment of Coimbatore  Districk
candidates as postal —— in Mysore
Division. 931-32. -

—— in District Establishment Offices of

- Engineering Depmhnmt of Bengal
and Assam Railway. 920,

selected fors certain higher posts
sanctioned by the General Manager,
East Indian Railway. 48.
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—— transferred to Personnel Branch of
Head Office of Bengal and Assam
Railway. 712

Discontinuance of direct vecruitrient of
Special Inspectors and Special

on Bengal and Assam Railway. 713

Oh to  super ted  Post
Masters and in the Sind Postal
Circle. 5-6.

Tinportation of Madrasi in  the
Office of the Deputy = Atcountant-
Gc—nenl Posts and Telegraphs, Delhi.
198-9:

I’aumty “of Muslim higher grade —— in
Food Supply I)epau(meut Bengal and
Aswm Railway. 923.

paid of Railway Clearing
ounts Office.

Re ucflon in pay of certain- —— of
VIens: 951-52.
Strike by Accounts® on Noerth-

Western Railway. 250-51. >

CLOTH—

Question ré—
Export. of - cotton
Delhi. 559,
Measures agmnsh Profiteering by

and yarn from

hawkers in Delhi. 1036. |
Standard ——. 769-70. - :
Standard of inferior quality. 1007.
Supply of controlled woollen —— to

Government servants in Ajmer. 1029

of dmech\e standard —— Db

Supply
1094,

certain Mills.
COAL—

Question 76—
Lontroller of sting as purchasing
agent for “industrie: 49.
Production cess on despatches, of ——.
1-85. 2

Shortage of ——. 807,

Shortage-of labour ‘in_—— mines, 561-
63.

Statement in  House of Commons 7e

Shortage in the «yaising of in
India. 716-17.
System of distribution of —— under

Control Schente. 20-25.

COAL COMMISSIONER—
Question 26—
v Higher arade officers employed in” the
s Organisatio 16.
P.m"ivw of the
1+ 16-20,

s Administration.

Teérms of appointment ©of the —: 13-
16.
COAL CONTROL B()%]?D~
& Question re )ene\v of Work of ——.

e

COAL CONTROL SCHEME—.
Question 19—
Steps to control mining operations as

regards a colliery under Defence of
- India Rules or 25.
Systent of distribution of coal under’

ipG oy
COAL DEPARTMENT—
Question e+ selection for post of Assis~
tant Coal Supex,ntﬂnderft in  State
Pa\)wa\ e e i

COAL, EXPORT(S)—
uestion re—
—. 807-08. o
—— for conduct of war.
COAL FIELD(S)—
Q on 7e notifieation ﬁ\mg maximom
es for foodgrains in Jharia ——

775-76.

008.

COAL MINE(S)— =
Question re—

— aequired for working. 718,
New - opened. 717-18.
Refusal of facilities to * All-India

Wonien’s Conference for studying thes
condition of women in ——, "1000-01.
Restoration of Ban' om, women working -

underground in——. 1004,
Shortage of labour in
malaria. 1001-02.

MINES-
DMENT

due to

COAL SAFETY (STOWING)

I—

See Bill(s)™.
COAL POSITION—

Question re ——.  258-59; 335.
COATL SUPERINTENDENT—

Question 7e selection for post of Asslst-
ant in State Railway Coal
Department. 52 B

COASTAL AREAS—
Question re—
Boats (,auimalcd in Bengal and other
639-4
I‘(Bcondmonmg of boats removed from
of Bengal under Denial Policy,

322-23.
Return to previous owners of boazs
removed from of Bengal under

Denial Policy. 1024-25.

Gtilisation for Industrial purposes of
salt manufactured in Bengal by
certain Caleutta Firms. 858.

COASTAL BELT—

Question ze fallow land in —— of

Contai Sub-Division (Midnapur). 1000.

COCONUT COMMITTEE—
Election of Members to the Indian —-—.
655-56, 957,

COCONUT COMMITTEE BILI
See “Indian * under ““‘Bil)

(_ODE OF CLVIL PROCEDURE (AMEND-
MENT) BILIL—
See. “Bill(s)"”:

CODE OF CRIMINAL" ‘PRULU’)UPE
(A\IE\DMENT) BILL—
. See “Bill(s)”.
COFFEE MARKET EXPANSION
(AMENDMENT) BILL—
Qoo vy -
COFFEE MARKET EXPANSION

ND AMENDMENT) BILL—
See: (BHI(3)".

COTMBATORE DISTRICT--

Question re. appointment of —— candi-
dates as_postal clerks in Mysore Divis
sion. 931-32. 5
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COLLECTION(S)— o > I
Question 7e of War Fund from
Railway servants by Delbi Railway
Police. 1119, :
COLLEGE(S)— GEAE]
Queklmn ro—
al l)(’lnlh\lDll for _\tunmg e 01
‘S&hoo]: for Students convicied  or
aimed.  642-43,
Suicide: by a student of the Tady
Hardinge_ . Delhi.  320-21.
Use by Soldiers. of swimming bath at
Lady: Hardinge Medical ——, Delhi.
—1026.
COLLIERY (1ES)—
Question 76—
Arvangements’ for supply of rice to -———
hhum in Bihar. 1021
Steps to conivol mniiming operations: as
vegards a —= ~under Defence  of
India Rules or (na] Lume Scheme:
25;

T COLUMBIA—

franchise. of Tndian
122, 2

(()\[\i‘r‘h‘( £ AND INDUSTRIE
CIVIL SUPPLIES DEPARTME? 3
©  (Question 7¢ supply of foodgrains to
employees of the in Bengal at
concession rates.  37. -
COMMERCE DEPARTMENT—
Question
Communal composition  in higher posts

of offices under the 540:42.
Work of I War Reconstruction Com-
mitte ited by 797.

L()\l MERCE ‘RETARY— :
Luesticn e visit to England of the ——
N.- R Pillais 132:53.
COMMEREIAL COURSE—
_ Question 7o eligibility of goods markers
on North- Western Railway for train-

ing in —— at Walton School. 30~ -3L. |

COMMISSIONED OFFICER(S)— -
Quéstion 14 s 2

Difference in - pay and - Allowances of
shand  Indian” Emergency

. etc.;-on

i Viceroy's

it
g —_— £ - ¥
n l\mm. ——— culisted from India.

39
Inequ lu\ in Emoluments of Tndian and
ropean King's —— 109192,

also Officer(s)".

CU\I\H TTER{S)—
Election or AMembas to  the Indian
“Caconut ——. . 957.

Presentation of - the - Reports of the
FPublic Accounts . 147,
Question re— =
Appointment-of of Enquiry re mica
industry in Bihar. 1041
l‘nod Drp.nhm-ut Establishment. ——

H.m(llo-)m weaying industry F'\d I‘md-
ing ~\ 1031,

Nemination {o I'\ll“iﬂ/ Adyvisor
by Central Advisory Council  for
Railways. 932-33

‘/nl\ou -nominstion of Muslims on —— of
Co-operative Societies -on Bengal and
Assam lallway 713,

ReConstruction ——  606-07, |621:25.
Reconstruction —— tor Burma and
for restoration of pzupcrt) of Iudmn.s.
116-17.
Revigw —— for 'Iubn lcsearcll _In‘

tute.  991-93.
Report of the Public Accounh—
Motion to consider. . 1156-60.
Siatenent(s) (luld on the table) ve

tions of the Foodgrains Policy ——.
428-38.

Swnmary of proceedings of the Eifth
Labour Conference and the - Folirth

(faid on the table). 1042. .
COMMFTTEE ON PETITIONS— z
Appointmient of the 146-47.
COMMITTEE OX PUBLIC ACCOU
New ““Public "Accounts Committee’.
COMMODITY(IES)—

Question re—

Rules as essential for life; 136,
@il by Controllers of* Prio-
vitie movement hy Railway. 35.
Communication - af  Oxders regarding
movements of —— to railway stafi.
.

tain l ailw

Exports nl sential ——— from Delhi.
1036:37. >

Measures, for brioging down prices of
essential 1037, s

COMMON
L el

“HOUSE OF—

use of - Commens’’,

Cox 1'031'1"10\'

1081-82.

in Higher Posts of certain (){ﬁces
wnder Posts and- Air Department.
252-53.

umlez \hc Finance Department. 402-

——in ht"’]\m posts of certain Offices
under the Labour Departient. 31416,

—— in_higher posts of offices under
Department of- Education. Tealth and
Lands.  763-65.

——in higher posts of- offices under
Tndustries and Civil ‘Sapplies Depart-
ment.  542-44.

—— in_higher posts of offices under the

jommierce Department. 540-42. L 3

the Faod Bepartiient. - 545-46.
—— in higher posts of offices under the

ment. 605 Ob
—— in higher posts of offices un(lel the
War Transport Repartment. 475-T7.
—— in higher posts of the External

Affairs Depm tinent. 475,

summary of progress on wcmmnenda-.

“Meeting of the Standing Labour ——

notified under Defence of India *

Provinces e movement by Rail of
gL s z

in higher posts of cer tain mﬁiuas.

~——— in higher posts of the offices under.

Information and Broadcasting Dopart—,
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—— in higher posts of the
Department. 402,

in higher posts of the Legiglative
Department$ 539.

in higher posts of
Board.

of certain posts in Heall.h Depart-

ment of New Delhi Municipal Com-

t]xe

Railway

mittee. 326-27.
COMMUNAL PER AGE(S)—
Qu on. re for * recruitment - to
Provincial * Accountant-General’s
Offices.  1110-12.

a ]
COMMUNAL PROPORTIONS—

- Question re in the Avmy. 1115-16.
COMMUNAL TREND—
Question re of articles in  Postal
Sentinel, Karachi. 255
COMMUNICATION(S)—
Motion . for adjournment re Fovernment
describing My, Phillips, Personal
Representative of - President = Roose-
velt, as persona non-grata. .
COMPAN Y (IES)—
Question re—
Automobiles Manufactyring ——.  GJ6;
1 Delhi Electric Supply ol Traction
780-82. =
_Indian Radio and Cable Communications
contract. 912-13.

CO\.[PA’\IEb (-\\IL\D\I}LI\"T) PILL—
See “Tndian —=" under “Bill{s)".
COMPARTMENT(S)—

Question 7¢ forcible evacuation of civil

passengers from by Na,va] peofile
at Samal Kot Station. 708-0
COMPENSATORY {LLO“’A\\ CE/Q]

Quﬂshnn #e housé vent and
and Telegraphs staff in
ts of Bengal. 952

for
crtain

Question 7e—» >
against “Hindu Refreshment Room

at Delhi Railway Station.
7¢ manner jof
selection. 253-54.
CO\( ESSION(S)—
Question re re.posting to Officials
requrning  from: Field Service.® 709.
ESSION RATE(S)—
See: “‘Rate(s)’".
CO\( LUSION(S)—
Qirestion ¢, ot Bretion Woeds Con-
8.

722:
Postal Tnspectors’

CONDITYL Sj=
Question re— >
govm‘mng grant of old Scale
Pay. 1119
Refuﬁnl of' f’xmhues to All-India
Women’s Conference for studying the
N —— of women in coal mines. 1000-

QO\DFI ENCE(S)—
- Motion for adjournment 7e non- Tepresen-
tative delegation to Worlrl Monetan
s —— in America. 140.
Question fe— -
Action on discussions ab the Tobnccu e
e+ held- at, Calcntta

of

Honre |

Bretton Woods Monetary ——. 418-19.
Conclusions of Bleuun Waods

lor equitable price fixation. 337.
with Accredited Press Correspon-

. dents. 1118-19.
Consideration  of  India’s  Ster ling
Balanc

at the Bretton Woods Moue-
tary ——, -03.

Negotiations by Nen-Official

of the Delegation to World
859;

\lembeu
\quetary

Refusal  of facilities  to - All-India
Women’s for studying. the condi-
tion of women in coal mines. 1000-01.

telegated position of Indian Represen-
tatives in the Photograph of the
Tmperial War 216-17.

Statement on Bretton Woods

189-90, 197-98.

Summaiy of pluheedmgs of the Fifth
Labour ——— and the Fourth Meeting
of the Standing Labour Committee

z (laid ou the table). 1042,

CONGRESS COMMITTEER \“:\H‘J‘Rg——

Question re arvests®of —— in Delhi 1u
August 1942, 1110, ‘

CONGRESS MEMBERS—
Question re detention of
Legislative Assembly
Frontier I'm\lnr( 643.

LU\( RESS RESOLUTION— +
Question ré detentions in connection with
the —— of August, 1942. 186.

CONGRESS WORKING COMMITTEE—
Question
Restricitons
membe

Monetary

of  the

of  Nort-West

on_interviews with detained
of the - 643-44.

Reésty s of Interviews ‘with Mem-
bers of the 1088-89.
Stealso “*Committee(s)”.
CONGRESS WORKING  COMMITTEE
MEMBERS— . <

Question 7¢—
Detention of Pandit Jawaharlal Nehra
and other 64T, 3

Restrictions on mtmnn\\, of ——. 423,
CONSPIRACY(IES)—
Question, 7e  prosecition of certain

employees of Karachi Port Trust for

criminal and cheating. .6-7.
CONSTITU TION(S)= s
Question 7¢ of  Special Police

h‘atabhimwmv and the Special Tribu-

-nal by War Department. 1119,
Resolution ¢ of the petmanent
Food and Agriculture Organisation,of
the United Nations: 106875, 1128-
56.
CONSTRUCTION .DEPARTMENT—
& Qnuestion 7¢ staff ongaged R Bengal 3

and Assam lew‘w 5T,

CONSUL(S)—

Question 72 proposal for appointment of
- Indian at Moscow and Russian
at Delli: . 260,
CONSU\[ER%’ COUNCIT—,

See “Council(s)’.
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CONSUMERS GOODS— -
See “Goods'.

CONTAI SUB-DIVISION—
Question re fallow land in coastal belt

af (Midnapuy). 1000, :
CONTRACT(S)— B :
Question 7e— o 2
Auction ‘ot Excise in Delhi. 61,

for construction of clerks’ quarters
at Lodi Road, Delhi. 1021-22.
Determination of of Bengal Nagpur
Railway,. 7.
Division of Fruit Vending at._cer-
tain Statiohs on North Western Rail-
way. 262.
* Government =— placed with Imperxa]
‘Chemical Tndustries. -64.
Indian Radio and Cable Communications-
Company —. -13. &
CU\ TRAC T()R( M=
ion ¢ enon-payment of wages fo
» workers by Toadin, at ~ Delhi-
Shahdara Railway *Station. 43. i
CONTRAVENTTON(S)—
o Wuestion re penalties for
20. Insurance Act.
CONTRIBUTFION(S)—

v

of Section

AMotion for adjournment re inaccurate
Government = Reply 7¢  Government

0y to Indian. Labour Federation.
220-21.

Question re—
Government

iations other

to 2

than Indian Labour Federation. 134.
Goyvernment —— to Indian  Tabour
Federation. 111-14, -337: 2
Government ul India —— towards

acquisition of " Lands for extension of
Giveater Patna. 1096.

Indian to the United. Nations
Relfef and Réhabilitation Administra-
tion” Fund. 567-68."

Provincial Covernment’s to ]admal
Demiocratic party and Indiax Labour
Pederation. 568,

CONTROL(S)—

Question 16— : 2
Avticles nnder price AL
Examination of passenge luggage at

Viramgam due o expor 332-33.

Post-war

of imports and exports.
548-50.

Provincial Government’s — — ver
cevtain working of the @lederal T'nl-
ways. 953-54.

Steps  to miniag  operations as

vegards a colliery ander Defence of

India: Rules or (oal. -~=— Scheme.
2hREd i

Unsatisfactory \\'ﬂl'king of the o1
apital Issue. . 207-08.

CONTROL BUAR])(M
Question re Textile ——. ‘172 /3

. GO\TI"OL BOARD. COAL—

Coal Control/ Board’..
C()\"FP()L GOODS SHOPS—
See “Shop(s)*.

CONTROL ORDLII(‘
Question ‘re perm

ons ‘to -Newspapers
1089-90.

under Newspaper

| CONTROLLER OF COAL—

Question re acting as pulchasmg
agent for industries. 49.

CONTROLLER(S) OF I’RlORITX(EbS)—

Question re commodities restricted by
—— for movement- by Railway. 35.
CONVERSATION(S)— . = e
Question: ¢ —— with His /Majesty's
0 Governiffent | re Sterling | Balances,
403, 3 T i
CONVERSION— ey
Motion adjournment ¢ Centyal
Provinces  Government servants’ aid

Shito of Gonds to Christianity. 141.
CONVEYANCE ALLOWANCE—
- - See “Allowance(s)’.

CONVICTTION(S)—
Question re—

of Mr. -0, Kvishna Nait, - 109798,
t artap  Singh,  Market,
Delli. 536,

of railway sefvants

2 for corrupkion and  bribery. 262.
GONVICH(S)—
Question re Political Detenns dmd ——

637-38.

CO-OPERATIVE
Question 7

SOCIETY (TE
non-Nomination of \Tushms

on Committee of on Bengal and
Assam  Railway. 713,
CO-OPERATIEY STORE(S)— 2
Question 7  setting “up of —— in
Jengal. 795 S
CO-ORDINATION— < -
Question ¢ of Grades of * certain
Time  Checkers  and Material
Checkers on Ed&t Tndian Railway.
483 '

“HORMORANT(S) ' —
Question e king of
20, 477-78, 483.84.

CORRESPONDEN CE—
Motion fer adjournment re refusal of
perwission  for publication of
between Mahatma Gandhi and

the Viceroy.
Question 7e

219-

the e

H.E.

paper for private 017-18
 CORRUPTTION—
“Question re—

1
646.

Anti- Measures.

—— in_ connectign with berth resérva-
tions. 910-11.

—— in_connection with wagon priority..
91112

Press Nofes on conviction of Tailway

vants for and bribery. 262.
for public ¢o-operation against
among  Railway  eniployees.

937:38. =,
COST— :
Question 7e of War on Tadia.
64849, 3 ¢
COST, OF LIVING=, =~ = =

in . —— in certain,

' [

iction on size of note
1
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—  Insufficient supj
Tndian e} |hw mills.

Rise in price of ~— in- India
America.  217-18.

INC CLOTH—

““‘IDHI’-

—~Question: re Governinent
Al ﬁ:x' 419

—Ques
- Walion
COURT(R)—
Question 1 H.x\(‘“'n" = on Raily
404

MARFTAT =

S N
Quiestion #—

Buffalo

Militas

* Stangliter

plrchased
10-11.

s
and of.

St = Code of ——= - EBill(s)
“CGRIPPS PROPOS
Question #c veviving 6f the: —— = 553-
CR[TU ISM{S)—
G 7 —— agains encouraging
P \m-)mmtmu - of  consumers  gaods.
554-56.
- CERRENOY
= Q‘n:;{ion i issnes m‘ Paper 863.

CT':"I‘(} MSSOFFICE L(Q

Motion for adjourntnent huniiliating

search of the person of an  Indian
ngef - by - Dhannshkodi  ——==
]041 49; =

jplies of superior —— fo
133,

re (iovernment— Counsel  at

(‘)—-.

(AMEND-

S .lml

lways.

“for

ssete:

CUSTOMS OFFICTALS—
Motion for adionrnment re harbarous
method adopted by Viramgam

for - checking  passengers’ luggage.
8060.

CY.CEE INDUSTRY—
Seg “lll(]

DAFTRY (1ES)—
Qunuou ie per ulun of —— in the Office
< tlw Dix Posts ynd*

]]14

.
aviest® 7 of % Congioss
Committce Members * in_ Delhi  in
Augudt 1942, 1110 2
DATRWTES
Question 7¢ accounts of Pasts and- Tele-
graphs . Stove and —2— at - Kavachi.
254,

DAIRY PRODU HCT(8)—

Q nre purchase of vedotables, ——,
for 1’|'r’mm' Foreos statiotied ‘hl
2111

DALATL THE "HONOURABLE  SIR
ARDESIEIR—
Oadr of - Office. 1.

IL\!.(’\L
AL I

SARDAR BAHADUR

ient - re misuse of
ront '()x'g.mi\xl»
Hayat
the Tunj,xh

\unmn

of
Huwhm

DAN: MR
Motion fer
Imn onpubli ati
Nonzepte
Monetary

140, =

wtional War Front. 987.
NGA MOHAN—

nent - re—

v ai Pan el qas
delegation {o
onterence in - America.

Sind it Ban o - Chapter
XTIV th-P h. 388-90.
Unconstitutional conduct - of Hovern-

ment in appointing - Adjudicator in
ade. Dispuie  hetween  Shahdara
’Hdln) pur Light Railway
s > el 218;
situatitn. - 503-05.

Aunnual Inconte - and Expendifure and
Staff of (‘hnkrm:) Cantonment Board.
1120,

miechanics recruited ©
o in Bengal and Assam

R .ul\\n\ 4

Auction of Excise Lontracts in Delhi.

61
“Anthority responsible for sanitation of
and® Thetween  vailiva bridge,

Shalidara and Grand 'l'x'unk Road.
49

Cable to*Mahatma Gandhi o Tndia’s
s~ ref tory measures against  South
Africa. 864:65, > 7
Certain Txpenditure:  from Chakrata
('mtuhnwnt Fond. 1120, £

oy il

o

)
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Fixing of rates of fares fop ‘vehicles
bet\;gteau Delhi and Shahdara-Delhi.
57.

Inognlannes reported under Payment
of Wages Act against East Indian
Railway. 4243,

Land acquired by Military
for Aerodromes, etc. 43.

Land acquired by Military
for Aerodromes, etc.

Nomination to Railway
mittees by Central Ad
for Railways. 932-33.

Non-payment - of wages to workers by
loading eontractor at Dc]ln‘Shtham
Railway Station. 43

in  Assam

in Bengal

isory Com-
sory Council

Option ze scale of pay for ticket f:thL-
.. ing staff on East Indian Railway.
854.
Perf

rmances by singing guls in" Raii-

way Colony. 953,

Pos
Notified Area Committee.

Procedare re promotion of Engineer-
ing staff on North-Western Railway.
954

Prohibition of  downward journeys in
> lifts of the Council House.

ncial - Govermments’ control over
ain working of the Federal Rail-
953-54.

for resettlement of persons
icted from homes under Defence of

India Rule 75 (a) (1). 422-25.
Resolution ¢ Constitution - of = the
perinaic nt Food ~ and  Agriculture

o ion of the United Nations.
1075 1128-29.
DAMAGE(S)—
Question 72
parasite. 1019,
DAS, MR. B.— =
Question (Supplementary) e continued
ossession of Government over certain
Public Institutions. 1099,

to tobacco crop by a

Resolution 7e constitution of the Per-
manent Food and Agriculture orga-
‘nisatoin.  of  the l’mled Nations.
1130—32, 3

DAS, PANDIT NIL]{A\'TH‘-—,'

Motion  for adjourninent »e Sind
Government’s - Ban on Chapter XIV
of Satyarth Prakash. 395.

Question 76, interviews ‘of Mr. Rama-
nathan_and others with Mr.  Raja-
gopalachariar in  Trichnopoly Jail.
1079, :

Resolution  7¢ Constitution  of the
Permanent  Food and Agricalture
organisation of the United Nations,
1138-40.

DATTA, MR. AKHIL ~CHANDRA—

Banking Companies Bill—
Motion  to circulate, 1046-48.
Indian Rice Committee Bill—
Motions to refer to Select Conumttee
and to civculate. 832-33, 882-
Motion for adjournment, re—
Inadequate war allowance for non-
-gazetted officers. 138, 139, 140

onement of elections ‘to Shahdara:

Refusal of penmsslon for publication
of corresy betwéen Mahatma
Gandhi- and H.E. the Viceroy. 63.

Motion re Food situation. 442-45. 450.

Public Debt (Central Government) Bill—

Consideration of clauses. 805,

Question 7e— x>

Action. on discussions at the Tobacco
Conterence held at Calcutta., 209.

— Coal export for conduct of war. 908,

.Coal exports. 907-08.

Detention of Dr. Lohia. 860-61.

Deteriorated foodgrains lying in Govern-
went godowns at Hajignnj, ete.
999-1000 :

Fallow laml in coastal belt of Contai
Sub-Division (Midnapur). 1000.
Inﬂuenu of army purchases on food
situation in Bengal. 79596,
Ishurdi-Pabna- 5mlhu5mu
Project. 255,

- Loss of loodumms due to detcuolatmn
in* Bengal. ~795.

Quinine position. 37

Shortage of conl. 907

Statement on food position in Bengal,
129-30.

W

{ailivny

stage and deteriovation of foodstuffs
1.

in Bihay. 130-3

Waste of Boats seized under Denial
Policy in Bengal. 1102.

Question (Supp]r mentary) rp—

Statement of supplies of vegetables,
milk, ete., in Bengal, 127,

Statement on  famine * conditions  in
Bengal, 126: % s 3
Resolution 7¢  Fifteen  Year  Plan

= prepared by capitalists of TIndia. 983.
DEAD LETTERS OFEICE—

Question 70 expenditure on shifting
ol Arom Calcutta to- Patna. 925
25. 2
DEALER(S)—
Question ¢ —— Suppliers, etc., Con-
travening Defence of India' Rales.
-95. <
DEARNESS ALLOWANCE—
Question re—
Benefit of to railway emplovees
in old and revised scales of pay. 36.
D(sx;;alnht\ of for Pensiopers.
6

See also “A”owaﬁw(s)”. =
DEARNESS RELIER— %
Questmn 7e_unsatisfactory operation of
in kind on Railways. 4.5,
DEATH(S)— =
ons of vegret on the of
.. Abdur Rasheed Choudhury. = 61-

62.
Motion for adjournment so—
due to an accident at Bakhtiarpur
Junction Station. 14546, 164.75.
——of Mr. Srideo Suman;, an
from Tehri State. 138.
Questlon e—
in Bengal 37.
Starvation — in Bengal. 37.38:

exile

4 DEATH CEPTIFIC:}T:& (8)—

Question r¢ fees charged for —— for
persons dying i Ivwin Hospital. 124

.
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DECLARATION(S) OF EXEMPTION—

= under the Registration  of
Foreigners Act (laid on table). 866-
73, i

DECORTICATOR(S)—

Question 7e vice mills and groundmub
787-88.

DEDU "IT()\(D),——
Question 7e—

Cértain —— for Discharge from Service
in the case of Indian Personnel-of
Indian Forces. 1080-81.

(emnn unauthorised —— from Pensions
of Indian Personnel of Indian Forces.
1080.

“Income-Tax 7¢ Interest on Bombay
Port Trust Bonds of Holders in
United Kingdom. 647-48.

DEFENCE DEPARTMENT—

°  “Question 7¢ re-organisation of Uﬁicem
Cadre of Cantonments and Lands
Section of —. 1

DEFENCE OF INDIA RULES— g
. Question 76—
Detention nn«le! —— of Staff on

Shahdara (Delhi) Sahgranpur Light
Railway. . 213.
Persons in Detention under.——. 184-
86.

Scheme for resettlement of persons
evicted from homes under 75
(a) (1), 422-23.

Sectipn 42 of Indian Railways Act
and 34, 34.

Steps to control mining operations as

. regards a colliery undep or Coal
Control Scheme. 25.

See also “‘Rule(s)”’.

DEHYDRATION PROCESSES—

Question 7¢ deputation of Officers to
United Kingdom for study of —.
994.95,

DELAY(S)—
Question- re—
in issuing instructions for Haj
Pilgrims, 787,
Telegraphic —. 478.79.
DELEGATION (8)—

Motion  for  adjournment 7¢ non-
representative to, World Monetary
Conference in America. 140.

Question 7e—

Negotiations by Non-Official Members
“of the ——to World Monetary Con-
ference. 859.

Selection of personnel of Tndustrialists

to United Kingdom. 5

Principle explained by My. President
as to when motions for adjournment
70 sent out by the Government
of Tndia can be admitted. 140-41.

DFLHI—

Motion for  adjournment 7e ill-treat-
ment meted out to Mr- Ram Charan

/ Agarwal by Hle —— Police. 215,

Question re—
Accommodation constmcled m — and
. New, Delhi. 32122

Additional Duty for Programme Staff.
in All-India Radio, 835.
Allotment of Agricultural Land in
Cantomnent. 1083.
Anti-malaria measures  for
(——) Town. 1034-35.
Appointment of Railway Watch and
Ward Sub-Inspector, ——. 49.

Shahdara

Arvrvests  of  Conghress Committee
Membesrs i in August, 1942.
1110.

Auction of Excise Contracts in ——
1.

Collection of War Fund from Railway
servants by Railway Police.
1119,

(mnphuum against Hindu Refreshment
Roont at, Railway Statien. 722.

Contract for ' construction of clerks’
-quarters at Lodi Road, 1021-
2

—— Electric  Supply and Traction-

Conmpany. 780-82.

Desirvability of transferring
to District Jail. ¥

Dismissals, ete.. in Lahore, Rawalpindi
and Divisions of North-Western
ailway. 31,

Blection of New Shahdara (—)
Municipality. 1034, 1038.

Expenditure on hmlllmga in —. 319.

Export of cotton cloth and yarn from

569.

Detenus

Exports of essential commodities from
Delhi.  1036-37. S

Extension of certain Relief to Railway
Servants and Staff of —— Munici-
pality. 1120.

Extension of term to nominated
members of old Shahdara (
Notified Area Committee. 1034,

Fixing of rates of fares for vehicles
éwtwc-en —— and Shahdara- —.
7.

Grievances of Detenus.  209-10.

Grievances of Government of India
staff deputed to P..au'oning Office:
1035-36. ,

Head clerks and Sub-Heads in  Divi-
sional Office; 917, =

High prices of potatoes, ﬁsh, ete., in
—=— and other cities.

Higher Prices of Rationed Artitles in

1094.

Hi ghex proportion  of  nominated
members- in Shahdm‘a (——) Munici-
pality. 1034, g

- High- Handedness of ]andlorrls e ——
52.

House Rent and Conveyance Allowances
for Government Servants debarred
from gPttmg Government.  Qunarters
n ——

]'mpmta.tmn of Madrasi Clerks in the
Office of the Deputy Accountant-
??Zml Posts and Telegraphs,

Internment of Shrimati Satyavati Devi
of 1107,
Lﬂi‘l)%sofﬁLEl in. —— Tmprovement Trust

Mal-treatment  of  Tnferior Railway

Servants by ——  Rail
- 10506, ailway Police,
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Measures against Profiteering by woollen
cloth hawkers in 1036. -

Measures for reducing elecfric charges
in Shahdara (——) Town. 1038.

Meeting of Regional Faod Controller,

Meerut, Price Control Officers,

Muzaffarnagar, etc., at —— 721-22.

Murders on  Garstin - Bastion - Road,
1108. ; ¥

Nomination of Sanitary Inspector "to
Shahdara (—s=) Municipality. 1034.

Non-supply of ‘\vwspdpen thi=——c
Detenus at FRerozepur. 210,

Non-supply of Suji at —— Ration
Shops. 1006

Paucity of Muslim Officers in the Office
of the Deputy  Accountant-Gleneral,
Posts and ~ Telegraphs,. ——. 198,
632,

Paucity of Mus'ims in —— Ratmmng
Department. 1093-94,

Prohibition of burials in rellnnL\ludun
graveyards of 1015.

Proposal for appointment ot Indian

- Consul at Moscow and Russian Consul
at 260.

Prosecution of officers of Shri

Chamber of Commerce, )

Provision of Qlarters for Staff of the
Deputy~  Accountant-General, ©  Posts
and. Telegraphs, ——. 199-200.

Rald on Gambling Den in ——. 1106.
Raising of * Shahdara (——) Middle
School to a High School. ~1038.
Recent restrictions on letters of ——
Detenus in the Punjab. 210.

Re'eased —— * Detenus.  1100.

Removal of Prostitutes from Garstin
Bastion Road, ——. 1106.

Retranster of Hindi Section of Bureau
of Public Informatien to ——. 1082-
83.

Gopal
55,

Staft of and leases by —— l'mpm\ompnl
Trust. 1004-05.

Suicide’ by ea  student. of fhe Tady
Hardinge College, ——. 320-21, 1025-
26:

Telephonic message to Special  Police
_Establishment, ——. 7¢  harassment
of military officers by Railway staff.
427.

Use by slodiers of swimming bath at

Lady Hardinge  Medical  College,
= 10765
DELHI ((\\[T’F\S-&TOT‘Y HOUSE
RENT ALLOWANCE=
See “Allowance(s)™.
DELHI DIVISION—
Qanestion re—
Divisional and Assistant Officers in

, North-Western Rallwav 917,
Superior  staff (Rationing)
North-Western Railway. 916-17.
DELHI IMPROVEMENT TRUST—
Question 7¢ huying and sel]iug of land
by s ;
DELHI JOINT WATER AND SEWAGE
BOARD (&\[E\D\IE\T) BILT—
Seé, “Bill(s)*’.

in —

DELHI MUSLIM WAKFS (AMEND-
MENT) BILL— 2 - >
See “Bill(s)”. -~

DELHI POLICE—
See “Police
DELHI RENT
ORDINANCE—
See “Ordinance(s)’".
DELHI-SHAHDARA—
Question re— -
Bad sanitation of ——
1012-13.
Price of Voters List Published by ——
Municipal Committee. 1090.

G0 N T RO

Municipality.

Representation by Vidya Ratan, a
Detenu of ——  1090.
Sugar and Gur imports and exports

. 1013,

‘See also *Shahdara-De!hi*’,
DE\IOI;ILTQ}LD WAR SERVICE MEN—

See “War Service Men'.
DEMOLITION(S)—

Qu(-shon re

ings. ' 519-20

DENTAL POLICY—

"rQuestion e reconditioning  of  boats
removed from costal areas of Bengal
under 322-23. X

Nee also “Policy(ies)’”,
DEPARTMENT OF EDUCATION,

HEALTH AND LANDS—

Question e mmmuual comiposition in

of  temporary build-

]nghel posts of offices -~ under ——.
763-65.
DEPARTMEBT aslaly) EXTERNAL

AFFAIRS—
See “External Affairs Department’’.

| DEPARTMENT OF INDUSTRIES AND

CIVIL SUPPLIES—
See “Industries and  Civil
Department”.
DEPARTMENTAL WORK—
Question 7¢ training in “for directly
recruited  Superintendent of Post
© 2 Offices. 949.
DEPOT STAFF— =
See “Stafi(s)’.
DEPUTATION(S}
Question re of Officers to United
Kingdom for study of dehydration
processes. 994-85.

DEPUTY* -\CCOU\T-X\T GENERAL,
POSTS AND TELEGRAPHS—
Question 76—

Importation , of Madrasi (lelka in the
flice of the . Delbi. 198-99.
Paucity of Muslim Officers ~ in  the
Office of the Delhi. 198, 632.
Provision of Qumtels for' Stafi of the
, Delhi. 199-200,

Supplies

DEPUTY PRESIDENT (MR. AKHIL
CHANDRA DATT &)
Hindu Code, Parf ‘ k (Intestate Succes-

sion)—

Presentation of Lhe Report of the Com-
mittee on Petitions. 1042,
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Observation by —— that if an Honour- -
able Member desires to speak h_e
should catch the eye of the Chair
in a silent manner. 973.

PESAT, MR BHULABHATL J.— 0=

Elaction. of -—— to -the Select - Com-
mittee on the Amendment to Stand-
ing Orders. 1042, e

Expressions of regret on the death of

M. bdur  Rasheed Choudhury: 61
Motion adgournment re¢ pesition of
Indians in  Natal under Natal
Occupation  Ordinances 137.
Motion 7¢  Food situation,  519-25.
506, 529, 530.
Position of Indians in South Africa and

Bast. Africa. 301-05.
Resolution  re  Fifteen-Year  Plan
prepared by Capitalists ~ of  dndia.
243, 976-82.
DESHBANDHU GUPTA, L.—
Question re health of Detenus —— and
L. Oukar Nath. 1099-1100.

PESHMUKH. DR. G. V.—
Amendment to Standing Orders—
Motion to refer to Select Committee.
»

- Hindu Marriage  Disabilities Removal
= T : 3
NMotion to refer to Select Committee.

Tood sitwation. 44p. 498, 502. 503.

Y Position of Indians in South Africa
and East -~ Afri 276-77, - 278-82,
292, 305

Question (Supplementary]) re—
“ Employment of women underground in
Mines. 561 .
Registration” of Posi-War Capital goods
requirements. 777,
DESHMUKH, MR. GQVIND, V.—
Hindu Marriage Disabilities Remoyal
ill -

Motion to vefer to Select Committee.
578-82. 586.
Indian Rice Commitee Bill—
Motions to -refer to Select Commiitee
and to circulate. 828-29.
Motion for adjournment re—
Forcing the Kolhapur Durbar ta accept
deteriorated foodgrains. 724,
Humiliating research of the person of
an Tndian passenger by Dhanushkodi
Customs Officers. - 1041, 1042.
Motion re—
Election of Members to the Central
Adyisory  Board of Education. ' 653.
2 Election of Members to the Standing
ES Committee for the Industries and
Civil Supplies. Department; 656.
Fuog]_situation. 163-64, 439-40, 441.
Position of Indians in South . Africa
and East Africa. 277, 293.96
Question re—

Anti-Hindi Policy of All-Indi 1
i v ofr India Radio.

5

Armx;ge!nellz regarding  Ifquidati f
India’s Sterling Ba]imeﬁulﬁo-gi‘. <

Badges - distinguishing military officers
within fighting area. 406-07.

~

Detention of Mr. Madho  Shripad
“(yokhale. 843. e

Efforts” for removal of disabilities
affecting Indians in United States of
America, o

Facility to Dr. Lohia, a Detenu. 833-

© 49

Franchise  of« Indians in ~DBritish
Columbia. 122.
Increase in Pay and -~ Allowances <

=3

British Troops. =843-44.
Indians - shot in  Police
4 Mauritius. 318 :
Installation of Broadcasting Station ab
~ Nagpur. 607-08.

Lower wages, etc.. of Indian sea-men:
employed on  British-owned  ships.
122,

Post-war shipping policy. 547.

Post-war Trade and Industrial policy.
547-48. A

Programme for provision-of demobilised
War Service men. 9

Programme of, Post-War
tion. 191-92.

Reconstruction Committee

Research Work for  Gov
Tata Research Institute.

Review Commi for Tata

Institate.  991-83.

price of cotton i India and

America.  317-18

Schemes submitted by
Institute  of

firing. in

Reconstruc-

= 606:07.
rnnent  ab-
1077.

Research

Laxaminarayan
Techuology. Nagpur.

ics regarding unemployed labour.

546-47. S 2

Steps for floating Loan to give Subsidy
to Agriculturists. 192-94.

Travel in
ment on=~0G ¥
two European Army
Trial of Mr. Jaiprak

Question (Supplementary)

Cabin rent paid by Royal Indian Navy
Officers  when serving afloat. 195.
Candidate examined by General Head-

quarters Selection  Boards. 401.
Detention " of - Mr. <Madho = Shripad
Gokhale. 693. =
Extension of franchise  to
members in joint families. 955,
Government  confribufion to -~ Indian
Labour . Federation, 112.
Harassment of civilian passengers by
military mén at railway stations and
in trains. - 930,
Installation of Karachi -Radio Station:
397.

ress by
.- 9-1%,
arvayan. 848.

2

Insufficient supplies. of superior cotfon
to_TIndian textile mills. 133,

Tosult to -Mr. Frank R. Anthony by a
Military Officer_at - Jubbulpore Rail-
way Station. 181

Licences _of production of full length™
_entertainment films.~ 114, 115. 3

Nagpur plan_of Roads. 687.

Policy as regards recruiting Pepsonnel
{rég,(‘wilinu Services, from the Army.

Govern-
SRS

Prol)ég‘andists eniployed by
ment, 1078, >

~ > (e
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testoration of ban on women working |
underground in caol mines. 1004,

Suicide wy a student of the Lady]
Havdinge College, Delhi. 321

Titles, etc.. cavvying Financial benefit.
1017, s

* Resolution re—

('ons(iz}uliun of the Permanent Food
and Agriculture organisation of the
United Nations: 1149-50.

DESTRUCTION—
* Motion for Mlmmnmen( re failure to
make proper arvangements to prevent
R PO ST records  at
Allahabad. 66, ~
PRECTIVE INSECTS AN D PESTS

in counection with the Congress
Resolutidh  of  August, 1942, 186,

—— of Dr. Tohia. 854-55, 860-61, 1108.

—— of Khan Abdul * Ghaffar  Khan.

644. 7= :
—— of Maulana Munirazzaman. 1093,
of Mr. Jai Prakash ~Narayan.
852-54 % i
of My. Madhio Shripad Gokhale.
633. 843,

o Bl e
Amritsar.~ 409-10.
i P. Suraj” Prosad l padhaya of
ate. 906-07
Pandit Jaw: al-Nehrn and
other Working Commiftee Members,
647 .

Chaddah of

under Defence of India Rules of
Staff on Shahdava (Delhi) Saharan-
pur Light Railw 213.

Members — of  Central

embly under®

Legislative

i :
* Defence of India

of transferring Delhi ——
to “Delhi District Jail: 210,
released, efc. 206-07.

Facility to- Dr. Tiohia, a —=. 84840,
Forni of Chavge served on | 186~
87. %
vances of) Delhi ——. 209-10. \

© T Deshbandhu Gupt
and L. Onkar Nath. 1093-1100:
Healths of Dr. Ghosh andcertain other
——. 1087-88: '
Legal=aid #for —— 4t the veviews of
their cases. 862
Non-supply «of Delhi \e\\spape]s ta
Delhi —— at Ferozepu 210;
Political and  Convic 637-38.
Political ners and in Jails
outside province. . 1116,
Recent restrictions on létters of « Delhi
in the Punjab. 210,
Released Delhi ——  1100.
tepresentation by Vidya Ratan, a
of Delhi Shahdara. - 1090,
DETERIORATION —
Question re—
of foodgrains stocked in Shibpore
> Botanical Garden. 793.94.

Lows of foodgraius due to —— in
Bengal, 795
Wastage and
Bihar.  130-31.

DEVELOPMENT—-

Question re—
of  Archaelogical Department.

of  foodstuffs in

o Nl prosetts in % Orissn:
18, =
J)E\"ELUI’A\"H‘:\'T, PLANNING AND—
See “Plamiing and Development ™.
DEY - MRREN —
Question 7¢ removal of
~  Givil Service. 844-45,
DHANUSHKODI—

from Indian

Motion for adjournment re humiliag-
iug search of the person of an
Indian, Passenger by — (Customs  ~
Officers. "1041-42. 2 B ‘
DIRECTOR(S)—
Question e 1——. Iu~pumh et in

Industries and
ment, . 1007-08.

TOR-GENERAT,

il Supplies Depart-

POSTS. ~AND:®

stion 7e—

Pension of Daftries ‘in the Office of
the —— etc. 1114,
g tes of Superintendent - in  the
e of the 926-27.
DISABILITY (IES)— ¢

Question re efforts for vemoval of
affecting Indians in United Statés of
America. 11,

DISALLOWANC

Motion  for .uljuurnumnt re- frequent
by the Governor-General of
Msdtions in the Assembly requives his
te v consent, 144-45,

cerfain deductions:. for ——
ce in the case of Indian
Personnel of Indian Forees.  1080-+
81. :

DISCTPLINE—
Question 7¢ certain measures for maifi-
tenance of on vailways. 31-32. -~
DISCUSSTON (S)— 2
Quea\lmll 7e  action on the
Tobacco Cmiferance held at C.ﬂcu(,ta

DT$.\1T AL(S)—
Motion for adjournment ze =0k
Sardar  Shaukat ~Hayat =~ Khaii; a
= Minister in the Punjab. 63.65. !

¥ . ete. iy Lahore, Rawalpindi and
Delhi I)x\mon\. of North Western
Railway.
— — etc.. on“certain Divisions of North
Western Railway.: 719
,of Viceroy’s (unnnrqvmnerl
Officerss etc., on -\(h\P Service:
1080. S

DISMISSED  ARMY *( )l\;)':‘T(‘EHSf

See- ZArmy - Officer(s)™.
Yy
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DISMISSED L[.C.S. OFFICERS—
Sec “LO.S. officer(s)". >
DISPUTE(S)—
Question 1o
Procedure
cator of Tra LS
Requests for 'ldjuthuatmn of Railway
Trade ——. 1038-39

appointment of Adj udi-
de 1040.

DISTRIBUTTON-— 2 -
Question system of —— of  coal
under: Coal Control " Scheme. - 20-25.
DISTRICT(S)—

Question r¢ Grow More Food Campaign
in Malabar ands South Kanara
1023,
DISTRICT(S). DEFICIT— -
{ Question re Madvas Go
for procurement of
1024.

pnent Ovder
foedgrains —in

DISTRLICT ESTABLISHMENT
OFFICE(S)—
Qmwl\nn reoclerks 1n of Engineer-
ing Department of Bengal nu(l Assam
< R 1]\\.1\ 920,
DISTRICT MAGISTRATE(S)—
Question re
Railway
- ¥ Provine
: commodities.
DIVISION(S)—
Motion(s) for adjournment—
on the 7o deaths due to an
accident  at Jakhtiarpur. Junction
Station. 175

*s directions to (ml.un
Station Staff- in. United
re movement by Rail of
Tl 5

—— on fhe —— 7 Sind Government’s
jan on Chapter X1V of Satyarth
Prakash. 385,

on the closure motion on the

misnse of the Nafional War Front

& Organisation Alalik Khizar Hayat

> Khan Tiwana. Leader of the Punjab
Braneh. . 107,

‘ Motion ve Food situation—

’ 2 on Mr. H. A, Suthat H. Essak

Sait’s amendment to the ——. 534
35.

—— on Prof; N,
ment. to the ——

danga’s amend-
5-30.

Resolution(s)
—— o th re  Protection of
HOs(ues i \m\ Delhi. 5

— on closure motion on —— e con-

stitution of the Permanent Food and
i Agriculture organisation of the
% i 1148,

Neogy's amendmient
ri constitution of the Perma-
nent Food and Agriculture organisa-
tion of the United Nations. 1155-56.

ﬁ}'l@l‘ll-yeﬂl' plan prepared by Capital-
A ists of India. 982-83.
? ~ DIVISIONAT OFFICE(S)— "

= : Question e ﬁewl, clerks - and. Sub-
Heads in ——. Delhi. -917.

y .\L OFFICF[‘(Q)——

Que«hou re ——— and Assistant Oﬁmen
in~ Delhi Division,  North-Western
Railway. 217

DOCK(S)—

Question 7¢ Haj Pilgrims not permitfed
to come out of —— Area fo meet
iriends. etc. 1035.

DOLLAR(S)—
Question 10—

Pool.

available in the Empire
212,
Position re
ties. 38
Utilisation: of ——— in the Empire
Pool. 212-13.
DOLLAR CREDUT(S)—
Question re Indi —. 424,
DOLLAR_POOT—
Question 7¢ Empire . 629-31. 648.
DOLLAR POSITIO )
tion e India’s 413-15.
TAN(EN)—
Qi 7 tochmuxl qualifications for
senior of —— in the = Chief

Mechanical Engineers’ "Office. 11-12.
DUE(S)—
Question e advance
= —from Haj Pilg
DURBAN—,
_ Question 7o ban on Enfry into India
of Indiain opinioi of 103-

tion of Saudi
ns. 997.

DUTIES CONTINUATION BILL—

See Protective —— under “Bill(s)”%.
DUTX (TES)=—

Question re additional —— for Pro-

gramme  Staff in \II India  Radio,

Dethi. 835,

DUTLY ALLOWANGE
See “Allowance(s

E.

EARNING(S)—

Net of Néw Railway lines (state-

ment laid on the table). 70.
EAST—

Question 7e financial burden on India
due to increase 1in _emolaments for
British troops in the 204-06.

EAST AFRICA—
Motion 7e pa:mnn of Tndians in %lllh
Africa and ~ 267-308. :
EAST INDIAN RATLWAY—
See “Railway(s)™
EASTERN PROVINCES—
fion re salt ppsition in Bengal and

ZONE—

on ¢ pacuity of Muslims in  the

of Cenfral Public Works Depart-
ment.  339.

ECONOMIC BACKWARDNESS—

Question re —— and Industrial back-

wardness of \{u:llm Nation in India.
202.

.
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ECONOMIC SANGTION A=

Motion for adjournment 7¢ —— against
South Africa. 217.
ECONOMIC MEASURES— =
Question re paper stock and paper
328. —
EDITION—
Question 7e —— of film “Tunisian
Victory'™.. 410-11.

EDITOR(S)— -
Question re of Sarang. 1085-86.
EDUCATION, CENTRAL :\TJVISORY

BOARD OF—
See 0 cuiml Ad\xson Bo.ud of Educa-
[IOH o
EDUCATION, HL‘\LTH AND LANDS,

DhPAI‘ TMENT OF—

See “Deparfment of Education, Health
and Lands™.
ELECTION(S)—
—— of a Member to the Standing Com-
mittee  for- the Food Department,
1043, 1127,
—— of a member to the Standing
Finance Committee. 74, 265.
of Members m tho Advisory Board

341.
18 to thr' (\nhal Advisory
rd of Kducation. 649-54, 957.

of Members to the Indian Coconut

Committee. 655-56, 957.

of Members to the Select Com-
niittee on tlie Amendment to Stand-
ing Ovders, 804, 1042.

—— of Members to the Standing Com-
mittee for the Industries- and Civil
Supplies. Department. 656—59, 1042.

Question re—
of -new Shahdara (Delhi) Munici-
1038.

pwln\' 1034.
easures for holding General —— of
Central Legislut-m‘e. 1037-38.
Postponement of —— to Shahdara Noti-
fied Area Committee. 42
ELECTORAT, ROLIAS)—
Question re— : :
Preparation of —— - of the “Central
Legislatvie ‘\«emhly 10902

l’nepalatmn of fresh — for
Legislative Assembly in
Frouteir Province, 1030.
Steps for inclusion in Central and Pro-
vincia of names of persons in His
Majesty’s Forces on active service.
123-24.
ELECTRIC CHARGES—

Question r¢ measures for reducing

Central
North-West

i Sahadara (Deihi) Town. 1038.
ELECTRIC LIFTS—

Question 7e prohibition of downward
jonrneys  in of the Council
House. 793,

ELECTRIG SUPPLY AND TRACTION
COMPANY—

See ““Company(ies)”.

BLLORE— -

Question re the Houomahle Dr. B: R.
Ambedkar’s speech at 1029.

EMBARGO’—
Question 7&
from Madras.
EMBARKATION
©  Question 7¢
Karachi, 784.85,
EMBARK ATION DAY—
Question re closing of Haj Offices on

on export of lungis -
551-52. :
ARRANGEMENTS—

for Haj Pilgrims at

S 3

EMERGENCY COMMISSION (Sj—
Question 7e persons selected for ——
2-43.

EMERGENCY COMMISSIONED
OFFICERS—
See “Commissioned Officer(s)"”.
EMOLUMENT(S)j—

Question re—

Financial burden on India due to
increase in —— for British Troops
serving in the East. 204-06. *

Iueqliality in of Indian and Euro-

penn Knig’s Cmnmisbioned Officers.
_ 1091-92.
Raising of —— of submdmale postal
staff. 479,
EMPIRE—
Question 7e—
available in the Dollar

on of Dollars in the —— Dollar
. 212-13:
EMPIRE DOLLAR POOL—

See also “Dollar Pool” and ‘Pool”.
EMPLOY EE(S)—
Motion for adjournment r¢ unconstitu-

tional conduct of Government in
appointing Adjudicator in Trade Dis-
pute between Shahdara (Dethi) Bah:
vanpur -~ Light tailway and its
employees, étc. 218-19.

Question 7e—

Benefit of dearneés allowance to vailway
—— in old and revised scales of pay.

36.

Casés of infringement of hours of work
for ~ railway not” covered by
Factories Act.  53-55.

Grievances of Postal
Postal Circle, 688.

Hindu and Muslim
Stations. 412~

Tntroduction of low scales of pay for

of certain cantonment boards;

of Madras
Radio

—— in

“North Western Railway —— memorial
regarding Revised State Railway Leave

Rules. 3 % ;
Postal 's representation 7¢ inade-
quacy of pay, etc. =
Prosecution of certain —— of \Barachi
Port Trust for eriminal (onspu acy and
cheating. - 6-7.
Ration Vans for Railway 692-95.

Statistics re private newspaper owners

and thgir —
Steps for public co-operation against
corruption amorg “Railway ——.  937-
38.
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Supply of foodgrains to —— of the
Department  of  Commerce ~and
Industries and Civil Supplies in Bengal
at concession rates. 5

Supply of onions and potatoes at cheap
rates to North \\’estem Railway —.
33.

*upp[\' of ration 1( “concession rates to
family = members of Railway
residing elsewheve. 33. =

EMPLOYMENT—
Question re—

Cases of ofchildven ‘on
ground work in mines. 1

—— of-women underground in \Imv~
550-61.

Non-—— of Muslim in certain posts in
the Establishment Office .of Howrah
“Division, East Indian Railway. 48.

ENDOWMENT(S)—

Question 7¢ desivability of Burmah
Government grant for Schools formerly
maintained by in Rangoon. 117-
18.

under-

ENGINE(S)—
Question r¢ adoption of American system
of running —— for long distances.
12-13.

ENGINEER(S)— -

Question r¢ technical qualifications for

senior posts of draftsmen in_ the
Chief, Mechanical ‘s Office. 11-12.
ENGINEERING DEPARTMENT

Question re—
Clerks in District Establishment offices
of —— of Bengal and Assam Railway.

> Il‘iimi‘l!l of inferior staff in and
) Mechanical ~ Deparfment —of East
Indian Railway.
STAFF—

ENGINEERING

““Staff

ENGINEERING

Question 7e

SUPERVISORS—

uitment and training of

and Wireless Operators.  939-49.
ENGLAND—
Question re— -
Indian students stranded in —— owing
to non-availability of . passage faci-

lities. 795, 1116-17.
Visit to of the Commerce Suuvtnr\
Mr. N. R. Pillai, 132-33.

ENQUIRY(IES)—
Question re—
Apponitment of Committee of —— ¢
“hica industry in Bihar. 1041. z
+ Evidence given by ]9ple§(*nlﬂl]vp~ of
All-Tndia Postmen’s Unoin at Mittra-
Clarke 689.
ENQUIRY OFFICE—
Question re —— at Karachi Haj Camp.
789, 1035. °

ENTRY (IES)—
uestion 72 wrong —— made in register
of qualification of Linemen by Sub-
Divisional Officer, Telegraplis. Lahore
Sub-Divisoin, 26-27.

EPIDh\II(‘(S)—
Motion for adjournment re failure io
check —— like cholera, etc. 137
EQUIPMEN'E(S]—

Question re imported for the All-
India Radio. 62§.
EQUITABLE PRICE—
- See “Price(s)’.
EROSIO 3
Question ¢ anti- measures for Sind
and -other Provinces. 404-05, 796-97.
ESHWARDAS.,  MESSRS. BALLABH-
AR
See “Ballabhdas Eshwuuluﬂ, Messrs. ™’
ESSAK SAIT, MR. H. A. SATHAR H.—
Amendment to Standing Orders—
Motion to u-tel to Select Committee.

798-99.
Delhi Joint \\.xtm and

(Amendment) Bill—

Motion to consider. 662-63.

Cousideration of clauses. 663-64.,

Election of —— to the Indian Coconut
Committee. 957.

Blection of —— to the Select; - Com-
mittee on the Awendment to Standing
Orders. 1042

Indian Rice Committee Bill—

Motions to refer to Select (‘mmnit(w and
to circulate. 378, 760-61, 813-14.
Indian Pgtents and Designs (']empox.uy

Amendment) Bill—

Motion fo consider. 660.

Motion re—

Sewage Board

Election of Members to the Central
Advisory Board of Education. 649-
50.

Eleetion of Members to the Standing

1'mnnn!m- for the Industries and
Civil Supplies Department. 657.
Food situation. 158, 485-87, 529.
l’mmon of Indians in South Africa and’
t Afr 296,
Pnhlm Debt (Central Governnient) Bill—
Motion to consider. - 664. -
Question re— 2 £
Applications for Schedule VII Leases
under Canfonment Land  Administra-,
tion. Rules, 181-82: 1125-26.
Haj Pilgrimk 1019 :
Importations: of Ma Clerks in the
Office of> *fhe  Deputy  Accountant-
JGeneral, Posts and Telegraphs, Delhi.
198-99.
Omission_of M.
\1\ -Tudia

Jinnah’s /d message in
tadio  News Broadcasts.

P.mcuv of Muslim Officers in the Office
of  the
Pos

Deputy < Accountant-General,
and Telegraphs, Delhi. 198

TER N MS— on of Quarters for StAE of the €
EN r;l' 'I F:}‘TIR"\‘ISI‘ INIY FILMS— - Deputy Accountant-General, Posts and
e / Telegraphs. Delhi. ]99-200‘
F\TIL\\I(S) % Selection for posts of Assistant  Coale”
Question 7e scale of pay to new —— of Superintendent in State Railway Coal
Postal T)epmtmem 681. Department.
\ A i -
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Question (supplémentary) re—
Embarkation arrangement for - Haj
Pilgrims at Karachi. 785. A
Gov t of India Contribution to-
wards acquisition of Lands for exten-
sion of Greater Patna. 1

Levy of transport charges on Haj
Pilgrims for visit to Mecca, Amfat,
etc. 786, 787

Projects possib]e only under National
Government. 404,

Realisatipn' from Sale of
Savings Certificates. 1085,

Reconstruction Committees. 607.

Return of Bengal Ha] Pilgrims from
Karachi.

Statement on Bretton ‘Woods Monetary
Conference. 198,

Statement on food pomtxon in Bengai.
130.

National

Steps for making up the loss of Burma
rice. 661

“Strike by Accounts Clerks
‘Western Railway.

Resolution 7e consttiution of the Per-
manent. Food and Agriculture organi-
zation of the UnitedeNations. 1145.

ESSENTIAL COMMODITY (IES)—
" Question re—
Commodities notified under Defence of
India Rules as essential for life. 136.

Exports of —— from Delhi. 1036-37.
prices of

on North,

Measures fro binging down
1037.

ESTABLISHMENT COMMITTEE(S)—
See “Committee(s)’.

- ESTABLISHMENT OFFICE—

Question 7¢ non- employment of Muslims
in certain posts in the —— of Howrah
_ Division, East Indian Railway. 48:

ESTABLISHMENT SECTION(S)—

. Qneshon re recruitment of Clerical
- Staff in —— of Bengal and Assam
Railway. 711-12.

ESTATE OFFICER(S)—

Question 7e Executive
agents of Military

EUROPEAN(8)—

Question 7¢ resnmtmn of Kenya High-
lands for —. 116.

Officers  as.

~EUROPEAN ARMY OFFICERS—

~See ‘“Army Officer(s)”. .
EUROPEAN GUARD(S)—
See “‘Guard(s)”.
EUROPEAN KING’S COMMISSIO\ED
OFFICERS—
See. “Commissioned Officer(s)”.
EVACUATION—
Question 7e forcible —— = of  civil
passengers from compartment. by
7N0§v8.91 people at Samal Kot Station,

EVACUEE(S)—
Queshon re—
~Allocation, of expenditure of refugees

and —— between ~ Government of
India and Burma Government. 118.
Indian —— employed by Goyernment
or given Maintenance Allowance.
S eoonte
EVIDENCE(S)—

Question 7¢
tives of All-India Postmen’s Union
at Mittra-Clarke enquiry.

EXAMINATION(8)— . e
Question re—

Benefit  of pasumg Subordinate
Accounts Service. — earlier than
Seniors in Railway Accounts Depart-

ment. 720.
of Head Mates for promotion as
Sub-Permanent  Way  Inspectors,
Bengal and A;sam Railway. 919.
=——ofp 1 at Vi
due to export controll: 339 33.
EXCAVATION(S)— 3
Question re Nagarjuna-Konda archzmo-
logical —.  564-65.
EXCAV -\TIO\ SC HL\IEb———
See “Schentb(s)”.
EXCTSE(S) AND SALT BILL—
See ‘“‘Central ——’ under
EXCISE CONTRACT(S)—
See  ““Contract(s)”. 2
EXECUTIVE, THE— 9
Questign 7 strictures passed by Nagpur
High Court on 862-63.
EXECUTIVE ENGINEER(S)—
Question 7 ‘D’ Grade Posts of “Office

“Bill(s)""

of Paksey, Bengal and Assam
Railway. 712-13.
EXECUTIVE OFFICER(S)— -

Question 7e—

as agents of  Military  Estates
Officers,
Transfers of (autonmen\ —. 58
EXILE(S)— £3

Motion for A(ljonmment 7e death of

Mr. Saides Samen, an from
Tehri State.
EXPENDITURE—
Question 7e—
Allocation of of refugees and

evacuees between Government of
India and Burma - Government. 118.
Annual Income and —= and Staff of
Chakrata  Cantonment Board. 1120.

— Certain —— from Chakrata Ca.nton-
ment Fund. = 1120.

—— and income on cheap supply to

Railway Servants Scheme and amount
of Dearness Allowance paid. 264.

—— on buildings in Delhx 319.

—— on Grow More Food
- 1031-32.

— on-religious pxogrammes of Broad-
casting Stations>

on sanitation in Shnhdala-De]ln.

s

Campaign.

given bv replesenla~'

o,
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— on Special Police Establishment, ¥ ?
o o iftng o Dest: Letiers Orfcs : ‘
——— on shifting of Dea etters 1 s = Saos -
2 from. Caleitta to Patna. 92526, FACILITY (1ES)
Income and —— -of Shahdara-Delhi Motion for adjournment re- failure to 3
S Municipality. 61. provide .uleq“atxe ]5;01 safe travel |
- EXPLORATORY LICENCES— ~ = o NG puL LG
s See. “Licence(s)". 1 Question re—
EXPLOSION(S)— Implementing of travel —. 937.
Question ¢ Bombay —. 243:50, Indian students stranded in England
257-58; 478-80. e owing to non-availability of passage
EXPORT(S)— - . ——. ' 795, 1116-17.
x Question re— Refusal of to All-India \\muenn
Coal —* 907-08. % ; : Conference, for studying the condi-
Embargo - on of lungis  ivom tion of women in coal mines. 1000~
Madras. . 55152, ; 01,
P e Bl D Toin, s Dalens e
of cotton cloth and yam from | FACT FINDING:- COMMITTEE—
Delhi. — 569 See . “Committee(s)”. s
of essential commolities from FACTORIES ACT—
Delhi,  1036-37. : U > See “*Actisi™®
f “leather. : i
e thery etes o e Uniied) +) GTORTES. (AMENDMENT) BILL—
3 Jmports and —— of Meat, 135:36. See “Bill(s)". =
7 Import, anel quota for Muslim | FACTORIES (SECOND .»\BIENDRIEBT)
s tradesmien. 851 BILL—
P(;:é :61' trade of uuporls :md.—. 'S"i u:’ji]!‘s)’-
LE Restrictions on ——, etc., on cardamoms FATLURE— 7
& -~ and pepper.. 791. Motion for adjournment re— _ 7
— Slanghter and —— of Cows. efc. 134- —— to check epidemics like cholera,
35. eta, . 137.
Sugm nml Gur dmports and —— of i
E— provide adequate facilities for =
S Dalitshahd 3 Sl 0157 . 0 safe fravel of civilian public. 137.
EX PU].'F‘ _L(L\TP(J],— FALLOW LAND— o
Nee ““Control”. o S ~ s = :
_EXPORT TR:\DJ&— & See : Land(s)".
See “Trade FAMLILY (TES)— E
EXPULSIU\(S)-‘ f Question 7e—
5: of Mr. Kailash B’h"“ Lall fmm Repatraition of Mr. L. N. Khanna's
S the House. 222.23, from Germany.,  692. '

EXTENSION (8)—
Qm-shon re—
—— of appellate powers of fhe Federal

Supply of rations at concession rates to
members of Railway employees

Conct. B52.53. residing elsewhere. . 33.
ou1 ¢ o v +
rvice in (‘voxmnmcnt of* India | FAMINE CONDITION(S)—
= garh. 1013~ Question 7e  statement of ~—— in
2 5 e in Sind and Baluchistan . Bengal. 124-26.
= Pmu' ( ircle. 255,
to- supetannuated Post~ Masters s \RE(S)_ z
= and clerks m/the Sind Postal Clrde Question ¢ fixing of rates’ uf = for- o
5:6, vehicles between Delhi and Shahdara-
“Officers of “Class I, etc., granted —— Delhic 5%
of service in_Posts ancdl Telegraphs . 3
= * . and Mefeorological ‘Departments. FARM(S)— 2
-27-28. Question. re bufialoes and cows . pur-
SEXE gm\ (S) OF TERM— chased . for - Military . 101011

<Question re to nominated members
of old Shahdara  (Delhi) Notified FABM

CATTLE—

s Aréa Committee. 1034, See *‘Cattie’’. Z
S EETRRNATL AFBAIRN.  DEPART IFAs THAQ * PIRACHA; L) & KRN

Z 5 BAHADUR SHEIKH—

Question. r¢ congnunal t.omp tion in - £

ligher posts opt bt 475 5 .‘\’Iotlgn for adjournment, 7¢— 3

VSEXTRA DEP \RT\IE\T‘\L SUB-POST F:uhu'eA to make arrangements for

Sies OFFICE(S)— carrying Haj Pilgrims to  Hedjaz.
SR See “Post Office () 215-16. :

= EYTT{\ DUTY ALLOW. -\\'(‘L‘— Sind Government’s B‘:}n on . Chapter
e “Allowance(s)’". = © XIV-of Sabyavth  Prakash. . 384-85.

3 b A ‘ \
L - \ N,
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Question re— = 5 FIé,M(S)_ o inad
Uestion < re—.
Ch \mllg?Bllll “mﬁ"g;“?f %’:;:‘s ogs\lalak» ——  showiug Mahatma  Gandhi's
a O : velease. 411,

Closing of Hazwpur: Baiiway station
on Malakwal Bheva Line.

P.u‘utv of Muslims in the Eastern Zone
of Central Public \’\mkmDepntment
339.

Stopping of ~ First and lnL;r -Class

tickets on \lal’xk‘\mx Bhera line. 933
Question (Suy tary) re
of Eupﬂmtemlem in the Office ‘of
Dizector-Generat Posl% and 'lele-
graphs. 926,
Resolution re fifteen year p]au prepared

by -capitalists of lndm 965-68.
FEDERAL COURT— 7
Question re extension of
powers of the 552-53
FEDERAL RATLWAYS—
"’Lail aydE)
FEDERATION—
Question 16—
Government eontribution ~ to ~ Assoc
tions other than Indian’ Labour —.

appellaie

Sev

134, s =
Government  contribution  to  Indian
Fahour —— ~11¥14 -z
FEE(S)—
Questios 1 —— charged for - death
icates  for ons _dying in

Hospital. = 124,
FE l{l)/hl’l R—

on' 72 10N <uppl\ of  Delhi News-

p:;pus to Delhi -Detenus at ———
210.
FERTILISER(S)—
Question 70— :
Agreement for- Manufacture —of  arti-
ficial —— in the Travancore State.
o :
Manufacture of arfificial ——. 834:35.
FERTILIZER INDUSTRY—
uestion re— ~
-\nuugemenh for -starting - chemical
936-
of sites for Tchemical ——

FERTILIZERS: “MISSION—
Uue~-10n e ——— 567, T18.
694-95. o

FIELD SE[{\‘IL‘E(S)—

Question r¢ concessiin r¢  pisting  to

officials “ returning from —. 709,

FINTEEN,_ YEAR: PLAN— *

Resolution 7e )lleﬂlt‘d by Capital-

. dsts of India. 23547, 5.
FIGHTING AREA—

Question 7e

Badges

o military officers within -
"FIGHTING FORCE(S)—"

Question _re purchase of
Dairy P\odud~ ate, for
ed-in Bengal. 2li- s

distingui:%hing
= 406-07

vegetables,
station-

N

Licences for pmduf.tmn of full Iength
entertainment 114-
Licences for
re-edition of
410-11
FINANCE DEP;H“JJ'.\!EL‘JT~— .
Question 7e  Commnrunal composition in—

B == 102627 Pk
“Tunisian Victory’’y « «

higher posts of certain offices under
the —— 402-03. _ 3
FINANCE MEMBER—
Question re statement on —— work 7e
Pinancial Safeguard of India. 182-
83, >
FIN A AL ARRANGEMENT(S)—
Question re during and after war

between India and other countries.
= 7. = S
FINA AL BENEFIT— S
Question 7c titles, etc., carrving —
1016-17. <
FINANCIAL BURDEN—
Question re— ¥
Additional —— on Ahgml [nuenxty
due to Tutermediate Classes.  310-11.
——on India due to~ inerease in

emoluments

i Troops serv-
- ing in the

+UARD OF INDIA—
on r¢ statement on Finance \fem—
ber's work re ——. 182:83.
FINANCIAL "SETTLEMEN T

Question re—

Modification 6f Indo-British ——. 634~
35, = T
Representation - 7 Indo-British ———
631-52 i
FINES FUND—
See“Fund(s)™.
FIRE-WOOD—" =5 = = .
Question: re shorfage of —— in Aluiora.
619. z > =
FIRING— !
Question re Tndians shot in Po ice S
in: Mauritius. 318,
FIRM(S)— 2
Question ré— 3 o
Exploratory and - prospecting  licences

to British and American —— regard-

“ing potﬂmal oil resources.” 574.
“Utilization for Industrial puarposes of
. salt mAnnfactured in Bengal Coastal .

Arveas by certain Caleutta = 858
FIRST CLASS PICKETS— *
iNee “'I‘lckeﬂn) e
FISH—
Question- ze—
High preces ‘of potatoes; ——, ete., in
Delhi and other «ities. 569,
Purchase of mest, ——, etc., for the
Mlhl. in (,Ir(ﬂ,agong Division,

.

W
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36 ‘I%DEX TO THE LEGISLATIVE ASSEMBLY DEBATES. oS
FOOD— 7 Recruitment to . Bengal and Assam

1 918.
Question »e insufficient oldels for tinned halreys

Senior Inspectors, etc., of —-, Bengal
S s SRR o
Resolution 7e constitution of the perma- FOOBERAN
Bend aut Aariculuze Organin: M i 1‘}’ )11 ournment re forcing she
tion of the lmted Nations. 1068-75, HOUON IOk ALY e s b
Koiltiapuy burbar to accept deterio-
28 > g rated P 124, Ll
FOOD COMMISSIONER— Gt :
Question 7e tfor United Provinces. Denciency of —— in South Kanara
1029. S Listricts.  1023-24.
ON 9 Deteriorated —— Iying in Govermnens
FLCODRCONTEOTINE B godowns at Hajiguny, etc. 993-1000.
Question 7e meeting of Regional —, Deceriovation ot —— stocked in Shib-
Meerut, Price  Control  Officers, pore  Botanical Garden.  793.94.
P
Muzaffarnagar, etc., at Delhi. 721- Fisation of prices of 796.
22. suppliea  to Madras Presidency.
FOOD DEPARTMENT— 1.022-'.10‘. 5
Election of a Member to the Standing lmport of . 31849 w
Committee for the 1043, 1127.

. Bengal. 795,

Qu»:::}l;a:s:mon R: Darthais cand-Plan: Madras Government Order for procure-
993,

ning Sections in — ment  of in deficit - districts.
: ¥ 1024,
O o Hhoes “wmmer e BB | Mensutes for bringiy dowa, prices of

o Establishment Committee. 993-, : o i i
Musilz]l i varBis grades of o = in Jharia Coal field markets.
B T75-76.

certain Railways. 950. ;
Retired \I:htan Officers appointed in Plan for building up of —— reserve.

340-41.
327-28. Policy 7e purchase of

by Indian

FOOD DEPARTMENT (IIT)— ®  States from British Indian Provinces.
Question 7e paucity of Muslim Officers 564.7= g =
in 994. “Production and consumption of —.
o 118-21.
FOOD: INSPECTOR(S)— S Rules for procurement of —— for civil

See. “Inspector(s)’.
FOOD BOSITION—

Question #»e  statement on
Bengal. -129-30.

FOOD SITUATION —
Motion re 147-64, 485-537, 439-
74

requirements. 796,

Supply of to employees of the
Department, of Commerce and Indus-
tries and Civil Snppllm incllengnl
at concession rates. :

FOODGRAIN DLPAR’IM}LL\T~

Question r¢ of Oudh and Tivhub

> Railway. 30. °

Question 7e influence of army purchases FOODGR .\IL\S POLICY COMMITTEE—

on —— in Bengal. < 795-86. See ““Committee(s)”.

FOOD SUPPLIES, ASSISTANT CON-|poopsru TEE(S)—

TROLLERS OF— = G

Queshon re— . Supply of — to labourers on Military
ity of Muslim ——, Bengal and’ - works at Chittagong. 779
A;c@m Railway. 923-24. Wastage ®hd deterioration of — in
Reversions of Muslim ——, Bengal Bihar. 130-31.
and Assam Railway. 924. FORCE(S)—

FOOD SUPPLY DEPARTMENT—
Question re—
Muslim officers shunted out from —,
Bengal and Assam Railway. 918- 191

Question 7re—

“Certain deductions for discharge fmnn
service in“the case of Indian personnel
of " Indian 080-81.

, Pancity of Muslim higher grade clerks Certain unauthorised deductions from
in —— Bengal nnd Assam Railway. Pensions of Indian Personnel of
923, Indian 1080.

Personnel of ——, Béngal and Assam Denial of appllcablhtv of FAriny Act

Railway. 918

aud Royal Warrant Privileges  to
& Preponderance of non-Mushim in —— 80.

% - 1079

Bengal and Assam Railway. 918. Refusal of Non-effective pay during
Promotion of non-Muslim inferior staff war fo certain Indian Personnel of
to subordinate rank in ——, Bengal Indian 1081.

and Assam Railway. 924.
Recruifment of Canteen TInspectors,
9_10 , Bengal and Assam Railway.

Steps for inclusion in Ceutml and
Provincial electoral rolls of names of
pergons in His Majesty’s —  on
active service. 123:24.

5 ‘ : 53
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FORWARD— See also “Mahatma Gandhi’'.
Motion for adjonrnment 7e refusal of f GARSTIN BASTTION ROAD—
permission  for  republicati O e O e ation e ‘
National Herald and —— 218, Airdors on . Delhi. 1106,
FRANCE— Removal of Prostitutes from >
Question e desirability of  relaxing Delhi. 1106,
restrictions on remittances tg, British | GAY A— /
Subjects and others in 644. Question 7+ alléged bribe to [ncome-tax
FRANCHISE— officer, 1123.
Question re— - | GAZBL(S)— %
Extension of to adult members in Question 76 “poets whose  ——— .

joint families. 954-55,
of Indians in British Columbia.

122,
FRAUD—
Question r¢ cases of
East Tndian Railway servants.
FRUIT GROWER(S)—
Question 7¢ transport difficulty felt. by

. ete., against
53.

Simla = and potato growers.
922-23. :
FRUI'T VENDING CONTRACT(S)—

See “‘Contract(s)”.
FULLER'S EARTH—

Question 7¢ prohibition of movement of
Soda Ash and —— on certain Stations
of Railways. 720, 4%

FUND(S)—
Question ye—

Disbursement, of Kines on Oudh
and Tirhut Railway. 50-51.

Income of certain Cantonment
and King's. Compmissioned Officers in
Cantonments Department. 60-61.

Indian contribution to the United
Nations Relief and Rehabilitation
Administaation: . 867-68.

Steps for proper utilisation of —— for
Grow More Food Campaign. 1018-
19; =

Statement laid on the table 7e objects
on which the Aviation share of the
Petrol Tax was expended. 70-
7

G

+AMBLING DEN—
Question 72 raid on —— in ~ Delhi.
1106,

GANDHI-JINNAH TALKS—
Question 7 Government information e
1109.

GANDHI. MAHATMA—

Motion for adjournment re rvetfusal of
permission for publication of corres-

pondence hetween and H. B}
the Viceroy. 63.

Question 76—

Cable to re  India’s retaliatory

measures against South” Africa. 864-
65, -

- :svstaiomept re Mass Civil, Dis-
obedience. 1114-15,
Release of —— 177.

Geets have been sung on . Radio.
1085. =
GAZETTED OFFICER(S)—
See “Officer(s)”.
GAZETTED POST(S)—
See “Post(s)”.
GAZETTED SERVICE(S)—
Question re—
Lower Selection Boards on Bengal
and Assam Railway. 1
Non-Selection of Muslims in
Department of Bengal and
Railway for Lower ——. 714,
Officiating officers in lower senior
scale on Bengal and Assam Railway.
LI
Promotions to Lower —— on North
 Western Railway. 24,
Subordinates absorbed in TLower
in Stores Department of Bengal and
Assam -Railway. 714,
Vacancies filled in the lower —— on
Bengal and Assam Railway, -47.
GERT(S)—

Question 7 poets whose Gazels and ——
have been sung on Radio, 1085.
GENERAL COUNCIL OF ALL-INDIA
RATLWAYMEN’S FEDERATION—

Motion for adjournment re forcible
entry by police at the Lahore meeting
of ‘the —— -“141.42,

GENERAL ELECTION—

Sees “Election(s)’.

GENERAT, HEADQUARTERS— *

Question #¢ candidates

Selection Boards.
GENERAL MANAGER(S)—
Question 7e—

Stores
Assam

examined by
-02.

Assistant  Sec to North-
Western vay, Lahore. 993-94°
Certain letter issued by -+ Bengal

and Assam Railway. 920
Clerks selectad for certain higher posts,
sanctioned by the . East Indian
Railway. 48,
GENERAL MEDICAL COUNCIL—

See “Medical Council, General’,
GENERAL SERVICE—

Question 7¢ absorption - of  Station
Service Telegraphmasters inta —,
Bol-eal G

GEOLOGIST(S)—

Question 7e Biharis as Assistan ——.
50.
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GERMANY—
Question e lepat.manou of \h' L.::N:
~ Khpnna's family from —. 692,
GHIASUDDIN, MR. M.—
Hindu Marriage D)sabllmes . Removal
Bill—

Motion to refer to Select Committee.
04.

Motion for ‘adjournment 7e misuse of
the National War Fund Organisation

Ly Malik Khizar  Hayat  Khan
Tiwana, -Leader of  the - Punjab
Branch. 95.96, 109. ¢

Motion re position of Indians in South
Africa and East Africa. - 305.
lesolution 7e National War  Front.
989.

GHOSH; DR.—

Question re healths of —— and certain
other Detenus. - 1087-88.

GHUZNAVI, SIR ABDUL HALIM—
“Motion re-
“Food situation. 453-55.
. " Position of Indians in South
and Bast Afrvica. 287, 296
Question re—
Applications for H.x_] Pilgrimage.
10.

1008-

Capacity, ete.. of Haj Pilgrim Ships.
784.
Conununal composition of certain posts
in- Health Department of New Delhi
Municipall Commitfee.. 326-27.
Conviction of Mr. Partap Singh,” Market
Tnspector, New Delhi.® 326.
arrangements - for
Karachi.  784-85.

Haj

ms at

Lﬁxd Lease Agreement  with Canada.
Lmy of transport charges on  Haj
Pilgrims for visit to Mecca, Arafat,

ete. 786,87,
Muslim Gazetted Officers in the Central
* Government. 1102-03:
Poorly paid clerks of Railway Clearing
Acconnts Office.

Posts of Head Clerk in New
Municipal Committee. 327
Provincial Government’s contributions
to Radical = Democratic ~party ~and

Indian Labour Federation. 568.
Return of Bengal Haj Pilgrims from’
Karachi. 785-86.

Delhi

* Shortage of agar agar due to Agar

. “Control Order. 568

Steps for preventing passengers
695-

travelling on the top of frains.
96>

Resolution 7¢ protection of \Iosqunﬁ in
ew Delhi.  229-30.

GODOWN (Sj—

~Question 7e deteviorated foodglamq lying
“in Government —— at  Hajigunj,
“etc. 989-1000.

GOK?‘IALE, MR. MADHAO SHPJPAD——
_ Question re detention ofr —— 633,
843:

Africa,

GOLD— =~
Question re—

Import and- Sale of ——— 1117,

Ouiission of information 7¢ balance of
trade: in —— and silver irom the
Reserve Bank Report. 423-24.

Profits made by United Kingdom and

Awerica  through ~ulu of — =in
India. 419.

Sale of American in India. 637.

Sale of South African —— in India.
613-15, 620-21, 636.

GONDS—

Motion for adjournment we Central
Provinces Government servants’ aid
to conversion of —— to Christianity.
141. S 2

GOOD(8)—

Question re-—
Criticisms against encouraging unpmt-
ation of consumers 5!

Tmports of - consumer ——. 995,
Registration of Post-War Cnpltal

requirements.  776-77.
Shipping available foi civilian
256, 570-71.

996-97.

Shortage of spectacles
GOODS MARKERS—

Ruestion e eligibility of
Western for

on North
in °

Railway trafning
Commercial ~ Course — at Walton
School. 30-31.
GOODS TRAFFIC—
booking  of

(3

Question 7e procedure 7e
x 2T
GOVERNMENT(S)—

Motion for adjournment re unconstitu-
tional “conduct of in appointing
adjudicator in Trade Dispute between
Shahdara (Delhi) Saharanpur Light
Railway uml its employers, ete. 218-
18. 7

Question re—

Continued Possession of over
certain’ Public Institutions. ~1098-89.

Controversy re¢ line system infroduced
by Assam ——. 766-67.

Loslgon textile mills taken over by ——.

7.
Delays in

fixing prices of materials
taken by 704-06. .
Deteriorated mudgmms lying in —-
godowns at Hajigunj, ete. 999-1000.
information ~ 7¢  Gandhi-Jinnah
Talks. 1109,
~—— support for Cycle Industry. 1022.
Indian Kyacuees employed by —— or
gé\en Maintenance Allowance. 1121-
Land requisitioned by —— near Shah-
dara Railway Station. 44.
Machinery and principle for  fixing'
prices - of nmtelmls taken by - ——
703-04.

Madras Order for procurement of
foodgrains in deficit districts. 1024.
’Pl%pagnndlsm (mplovea by 1078-

Research ‘work for

=—— at_Tata Re-

_ search Tnstitute. 1077,
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l» IUNIC_ATION—
ommunication(s)”.
GH\ LI'\\IL\’T CONTRA
. ““Contract(s)”.
LU\"l‘hlbl"l‘]()\——

ACT(S— :

GOVERNMEN HANDWRITING
EXPERT(S)—
See Handwriting Experi(s)’.
GOVERNMENT OF INDIA— =
Principle explained by My, President
ag to when imotions for adjotrnment
delégations sent out by the
140-41.

I
can be admitted.

Question re—
Allogation of expenditure on refugees
“and evgcuees  between and
Burna "Government: 118,

——— Contribution towards acquisition
of Lands for extension of Greater
Patna. -1096.

Girants to Universities under control o’t

Sk dlto ~“Cential
GOVERNMENT OF

Government’”.
INDIA OFFICES—

Question 7¢ authorised agents for sale
¢ National Savings Certificates in
1101-02. &
MENT OF INDIA PRESSES—
S\% 7
OF INDIA STAFF—
QUARTERS—
()I)\ ERNMEN ERV A 25 )=
Motion™ for adjournment “re  Central
Provinces aid to conversion of

Gonds to Christianity. = 141
Question re—

House Rent and Conveyiance Allowances
“for —— debarred from getting Gov-
ernment Quarters in Delhit 644,

Supply of controlled woollen cloth
—— in Ajmer.. 1029.

GOVERNOR-GENERAL—

Motion for adjournment frequent
disallowance by the of uiotions
in the Assembly requiving his previous

to

e

consent, 144-45,
GOVERNOR-GENERAL, H. E. THE—
— ssent to. Bill(s)”.  68. ‘
GRADE(S)—
Question s 5
Co-ordination of —— of certain Time

Material
2

Checkers and
Kast Indian Rail
Muslins in various

Checkers on

of Food De-

partment, of certain Railways.  950.

Promotions to certain “ in Head
Office, ete., of Bengal and Assam
Railway, 714,

Promotions to cleri “D' in the

al
Office of Chief Mechanical Engineer,

Remntment on Oudh aud Txrhut. le»
way in Officer’s

* Vieancies in Iubenuedlate —-'m the
Stores Depariment, Bengzl and Assam
.ul“a)

NG OFFICERS—

SHOP(S)-
Question 7¢ provision of cheap — for
Allahabad Postmen. 905,

SUPPLY SCHEME—

estion ¢ amount per head p.ud n
kind in mc l.ulwa) —_

GRAM SEV ANDAL—

i re of —— and Khadi
hiram of Harmara (Ajmer). 1108.

GRA

GRAND TRUNK EXPRESS—
_Question r¢ travel in Fist Class Ladies’
compartment on by . two
Turopean Avmy Officers. 9.1,

ND TRUNK I’O\I)——-
on re—
thority |e~pou~nble for. s.m\t.ntmn of

land, Vetween Railway Bndge. Shah-
Gaa and ——, 42,
RSanitation of land between ~railway
= bridge. Shahdarva-Dethi and
5 5
GRANT(S)—
Question re
Conditions governing —— of old scale:

pay.

1118-20.
of  Burma Government
formerly maintained

endowments in. Rangoon... 117-118;
Universities under: control of
nment. of India. 309, .

D(S)—

Q“ﬂ ion re prohibition of burials in
cerfain Muslim of Delhi. 1015.
(,l’ll.\‘ S)—

Ques i
_\ ]mlu.x[mn into — off - Bombay
Postinen and Inferior Servants.
1127.
of Dellii Detenns.  209-10.
of ~Government of India staff

deputed fo Delhi Rationing Office.
1035-36.

of Postal mnp]mees of  Madras
Postal Circle. .
re fixation of pay of  Madras
Postal Cirele postmen. 689.
GRIE FITHS, MR. P. J.—
3 Motion r¢ Food situation. 445- 51 023,

Quebhon (bupplmnunmn) Te=
Paper ~stock and paper economy mea-

sures. .
Visit to England of the Commerce
Secretary Mr. N. R. Pillai. 132
GROUND 3)—
Question ce -mills and —— decor-

ticatovs. 787-88.
GROUNDNUT CAKE(S)—
Question 7¢ ban on movement- of
- from Vizagapatam District. 1028.

GROW MORE -FOOD CAMPAIGN—

Bengal .md Assain Railway. 47, Question re—
R ti for promotion to the |j ~ Expenditure on —  1031-32.
of Superintendent < of Post‘ —— in 9Malabar and South  Kanara
Offices. 953, Distriets. 1023, =
- 1 2
: -
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Operations of ‘the ——. '37.l y .
Steps for proper utilisation of fund for
101819, -

GUARD(S)—
Question re— :
Memorial of “B" Class of Howrah
Division for fixation of pay, etc. 56.
Penalty of relegation to junior service
ifor on North Western Railway.

32-33. ; :

Posting of un-paid probationers
on Oudh and Tirhut

Howrah

SR Class —— in

Ttain in  Howrah

Indian Railway. 36.

Suuday and other holiday allowances

paid to Anglo-Indian and FEurapsan

on old East Indian dailway
+ section., 53.

GUJRAT—

Question re memorial sulmyitted
‘obacco Merchantis®
tion, Nadiad. 1122,

GUNNY (TES)—
Question re exports and manufacture of
and hessian. 134,
GUNTUR DISTRICT—
Question re hwological Excgvation
Schemes in Kistna and 565-66.
GUETATSNRE I8
Motion for adjowrnment re—
Failure to apply in time for help for
India to the U.N.R.R.A. 65, 66.
Failure o provide adequate facilities

[

for safe travel of civilian public.
137.
Motion 7¢ food situation.  460.63.

Question re—
* Aid to handloom industry. 566-67
Atfack by - War  Technicians  on
Aitizens of  Rajampet. 20809,
Boats confiscated in Bengal and other
Coastal Aveas. 639-40.
Bombay explosion. 479:80.
Communal Proportions in the Army.
1115-16.
Conditions governing grant  of  old
scale of - Pay. 1119-20. Y
tisfaction” of Telegu populatipn
mcladed in Orissa Province. 568-70.
Empire Dallar Pool.
Forcible ey i
from  Compart
at Sammat Kof Stat
Tnternational Seafare
Indian Seamen. 338.-39.
Meuls of Indian Troops. 844,
Non-recognition of Medical Degrees of
Andhra - University by General
Medical . Council of fhe United
Kingdom. 790.91,
Ordinance of the = Natal
Council. 339-40.
Pamphlet “Our Tifdian Eupire”. 413,
w\'uh? boats commandeered in certain
provinces. 55,
Pl"n‘nagamla by - Members  of the
Viceroy’s Council. . 208, £70.
Proposal for main ining 2 chain of
subsidizad Newspapers.

: passenger
by Nayal peop'e
t 708-09.

Charter  and

Provincial

Proposal to vemove antiquities of
Nagajuna Konda. 1011-12. g
Pure of jute products by South
Al 1009: ¥
Representation . e Indo-British

Financial Settlement. 631-32.
Restoration of Old Standard Time.
11

»Roview of activities of the [U.K.C.C.
340, et S
Sale of South African Gold in India.

613-15.
Scarcity of kerosene in rural areas.

792. -
Securing Silver from Ametica. 615-16.
i to Vanguard —and  People’s

nage “Tax by Rail-

\ certain  stati 34.

Exports and manufacture, of gunnies
and hessian. 134.

Foodgrain Department of Oudh and
Tirhut Railw

Hindu “and Mu.
Stations. 412,

"Importing of staff from other vailways

ior posts on Oudh and Tirhut

28-30.

1 employees in Radio

wages and - salavies on
Oudh and Tirhut Railway.
India’s Stevling Balances. 208,
Tusufficient ord for tinned food to
Indian  manufac . 133,
Language Policy of All-India  Radio.

l’rr)n;lul:-r:mu‘ of “Urdu broadeasts
from All-Tndia Radio Stations. 411-
12,

Radio News
412,

Reconsideration of Langnagze Policy re
Hindi. 412,

Standard cloth. 770.

1 shipped from India. 133-34.

S tory. Working of the Control

on Capital Tssue. 207-08. i

Question _ (Supplementary) e  Delhi
Blectric.~ Supply  and Traction
Company. = 782.

Resolution e

Sulleting 1n  Hindastani.

Constitution of the
Food and  Agri
of the Tnited

Question ¢ Sugar ‘and — imports

and exports of Dethi®haldara, 1013,
GURT N K°S BIRTHDAY—

Motion for adjournment re stopping the
booking “of " passengers to Nankana
Sahib on —— amiversary. 143.44.

GWILT MR W S ¢ ;

Insurance (Second Amendment) Bill— -

Motions to rvefer fo Select Committee
and fo cirenlatd, 750,

Motion e Food sitwation. 488.

Question 74—

& Paper Tonnage involved- in
Copies  of  Indiun
1100-01. s

Short andglong-term policy for improve-
:Il;wnl oft milk and meat supply. 1040-

printing
7nfm'_mnfion.

Qni:stinn (Supplanwnt:u"\') 7. yevision -
of the Tncome-Tax manual, *1093.




L3

8 INDEX TO THE LEGISLATIVE ASSEMBLY DEBATES. 41

R : : HAJIGUNT—
. . H ~  Question rc deteriorated foodgt.uns lying
- in Government, godowns at ——, ete.

P-umtv of Muslim :\wlstant Contmllers
of Food supplics, Bengal and Assam

Railway. 923-24. - .

Pancity of Muslim higher grade clevks
in Iood Supply ‘Departinent, Beugal
and Assam Railway. 923

Promotion of non-Muslim inferior staff
to subordinate rank in Food Suppls
_Department. Bengal ‘and Assani R
way

ani Control-
Bengal  and

ons of Mushm Assi

lers of Food Supplies,
and Assan_Railway.

Senior  Inspectors.
Depariment,
way. 924,

. Food Supply
Bengal and Assam Rail-

H&\‘DJ()()\T WEAVERS BO: \! 1=

Question ¢ establishnient of All-Tndia
— 7172
HANDLOOM Y

VING INDUSTRY—
“Tndustry(ies)”.
HANDWRITING EXPERT{S)—
Quuxtmn re (w\unmmh _—
Vinees.

See

Pro-

n

H.\H.\.\\\l]‘,N'l'ff
Question 7 of civilian pa
by military fuen jat railway s
and in trains. 929-31
HAJT—
Question re—
Adyance realization of Saudi dues fronr

«~—— Pilgr] 997,
ng of —— Offices on embarkation
789.
Delay -in 1~~unxg instructions for
iigrims.
P.l\ll)a\kmon q \angmncm tor —— Pil-
grims clii.  784-85

Rarac

—— Pilgrims. 791-92,

T‘1]rfu|u~ not. permifted to come

mll of Dock Area to meet friends,
1035

of U.m;pml, charges on —— Pil-
for visit to Mecca. Arafai; ete.

Bengal ——— Pilgrims

785-86.

tetwn of
Karachi.
HAT CAMP—
Question 7o

from

enguiry affice at Karachi
X 789, 1035.
HAJ OFFICES-— e
Question re closing of
tion Day. -~ 1035;
HATF PILGRIN(S)—
Question. 1 1019:20.-
 See-also “Puonm(u)

HAT PILGRIM SH FP(S)—

on Imbarka-

999-1000. >
HANDLOOM INDUSTRY—
- See “Industry(ies)”.
HARMARA—
Question 7¢ seizure of Gram Seva \ianda]
'ﬁ]gB Khadi Ashram of (Ajuier).

HASHMI, MR.— 2
Question re refnsal of paper permit fo

of Nagpur for starting a smaga-
2. -

zine. 79 %
HAWKER(S)—

Question re nweasures against Profiteer-
ing by woollen cloth in. Delhi.
1036.

HAZURPUR—
Question - 7¢. closing of Railway
Behra

Station on @lalakwal Line.
934, %
HEAD CLERK(S)—
(Lunm(m re—
id Sub-Heads in Divisional ()fﬁce,
G17.

‘tions' 7
Office. Supe
700. z
Posts of — i
Comtaitt 3
HEAD MATE(S)—
Question 70— Z =
Examination of —— for promotion as
Sub-Permanent ¥ Tnspectors,
1gal and Assam Railway: 919,
absorbed as Sub-Permanent Way
fnspectors on Bengal and Assam Rail-

as°

employing Musliins
intendents and

New Delhi Municipal

an}i - on Bengal and .»\s.«a-m
: ay. 919, ;s
HEAD OFFICE(S)— =

transferred to Personnel Branch

of —— of Bengal and Assam Rail-
way. 712. >
Promations in —— of res Depart-
ment of Bengal and Assam Railway.

T14-1 =
Promotions fo cevtain Grades in =
ete of Bengal and Assam Railway.
72,
HEADQUARTERS OFFI(F(B
Question r¢ preponderance of Muslims
in Acme Establishment Section. North
Western Railway 30.
HEALTH(S)—
Question 76—
of Detenus Ts.

T):rshbandhﬁ Gupta

and L. Onkar Nath. - 1099-1300.
of Dr. Ghosh and cerlain  other
Detenus. 1087-88. 1
HEALTH DEPARTMENT—
Qumlmu v conmunal L()HID sition  of
i posts in of New  Delhi
ipal Committee.  326-27. .

Question re capacity, ebe.. of .—.‘,784. HF‘DJ'\_Z* S Lgpu T
AT PILGRIMAGE - Sk Motion for adjournment 7e failure to
HAL PIBGRIMAGE- make ‘arrange smentk for carrying Haj
See “Pilgrimage’’. Pilgrims to 21517,
= —

-~
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- HEGDE, SRI'K. B. JINARAJA—
Elsction of —— to the Indian Coconut
Committes. 957.
Motion 7e food situation.
Question re—
Contract for construction of
qual’teu at Lodi Road, Delhi

472-74.

clerks’
1021-

Dvhcnem.) ot foodgrains in South Kanara
Districte. 1023-24.
Foodgraing supphed to Madras
dency. 1022
Grow More Food Campaign in Malabar
and South Kanara Districts. 1023.
% Madras Government Order for procure-
ment of foodgrains in deficit districts.
1024,
HESSTAN—
Question 76—
American order for —— of
40-41.
Exports and meanufctures of
an, 134.

Presi-

June 1943,

gunnies

HIGH COMMISSIONER(S)—
Question 7e  appointment of M.
Jamnades Mehta as India's with
) Burme Government. 793. 2
HIGH COMMISSIONER FOR INDIA—
Statement laid on the table 7¢ cases in
which the lowest tenders have not been
accepted by the —— 341.57.
HIGH GOLPT(S)— 2

Question re—

Allahabad Judg e B i
of Incomestax on Municipal Taxes
paid. 1092,

Strictures passed by Nagpur
the Executive. 862-63.
HIGH SCHOOL(S)—
Questions 7¢ raising of Shahdara (Delbi)
Middle School to a —. 1038,
HIGHER GRADE CLERKS —
See ““Clerk(s)””
HIGER POST(S)—
. See “‘Post(s)!"

HINDI—
~ Question 7e—
Authority for determining Alldndia
Radio’s Policy towards ——. 1085,
Ban on certain —— words from Hindu-
stani Bulleting Broadeast. 1085.
R ideration of Tisngnage Policy 7e
— 412

HINDI POLICY--
Question 7e anti-—— of All-Tadia Radio,
406.

HINDI SECTION—

Question 7e retransfer of —— of Bureau

of Puablic Tnformation to Delhi.
HI \DU(S)—
Question 7e—

Denial of — right for cremating their
dead in British est  Indies and
British Guiana. 1027,

—— and Muslim employees in Radio
Stations. 412, -

Preponderance of —— in Wire Section
of Bengal and Assam Railway. 712,

HINDI CODE—

Question re published b) the Hindu
- Law Committee. 955-56

HINDU CODE, PART I
SUCCESSION)—
See “Bill(s)”. .
HINDU LAW COMMITTEE—
Question 7¢ Hmdu Code published by
the ——. 955-56,

HINDU .\IARRIA(;E
REMOVAL BILL—

See “Bill(s)”.
HINDU REFRESHMENT ROOM(8)—
¢ “‘Refreshment Room(s).
HINDUSTANI—
Question re—
Bun on certain Hindu Words from ——
Bulletins Broadcast. 1085.
Radio News Bulletins in ——. 412,

HINDUSTANI PROGRAMME-—

Question 7e¢ literary Attainments of
Officers on the —— Side of All-India
Radio. 1084-85.

HIS MAJESTY'S FORCES—
See “‘Forces”. o
HIS MAJESTY’'S GOVERNMENT—
Question 7e conversations with
Sterling balances. - 403,
HOLIDAY (S)—
Quesuon re orders in the United Pro-

vinces for holding Postal Union Meet-
ings only on Sundays and Postal —.
26.

(IATESJ'AZ‘IL

DISABILITIES

J HOLIDAY ALLOWANCE(S)—
See “*Allowance(s)’".
HOME(S)— ~
Question 7e scheme for resettlement of
persoug evicted from — .

under
Deteme of India, Rule 75 (a) (
422-23.

HO\IE DEPART\IENT

Higher posts of the —— 402

HOME DI&P:\RTMEA\T MEMORAN-
DUM—
Question 7¢ —— on repleseniahon of

minority communities in posts filled
by promotion. 399-400.
HOSPITAL(S)—
Question 7¢ fees charged for deatherti-
ficates for persons dying in Irwin
2
HOURS OF WORK—

Question ¢ cases 'of infringement of
for railway employees not co-
vered by Factories Act. 53-55,

HOUSE(S)—
Question. 7e* dmsahsf\aehon over reguisi-
tioning of private ——. 49.
HOUSE OF COMMONS—
Question. 7¢ statement in
shortage in the raiging of Coal m
Indm 716 17.

S =2

T8,

b
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HOUSE RENT ALLOWANCE—

Question r¢ .—— and  compensatory
“allownnces for Posts and Telegraphs
staff in ceértatn districts of Bengal.
952:

See also “‘Allowance(s)™.

HOWRAH DIVISION— =
Question re— =

Bias against Muslim  cagdidates  for
posts of Office Superintendents,

East Indian Railw 48,

Memarial of *:B”
for fixation of

Non-employment of Muslims in certain
posts in the Establishment Office of

. Kast Indian Railway. 48.

Senior B’ class guards in ——.

Seniority of certain guards in —— Iuawt
Indian Railway. 56.

HUNGER STRIKE(S)—

Motion for adjournment re by
Political prisoners in Bhagalpore
camp. jail. 140.

HUR TROUBLE—
fIuestion re continuance of —— in Sind.

398.
I

7.C.8. OFFICERS 50
Quosuon re ve-Employment of dismissed
——. 845,
1D MESSAGE—
Question 7e comnnission of My, Jinnah's
in all-India Radio. News Broad-
 casts. 407
JLL-TREATMENT—
Motion for Adjournment e

meted

* out to Mr. Raft (‘halan Agarwal by
the Delhi Police. 145, 215.
. IMMIGRATION—
Question re— ¥
Policy re of Jews. 121,
Policy re of Jews to India. 647,

IMPERIAL CHEMICAL INDUSTRIES—
. Question 7e—
Goverument contracts placed with ——
‘563-64.  °
Preferential treatment to 563.

JMPERTAL WAR CONFERENCE-
See *‘Conference(s)”’.
IMPORT(S)—
Question 7e—
and export quola for Muslim trades-
men, 551,
—L— and Exports of Meat. 135-36.
> —— and Sale of Gold. 1117.
—— of consumer goods. 995.
—— of foodgrains, 318-19.
—— of Silver from Tran. 203.
——— of Silver under Lease-Lend.  203-
04,

Policy re ——of capital equipment. 998-
Post-war trade -of —— and
548-50.

Proposed increase of basic quota for
from United Kingdom. 718, 1030.
Sugar and Gwr —3 and exports of

Delhi-Shahdara. 1013

exports.

IMPORT LICENCES—
See ““Liceuce(s)’.
IMPORTATION—
Quu;t.mn e criticisms agaiust encourag-

ing of consumers goods. 554-
56.

1MPROVEMENT “TR
Question 7p—

UST(S)—

Buying and  selling ‘of Tand by
Delhi ——, 52.
Land officer in Delhi 1005.
Staff of and leases by Delhi
1004- '
INCOME(S)—
Question re—
Annual - and Expenditure .md Staft
of  Chokrata Cantonment  Board.
s 1120.

Expenditure and on Cheap Supply
to Railway Servants Scheme and
Amount of Dearness Allowance paid.

264.

—— und expenditupe of Shahdara-

Delhi Municipality. S
of certain” ' Cantonment Funds

and King's Commirsioned
in  Cantonments Department.
INCOME-TAX—
Question re—
Allahubad -~ High
Exemption of
Taxes paid. 1092
Deductions 7e Interest on Bombay

60-61.

Court.  Judgment 7e

on )Iunidpul

Port Trust Bonds of Holders in
United Kingdom. 647-48.

L.m]guagv of Notice (Form B).
1 -09. -

Hevision of the Manual. 1083.
INCOME-TAX (AMENDMENT) BILL—
See “Indian ——" under ““Bill(s)”".

INCOME-TAX, ASSISTANT = COMMIS-
SIONER OF—

See “Assmtanr Commissioner of Tncome-
13

INCOME-TAX DEPARTAENT—
Question 7e Biharis in the —— 50,

INCOME-TAX OFFICER(S)—
. Question ve alleged
Gaya. - 1123
INCOME-TAX REFUNDS—

See “‘Refund(s)”.

bribe 1o —ri

INCOME-TAX SERVICES—

P Sce ‘‘Service(s).
INDECENT REMARKS—
= Question 7e =——made by an S.T.E. to
a Second Class Lady Passenger. 254.
INDIA—
Motion. for adjournment e failure to
apply in time for help for —— to
the U.N.R.R.A. 65.66.
Question *re— o5

Activities in —— of the Watch Tower

* Bible and Tract Society. 1104-05.

”

Officers *



3 e
44 = INDEX 1O THE. EEGISEATIVE S ASSEMBLY DEBATES. =
Appomtman of Ay, Jamnadas Mehta J INDIAN(8)— =3 ==
as —='s High Coummuissioner with Motion for adjonrnment re. position of
Burma Government, 793, 7 B in° Natal under Natal Occupation
- Arrangement regarding . . hquidation = Ordinance. 137.* 3
of —=—'5 Sterling Bala 180-91. Motion 7¢ position of —— in Sonth
Artieles recoived from Middle Hast for § il Fast Afiica.  267-308. >
disposal in -
Ban _on o ot Jiidian ) tor removil of disabilities a

— in United States of Am

Oypynion “of rhani - 1103-04.
Benefits  to —— from  the United
Natious Relief and  Rehabilitation |
Adrint i 131.
les . imported info —— 1122:
to Mahatma- Gandhi 7e
retalintory - measures against South
Africa; 864-65.
‘antonments in ——
“Cousideration of ——

at thé  Bretton Nl
€ onference. 20205,

fo the Usited Nations
.ahi'inninn Administra-

194-95,
uction Committee for  Burma %
and Committes - for - restoration of ~*
ool —— 6N

648.49
al

Nation

angements  during - and tion:to —— of. mnpmm-n lost by
after \\ LS lwt\\nnn —— and pther them dn B, - 117,
countries. 407 E

« AIRCRAFT  (AMENDMENT)

burden ot due  fo
> - in .\‘IIH)I(HHI"H\\ for British Aill{s),
= i I 2 , ‘
. A CARMY MBDICAL” CORPS—
S = = on of certain
e = [Tnited o 0h
INDIAN _\I:}l\ ()I‘|)\ ANCE CORPS—
A Question 70—
dollar position. 41315, Conditions” of Service. efe., of Civilian -~
s 2 7 (m;.nwl nﬂ 18
s Ster alances. 208 : O
3 s Stmlmgnli\]nnu . 208. 648: R Glavetiad Officers,
- s= - Munufacture of locomotives in ———
= AE0 o
go= out  to :Civilian
-6 e Missions to' ——.  491.92. et Dl
~  Polhicy rr immigration of Jews Prvics
. 647. o 1 of M- R: N. Dey
Profits made hy™ United l\mmlum and §- Hom = 54045 it
Afherica throush sale of gold i ——= ¥ INDTAN COCONUT COMMITTE 2
419, o= Comniittea(s). -
‘ganisation attached COCONUT" - “COMMITTER
Agent-General iu America, T :
3ill(s)
TRy COMPANTES (AMENDM ENT) %
334.35. : = ’ : :
.mlnnxuuvr (In\'{-rmm nts —cof - Tiifed s >
= = S e CONSTITGTIONAT: - = RE-
lom to lnYensc‘ transport: machines
= to civil wviation companies in A (”"m"”d ,met afid =
25.06, SRR
% Risesin. price of totton. n il 2
.- “America. £ 317-18. »e
B Sale of American Gald in —— 637,

Sale of South African Gold in =
~ 613-15. 620-21. 636,
Stateent in House of ('om)nm‘m e
3 tage Sn ihe  raising  of Coal
716-17. :

tor permanent relibilitation” of
123.

&)
JINDIAN INCOME-TAN AMEN

ulture iy —— BT

JANENT}

w]npped from 5 133:34.- - “'lti]l(s‘)'ﬂ s = :
= Resolution 74 fitteen.vear pl n N LN = »
: hutton “pe- flite an prepaved | 2N D7 (N INEORMATTON—
;;vg (alxxt?l,xsi.-: of 233-47,. 957- Quéstion w'ﬁwper lm\nao;o involved ir
- 85. pnn{mg cnpw» of - —— 110001~
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INDIAN  KING'S COMMISSIONED INDVIAN“ TROOPS—
OFFICERS— ST I See “Troop(s)”.
See “‘Commissioned Officer(s)”’. *=* INDO-BRITISH FINANCIAT -SET
See  also “Iing’s Commissioned MENT-— Y TLE-
Officer(s).

INDIAN LABOUR WEDERATION—
See *‘Labour Fedggation.
INDIAN MANUFACTURERS—
See. “Manufacturer z
INDIAN MERCHANT
(AMENDMENT) BILL—
See “Bill(s)”. ©
INDIAN NATIONALS— 3 :
Question re categories of titles for ——.
1015-16.
INDIAN OPINION—
Question re ban on Fnh\ into India of
of Durban. 1103-04
R(S)—

~SHIPPING

AND  DESIGNS
AMENDMENT) BILL—

INDIAN = PA
(TEMPORAR
See “Bill(s)”
INDIAN PENAL (UI)L* z
Question ze prosecutious of railway staff
under Sections 353 and 332, —— by
Railway Police, Ambala. 36.

]'\'DI AN PENAL CODE (A\[T\D\IF\T)
. BIL

1(s)™.
PERSONN l‘ I—
annn-}( R
ADIO  AND  CABLE
IATIONS COMPANY—
Nee “‘Radio and Cable C‘nmmumxd(mna
Company™’.
INDIAN RATLAWAYS ACT—
eesrAChB)E 4
INDIAN REPRESE PIVES—
Nee “Representative(s)'’)
INDIAN RICE COMMITTEE BILL—
See “Bill(s)g.
INDIAN SCIENTISTS—
See “Scientist(s)’

l\l)[.\\

NIOR OFFICERS—
cer(s? :
INDIAN SOLDIERS- -

See

INDIAN
Nea =0

“Soldier(s)’:
INDIAN. STATE
State(s)”

See

See “Student(
INDIAN TRADE—
“Trade(

New

COM- |

See “Financial Settlement”.
INDUSTRIAL BACKWARDNESS—

Question 7¢ economic and of Muslim
Nation in India. 202

TRIAL POLICY—
“Policy (ies)’’.
INDUSTRIALIST(S)—

Question
i
I’Os[ Wi

on {0 Britain. 77879

Induituah/ahon Plan

IND[,S'II TAL [QTS DELEGATION —
See “‘Delegation(s)’’.
INDUSTRIALIZATION PLAN—
Question 7e post-war prepared by
certain Industrialists. 179-80.
INDUSTRIES A.\'D CIVIL SUPPLIES
DEPARTMEN
Election of \Iunbmn to the Standing
Committes  for the 6
1042: 2

= £l
Question s~
Communal composition in higher posts
of offices under ——. 542 .44
Question re—

Divectors,. Inspectors, ete.. in ——.
1007-08. .
INDUSTRY(IES)— 3
Question re— f
Aid to handleom —— ° 566-67.
Appm’nhnmu of Committee of Enquiry
7e mica in Bihar. 1041.
A mqenwnh for ~starting  chemical
-37.
¢ manufacturing - 556-57.

Controller of (loal acting as purchasing
agent for —— 49,

Government  contracts  placed  with
Imperial Chemical ——.  563.64.

Goyernment supporr for «(Cycle —.
1022.

Handloom weaving —— Fact Finding
Commitiee: 1031,
ajor proposed to be Fﬂfdb]l“]\?d

aklcx the War, 849:50. N
Post-War: Plans  for Handloom ——.
o d

Power Alcohol T74-75."
Preferential @veaiment . to

. Chemical ——. 563,

* Protection to War 331-32.
Purchase of Nitrogen plants, from

America. 567.

Selection of si

935-36.

Steps for fostering Tanning ——.
34,

Tmperial

s for chemical fertilizer

1033-

INFERIOR SERVANTS—
Question 7p—
Adjudication into _grieyances of Bombay
Postmen and —— 1

ARP. allowance to

Tnadequacy of
953.

INDIAN TRADE UNIONS (AMEND- s Nes
MENT) BILL— INFERIOR STAFF- e
See Bill(s)", See “Stafi(s)”. 2 ;
< : 5
A \

I



46 INDEX: 10+ (DHE LRG EMELY DEBA
INFLATION— INSULT— ST
Question ve anti- —— neasurves. 863-64. Qu?uon re-—— to- =M= Frunk - R.
¥ o5 nthony by a Military Officer  at
]I\F&ﬁezl\ofkp spread of Cholera, —— and Jubbulpore  Railway  Station. 180-81.
Malaria in Bengal. Biliar. etc. 335-37. | INSURANCE ‘:\.(_"12«
INFORMATION— - 3 (8)
Question 72 Government —— e Gandhi- ANCE (AMBNDMENT) BILIL—

1109,
AND. BROADCASTING

Jinnah Talks.
INFORMATION
DEPARTMENT—
Question 76—
Communal Composition in Higher Posts
of Officers under the —. 605-

Inadequate  Representation  of  Sikhs
in-==—<< AT12:08,
INSKFP, MR. A: C.—

Election of —— fo the St nding  Com-

mittee for the Industries and Civil

Supplies Department. 1042,
Payment of W ages (Ammulnun() Bill—
Motiots to refer to Select Committee and

to. eirculaté. * 899-901.
+ INSPECTOR(S)—
Question 7e—
Complaint 7¢ SManner of Postal ——
selection.  263-54.
Directors, ——, etc.. in Industries and

1607-8.

Civil Supplies Department.
nitment of

Discontinuance of divect 1
Special and Special Clerks on
Bin"nl and Assam Rallvuw 713.

. ete. appointed in Karachi
and Multan Divisious.

Food ete.,  on
Railway. 44-

of the Posts

North-Western

and Telegraphs Depart-

ment, 950,
‘Proposal for allowing  Second Class
S and Assistant —— on
State Railway 0:61.

Rawalpindi Sele
ing Food

ion. Board for vecruit-
701.

Recruitment of ——— under  Posts  and
Telegraph Department. 28,

Vacancies - of Special —— ete., on
Bengal and Assam Railway. 713-14.

INSPECTOR(S). ASSISTANT CLAIMS—
See “Assistant Claims Inspector(s)’”
INSPE(T'I‘()R(S),‘R EORGANIZATION —
See “Reorganisation Inspector(s)”’.

INSPECTORS, SENTOR—

r CBill(g)”.
JRANCE RULES-—

“Rule(s)". %
INSURANCE (SECOND AMENDMENT)
BILT— R P

Seer “Bill(s)". 3
INSURED PROPERTY—-

Question ¢ position of ——
INTER

627.
CLASS ACCOMMODATION—
Nee “Accontmodation”
INTER CLASS “TICKETS=
© See “Picket(s)”.
INTEREST—
Question ze lmumc Tax  deductions re
on Bombay Port Trust Bonds of
holders in United Kingdom. 64748,
INTERMEDIATE CLASS(ES)—
Question r¢ additional' financial burden

on Aligavh University ue to ——.
310-11.
MEDIATE GRADE(S)—
“Grade(s)’.
INTERNATIONAL SEAFARERS

CHARTER—
Nee “Charter(s)’.
INTERNMENT(S)—
Question 7¢e—
— o1 Allaly
ot Peshawar.
—— of Slvimati
> Delhi. 1107,
INTERVIEW(S)—
Question re—
of Mr. Rumanathan and others
with — My, Rajagopalachaviar  in
Trichinopoly Jail. 1079.
Restrictions on —— of Congr

ul\h«]l l\.unm [liahi Zia
50.

Kan‘nm Devi  of

s Working

Committee Members. 423,
Restrictions on with  detained
- mémbers of the® Congress Working

Committee. = 643.44.
Restrictions of

the Congress

with Members of
Working  Committee.

See ““Senior Inspector(s)’’. 1088-89. :
INSTITUTION(S)— 4. IN VESTIGATION (8)—

Question re continued Possession of Quqe-a‘r):‘o‘n' Iﬂp lln‘iﬁnuciu::ur‘l 1 2 ]2 4L21.‘:‘e
“Government over certain Public ——. 2P 15 L e 5
©1098-99.- IRAN

INSTRUCTION(S)— Question e huport of -S\l\ex trom ——.
Question re— S 2 203.
elay in iksuing —— for Haj Pilgrims. | IRREGULAR UTY (IES)—
787.‘ Question rp —— reported under l'uy~
= for  reservation of berths for ment of Wages Act againat Bast
{{&n{l;le{‘i of Cexi{txall Legislatuze on Indian Railway. 42.43
orth-Western Railway, 720-21. VIN
Policy 7e religious and moyal —, ' 767. IR“;,} 22‘:}1{;{;3& =
INSTRUCTOR(S)- - ISHURDI-PABNA SADHUGUNJ RAIL-
_ Question re An Walton Training WAY— X
School. - 916. = See “Railway(s)”.
fremm = = T
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ISM \lhl, \I [I\HA\ Li\\\ Fl‘- Removal of large number of Tele-
ATRE— “phones  from - uhscnl)eh 213-14.
Motion 7es election of Members to  the Requesting of ived
\ral Advisory Board of Education. States or ica and” United J\iug-
(& S domt (o trausport machines

ISMALL KHAN. HAJEE CHOWDHURY
MUHAMMAD— 3

ealion re=—=
vical stafi in - Personne! and Adminis-
tuative Offices ul Men;,n! and Assam

—\llu\\.mw 10

Examiners on

1123,

in EoLiB.J

Pe ~nuu(l Branch.
S 57

ot
the

* Nou- posting
Section of
Bengal and *

Recenitment of inferior ildl'f in Lngmxe!

and Mechu
Indian Railway.
Si engaged
aient. ey
ISSUE -

tion 71 —— of Paper Currency. 862.
1 A

J

Qu

JALL(S)— 5
Motion: for  adjourmmuent 7e hunger
styike by . Political  prisoners in
t Camp 140.
of - transferrin Delli
Detenus o Dethi- District ——. . 210,
Interviews of Mr.
others with Mr
i wopoly
Political Pyison Detesius in—
outside their province, 1116.
JAIPRAKASH NARAYAN, MR.—
Question 7
Detention of ———. 852-54, 1116,
Prial of —— 423, 848. .
JAMALPGR-—

Question 7¢-——
Stipends to apprentices xegex\mg train-

ing at East Indisn  Railway.
925 2
Vacation fo Train Examiners’ "Train-
. sng School ay ——7 267

SIR
Indian Rice

Commitee JBill—
Motions to refer to Select
cand to circulate. 822
Motione re position of Indians in
T Afriga.

Commitiee

South
285-88.

Question

TP
Acconumnodition

constracted in Delbi
New  Delhis 321-22.

ent paid by Royal lnduu 2
rving affoat.  195.

ng Restrictions on
itich Subjects .md

~644.

others in France.

Establishment of Central Road Board.
707. *

High prices of potatoes, fish, ete.. in
Delhi and’ other cities. 560 ”

Remaoval after the war of  teniporary

buildings constructed in New Delhi.
128:29.

sivil aviation companies in India.

testrictions, on export,  ete., of
cardumoms and pepper. . 791 g

3 for improving  the condition of
Ratings, Petfy Officers, ete., in the
Hoyal Indian “Navy. . 196-97. f

Stops  for inclusion in  Ceutral  and
Provincial electoral  volls -of names

of persons in Majesty’s Forces
on uclive seryi 123-24.
. Question (Supplementary) re revision of

the Income-Tax manual. 1093,
JERANCGIR. SIR COWASIEE—
Factories (Second Amendment) Bill—
Motion to vefer to Select  Commiliee:
374,
Hmdu Mamdage  Disabilitios  Removal
to refer to Select  Comumitiee.
603.
Indian Rice Committee Bill—
Motions to refer to Select Commitiee
and - to circulate. 828,

Amendiment)  Bill—

Tisurance
3 Committee

(Second

Sind

X1V

e

~on  Chapter

Prakash. 393 -
Election of Members to the Standing
Conunittee “for the Industries and
Civil Supplies  Department. .657-58,
659:-
Food situation. 445, 487. 499-09, 501.”
518. ;
“Payment of Wages (.«\nm-ndfmm) Bill—
Motions to vefer to et (‘x@nnz’t‘tee’
and to civeulate. 893 s

Pubiic Debt (Central Goyernmnt) Bill—
Motion to consider. (64, 679,680, 726,
T30,

ion of

Consid clau

805.06, 811.
Questign (Supplementary) re—
Eraployment of women underground in

Mines. — 560.
doliar position. = 415,
for recevery — of  Sterling
nces. 417,
als enjoying concessional  Tarviff
<. 707. e

Paichasess by e VKGOS Tindia.
335

Restrictions on huildings constructions.
703. 5

T
TEW(S)— e
Question re— <
Policy » nnmigration of —— 121,
Palicy. ro immigration of —— to_India.
647.
THARTA-— ° < d £
Question Fe Votification fixing
saximuin prices of foodgrains T ——

Cosl field market. 775-76.
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1 — = =
JINNAH. MR.— Question 71—
Question r¢  omission  of s Ul Adjudication into grievances of Bombay
4 message in Radio  News Postmen and Inferior nts, 1127,

All-India
Broadcasts. 407,

®  JOGENDRA SINCGH.
. Amlv SIR—

THE HONOUR’

rafer to be ou Cnmmitte('
to  Circnlate. 814-16. 817. 821,
822, 823, 828. 884.

JOINT FAMILY(IE
Question 7o

=

extension of franchise to

adult menibers in ——.  954-55,
JOSHI. MR, D. S.—
Fact. (Second Amendment) Bill—,
_ Motion to refer to Select Conimittee.
Oath of “Office. 1.
JOSHIE ME. N. M.—
Amendment o Standing ‘Orders—
Motion to refer -to Select Commiites.
803:04. :
Factovies (Second Amendment) Bill—
AMotion to- vefer to Select- Committee.
358-60. 361. 362, 363. 371
& Hindu  Marviage  Disabilities  Removal
Bill— g
Motion to vefer to Select Committee.
586, _
Indian Rice Committee Bill—
Mlotions to refer to Select Committes

and to civeulate, 755.

\
< (Second - Antendment) Bill—
fo vefer to Select (nmmm»e
and tn (n:ulau 735.

'S Motion “for adjomrnment 7o=
Deafhs due to an accident ab Bakhijar-

pur. Junction Station. 167:68.
i % Misuse of the National War Front
4 Organisation by Malik Khizar Hayab

Khan Tiwana.
_ Branch. 105,
Unsatistactory character of  Railws y
Board notification  re: ding n"er-r]
rates of dearness allowance. 136,
Motion ;
B

- of the Pun:iah

Members to  the  Central
Roard of HEducation— 650,

Eloction of Members to  the Indian

CGoconut Committee. 635

: Election of Members to {he Standing
ommittée for the Industries and

Civil Swpplies - Department. 657,

Food situation. 156, 455, 500. 508,
529.

Position - of ‘Indians in South  Africa
and  East Afri 291, .297-98

Payment of Wages (Amendment) Bill—
Molions to réfer <0 Select Committee
and to circulate. 89297,

Detention of Mr, Madho Sripad Gokhale,
633,

Dishursement of- Fines [-uncl on Oudh
and Tivhut Railway.

Indian Seanien (‘n"«lg‘od on rhn United
Kingdom ' vegistered -ships. - ete.

\on payment of Extéa Duty Allowancs

¥ Circle Railway Mail Se ice

-

4.
P mluxg of

un-paid probationers as
(rll.Ale ete., on Oudh and Tivhag
wH lway. »
Re- ')U’dl'lladbh)ll of ~ Offi Cadre of .

Lands S

rtment. 1115,

Question (\up}ﬂeuh ntary ) re—

Appointments. i the l’]mmm"
evelopment Deépartmient. 610,

Begger nuizance at Railway  Stations.
256.

™ Cantonments  and
Defence De

on of

vele manufacturing  industry
Bombay kx p‘n«o" '>4q 250.
tem

%
introduced

by Assam 766.
Detention  in ion . with the
Congress Resolution of Avgust 1992,
JS(»

onen nn.'((-r;nmn-l in s

of \H lurlm HandiSom

Board. 771, 772
Dr.  (thosh md cerfain

Detenus. 1088,
Wages. ofc., of

coiployed  on
10

Ludian
British-owned

sons in Detentién under Defence
of India Rules. 185,
Policy ¢ veli: add Moral Instrae-

767.

Tonnage involved i
Copies F ftitm Information,

Postal  eniployees
inadequa

Post-war

Post-war

printing
1101.

representation e

v ol pay, et¢. 686,

ipping  poli

trade and = Industrial

policy.

under National
‘ermment, 4l
Proposal for_appointmént of
at Moscow . and
(mmll at Dolhi, 260,
B ruction  Committess, o
of - facilities - to
Women's Conforenc
condition of

s possible only
04.

Indian
Russian

607.
All-Tndia-
tor studying the

wonien in coal  mines,

1001.
Relatiopship:  Letweesr Central and
Rrovincial Planning and Devalopment,

Departments. , 626.
Review of the Coal
ation, 19,

Commissioner’s
feadn hd
.nr-\'l\'ln;_ of the  “Cripps  propuosals’,

Terms of

|p,mmlnnn( oft the (oal
Commissioner. 16,
Textile Control Boa T73.
Report of the - Public ccounts Com-
mittee— 2

Motion o  consider. 1159,

3N

and

-
1
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Resolution r7e—

Constitution- of the Permanent Food
and Agriculture organisation of the
United Nations. 1140-42, 1143
Fifteen  year  plan prepared by
capitalists _of ~India. ‘233, 963.65,
973. o

\
stion. re prohibition of downward
in electric lifts of the Council
House. 793,

JUBBULPORE— -

Question 7e insult to Mr. Frank R.
Anthony by a Military Officer at ——
Railway Station. 180-81.

JUDGMENT(S8)—

Question e Allahabad Court 7€
Exemption  of Income-Tax on
Municipal Taxes paid. 1082,

JULLUNDHUR—

Question 7¢ non-payment of rank-pay
to certain Personnel at Transporta-
tion Training Centre, —— Canton-
ment. 1125,

JUNCTION ST{TIO\(Q)
uestion 7e 'mmgs of  connecting
trains at —.

JURNIOR SERV ICE(S)—

Question 7¢ penalty of relegation to
for guards on North-Western
Railway., 32-33.
JUTE PRODUCTS—
Question 7e—
Purchases of ——'1
1008.

o

y South  Africa.

K- =
KATLASH BTHARI LALL, MR.—

E\pu]~1on of —— from the House. 222-
23, -35.

mtormed by Mx. President that the
Government Member concerned with
the conduct of the President was the
Leader, of the House. 1128,
“Motion for -adjournment 7e—
Deaths due to an accident at Bakhtiar-
pur Junction Station. 169-70..
Tl-treatment meted out fo Mr. .Ram
Chzmm Agarwal by the Delhi Police.

\l)m:e of the National War Front
Organisation by Malik Khizar Hayat
Khan Tiwana, Leader of the Punjab
Branch. 10001,

Motion 7e election of Members to the
Adyisory Board of Archzology, 78.

Question re— -

Authority for deteummng All-Tndia
Radio’s Policy towards Hindi. 1085.

Bad sanitation of Delhi-Shahdara Muni-
cipality. 1012-13,

Bales of Cofton Piece-Goods received at
Pilkkhwa Railway® Station for trans-
vort. 715

Ban on certain  Hindi Words Ffrom
Hindustani Bulletins Broadcast. 1085.

Biharis as Assistant Geologists. 50.

Biharis in the Income-tax Departmant.
50. ;

Cases of fraud, etc., against East Indian
Railway servants, ' 53,

Co-ordination of Grades of certain Time -

Checkers and. Material Checkers on
East Indian Railway. 483.

Editor of Sarang. 1085-86.

Havoe by cholera and malaria in North
Bihar. 1022.

High-handedness of landlords in Délhi.
52.

Land requisitioned by Go\emment near
Shahdara Railway Station.

Literary Attainments of Officers on the
Hindustani Progranmme side of AH-
India Radio. 1084-85.

Members  of Central Tuegislative
Assembly under Defention. 1090.

Poets whose (azels and Geets have been
sung on Radio. 1085,

Political prisoners, 424-25.

Postal and Telegraph Superintenderits
in Bihar and Orissa. 925

Preparation of Electoral Rolls of  the
Central Legislative Assembly. 1090,

Prescribing set, form of receipt for rent
under Dellii Rent Control Ordinance.
027.

Price of Voters List published by Delhi
Shahdara Municipal Committee. 1090,

Release of Dr. Rajendra Prasad. 424,

Representation by Vidya Ratan, a
Detenue of Delhi- hh‘xhdara 1080.
Sinking of the S.8. “Cormorant’. 483
84

Statis! 7e private newspaper- owners
and their employees. 1013,

Sugar and Gwr imports and exports of
Delhx»Shahdar'L 1013.

Sunday and other holiday allowances,
paid to” Anglo-Indian and European
Guards on old East Indian Railway
section.  53.

Tla\el].ng Courts on Railways.” 484,
-Visit of Accedited Press Corr dent:
to Railway Workshops, etc. 715416,

Question | (supplementary) ze travel in
First Class Ladies’ compartment on
Grand Trunk Express by two Euro-
pean Army Officers. 11.

Resolution 76— _

Fifteen-year Plan prepared by Capital-
ists of India, 235,

Pratection of Mosques in \'ew Delhi,

223.

3 222, -

KAMALUDDIN AH\FAD, SHAMS-UL-
ULEMA— % z
Election of —— to the Standing Com-

_miftee for the Food Department. 1127

KARACHI—

Question 7e—

Accounts of Posts and Telegraphs Store
and Dairy at 254,

Anti-Muslim activities of the All- India
Postal  and Railway Mail Service
Union, Provincial Branch, —.

Communal trend of articles in Postal
Sentinel, ~ 255.

Dlscontmuance of tra ,lhug van porters
in anslou, North Western Rail-
way. 43,

Embarkation dirangement for  Haj
Pilgrims at ——. 784-85.

-
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Enquiry office-at’ —— Haj Camp. 789,
035.

Installation of 2adio Station. 387..
iz ioft of certain employees of
Port - Trust for criminal conspiracy
“and cheating. > il
Return of Bengal Haj Pilgrims from
T85-85.
KARACHT DIVISION—
Question. ¢~ Food . Inspeciors, etc.,
* appointed - in —— and Multan Divi-
sicn. 46,

KARACHI  MUNICIPAL  CORPORA-
TION—

Motion for adjournment ¢ failure to
supply adequate petrol to the 62
KASARAGODA TALURK—

Question e inadequate rice ration to
landless: Iabourers in of South
Kanara ict.  1028-29.

KAZMI, QAZI MUHAMMAD AHMAD—
Code of Civil Procedure (Amendment)
Bill—(Amendment of 8. 60)—

Motion fo continue. 575,

Code of Criminal Procedure (Amendment)

Bill—(Amendment of Sections 162, 488

and 496)—

Motion to consider.

Motion to pass. 578

Code of Criminal Procedure (Amendment)
- Bill—(Amendment  of Sections 386 and

539-1)— :

Motion—to continue. 576.

Indian Penal Code (Amendment) Bill—
© “(Insertion of new Section 93-A)—

Motion to- continue. 575,

Mation for adjournment 7¢ surreptitious

- opening of private letters by Postal
Department. 574, 575. <

Motion 7¢ Food situation,

576,

531.
Muslim Personal Law (Shariat) Application
(Second Amendment) Bill—
Motion to continue. 576.
Question re—
Authovity for scrutinizing - qualifications
for confermeni of Knighthood. 554.

Closing of Haj Offices on Embarkation/

Day.  1035.

Conversion of an Extra Departmental
Sub-Post Office into a Branch- Post
Office.  52. - 4

Detention of Maulana Muniruzzaman.
1093,

Discontinuance of direct: train between
Allahabad and Saharanpur. 480.81.
Enquiry Office at Karachi Haj Camp.

1035. =

\

Extension of appellate powers of the
Federal Court. 55253, -

Extensions of service in Government of
India Press, Aligarh. 1013-14.

Haj Pilgrims not permitted to. come out
of Dock Area to meet friends, ete.

- %
Higher Pricés of Rationed Articles in
Delhi. 1094,
Inadequate number of
- Alahabad.. §94-05.
Memorial of Sub*Postmasters in U.P.
for_increase of allowance, 52..

Postmen - in

Orders in the - United Provinces for
holding Postal Union meetings only on
Sundays and Postal holidays. 26.

Paucity of Muslims in Delhi Rationing
Department.  1093-94.

Pay, etc., of Sub-Postmasters. 51.

Prohibition of buvials in certain Muslim
graveyards of Delhi. 1015,

Provision ‘of cheap grain shops for
Allahabad Postmen; 905,
e \oif _dismissed T.C.8.

Officers. 845,
alion of old scalé of pay for Post~
men. . 905-06,
ng of the” “Cripps
583-54.
Time scale of pay for hinders and
warehousemen of Government of India
P . New Delhi. 1014-15.
less licence establishment of Posta
ud Telegraphs Department. 53,
Question (supplementary) re— 5
Haj Pilgmms. 1020. :
Titles, ete., carrying financial benefit.
1017, : ;
Resolution r¢ protection” of Mosques in
New Delhi. 228-29.
KENYA HIGHLANDS— =
Question 7e reservation of —— for Earo-
pea 6.
KEROSE
Question 7¢ scareity of —— in
aveas. 792.
KHADI ASHR =
Question re re of Gram Seva Mandal
and of Harmara (Ajmer). 1108
KHANNATMREE- N — = =
Question 7e repatriation of ——'s family
from Germany. 692, :
K}'L-\,P.Tﬂ_. THE- HONOURABLE DR. N.
3

praposals™,

rural

Motion for adjournment re—

Failure to frame and _enforce
under Reciprocity Act. 217.

Failure to make arrangements for carry«
ing Haj Pilgrims to Hedjaz.” 216-17. -

Position of Tudians in Natal under Natal
_Occupation Ordinance, 137.° 2

Motion 7e position of Indiang in South
Africa and Tast Africa. 267-76, 278,
283, 295, 296. 305-07.

COMMISSIONED OFFICER(S)—

Rulea

Question 7o Indian —— enlisted from ~
India. 398-99. 3
= See also “‘Commissioned Officer(s)"” and
“Officer(s)*.

KISTNA DISTRICT—
Question 7e Archmological - Excavabion
Schenies in —— and Guntur Districts,
) 565-66. - . :
KNIGHTHOOD—
Question 7e authority for scrubinizsing
gé\:]iﬁuatious for conferment of ——.

KOLHAPUR DURBAR— <
~ Motion for adjournment re forcing the
to accept deteriorated foodgrains?®

KRISHNA NAIR, MR/ C.—

”

Question 7e conviction of ——, IOQ?-QE

BN
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KRISH\ AMACHARI, MR: T. T.—

Banking Companies Bill—
Motion “to  circulate.
1067, =

1051-59, 1066,

Indian Rice Committee Bill—

Motions to refer to Seloct Committee
and to circulate. 814, 818-23.

Insurance (Second Amendment) Bill—

Motious to refer to Sele(,(. Committee and
to circulate. 733-34,

Motion 7e position of Iudlana in South
Afvica and East Africa. 287.

Public Debt (Central Government) Bill—
Motion ta consider. 677, 728.
Consideration of cliuses. 805, 806, 811.

“Question 7e— -

Amendnient: of Section 6 of Act 35 of
1838.5 91314,

. Bani on Eutry into Tndia of" Zudian
Opimion of Durban.  1103-04.

Brefton Woods Monetary ~ Conference.
418-19. b

Consumers” Council. 790,
Coupland. Report and Indian Constita-
tional Reforms: 777-78.

Government contracts placed  with
Imperial Chemical Industries. 563-64.
Import licences for bichromate of soda.
897-98.

Indian contrvibution to the United
Nati Relief and Rohabilitation Ad-
ministration Fund. = 567-68.

Industrialists mission to Britain. 778-
79.

- l’th\ £

08-99. P

Policy 7¢ purchase of
fmlnn States” from

. 564.

al _treatment - fo* Imperial
Chemical Tndustries. 563,

Profits made by United Kingdom and
zhénenca through sale of gold in India.

1

< import of capital equlpmcnt.

foodgrains by
- British  Indian

Profits mmade by the United Kingdorh
Commiercial Colpmmlon 647.

Publicity  Organisation ~attached to
India’s Acrenh General in  America.
694, 864. >

Reconstruction: Commitlees. 621-25,

Relatiouship hetween
vingial Planning
Depariments, 62526,
teport of the Fert
95,

Sale of American Gold in India. 637.

Subsidized Newspapers.  847.

*Question (wlpphmrn( 7e—

Agreement for manufacture of actificial
Tertilizers in the Travancore State.
848,

uiral and Pro-
Development

Mission.  684-

Arvrangement vegarding Li
Tndia’s Sfm]u\g Balan

Ludatlon of
191.

Beggar nuisance at Railway Stations.
256.
Bombay Explosion. 249, 250, 258.

“Cable: to Mahatma Gandhi 7¢. India’s
retaliatory measures against - South
Africa. 865,

Candidates examined hy Gleneral Head-
Quarters Selection Boards. 401,

Corruption in connection  with wagon
priority. 912,

Cott,on textiles. 783. @ :
Cri s against
tion of consumers goods.  555.
Detention of Dr. Lohia. 855.
India’s dollar position. 415,
Interviews of Mi. Ramanathan  and
others with Mr. Rajagopalacharviar in
drichinopoly Jail. 1079
Paucity of Muslim Officers in the Office
of the Deputy  Accountant-General,
Posts and Telegraphs, Delhi. 198,
Persons in Detention under Defence of
India Rules. 185l o
- Post-war shipping policy. i
Post-war tr.}:lr:z %nduxtnal‘ policy. 548,
Power Alcohol Industry. 77

Propagandists employed by Govemment.' g
1079,

Protection to War Induatuea 332,

Licalisation from Sale of National
Savings Certificates. 1095,

Release of Mahatma Gandhi. 177

Statement on Bretton Woods Monetary
Conference. 189,

Statement on famine
Bengal. 125, 126.

St to) stabilising purchasing power of

408.

conditions in

e (,mmol Board. 773,
t to England of the
Secretary, Mr. N. R. Pillai. 132
Report of the Public Accounts Committee—

Motion to consider. 1159,
lesolution 7¢ fifteen-year plan prepared
by capitalists of India. 238, 96.8171.

L

Commerce

LABOUR— -
Question 70— v - =
Arrangeéments for supply of rice to
colliery in Bihar. 1021.
Shmtage of —— in coal mines. 561,

Shmtage af ——=1n Coal niines due to
malaria.- 1001-02.
Statistics regarding Lmempln}ed —
546-47.
LABOUR (‘()\I\JITTEE(S)~
See “‘Committee(s)”. °

CONFERENCE—
: “Conference(s)’. P
LABOLP DEP \T"l‘\JE\T— =
g 1 composition in
h\guel P!Nla of certain Offices under
the 514-16.
LABOUR FEDERATION—
Motion for adjournment 7¢ inaccurate®
Government- Reply 72 Government
- Contributions to Indian ——. 220-
21,
LABOUR FEDERATION—
Question re—
Government. contribution to
tions other than Indian
‘Government contribution to Indian —.
111-14, 337-38.
Provincial Government’s contributions
to "Radical Democratic party and
Indian Labour —= 568,

Associa-
134.

Results of propdkanda by Indian ——
640,

ging importa~

o
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LABOUR WELFARE OFFICER—

Questien re post of for Govern-
ment of India Presses. * 1005-06.

LABOURER(S)—
Question re— :

Tnadequate rice ration to landless
in Kasaragoda Taluka of South
Kanara District. 1028-29.

Sapply ef foodstufis to
works at Chittagong.

LADIES' COMPARTMENT— N

Question re travel in First Class ——
on Grand Trunk Express
European Army Officers,

LADY{ES)— St

Question re lack of Inter Class accom-

° modation for —— on certain section
of Oudh and ' Tirhut Railway. 691-

LADY HARDINGE COLLEGE—
Question_re suicide by a student of
the , Delhi. 1025-26.
See also “‘Colleges”.
LADY HARDINGE
COLLEGE— S
Question 7e use by soldiers of swimming
bath at , Delhi. 1026,
LADY PASSENGER(S)—
Question re indecent remarks made by
an S.T.E. to a Second Class
254, :

on Military
779.

MEDICGCAL

LAHIRI CHAUDHURY, MR. D. K—
° Motion re Food situation. 447.

Public Debt (Central Government) Bill—

Consideration of clauses. 810,
Question 76—
Health of Dr. Ghosh and certain other
Detenus. 1087-88.

AMethods employed in the matter of

Censoring “Letters in {he Post. 1086-
a7.
Permissions =~ to Newspapers under |
Newspaper Control Order. 1089-90.

Re-publication of  National  lerald.
1089.

Restrictions . of Interviews  with
Membérs of the Congress Working
Committee. 1088-89.

Question (Supplementary) ~ 7¢ postal
employees’ representation 7re inade-
quacy of pay, etc. 686.

LAHORE—

Motion for adjournment 7e forcible
entry by police at the Meeting
of the General Council of All-India

__Railwaymen’s Federation. 141-42,

Question 7e— £

Assistant Secretary to General Manager,
North-Western Railway, —— 693-
94,

Dismissals, etc.; in —— Rawalpindi
and Delhi Divisions of North-Western
Railway. /31.

Refusal of reservation of berths from
—— Station for Members of Central
_ Legislature. 721, %

Resinctioﬂ or_movement of soda ash
and sajji imposed by Regional Con-
troller of Priérities, 34-35.

Wrong entries made in register of
qualifications of Linemen by Sub-
Divisional Officer, Telegraphs; ——=-
Syb-Division. 26-27.

LALCHAND NAVALRAI, MR.—

Code of Criminal Procedure (Amendment)
Bill—{Amendment of ss. 162, 488 and .
496)—

Motion to consider. 576-77.

Hindu Marriage Disabilities Removal:
il

Motion ‘to refer to Select Committes.
590, 595, 597.
Insurance (Second Amendment) Bill—
Motions to refer to ‘Select -Committes -
and to circulate. 734-35.
Motion for adjournment re—
Misuse of the National War Front
Organisation by Malik Khizar Hayat
Khan Tiwana, Leader of the Punjab .

Branch. 102-03.

Stnd Government’s Ban on  Chapter
XIV  of Satyarth Prakasha. 264,
- 385-87, 389.

Motion re—
Election of Members to the Advisory
Board of Archzology. 77, 78.
Election of Members™ to the
Advisory Board of Education.
Food situation. 500,
Payment of Wages (Amendment) Bill—
Motions to refer to Select Committes
and to circulate. 897-99.
Public Debt (Central Government) Bill—
Motion to consider, 683, 724.25,
Question 7e— 2
Amendl';mnt of Defence of India Rule
4. 67,

Central
652.

Anti-erosion measures for Sind
other provinces. 404-05, 796-97.

Assistant. Secretary to General Manager, -
h; 0132 -Western Railway,  Lahora.
693-94. §

Broadcasting Licences, - 210-11,

Citizenship in United States of America.
of Sind work merchants. :

Complaint re manner of Postal TInspec-
tors’ selection. 253.54.

(.‘tgégnuance of Hur trouble in  Sind.

and

Difference in Pay and Allowances of
“British and Indian Emrergency Com-
missioned Officers. 1083.84.

Discontinuance of travelling van porters
in Karfchi Division, North-Western
Railway.

Dismissals, ete., on certain Divisions
of North-Western Railway. 719,
Dissatisfaction over Tequisitioning of

private houses. 49, -
Eligibility of goods markers on North-
Western Railway for training in .

Commercial  Course at  Walton
School.” 30-31.
Extensions to superannuated  Post

Masters and, clerks in the Sind Postal
Circle. 5.6
Government - Contribution  to
Lahour. Federation, 111-14.
‘Home .Department Memorandum on re-
Presentation of minority communities
:1160 posts filled by promotion, 399-

Indian
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Indeceni remarkz made by an S.T.E.
Second Class Lady P g

Desirability of Dearness A]lov?auca for
Pensioners. 860

to a 8

Indian King’s Commissioned Officers
enlisted from India. . :
Instaliation of Karachi Radio Station.

397

Insult to Mr. Frank R. Anthony by a
Military Officer at Jubbulpore Rail-
way Station. 180-8L g

Licences for production of full length
entertainment films. 114-15,

Manufacture of locomotives in India.
2

Names of wsek days changed by
Awaz. 633-34.

North-Western Railway  employees’
Memorial regarding Revised State
Railway Leave -Rules. 692, -

Overseas business secured by North-
Western Railway through certain
agencies. 38.

Pegging Act.

Post-War

115-16.
Industrialization Plan

prepared by certain  Industrialists. -
179-80.

B
Preponderance of Muslims in  Acme |
Establishment Section, North-Western |
Railway Headquarters - Office.  30.
Projects possible only under National
Government. 403-04. =
Promotions to Lower Gazetted Service
on North-Western Railway. 2.4.
Radio sets received under Lease and
Lend. 341,
Ration Vans for Railway Employees.
692-93.
Belease of Mahatma- Gandhi. #177.
Reservation of Kenya Highlands for
Europeans.  116.

Suicidé by a student of ~the Lady
Hardinge College, Delhi. 320-21,
Supersession of certain Indian Senior
Officers of TIndian Army Medical

Corps. 1084.
Unsatisfactory operation of dearness
relief in kind of Railways. 4-5.
War Situation. 177-79.

- ‘Questoin (Supplementary) re—

Additional Duty for Programme Staff
- in All-India Radio, Delhi. 835.
Adjudication into
Bombay Postmen * and  Inferior
Servants. 1127 S
Applications. for ‘Schedule VIT Teases
under Cant t Land Administ

grievances  of

Extension of appellate powers of the
Federal Court, 553. z

E sion of franchise to adult bers
in joint families, 955, ;

Food Department. Establishment  Com-
mittee, 994,
Franchise of
Columbia. 122.

_Grievances 7¢ fixation of pay of Madras
“Postal Circle postmen, 689,
Harassment - of  civilian' passengers by
military men at railway stations and
in {rains. 930.

Hindu Code published by the Hindu
Law Committes, 956

Importation of Madrasi Clerks in the
Office of the Deputy Accountant-
General Posts and Telegraphs, Delhi.
99

Indians in  British

Imports of consumer goods. 995,

Inequality in Emoluments of Indign
and Buropean King's Commissione:
Officers.  1092. d

Inatallation of Broadeasting Station at
Nagpur, 608,

Instructions 7e¢ veservation of herths
for Members of Central Assembly.

7.
New Standard Time. 846.
Paucity of Muslim Officers 1n  the
Offiee of the Deputy Accountant-
General, Posts and Telegraphs, Delhi.

Persons in Detention under Defence of

" India Rules. 185. <

Policy as regards recruiting I’ar_sonnel
for Civilian Services from the Army.
188,

Policy re selection of Control  Goods
Shops. * 313.
Postal employers’ representation re

‘inadequacy of pay, efte. 685,
Post-war shipping policy. 547.
Post-war trade and Industrial policy.

s Programme of Post-War Reconstruc-
tion. .

Prosecution of cerfain employees  of
Karachi Port Trust  for criminal
conspiracy and .cheating. 6, 7.
Recognised unions on  North-Western
Railway. - 904.

Reoonstruction Committees. 625,

tionn Rules. 182,
Appointments in  the Planning and
Development  Department. 610, >
Arrangement regarding Liquidation of
India’s Sterling Balances. 191.
Authorify for scrutinizing qualifications
for conferment of Knighthool. 554.

Blackout on principal thoroughfares of
\ 765. ' !

New Delhi.

Closing “of Muslim  tuck shops  at
Walton - Training School. 915,

Communal . Composition in Highe}
Posts of All-India Rodio. 1082,
Deputation of Officers to United King-

dom  for study of dehydration
Processes, 995, =

R 1 after the war of temporary
buildings constructed in New Delhi.
129:5

Restoration to - Indians of properties
lost by them in Burma, 117. 5

Review Commiftee for Tata Research
Institute. 993, :

Revsi;ing of the “Cripps  proposals’.
5

Shortage of spectacles goods. 997.-

Textile: Control Board,

Travel -in First Class Ladies’ compart-
ment on CGrand Trunk Express by
two European Army Offie 10.

~1

Undergromnd  work in  mines by
pregnant women. <1003. -
@Vacancies of Superintendent in - the

Office of Director-General, Posts and=
elegraphs. 026, 927
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1 L re—

Reé?):st‘lct’?nwn of the " Permanent  Food
and Agncultule organisation of the
United Nations. 1145-47.

Protection of \lusques in New Delhi.

‘204,
LLJEE, MR. HOOSEINBHOY A—
Lﬂhlgublon of —— to the Standing Com-

mittee for the Industries and Civil
_Supplies Department. 1042.
Hindu Marriage Disabilities
Bill—
Motion to refer to Select
e 604‘. ittee Bill
ice Committee Bill—
Iu%iz:.‘wx}l{s to refer to Select (,onnmttee
and to circulate. 823-26,

Tnsurance (Second @m(udmenl) Bill—
Motions to refer to Select Committee
and to circulate. 738, 740-41, 748.
Motion for ad]oulmnml re- faslure to
frame and enforce Rules ~under

Reciprocity Act. 217.

Removal

Committee.

* otion re Food situation. 150.
Position of Indians in South Africa
and Kast Africa. 277, 282-85, 288,

298, 305. :
Public Debt (Central Government) Bill—
Motion to.consider. 674-76. :
Motien to refer to Select Committee.
81-84, :
Question (Supplemenlm\') re—
Extension  of  Tranchise .io
members in joint families. 955.
Increase in pay and Allowances of

‘adult

British Troops. 837,

Tidustrialists mission to Britain. 779.

\l\!llun representation in ““A” and
“B’* Zones of Bengnl and Assam Rail-
“way. 696,

R.elahonshlp between Central and

° Pyovincial Planning and Development
Departments. 626,

Reservation of Kenya Highlands for
Europeans. 116. -

7 LAND(S)—

© Question re—

Allotment  of  Agricultural —— € in

Delhi Cantonment. 1083.

Authority responsible for sanitation of
——  between  railway bridge,

Sh‘?hdnm and | Grand Trunk Road.

Buying and, selling of — by Delhi
Impm\emenb Trast. 52

Fallow in coastal belt of Contai
Sub-Division (Mi

Government  of
-towards or
extension of 'Greater. Patna.  1096.

_acquired by Military in Assam for

-\emdxomps, etc. 43,

—— acquired by military in Bengal
43,

Contribution

India
acquisition” of

for aerodromes, Lh

—— Leases cuted  in.  Almora
Cantonmnt.  616-17.

= Leases of Bungalow-Owners of

Almora Cantonment. . 619-20,
—— requisitioned by Goyernment near
Shahdara Railway Station. 44,

Policy re 0wner5h1p of Trecs standing
on Cantonment ——. 618,

" Sanitation of land between ' railway
bridgé, Shahdara-Delhi and Grand~
Trunk Road. 57.

LAND OFFICER(S)—

Question 7e in Delhi Improvement

Trust. 1005,

LAND REVENUE—

Question re discontinnance of — -
Remissions in Provinces. 1033.
LA\'DJJ()RI)(S)— - =

tion re high-handed of — in-
Delhi. -52.
LANGUAGE(S)—

Question 7¢ of Inmme Tm. Notice
(Form B). 1108-09.
LANGUAGE POLILY——
Question 7e—

of lfmha Radio. 411
Reconsideration of re Hindi, 412,
LAWSON, MR. C. P.—
Election of —— to the Select Com- -

mittee on the Amendment to Stand-
ing Orders. 1042

Question 7e schemes submitted by —

Institute of Technology, Nagpur,
. 846-47. £
LEASE(S)—
Questin 7¢—
Applications_ for Schedule VII —
under Cantonment TLand Administra-
tion. Rules. 1125-26.
Land —— executed in Almora Canton-"
ment. 616-17.
Laud —— of Bungalow-Owners of

‘mora Cantonment.
Staff of and
Trust. 1004-05.
LEASE-LEND—
“Question 7e—
Import of Silver under ——. 203-04.
—— (Controlled) Vehxcles allotted to
Provinces. 697-9
—— {Controlled) Vchxc]es allotted to
ailways. 698.
. Radio setq receivd urrder " 341
Sce also “‘Liend-Lease’.
‘LEASES;, SCHEDULE VII—
i Question 7¢ applications for —— under'

619-20.
by Delhi Improvement -

Oantonment ~ Tand . Administration
Rules. 181-82,
LEATHER—

Question 7¢ export of
United Kingdom.
LEAVE—
Question 26—
Distribution of work on grant of casual
—=—— to postmen. 690-91.

, ete., to the
2.

Offices, 611-12, 633.
LEAVE RULE(S)—
See.“Rule(s)".
LEGAL ATD— #

uestion 7e for detenus at

the
Revnews of their cases. 862.

Motion 7e food situation. 494-97.
Question re—
Fees charged for death certificates for
persons dying in Irwin Hospital,
124,
" Telegraphic delays. 478-79.
LAXAMINARY INSTITUTE OF, -
TECHNOLOGY—

Refusa]q of —— in Audit and Accom\ts 2

1
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LEGISLATION—

Question 7¢
Report: 767.

LEGISLATIVE ASSEMBLY(IES)—

Expulsion of the Railash Bihari Lall
irom the House. 234-35. -

Question re—
Detention of Congress Members of the
of  Notth- West F- ontier
Province, 643,

Members of (eu(\al = unde1 Deten‘
tion. 1

Preparation ‘of L!ectmal Rolls of the
Centrals—.

Preparation of Blectoral Rolls
jor  Central in North-West
Frontier Province. 1030.

LEGISLATIVE DEPARTMENT—

Question e communal composition in

higher posts of the . 539.
LEGISLATURE, CENTRAL—
Question re—

Instractions for
for.  Members of
Westrn Rai!wny. 720-21.

Refusal of vation of births from
Lahore Station for Members of
721.

LEND-LEASE—

Question re—

on basis of Surgenb

i esh

reservation of berths
on  North-

Agreement with Canada. 638.
Question re—
Ratio Licences and Radios imported
under 627-28,
Sve als Lease-Lend"’.

LETTER(S)—

Motion for adjournment ze suugmnous
opening of private Postal
Department. 574-75

Question 7e—

Certain issued by General Manager,
Bengal and sam Railway. 920-21.

Methods employed dn the maftter of
Cerisoring —— iif the Post.  1086-87.

Recent restrictions on - of * Delhi
Detenus in ‘the Punjab. 210.

LIAQU AT ALL }\H \N, \’\\\ ABZADA
MUH A
Election of to the Select . Com-
mittee” on the Amendmen to Stand-
ing Ovders: 1042,
Expressions of regret on the death of
Mr. Abdur Rasheed Chowdhury. 61-
62,

Indian Rice Committee Bill—
Motions to refer to Select Committee
and ta circulate. 818. \
Motion for adjournment 7e—
Dismissal of Sardar Shaukat
Khan, a. Minister in the
64, 65.
Failure to " make arrangements for
carrying Haj Pilgrims  to  Hedjaz.
217.

Hayat
Punjab.

Misuse of the National War Front
Organization by Malik Khizar Hayat,
Khan' Tiwana, Leader of the Punjab
Branch. 66, 67-68, 92-95, 96, 99,
104, 107-10.

Motion 7e— :
Food situation. 515-19, 531.

Position of Indians in South Africa

and East Africa. 280, 295, 299-
Resolution re pr ion of Mosques in
New Delhi. 227-28.

LICENCE(S)— - =«

Question re—

Exploratory and prospecting —— to
British and American [livms regards,
ing potential oil resources. 574.

Import —— for lndnumate of soda.
- 997-98.

—— for production of fulﬂl
entertainment films. ~ 114-15,

—— for raw films. 1026-27.

Radio and Radios imported under
Lend-Lease. 627-28.

Steps for issue of more bus
Proyincial Governments. 938,

LICENCE(S), BROADCASTING—

See “Broadcasting Licences’.

length

by

‘LIGHTI\'G—

Question 7e -inadequate in trains,

908-09.
LINE(S)—
Question
strategic
LINE SYSTEM—

Question re—

charge  on
687-88.

7¢ capital at

mtroduced = by
1 766-67.
itroduced in Assam.

77071,
LINEMAN (ENj—
Question 7e. wrong entries made iu

register of qualifications of
. Sub-Divisional  Officer, Telcgl aphs
_Lahore Sub-Division. 26
LIQUIDATION— £

Question 7o arrangement regarding —=

of TIndia’s Sterling balances.  190-
g1

"LITERARY ATTAINMENTS—

Question 7e of Officers on the :
Hindustani  Programme Side of All- -
India Radio. 1084-85.

LOADING CONTRACTOR—

See “Contracton(s )”. *

LOAN(S)—

Q\\eshou re steps for floating —— to

give Subsidy to Avunullunst\, 192-
LOCOMOTIVE(S)—

Question re—
Manufacture of —— in India. 1-2.
Purchase of 2

LODI ROAD—

Question 7e contract for construction of
g]elks quarters at ——, Delhi. 1021-
9.

LOHTA, DR.—

Question 7¢— i
Detention of ——. 85455, 860-61, 1108.
Facility to ——, a Detenu. 848-49.

LOWER GAZETTED SERVICE—
See “Gazetted Service’.
LUDHIANA-DHURL-JAKHAT, LINE—
Question 7e detnnblhtv of running a
morning train on 259-60. =

4
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LUGGAGE~—
Motion for adjournment 7e barbarous
methad adopted by Viramgam

Customs officials for checking passen--
866.

of passengers
due fo  export
control.  332-33.
LUNGI(S)— 2
Question re embargo on expork of ——
0.

irom Madras. 551-5

M

MACHINERY ((1ES)—

Question re and principle for fixing
prices of - materials taken by Govern-
ment. 703-04.

MADRAS—
Question re— :

Allowances to- Postal Officials in ——

Postal ecircle. 690,

Delay in transit of Postal articles posted §-

in —. 707-08.
Embargo on export of lungis from —.
551-52,
Grievances of
Postal circle.
Grievanees 7¢ fixation of
Postal Circle Postmen.

postal employees of ——
688.
pay of —

—— Government Order for procurement
of foodgrains in deficit districts. 1024.
Ministerial  Postal
Postal Circle. 689-
Refusal of option to peasants for
supplying paddy or rice on requisition.
i27-28. >

Officials in ——
90.

MADRAS PRESIDENCY— .-
Question re—
Foodgrains sapplied to ——. 1022.23.
Purchase of paddy at penalty price by
Grain  Purohiasing Officers of ——.
788:89. -

~ MADRASI CLERKS—
See ~“Clerk(s)".
MAGAZINE(S)— >
Question ¢ refusal of Paper permit to
Mr. Hashnfi_of Nagpur for starting
a 2.
MAHANADI PROJECTS—
Question 7e development
Ovissa. - 1018.
MAHATMA GANDHI—
See “Gandhi, Mahatma®,
MAHATMA GANDHI'S LIFE—
Question 7¢ ——  saved by
soldiers. 413,
MAHATMA GANDHI'S RELEASE—
uestion re film showing 411.
MAINTENANCE ALLOWAN(CE— «
See ““Allowance(s)’".
MAJOR
See “‘Industry(ies)’.
MALABAR—
Question 7e Grow More Food Campaign

in —— and South Kanara Districts.
1023. >

of

in

British

J MALAKWAL BHERA BRANCH LINE— ~

Question 7e change in timings of trains
on —. 03839,
MALAKWAL BEHRA LINE
Question re—

Cloging  of Hazux‘p’ur Railway Station
on 2 .

Stopping of First and Tnter Class tickets
on —. 933,

MATLARIA—
Question re—

Anti- meaaures for Shahdara (Delhi)
town. 1034-35.

Havoc by cholera and —— in North
Bihar. s

Shortage of labdur in Coal mines due
0 ——. 1000-02,

Spread of cholera, influenza and — in

Bengal, Bihar, etc. 335-37.
MANGAL $SINGH, SARDAR—
Motion for adjournment 7e—

Failure to make proper arrangements to
prevent destruction of  A.L.C.C.
records at Allahabad. 66.

Sind Government’s Ban on
X1V of Satyarth Prakasha.

Question 7e—.

Cases under Criminal Taw Amendment
(Amending) ordinances initiated by
the Special Police Establishment. 425,

Deaths in Bengal. 37. -

Denial of Hindus’ right for cremating
their dead in British West Indies and
British Guiana. 1027.

Desirvability of running a morning train
on Tudhisna-Dhuvi-fakhal Line. 259-
60 :

Chapter

Desivability of  transferrin, Delhi
Detenus to Delhi District Jail. - 210.

Expenditure on Special Police Establish-

ent. etc. 426-27.

Grievances of Delhi Detenus. 209-10.

Indian Evacuees employed by Govern-
ment or given Maintenance Allowance.
1121.22,

Infructuous investigations by the Spocial
Police Establishment. 42526

Material supplied to certain Accredited
Press Correspondents.

Non-supply of Delhi Newspapers
Delhi Detenus at Ferozepur. 210.

Prices at which wheat is purchased in
t-ge Punjab and sold in Bengal. 38-
4 ;

io

Proposals for appointment of Indian
Consul at Moscow and Raussian (on-
sul at Delhi.  260.

Recent restrictions on letters of Delhi
Detenus in the Punjab. )

. Restrictions on interviews” of Congress
Worknig Committee members. 423.
Revision in the division of Accredited

Press Correspondents. :

Telephonic message to Special Police
Establis elhi, 7e &
of military officers by Railway staff.

Tour of Railways by Accredited Press
Correspondents. -

Trial of Babu Jai Prakash Narain. 423.

Trials under Ordinance No. 20 of 1943.
426, =

3
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Wheat and sugar purchased by Regional
Food Controller, Meerut.
Question (Supp]émentmv) re—
Coupland Report and Tndian ("mwmu-
tional Reforms. 778
Detention of Dr. Lohia. - 855.
Detention of My, Jaiprakash Narain.
Detention of Mr. R. P,
Amritsar. 410,
Gioverninent.  contribution  to
Labour. Federation, 112
Increase in Pay. and Allowances of
Indian Troops. 842.
Post-War Industrialization Plan  pre-
pared by certain Tndustrialists. 179,

Chaddah  of

Indian

180,

Subsidized Newspapers. 847.
SUBEDAR: 4
Election of

MR.—
to the Standing Com-

mitte for the Industries and Civil
Supplies Department. 1042,
Hindu Disabilities -~ Removal

Marriage
¥

Motion to refer io Select Committee.

Insugance (Second Amendment) Bill—

Motions to refer to Select Connnitfee and
to circulate. 741-43,
Motion for adjonrnment 7¢ barbarous

niethod adopted by Viramgam Cu
toms Officials for checking passengers’
luggage. 866.
Motion re—
Election of
Board of
Jnml situation.

Members to the Advisory

Archaology: T

149, 470, 488 508-12,

-l’uhln I)FU (Central Government) Bill—
Motion to refer to Select Committee.
85.

“Question re— \

“*Association Trading’’ proposed in the

United Kingdom. 333-84.

Beggar nuisance at Railway Stations.
255-56. :

Bombay Explosion. 257-58.

Coal position.  258-69. 335.

Corruption in- connection  with berth
redervations. 910-11.

Corruption in  connection with ‘wagon

priority. 91112,
Dealys in fixing prices of m;neri:ﬂs taken
by Government. 704-0 5
Fmp[mum\t of wonien unrlmulrmml in
Mines. -61.
Equipment mlpmh(l for the All-Tndia
Radio. . g
Empire Dollar Pool. 648:
Examination of passengers’
Viramgani due to export contrel.

luggage atb
332-

Excessive Railway travel by military

men. - 420.

trade to - United States of
4

s Mission. 567, 718.

Inadvqu\t(‘ lighting: in trains.. 908-09.

Tneome-tax ﬂeduchon re Interest on
Bombay Port Trust Bonds of Holders
in United Kingdom. 647-48.

“Question (supplementary) 7e—

Iudm 5 dollar psoition, -413-15,

Machinery and principle for fixing prices
055 I&at.m lala taken by Government,
7

Matouals eu_|ovmg Loncasslonal Tariff
Rates™ 705-07,

Measures  for vecovery of Sterling
balances. =~ 415-17.

Modification of - Indo-British Financial
Sottlement. 534-35. 2
Ordinance No. 45 of 1944. 636-37.
Outside Missions to India. 421-22,
Paper stock and paper “economy mea-

sures.  328-31.
Protecti to War Indastri 331-32.
Purchase of

frogen Iudusln plants
567, 719

from Americ:

Purchases by the U.K.C.C. in India.
34-35. >

tadio Licences and Radios imported

under Lend-Lease., 627- i
tegistration of Post-War (apna] gmds
lequlrunbnh 776-77.

Registration on bullrhug ((meuuumm
702-03, 85152,

Rise in price of milk, mieat and cattle.
558-59

Sal? of South' African- Gold in India.
620-21, 636. :

Shipping available for civilian goods.
256, 570.

Shortage of labour in coal mines. 561-
63.

Slaughter of bovine cattle. 557-58.

The United Kingdom Commelcml Cor-
poration. 635-36.
Wagon production. 9069-10.° 2)

Avrangement vegarding “Liquidation of
India’s Sterling Balances. 191,

anlu\ Explosion, 249, s
= on textiles. 783, 784. .
(1e'mm| of Central Technical Power

Board. 326,

Criticisms against encouraging importa- ~
tion of consumers goods. 555-56.

Desirability of increasing the number of
Juedical men. 768,

Efforts for removal of disabilities affect-

Of

ing Indians in United -States
America. - 11
Empive Dollar f’on! 629, 630.
Industrial ion to Britain. 779.
i re reservation of berths for
AMlembers. of Central Assemblf. 697. |
Policy 7¢ purchase of foodgrains by

Indian States from British Indian
Provinces. 5
Policy re wloctmn of Cantrol

Goods

Shnpk 313, <

Position of Insured property. 627, ®

Post-War Industrialization Plan prepar-
ed by cerfain Industrialists. 179.

Post-war trade of imports and exports.
548, 550.

Power Alcohol Industry. 775

Profits made by United Kingdom and
America through sale of gold in Tadia.
419

Purchase of locomotives, 8.
Puvthase of Meat, Fish. etc., for the

India’s Art Treasures in the United Military in Chittagong Division. 862.
Kingdom. 789-90. Report of the Fertilizers Mission. 684.
~ % v x
\
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Representation 7¢ Indo-British Financial
Settlement. 632,

Review of the (Coal
Administration 20.

Standard cloth. 770.

Statement on Bretton Wodls Monetary
Conference. 189, 1

Statement. on PFinance Member's work
7e Financial Safeguardi of India. 183,

Steps for reducing slaughter of cattle.
324 E

Comniissioner’s

Steps for stabilising
of rupee. 408.
- Steps for Stabilisation of Prices.
Terms 6f appointment of the
Commissioner. 15. =
Visit to England of the Commerce Secré-
:tary, ‘Mr. N, R. Pillai. 132,
Resolution 7¢ fifteen-year plan prépared
by capitalists of India. 968, 971.73.
 MANUAL(S)—

Question re revision of the Income-tax

purchasing- power

184.
Cloal

4
MANUFACTURE(S)—
Question re—

Agreement for —— of artificial” Ferti-
lizers in the Travancore State. 849,

Exports and —— of gunnjes and hes-
sian.  134.

Tnsufficient orders for
Tndian —.  133.

-—— of atificial fertilizers. 934-35.

of lIocomotives in India. 1-2,

—— of sulphate of ammonia. 935,

* MARRIAGE DISABILITIES REMOVAL
B

tinned- food to

Sée “Hinda ——* under S Bill(s)”.
MARKET(S)—
Question 7e notification fixing maximum
“prices of foodgraing in Jhavia coalfield
75-76.
MARKET INSPECTOR—
» Question 7¢ convietion of
Singh, . New Delhi.
MASS CIVIL DISOBEDIENCE—
See “‘Civil Disobedience’.
< MATE(S)—
Question ¢ and ‘Head —— on
Bengal and Assam Railway. 910,
MATERTAL(S)—
Question re— -
Delays in fixing prices of —= taken by
Government. 704-05. ‘
Machinery and principle  for fixing
prices of —— taken by Government,
703-04.

enjoying concessional Tariffi Rates.
5-07.

My, Partap
326.

7 S

Release of vaw building —— for civilian
use at Chittagong. . 780.

MATERIAL CHECKER(S)—

Question 7e co-ordination of Grades of |

certain Time Checkers and —— on
= Kast ‘Indian Railway. 483.
MATRICULATE(S)—
Question 7¢  confirmation of
Assistant Comrmissioner  of
= tax in the Punjab. 422,

&
Income-

MAURITIUS—
Question /¢ Indians shot in Police firing
i 318 =~ i

m ——

MEAL(R)—

Question 7¢

MEASURE(S)—
Question re—

Anti-malaria —— for Shahdard
Town. * 1034-35.

Cable {o Mahatina Gandhi re India sz
retalialory —— against South Afric
64-65.

Certain. —— for maintenance of disci-
pline on railways., 31-32.

——against Profiteering by woollen cloth
howkers " in- Delhi. 1036,

for bringing down prices of essen-
tial commodities. 1037.

——— for bringing down prices of food-
grains, etc, 1037,

for holding Gederal Election of

2l Legislature.  1037-38.

—— for reducing electric charges = in

hatidara - (Delhi) Town. 1038,

of Indian Trnust. 844,

(Delhi)

Question /e -

s and Exports of ——  135.36.
se of Fish, etc., for the
Military - in  Chittagong  Division.

Rice in place of milk, —— and catile.

558:59.

Short: and long term policy for improve. _
ment of milk and —— ‘supply.  1040-
41.

MECCA—
Question e
on Haj
Arafat, etc.
MECHANIC(S)—
Question g Apprentice —— recruited
Commimity-wise i Bengal and Assam
Railway. 44.

MECHANICAL DEPARTMENT—
Question 10—
Promotion to selection posts in ——,
Bengal and Assam Railway. 921,
Reeruitment of infevior staff in Engine-

ievy of fransport charges
Pilgrims for wvisit to X

786—87.

ering  and s of East Indian

Railway. 56. .
MECHANICAL ENGINEER(S)—

Otiestis ro s tachnioal o ualiRoati

for senior posts of draftsmen in the
Chief —'s Office. 11-12.
MEDICAL COLLEGE(S)—

Question 7¢ nse by soldiers’ of swim-
ming bath at Lady Hardinge ——,
Delhi. 1026,

MEDICAL COUNCIL, GENERAT.—

Question 7¢ non-recognition of Medical
Degrees of Andhra University by
—— of the United Kingdom. 7980-

o1
MEDICAL DEGREES—
Question re non-recognition: of
Andhva . University by
Medical ~ Council ~ of the United

Kingdom. 78091




INDEX %0 WHE LBGISLATIVE ASSEMBLY DEBATES.

o

TION FH“UT‘Fﬂw
of = —— i
North \\tn|")n

MEDICAL EXAMINA
0 ¢ ouiRsion
uarrative  report, on
Railw

MEDICAL =
Question e desiiability oi increasing
the number of 767-69. v
MBEERUT—

Question re—

Meeting of Pegional Food ~Cuntroller,

Price Control officers Muzaffar-
at Delhi. 721-22.

Regional  Officers . to

certain Stations on Shahdara (Delhi)

Saharanpur Light Railway. 720,

Wheat and sguar pm(hmed by Regional
Food Controller, 574.

MEETING(S)—

Motion for adjournment re forcible
entry by police at the Lalore —— of
the  General Council of  All-Tndia
Railwaymen’s Federation. 141-42.

Question re— 8
of . Regional
Meernt,  Price
Muzaffarnagar, ete., at
22.

Controller,
Officers,
721-

Food
Control
Delhi.

_ Orders in the United Provinces for
holding  Postal Union only on
Sundays and Postal holidays. 26.

Report. of —— of Posts and Telegraphs
workers at. Mymensingh and Tangail.
952-53.

MEHTA, MR. JAMNADAS M.—

Motion fro adjonrnment se—

Tnaccurate  Government  veply e
Government,  Contribution to Indian
Labour Federation. 220,

Non-representative Deleganan to World
Monetary  Conference in  America.
14

Question re—
Appointment. of
Commissioner
mient. 793
Meniovial submitted = by
Tobaceo  Merchants’
Nadiad. £
+ Resolution re fifteen year plan prepaved

as India’s High
Burma Govern-

with

the Gujarat
Assaciation.

by capitalists of India. 973.75, 977.
MEMBER(S)—
Election of & —— to the Standing
Finance Comumittee. 74,265. .

Election of a the Standing
Committee for the Food Department.
1042, 1127,

Election of

b

to the Adv\'sory Board

Extension of term to nominu

old  Sahhdara (Delhi) Nots
- Commifttee. 1034

g Higher proportion of nomumrvl ——=in
Shahdars (Delhi) Municipahty. 1034.
berf:hs

Instructions e reservation of
for —— of Cenival Asseubly.
_Tustructions for reservation of by
—— of Central Leglalntme on

Western - Railway. 720-21 =
—— of. Central Legisl,at»ive Aszenbly
= under Detention. 1090,

Negotiations by Non- Official —~ of the
De—legdnou to World Monetary Con-

- ference. 859,
. ‘Propaganda hy —— of the Vicerov's
Council. 208, 570,

Refusal of reservation of berths from
Lahore Station for —— of Central
Legislature. 721, -
rictions on interviews with detained

= of the Congress Working >Com-
mittee.  643-44.

JRestrictions of interviews with —— of
the Congress Working — Comimittes,
1088-89. 2

MEMORANDUM(DA)—
v e Home Departnient on
€F sentation of minovity communi-
ties in posts filled by promotion. 399-
-400.
MEMORTIAL(S)-
Question 7¢—
of “B" Class Guards of Howrah

Divisicn for fixation of pay, ete. 56.

of + Sub-Postmastérs in  United
Province for increase of allowance.
52:

—— Submitted by the C-u]am\‘ ‘Pabacco
Merchants Assoeiation, — Nadiad.
1122;

North-Western = Railway  employees’
~—— yegarding Revised State Railway
Leave Rules.

MERCHANT(S)— =

Question ~ 7¢- citizenship in  United
Sfa(pe of America of Sind work

\IhRL,HANT SHIPPING (AMEND-
MENT) BILL— . )
See “‘Indian —*' under ““Bili(s)”.
METEOROLOGICAL DEPARTMENT—
Question r¢—
Expansion of the —— 49-50.

Officers of Class T, etc., granted exten-
sions. of service in Posts and Teleg-

of Archaeology. 341, 74-78.

Election  of £ to  the Central il =
Advisory Board of Edutation. 649- Recruitment i "9“1130"3'."' Gazetted
54, 957. > 2 Posts under Posts and - Telegraphe
Election of - —— to the ~Indian and 5. 28
Coconut Committee. 655-56, 857. METHOD(S)—

Election of to the Select Committee Question /¢ employed in the
~on  the Amendmem, to  Standing matter of Censoring Leﬂen in the
Ovders. 804, 1042 e . & Post.  1086-87.

Election of to: the tdl) g Com- ~ A INDU =
mitteé for the Industries and Cuvil ‘\1Y(§’:¢*]>%))11¢‘i§$&‘(ies)‘k :
Suplies Dsp‘ntmpm ©56-59. 1042, e e 2 . -

Question je— MIDDLE EAST— - - >

Arvests of Congress. Committee —— in Question#re articles received from ——

Delhi in “August, 1842, 1110. for disposal in India. 8-9.

-
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MIDDLE SC HOOL(Q)—
Question ¢ raising of Shahdara (De]ln)

— to a High “Sochool. 108,
MIDNAPUR—
Question r¢ fallow land in coastal belt
of Cantai Sub-Division/ ( ). 1000.
MILCH: CATTRE—
Ser “Cattle™
MIL l']'.\l‘Y X
8 I..nl\\.«\ travel by men.

Uuntmu re harassment of civilian pas-

sengers by —— men at Railway Sta-
tions and i trains. 929-31.

Land  acquired by —— in Assam for
Aerodromes.  etc.

Land acquired by —— in Bengal for
Aerodromes. etc. k

Purchase of Meat, Fish. etc., for «the

MINE(S)— <

Question 7¢—
Cases of employwent of children on

underground work in + 1002-03.
Humployment of wonfen underground in
-61.

hhmmgn of labour in coal ——. 561-
63.
Undergronnd work in —— by pregnant
women. 1003,
MINES SAFETY (SET0-AV-T-N-(G)
AMENDMENT BILL—
Ste: “Coal ——7 tinder “Bill(s)".
MINING OPERATIONS—
Question. 7¢ steps to  control as

regards a colliery ynder Defence® of
India Rules or Coal Control Scheme.

djournment  se  dismissal
aukat Hayvat Khan, a
63-65.

Motion for
of Sardar
n the Punjab.

ZET ‘hittagong Divi . 861-62. I
14 ”‘"“ SEONE Diviigh oty \11\1s|1<m.\|, POSTAL UI‘FI(‘HI( N
MELTTARY CROSS— . ¢ “Official(
Question  7¢  lower A\I‘()\\ﬂnces of "ERIAL ARR—
nn])\enh of Victoria and of thel = ., i
Last 1682. MINORITY COMMUNITY (IES)—
MILITARY ESTATES OFFICER (S)— Question e Home Deparinient. Memo-
Kire istate Officer(s)”. J: randum on representation of Lin
MILITARY FARMS— sts filled by  promotion. 399-400.
Qumbwn re buffaloes and cows puui|d~(nl 3
fon—— 10-11. 567.
- MILITARY OFFICER(S)— e 1879
Question re— 2044
Badges distinguishing —— within fight- ()uxmln ( l \](;»]‘Tm]l
ing area. 406-07. g s ‘
Insult to Mr. Frank R. Authony by a
al Jubbuipore Railway Station.
180-8 <
l-{nm] ~—appointed in Food I)npau— o S
ment. 327.98, ruction(s)’.
Telephonic message to Special Police Okt Aty 3
istablishment. Delhi, 7 harassment Jaes ['"“‘ A (_lnrfpm‘d‘ SRl I
of — by Railway staff. 497 o »I“)“;]“,l L= and: Rusgian
MILITARY SERVICE— 0RO e 00
Question u age.of Superanimaiion for | EHE
3 : tesolution” /n.pxmmimn of in New
NTLITARY WORKS— e
5 Question e supply - of foodstuffs to| - ¥
Bl o O | e gl e
= Qlj “F [ = of —— in the Assemblf require his
iy s iy previous consent.~ 144:45.
658-59. 3 = 2
Short —and  long-term  policy  for]  Lood situation. 147.64,
i:g;nmomrn\ of and meat supply. “5‘;1“ S ﬂ\ed fog) 439 74, 485,
1040-41. 5 :
Statement on supplies: of vegefables. Jr:]]'l(;mi-:: ]\x;}'l:;x;m “’ICIW ;m”]' Alrica
e ' i
\Hl](ﬁ)— eic.. i Bengal. - 12628, Adopted as amended. 308,
i AI()'I'.[()N(S) FOR ADJOURNMENT==
Cotton. fextile ~—— faken over by ‘?”‘ ‘\‘]’““’"'”‘“'( ks
o sinmiant 557 " [ MOTOR VEHICLES RULES—
Insufficient  supplies — of  superior See “Rule(s)” S
‘(oﬂ(m to Indian - texiile 193. I MOVEMENT(S)—
\“‘86753‘ and ground-nut decorticators. Question 70— 3 «
7 CGommunication of  Oud ih
g“ 1\ G e 5 'd elers lf‘adl(l“z
M‘H &e‘(a“‘]’ ::*fll‘oﬁ‘g Standard (“lnlh by = of commodities fo railway staff.
SLER. MR- ¢ District  Magi ;
i Magistrat
Factories (Second -\nwndmen[) Bill— certain Pa:lgv: ]'l‘ e:tatmfxl-n“e‘gtl:; :z
7’\Iot|on fo refér to Snlect (ommllh’(‘ United Province 7o — ln Rail of
9192, Lomn)ndmm 79]
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" Prohibition of.—— of Soda Ash and ; MURDER(S)— T
~ Fuller’s Earth on certain Stations of Question re— g
Railways. 720. 5 —— and Outrages uf Calcutta on
-MIfDALIAR, THE HONOURABLE Indians by Americans and Amencan

DEWAN BAHADUR §SIR  RAMA-
SWAMI—
Hindu \Jarnage
Bill—-
Motion to miel to Select:
598.. 3

Disabilities - Removal
Committee.

Motion for adjournment re misuse of
the National War Front Organisation

by  Malik  Khizar. Hayab. Khan
Tiwana,  Leader of © the Panjab
Branch. 94.

Resolution re fifteen year plan piepax‘ed
by capitalists of India.
MUDIE, THRE l[OI\OUPABLh SIR |
FRANC el
Declavations of Exemption under the
* Registration of Foreigners Act (laid
.on_the table). 866-73.
Motion for adjournment re—
Central Provinces Government sevyants’%

did to, conversion of _ Gonds tof
“hristianity. 141. >

Ill-treatment .meted out to Mr. Ram

. Charan Agarwal by the Delhi Police;
145, 215. < .

Misuse of ‘the National War Front
Organi by Malik Khizar Hayat
Khan ana, Leader of the Punjab®
Branch, = 94, 5

= Sind Government’s Ban on - Chapter
XTIV~ of “Sitya th. Prakash. 265,
390-91.°

Surreptitious opening of 1)\1\ate letters

by Postal Depart'nont 578.
Oath of- Office. 1. =
MULTAN DIVISION—
Question 7¢ ~ food  “nspectors, ete.,
appmn(od in_Karachi and 8. 46,

MUNICIPAL (‘()\I\HTTEE(S)
Juestion re—
Commiunal composition 6f certain posts
in Health Department of New Delhi

“of He‘ad,(flﬂk in New Delhi —.

2 e %

Pnce of vofers list published by Delhi-
Shahdara 1090. e

MUNICTPAT, T \A(ES‘»—

“See es)’
MU\'I(‘H' AL [\’(
Qdmlwm: Pp—
Bad saritation of Delhi-Shahdara ——.

1012-13.

BS)—

" Elecfion of Nen Shahdara (Delli).——,
1034 1

ton of dertain w]mf -to_Railway

servants and staff ak  Delhi
20.
Highor propor(inn of uouumtcd
members in Shahﬂal'z\ (De!hl)
34.

Nomination . of - Sanitary

Tnspectors to
=" Shabdara (Delhi) 1034,

Negroes. 19495, 11
= on Gnl.stm Basnon Road;" Delhi.-
1106.

MURTUZA SAH[]S
MAULVI SYED: X
Motion re foodsituation. 534
Public Debt (Central Governmeént)- BxL—
Motion to consider. 673.
Question se—
elay in. transit. of Poawl
posted in . Madras. 707-08,
AMuslim officers ahumed out: from Food
Department, * Bengal and
918 19
Personnel of Food: Supply Depdx'tmem
Bengal and’ Assem Rhuilway. 918,

BAI_IAD’U‘R,

\artilees‘ %

(l“Wr\\

Preponderance of non-3uslims in Food
Supply  Department, Bengal  amd
Assam  Railway. « 618, -

Recruitment of ~ Canteen Inspectors,
Hood ~BSupply  Departnient, Bengal
and Assam  Railway. 919,

Recruttment to Hood Supply Depart;
-ment, - Bengal and ' Assam Railway.
918,

Question (Supplementary) re vacancies

oL Superintendent in the. Office of
Director-General, Posts - and Tele-
graphs. 927, % s
MUSEUN(S)— s
Question e - removal. of Architectural
antiquitics  of Budhil era from
Nagarguna Hills ——. 566.
MUSLIN(S)—
Question re— =
Iindu and —— o-up‘o)ees in Radio -
Stations. 412,
Ignoring clasmis: of ——- by Truﬂic
_ Helection  Committves, Bcngal and
Assam Railway. . 922, .
Tgnoring ~cla1ms of for. celtam

. bosts on Bengal and Amun Railway.
714

ims - qf ‘== for selection

Jznm i
sts on Bengal ang] Ahbdnl Railway.
2

Hiolls 7w employing —— as- Offie

vinténdents and Head®  Clenks.

00

—— applicants for posts in «lhc Stores

b Lz’nent Bengﬂ and Assam Rail- -
6.

—— ax Camp @ clks in the Office of
Postma teral,” WP 1195,

anitControllers o North-

We: nmn !mwa\ 700,

1 Ratlway. 50.
Food Depart- =
Wways. Q.)O

cérfain
Office: of
Tndian Rail-

@

ment flf Ce
< Non: unpl Vi
posts in the Exmb!bhmem

hmuah Division. East
way. 2

A\'ounnmmn ofin—— op Conmmitfes

- % of Co-operatives Socioti Ben I
MUNJRT}AZAWT‘\N. MAULANA-— - nan .»\«<s%|m R ;ulvm\' 071c§ o Ra
- Question: v¢ defention of ——. 1093. Non-posting of — in F I. (1)) Sectmn =
= ; Ty B
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° ~MUSEIM HIGHER GRADE CL
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of the Personnel Dlanch, Bengal and
Assam Railway. 67.
Non-representation ‘of —— on certain
Nelgetion Boards, Bengal and .Assam
Railway. 821
Non-Selection of —— in Stmes Depart-
ment of Bengal dnd Assam Railway

for Lower Gazetted Service. 714,
Paucity of in Dellii  Rationing
Department. = 1063-84. =

Paucity of in the Eastérn® Zones
of Central Public Works Departanent.
B39,

Paucity of Telegraph Masters and,
Wireless opérators. - 28-29.
. Preponderance- of An Acrne

Establishment Section, North- \Vestm“n
Railway Headquarters Ofiice.
Preponderance of non- —— i Food
Supply 3 1~Ln5«nt Bengal  and
7o, 9L

L Sub-

dnv] A%sam R -
Prohibition of bur mvce.fnm —
grayeyards of Delhi. 1015
' ion of non- —— ag Power Con-
- troller’ in Rawalpindi. -917.
! Promotion of non- —— Tally Clerks of

Calentta District, Bengal uml Agsam
= Railway. 922,
(O\TR(I]' LERS
. FOOD SUPPLY(TES)—
\r-n ““Assigtant Cmnrollon of:
Supplies”’.
MUSLIM CANDID TM\\—-
Seo “Candidate(s)’
NUSLI'\I’ GAZETTED OFFICERS—
See O‘ﬁner(s) % %

Tood

See “Clerk(s)™.
MUSTIM NATION—
Question 72 economic and.
Backwardness of

I mlustnal
in Jndia-

~“MUSLIM OFFICER(S)— 7 %

10N 71—

" Que
= 3 - shunted out front Food - Supply

_Department, Bnngnl and Asgn Rail-
way. 10,

Paucity of —— in the Office of t&
Deputy Accountant-General, Posts
and Telegraphs, Delhi. 198,
See also Officen(s)”,
MUSLIM PERSONAL LA
APPLIC ‘\TIO\
MENT) BILT—
See "B).H(’{)"
MUSEIM, QUOTA— -,
Question 7¢ of Apprentxcn Train
-~ Examiners on Pengnl and Assam RmL

W (SHARIAT)
(SECOND =~ AMEND-

“way. 710.

- MUSLIM PEPHESENTATIO;\— =

- See “Representation(s)™.

l{{;SLI‘\I‘ TALLY FLE)lKS—

See “Tally Clerkls)’

AU QTJM TRA '\UESMEN
See “Tradesmafi(en)”. -

MUSLIM TUCK SHOPS.
See “Tuck Shop(s)”. 5 =

MUSLIM - WAKFS - (AMENDMENT)
I :

: under. “Bill(s)"".
MUAZAFFARNAGAR—  °
+ Question ¢ meeting of Regional Food

Controller, Meerut; Price Control
Uffucrs, —, etc., at’ Delhi. '721-22,
MYMENSINGH=—
Question re veport “of meetmg of Posts
and Telegraphs workers at —— and
Tangail. * 952-53.

MYMENSINGH - HEAD OFFICA.—— 2%
Question 7e - Clevical 1ca]n of .pay in

e oEORD.
TReduction in p.l\ of certain clerks of
== 05]=b,
\IYSUP DIV ISIU\—
Queanun e dppointment of Coimbators
District candidates’ as postal clerks, -
e ——— 1628132 e

NADIAD— —
. ion 7o memorial submitted by the-
it Tobaccp Merchants’ Associa-
——1 - 1128; 2
INA HILLS=

Question e mmn\a‘l of -Architectural
antiquities of Budhist era fxom —
Museurn,

Mofion for .sd]nmnmong e lemoxal of
Archmological ““Finds” 865.

NAGARJUNA KUNDA—
Question re—

—— avch=ological c\m\at\ons 564-65.
Proposal to remove antiquities of —.
1011-12.

NAGPUR—
Question re—
Installation: 6f Broadeasting Station at
607-08.2
Refusal of paper permit Ln My, Hashmi
of for starting a magazmc 792,

Schemeﬁ submitted * by La\ammaraynn—
Ilbt‘ll\tb of Technology —. 846-

Smnhnes passed by —— vah Court, -
on- the Kxecutive 86263,

NAGPUR. PLAN—
See “Plan(s)”:

of -z

NAIDU, MR." G. RANGIAH— -
> H;l;:lllv.x Marriage - Disabilities Removal.
i1l— S5 :

Motion fo refer to Select Committes,
586-88. -
Public. Debt (Cenhﬂl “Govenment) Bill—

Motion to wefer to Select Gomnuttee
Qnestwn e

“Allowances to Posbal oﬂicmls in Madras.
S Post:al Circle. ~ 690.
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63

Amount. per head pald in. kmd in the
Railway ‘Grain Supply Scheme. 722.

Anti-malaria measures for ~ Shahdara
(Delhi) Town.. 1054-36."

Checking and auditing of Acéounts of
Shahdara (Delhi) Sahavanpur. Light
Railwa, 1287 t

‘Compiuiuts against. Hinda Refreshment §

toom at Delhi Railway Staton. . 722.
Cuncession r¢ posting to officials Ietum
ing from Iield Sexvice. 709,

= Conditions of Servive, efe., of Cx\dmn
Gazetted  Officers, dndian  Army
Urdnance ~Corps., 1118 -

= Conferences - with - 5 Press g
Ci ;oud(ms 1118-19. o

work on grant’ of casual
men, 690:91.

\lagx rates’ . dirvedsions = to
ay Statfon- Staff in

J| viuces re mmeqlcut by

i nodities. *
(Delhi)

Shalidara
1034.

by representatives of
AllTndia Pmtmﬁu s Unton at Mitira-
"‘axlm g 689,

certain Relief to Railway
and ~Stafl of Delhi Muni-
1120,

nominated
{Delhi)
1034;

Experts in

-of — term ~to

of _old Shahdara .

Arvea  Commiittee.

Handwriting
Postal  emplayees > ol

Pogtal Civcle.

ances 7 fixation of pnyggt \[adrai

Postal  Cirele postmen.

E pmp’b:hon of nontinated
mbers  in »Shalidara (Del}n) \I\uu-

cipalitys ~ 10 ==

o of tea. cup on’ East
2y by \Ie%x: Ballabli-
%s -

ation of berths for

Tnerease “of
“ Indian Rail

das Eshward:
Instructions for veséy

Menibers of Central Leg::latme on §

North Western Railway.
’\Iﬂltu:nlmenh -of  Tnferior
vants by Delhi Railway

1105-06.

Meeting of: RleODdl Food Couholle\

Meernt, vice ‘Control Ofﬁ[el‘i,
ffarnagar; efcs, ab Delli. 721

720-21
Railway
Pohi

- Ministerial Postal
. Postal Circle.

- Murders on Garstin- Bastion _
Delhi. 1106, =
\omnntmxf of Samtaxv Anspector to
Shahdara (Delhi) Municipality. 1034,

P17()2LE’dlIIP 7e_hooking of Goads Traffic.
i ;

Officials x'n Ma;h'as
90.

Road.

Prohibition of movement of Soda Ash
and Fuller’s ~ -Earth — 6n  certain,
Sections of Rallwavs 720; 1126.

Prosecution of _»\sszstant Q(nhnn Master
of Rajpura St

Quota of paper for

= agenues 1034.

various - news

i

initation in Shahdara-

* Raid o Gambling Den in Delhx z 1106.
Reducing - the uapauby of tes cup on
Bast [ndian Railway :by - - Messrs,

Ballabbdas - Eshardas: 723,

Refusal of reservation of berths trom
Lahore Station for Members  off
Central, Legislatue: 721 <

Removal of - Architectural ‘antiquities DE
Budhist era irom }\wmgunu Hills

Removal  of - Prostitutes - from Geustm
Bastion Roud, Dellii. - 1106.

Res postmen af Post Offices.. 690
Sanitation of ~Iand between ilway:
bridge, _Shalidara-Delbt and Cﬂand

Trunk Rofd:" 57
* Scales of pay to new entrants ot Poslal
_ Departinent.~ 691,

Visits of RE"’)OHJ] Officers, Meerut, to'
- certain Stauons on Shahdara DL“}I]
Saliaranpor Light lml“a)‘ 720.
NAIRANG, SYED GHULAM BHIK—
Question 7Te— <
Cantonments in 58:58.
Executive™ Ofﬁnuq

India.

\onment- Funds
Comnmissioned Officers in
60-61.
ales of pay for
Le)tam ,—c.mf.nnmeut

and King's
Cantonments: De
Introduction of low. s
cmploxees of

- 58,
sation of Lantomueub service,

of Cantomment . Executive
“rg :

NAME(R)—

Q\‘P\UOJ\ re \h'ps for' = ‘ipclusion  in

Central and Plo\u.w"l olc voml xolls

S
NANEANA SAHIB— = = — 3
Motion for adjournment 7e stopping
the Looking of: passengers” to on
Gury - Nanak's Lrnt]u.hy anmiversary.
143-44, =
NARR &TI\ B PEPOPT— %

See ““Report(s).
NATAL— =
Motion for adjournment 7e position of
Indians in —— ander —— ﬂccupa-

tion Ordinance.. 137.
NATAL OCCUPATION : ORDI\'iNCE—
See *‘Ordinance(s)”.
NATAL PROVINCIAL -COUNOH“" :
Question ze Ordinnnce of the
339-40. ¢
ATIONAL GOVFR\ME\'T—
Question 7¢ _projects  ‘possible
under ——  403-04.
NATIONAL HERALD—
Motiona for adjournment re refusal of
periizsion  for
and Forward.e 218.

“only

. Question 7e_Te-publication  of .~
1088. 2

3 Museuin.
Temovalsof Ans Lm/el'ed Oﬁicers,.
- Indian=Ary Ordnance Uorps. - 1118,

republication. of ——

ment ifieted out to  éivilian -
Gazelfed Officers, *~ Indiah- — Army
~Ordnance Corps. 1118,

fis of Military :




#

)

~ NATIONAL WAR-FRON e
- Motion for adjowrnment 7¢ misuse of

s Alu shm‘ e

61 . INDEX '1‘0 THL LEGISLATIVE ASSL\ILLY DLBA’ILS.

© NATIONAL SAVINGS CLRTII‘ ICATES—

Question 76— =

- Authorised agents for sale e
Government of India Offices. 1101
2

SRSt
Realisation from Sale of ——  1005-
96. L

the —— Organisation. by  Malik
Khizar - Hayat Khan Tiwana, Leader
¥ of the l’uninb “Brauch. ' 66-68, 92

110. :
Resolution =/ ——, 98540, -
NAUNAN, MR, MUHAMMAD—

Banking Companies Bill—
Motion to circulates ~1060-62.
Election of to the Standing Com-

mittee for the Industries and (1\1]
Supplies Department. 1042,

‘}\ﬂxtion for adjournment re—

Deaths due to air accident at Bakhtiar-
pur. Junction. Station. 146, 164-66,

- 1675 172 5174

Misuse of the National War  Front
Organisation by Malik Khizar Hayat
Khan, Tiwana, Leader of the Punjab
Branch. 67

Sinking of S

Motion »¢

. Question ro—
Appointuents made in the Stores De-

pmtment Bengal and Assam Rail-
SR U

*‘Cormorant™. ¢ 220.
situation: - 45558,

rred to Parsonnel Branch
of Head Office of Bengal and Assam
b

sts of “Office of Execu-
Paksey, Bengal nml
712- 13,

L\Tudxm applicants. for posts in- the
* Stores - Department, Bengal - and
m Railway. 46, .

ssion T}enga] and  Assam  Rail-

wnderance of  Hindus in Wire

Probationa stant Station Masters
and mppumted on angnl
and 47.

2ec! mlmonl of C‘Ie al Staff in Fstali-
ishiient. Sections of Bengal and Assam
Railway. -12:

Pnnm(qnmu on Oudh and Tnhut Rail-

w in Officer’s ghade.

Staﬁ appointed ~in- tie Sfores Depart-
men{ of Bengal and  Assam Railway
JAIé the 5 nf Rs. 30—3—45-5-60-

3

- Question (Sumwlmunnh)v) e
Instrrictions 70 roservation of  Dberths
_(i)'g; Members  of (:-uh'ﬂ Assembly.

3% Zonds, of Bengal d - Assam |
Railway. 697, G b
“Resolution
Conskitution: of !hr- Porfianent Food |

7 and Ag’r ulthire s mqamvat]on of the

Unli?:ved/ Mations" . 1147.48

- Section of Bengal’ and Assam  Rail-

ntation. in <A and

Tifteen-Year Plan pupa\ed by Q;xpxtal"
ists of India. - 243-46.
NAVAL PEOPLE—
Question re forcible evacuation of civil
JDassengers from compariment by
at Samal Kot Station. 708-09.

NAVY—

Question #e étepw for improving = the
condition of lmtmrrs, Petty Officers;
etes; in the Royal Indian —.  106-
a7 5 -

NEGOTIATION (S)—

' Question by Non-Official Mem-
bers nf Llle Delegatlon to  World
Monetary + Qonmenu 859 * >
NEGRO(ES)— - <

Question 7e murders and outrages in
Calcatta on Indians by Arericans
and American - . 184-95, 1126
NEHRU, PANDIT JA .\HARLAL—
: Question ¢ detention” of .\nd other
Working Commitiee Members. 647,
NEOGY, MR. K. C.—
Amendment’ to nding Orders—
Motion to vefer to Select  Commiitiee.
802-03.° B
Motion - 7e Food situation: 148. 463~
66, 490. . 3
Question 70—
Activities in India of the Walch Tower
Bible and Thact Seciety. 1104-05.
Agreement for manufacture of artifictal
lw-xtxh»ms in . the Trayancore State.

849.
American order for He 1 ut' June
1843. © 40-41. s

¢ Arrangemenis for =starting  chemical
’ £, < 3

ertiliser indust 936-37.
rangements for supply of vice  fo
colli \u\ labour -in Bihar.. 1021

Benefit ~ of 2 Subordinate

T Atcaungs S8 nination earlior
than Seniors in Railway — Acconud
Department.: 720: :

Benefits to -dndia, from the United
Nabions Re! Rehabilitation
Adminisbration. - 131 s
Bicyeles nnpn\tod into Tndia. 1122:

e manufacturing. industry. 556~

5 ¥
Clerical scale of pay »in nymensingh
Head Office. 852,
Coal Mines acquired for working. 718.
Considevation of  India’s Sterling
Balances at the Brétton Woods Mones: -
v Conference, - 202-03.
ton, textiles. : 782-84.
ton~textile mills taken = over by
Government,
Creation of C‘ﬂnlr:ﬂ Tﬂdmmal Power
- Board. - '325:26;
(n(mmm against encouraging dmport=
-~ abion of consumérs goods. - 554-56.
Delhi Electric Suppl\' and Traw!vion
< Company.  780-82, 5
reloased, etc,  206-07. Pt
5 -available in-the Bmpire Dollar -,
= Pooli=igIow S e




P e :
“ INDEX ©0 THE LEGISLATIVE ASSEMBLY DEBATES.

Explovatory, and  pr 's‘pecting‘: Jicences
to. British and “Anerican - Firms ve-
‘garding potential oil resources. 574.

showing - Mahatia Gandhi’s re-
4115
I burden

l“l lm 2

on ludia due to in-=

crease in emolmments — for Brifish
Troops serviug in- the Kast, -~ 204-06.

evances of Government of Tudia staff

" deputed to Delhi Rationing Office.
1035-362 e

Higher gade officers “émployed- in - the
Coal Commik 8 Organisation.
16,

~Highest: pxupmlmu uJ caitle slaughter-
ed;in Bengal. 102

~ House verit
ances for |

Lumpemdluf\ allow-
ud Telegraphs shaff
in certain distvicts of Bengal. 952.
Import of Nilyer from Iran. - 203
Tmport of Silver under — Tease-Tend.
203-04; s
dmporls. and Exports of Meat,
Inadequacy of AR.P. - a]lowanw'
inferior _servail
Indian  Students ;lmnded i Ingland
* owing o non- ’\\.nlalnht\ of  Passage
b 795, 11161
roeredifd 4&4
Insufficient supplies: of superi
to Indian textile mills.
Licences for raw films.
Mahatme Gand life saved by British
soldiers. 413

udd

135-36.
il

" cotton

Manufacture — of artificial ~ Tertilizevs:
34-3! = =3
S M.mum« ture —of sulphate of -anionia.

M(n\mmm war allowance for l'ux,La :Lnd
951.

T mwx aphs  subordinate stafic
New Coal Mines opgned. 717 18,
Notification fi¥ing maximum prices of
foodgy in - Jharia - Conl,  field

o1~ of. inforniation 7e balance of
de im gold and: silver Irom_
apve Bank Report.

Gperations -of the “Giow \’Iow Food™*

campaign. 37

Prmmon regarding. T)g]l,xm and ﬂnll'n
Sdeurities. 212

Power Alcohol: Tndusivy. — 774.75.

Production cess - on dca(pa[dws of coal.
481-83.

Proposed increase
imports “from” United: Kingdony:
1030.

Purchase of Vepetables, Dairy Produicts,

. ete.; for Fighting Forces stationed in
Bengal. - 21112, °

Reconditioning of boals removed hnm
coastal areas of Bengal \mds-r—Dennl
Policy. 392»23 ;

Reduction in’pay‘of certain clerks of
Mymensingh  Head. Office. - 951-52.

- Re-edition of film ““Punisian Victory™.
410-11. =

of lms)c—quolﬂ for
718,

,;Rem'ganisaréion of ‘Income-tax Services.
640-42. 5 2 S

Report of m'mshng of Posts and Tele-

graphs. workers at: Mymeusmgh and |

Tangail. 952-53,

“the |

7

Retued Military Officers appcmse-d in
Food Uegmtment 27-28.

Return to previous owners of bogts re-
moved' from coastal arvess of Bengal

- under Denial Policy. 102425, S
Review of “the Coul  Commissioner’s
Adininistration. 16-20. <

teviéw of work of: Coal Comt.ol Boarﬂ.
ST - :

}i&e in prices of nlch and furm cattle.

bqlb posmuu in . Ben@al and  Eastern
Provinces. = 855-58.

* Relection of sites for
izer Industry. — 93536. .«
Sinking of the S.8. “Cormorant™..
78.

417~ -

Slaughter .md E\])mt of Cows, - et
134-35.

“Stabilizing  the Jm(e of « n\l]pllaic UF
ammionia. - 936, £

ion deaths “in Bengal. - .37-38.

neut in House of Cominons

Shortage in Lhe raising “of  Coal
Judia. T16-1

Statement “on faxmue
Bengal,. ~124:-26.

Statement on supplies: of

sy-in Bengal.
reducing ﬂl(mvhlu of c.attle

78
in

e

conditions 7 in -

= \-egei-thl«-‘{,

¢ under Defénce’ of
: Coal (Aumol Scheme.

:d from Army Reserves for
0 Bengal.

‘Smc\devbv a student of the Lady
Hardinge College, Delli. 109526, 3
upph of foodgrains to employees of -

the Department of Commerce~ and
“Industries and Civil Supplies —in -
Bengal at concession rafes. 37- %
_ ~Systpm of distribution of coal under
Caal Control - Scheme. = 20-25. -
* = Teyms of appointment of the Coal Com-

ner.  13-16.
saldiers “of switnming Jath at

Tze by
Lady Hardinge Medical — College, ~
Dell 1026, =

1 for Tndustrial purposes of
- _ salt. manufactuved Bengal Coastal -
= Areas by certain Calcntta Fivms, 858, *

Utilisation of Dollars in the I‘.mplre

Dollar Pool. 21213,
Visit o England: of  the Commerce
Secretary. MEN. R. Pillai. 13233, °

Question (Supplementary) re—

Coupland, Report and  Indian Constitu-
tional Reforms. 8.

Deteriovated - foodgrains lying in Gov-
eimment “godowns - at. Hangum efc.
989, 000

Tmport Iuenoes for bichromate of mda

'm Pay and z\llowm)ues of
British Traops. 837, :
Industrialists mission to- Britain,  779.
}"nequahtv in. Emoluments of Tndian
and European King’s Commﬂswum

Officers, 1091, 2
Major Tndustrie¥ proposed to-he estab-
*  lished 'tHe) the war. 850 =

*g,hcnuul ~tenti- =

ining operations 18
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.l’mpugundmtx employed by  Govern-
ment.
5 Parchase of \!oal hqh, ate., for the
Military  in  Chittagong Division.
-= 862, 2
Reconstruction Connuittee for  Burma

and Conunittee for, restoration of pro-
perty of Indians. 117, 5
Refusal of facilities  to Al-India
Women ' Conference for studying the

condition  of “womew in coal mines.
1001. =
Report: of the ‘Fertilisers Mission: 695,

Indians * of properties
Burma. 117,
in Coal mines due

, Restovation” (o
lost by them in
3 { of labour

)
Tnifluenza and

Bihar. e

Cholera,
Ren"uf

Spread o

Malaria in

+ ‘Statement on Bretton Woods \Ion(-lan
Conference. 189, 190.

position in

Statement on food Bengal.
129, 130.

Subsidised Newspapers. 847, -

Wastage and deterioration . of
stuffs in Bihar. 131

. Resolution ¢ constitution of the' Rer-

manent Food and Agriculture organi-

tood-

sation of the l‘lHL(f] Nations.  1072.
1132-34, 1144, 1154, 1155. ;
NEPAL STATE—
Question re détention of ]’. Suraj
= proposed  Upadhaya™ o} 9.6:07
= -
Question ve-
Acesmmodation Delhi

Constructed iu
2

and: ——. 321
Blackout- on prin 1 l'lmrouﬂhfaros of
S E OB 2
Communal composition of certain posts
- in Heaith Department 6f —— Muni-
3 Commitiee.  326-27
iction of P Singh.
Market —_— :
Pasts of Head (lmk in —— Municipal
Commiitee.  327.
Removal -after the war-of temporary
buifdings constructed in L5128

or binders and ware-
ernment  of India
-16.

R osolation rr‘pmﬂechon of \lnsques in
33.

- NEW

See

ST. \\l'\l’l) TINE—
“Time’.

NEWS AGENCY (1ES)—

Question 7e qunt.l of paper for various
1034.

NEWS BROADC As’lj(s1~ = 2
Ser“‘Broadeast{s) .

NEV YAPER(S)—
Qur‘<|mu A,
" Applications for ——-. T‘eruutx 996.
Non-supply of Delhi —— “to | Delhi

Detenns” atl Ferozepur. * 210,
Paper permits to in (enhal Pm
vinces and Bevar. 792

Permissions to —— under —— Control -
Ovder. 160,

Printing Presses confiscaled ‘and ——

suppressed.
Proposal  for

Maintaining a chain of
850.

Statistics  re and

- their employoes.

private
1013.
Subsidised ——. 847, ¥ =
'SPAPER CONTROL ORDER—
Sev “Cantrol Ovder(s)’
‘SPAPER REPR h
applications  for
45-46. &

OWHErS

I'ATIVES—
Question e accredita-
tion-of :
NITROGEN  INDUSTRY-— i
See “Industry(ios)”. 3
NITROGEN _INDUSTRY. PLANT(S)—
Question 7 purchise of - ~—  from
America. 749 .
NOMINATED MEMBERS—
Sce ““Member(s)™.
NOMINATION(S)—
—— of the Panel ‘of Chairmen:
Question re—

146.
—— of Sanitary

(Delhi)

a0

Inspector to Shahdara
Musicipality. 1034.

Rail ay  Advisory (omnmtuu
by Central .\d\Nm\ Council  _for
Railways.,  932-33.

=— of Mushms on Commitiee of Co-
uy’n ative 'So\cipth»sh gu Bengal - and -
il
\Q\ GAZETTED ()}‘};’l('l‘jll(.\'}f
Neo Officer(s) .
NON- \Il SL I\I(SI——
S :
NONATUS RIOR STAFF=
S RS i .
xnx.uru(lu. MEMBER(S)—
See ““Memb
NON-PAYMENT—
See - ment(s)"".
NORTH-WEST FRONTIER PRO-
VINCE— £ e
Question re— S
Detention of Congress — Members  of
Fl4m Legislative Asgembly of =——

“Preparation of fresh Electoral Rolls for
Gentral Legislative Assembly in ——

1030. =
NORTH WESTERN BRATLWAY— A
See **Railway(s) 3
NOPE - PAPER(S)— 2 =
Qunsnon T u‘khuhou on - size, ofi——

for pn\ale- cor owpnn(lenu‘

-1017-18.

NOTTCR{N)= e =

Qmslmn 7o langnage. of

Tncome-tax
(me B). 1108-09. i
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NOTIFICATION (S)—
Motion for nﬂ]m\rmnenL e unsatistac-
tory charvacter of Railway ‘Board
—— Jegarding revised: rates of dear-
ness allowance. - 136-37.
under the Central
Salt Act.
81,
—— ander the Destructive Insects and
—(laid on the table).” 69

< of foodgrains’ in Jharia Coalfield

markets. 77576,
NOTIFIED AREA CONMITTEE(S)—
- Ques

ion 7e—

- bers of old Shahdara (Delhij
1034."

Postponement of elections to Shahdara
42,

et '

. 2 0
SOFFICK—

Chatterjee;  Lieut.-Colonel Dr.. J. C.
1

Dalal, The Honourable® Sir Ardeshir,

1. 8.

355 5
Joshi: My S o
e Honourable® Siv

Mudie, Francis.
Ik
Ogilvie, rarles.  835.
Raisman, The Honourable Sir Jeremy.
il -
a0, Dy, 2N KESRE VRSl |
Sethna, Mr. D. P 1, .

Shoobert. My. W.-H. 1.

\n(hnn\wl Agents for Sale oi \Abmnal
(Mnhcatu;- in Government

—— 11101-02.

Haj —— on Embarkation

789, 10357 -

stafi in Personuel and

_of Bengal and

Admin-
Assam

tailway. 57,

(umpnmal Composition in Higher Posts
of certain —— under Posts and Air
Departments 252-58.

Communal «nmpmlhnn in  higher -posts

7 in ~—— under the - Labour

Departiient. . 314-16.

Communal composition in \uahel posts

of ander Department “of Educa-
tion. Health ang Lands. 763-65:
Communal composition in higher posts
of —— under the Commeice Depart-
ment. 540-42,
Comniunal “cotmposition- in -higher posts
of —— under the Food Department.
545:46.

(nmmulm] compaosition in higher pmt\
the Industries and

of —— “undér
Civil Supplies ])apalhns-n( 55{9 -44.
Communal Composition ~in Higher

Posts of under - the Tnformation
and Broadcasting Department.  605-
et -

Excises and’}
{Laid on the table). 873-

fixing maximum prices

vtension of term to nominated mem-:

* Communal composition in higher posts
of —— under the War  Transpork
Depan tment - 475.77. 2

-6 =

ges for recrut 13
to l’mvmml Accountant Genemls‘
Muslins as Lamp Clerks in the,

Postmaster-General, U.P. 11
Paucity of  Muslin~ Officers in the —=

of the Deputy  Accountant-Gencral,
© Posts and elegnphs Delhi. 632

of

Pension of Daftvies in the of the
Director-Gueral,. Posts. and  Tele-
graphs, etc, = 1114, & e

OFFICE SUPERINTENDENT(S)—
Question e bias against Muslim can-
- didates - for Posts of ——  Howrah
Division. East Indian Railway. '48.
See also “Superintendent(s)

OFFICER(S)—

Motion for adjournment. r¢ inadequate
war allowance for-non-gazetted
138- 40

Question ri—
Conditions of Qm\um ete.,

of (wxhan

Gazetted Indian Ay Ordn-
ance Corps. 1118
Deputation of —— to United Kingdom
for study 6f doh\d)a[mu processes.
994-95, t
Gazetted —— under the Survevor-
General. & z
Higher grade employed in  the
Coal (O]I)!lll<~lnllel s Organisation.
Income “of certain Cantonment. Funds

and  King’s  Commi in
Cantonments . Depar 60:61-
» Literary attainments of on - the

Hindustani Programme Side of A]L
India Radio’ 1084-85.
Muslim Gazetted —— ‘in the
© - Government. 110203
Muslim shunted ot
. Supply Department.
Assam Railway. 918-19.
of Class T, etc., granted
sions of setv:
graphis and
ments.,  27-28,
Ofﬁcmtmg e iu Lower Gazetted
ic ,ﬂp on Bengal and

Central

trom - Food
Bengal " and

exten-
1 Posts -and Tele-
\Intmm)nuwnl Depart-

in the Office of -
Adcountant- -General,

rhe' Depu.v
Posis and ~Telegraphs, Delhi. 198,
632,

Paucity of Muslim —— in. Food De-
partment (1TT). 994,

Purchase of paddy at penalty price by
Grain  Purchasing ~of Madras
Presidency. 78889,

Remo of Civilians  Gazetted
Indian Army Ordnance Corps,

]?enwamsnhun of ‘adre - of -
Cantonmients and Tands Section of
Defence Degartinent. 1115,

Supersession- of certain. Indian Senior

of Indian Avmy Medical Corpe.

1118.

1084.
Treatment met ed” ont: - to Civilian
° Gazetted ——. Arniy Ordn-

Indian
ance Corps, 1118.

\
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OFFICER'S GRADE— .
* See ‘“‘Grade(s)". *
OFFICIAL(S)— |
Question re—

——in

Allowantes to Postal Madras
Postal” Circle. 680. - =
lonu:ssmn -re posting to ——— veturn-

ing_from Field Service. 708-10.
~ Ministerial Postal ——="=in. - Madras
£ Postal Circle,  689-90, :

" OGILVIE, SIR CHARLES—»

Oath of Office.. 835, &

~OIL RESOURCES— -
Question 7# “exploratory and. prospect-
ing licences. to British and American

Fivms regarding potential —— = 574.°
ONTON(S)— ' - ¥ : S
Question re—" ~

“Question 7e supply of and potatoes |
at cheap. rates to North-Western
Railway “eniployees. 33,

ONKAR NATH, L—
Question 7e health of DcLanu»; L Deﬁb-
" bandhu Gupta and ——. -1099-1100.
OPTION— *

Quesfion re—

Refusal of —— to Madras peasants for |

sapplyi: ing pndd) or rice on requisition
-28.

ORDERM)E <o oo oo

Question 7e-

Conmunication  of ~=—  regarding
< movements of- mmmodn.leq tu railway
staff.

_Inauthclent —_— lm' timed “food ~to
Indian manufdcturers.. 133. <
Madras Government . for procure-

ment of foodgmms in deficit districts,
024. (S
=——1in_the Umted Provinces for hold-
ing Postal Union meetings only on
_ Sundays and Postal holidays. 26.
‘
Permissions=  to -~ Newspapers ander
Newspaper Coutrol . 1089-90.
ORDINANCE(S)—

Motion for- adjournment 7e position of

NS

~tion
Question re—

Cases ander Criminal Law Amendment
(Amending) —— initiated by -~ the
Special  Police Estabhshmenb 425.

—— No. 45 of 1944, 636-37.

——— of the Natal Provineial Counml
339-40.

Prescribing set form of veceipt for rent
under Delhi Rent Control ——. 1027,

Tnals under —— No. 28 of 1043,
0RGA\ISATIO\(S)~ 5 e

Resolution 7e constitution of the perma-
nent Food and-. Agriculture - of
%e United . Nnhons .1068-75, 1128.

Ingdiaus in \ata.l nudel Natal Ox.cupa- -
137

ORISSA— .
Question re—
Development ui. Mahanadi pmjul« in

8.

vass.st{anmu ‘ui' ’I’elegu population -
- included in —— Province. 569-70.
ORISSA, BIHAR AND— z
Question e -~ Postal _and . Teleglaphs
superiniendents in 925,

ORTIIO])U\ QU ARTFR(S)H-
Ser Qu:u'tel(;)
OUDH AND TIRHUT RAILWAY—
See: “Railway(s)”.
“QUR [NDIAN EMPIRE"— -
Quesfion re.Pamphlet ——.
OUT-AGENCY— = °
Question 7¢ Almora ——. 906,
oy lP AGE(S)—

413,

—— m ‘Cﬁlcubta ‘on
v Americans and American
184-95, 1126.

N eg,xue«
OVERSEAS BUSINESS—

See “Business’.

OWNER(S)— 3

Question re— > > '

Return. to preyious of boats re-
“ moved fron coastal areas of Bengal
under Dgnial Policy. 1024-25
Statistics ~re private llewspupl’l' —
and their employees. 1013, =
P
RPADDY— = o =

Question

at penalty pricé by
(h.\m Puxchaaxug Officers of Madras .
Presidency. 89.

Refusal of option: to. Madras- peasan(-a

{or~supplying —— or ricé on xequx»
“ sition. 1027-28.
PAKSEY—
) Question 7o “J.) Grade i’uus of Ofﬁce
of Executive Engineer, . Bengal
and Assary Railway. 71213
PAMPHLET(S)—
Question 7¢ —— “Our Indian Empire’.
413, :
PANCHANGAS— - S

Abtion for adjomument re ban on pub—
lication” of ——

PANDE, MR, BADRI DUTT o

Hindu ‘Marriage Disabilities . Removal
Bill— %
“Métion to refer to Select Committee. -

587, - -

Question se—

Age- of Snperannuation for
Service, - 646, ~ =

Ahnom Out-Ageuc'y.‘ 906. R
A reditation of*News-.
paper Represontntnes 645-46. -

Bungmg of the Oudh and Tirhut Rail-
X,_]ngy into line with State Railways.

Military.

Trees fa]led

618, , '_ =

C}({?rges ‘for m Almom
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Collection of War Fund from Railway Postal exhployees’ representation e
servants by Delhi Railway Police. inadeqhacy of pay, et®. 686. . .

1119, Proposal for appointinent of ' Indian
Constitution of 'Special Police Estab, Consul at Moscow  and  Russiah
lishment and the %peua.l Tnbunal by Consul at Delbi. s
War Department. 1118, g Purchase of locomotives, 8.
Detention of Mr. \Iadhno Shrnpad -Subsidised \ewapape\s 347.‘
Gokhale.  846. . 5 Tt PANEL— %
Detention of P. »‘mu) 1054 pa Q
07, uestion e ——— of AppxeuueL Tmm
Ll}::fﬁmuro;\eu};él\lv S(Sﬁ:hdu?gﬁ (Delhl Examiners ‘68 (])_}engal and  Assam
Municipality. 1038. i P‘f"l‘ffy-‘ 708-1 i
- Bxpenditure on shifting of  Dead | PANEL OF CHAIRMAN{MEN)— -
i;etterh gofgcze() from ° Caleutta  to Nommation ot the e iaE: B
atna. 20-20. "
Exports of ential commodities from PAPL}L{_(S)‘: 5
i 1056 3¢ A ; i P‘—‘il lied to Burean  of
Government. contribution. to  Associa- Pul;l)]:lmllul‘m;?fgon -
g:’&l:, “clt(:lcn ]tlg\:n Lndisn e babovril permits to Newspapers in Central
3 = [
Increase in- cost of living in  certain Provinces ‘aud Berar. 792,

cities,  1038.
Tnvitation to the Press
appointing Touring Parties. 645.
TLack of Inte accommodation for
ladies on certain section of Oudh and
Tirhut Rai
Land Lease;
tonnient. i
Land 1 s of Bungalow-Owners.
Almora Cantonment. = 619-20.
agailist  Profiteering
cloth hawkers ‘in

Association for)

ted in Almora Can-

exe
616-17,

of

by
Delhi.

s for bringing: down

conmodities: . 1037.

+ blinging dowri prices. of

5o ete=1037=

Measares for holding General Blection
of Central lature, ~ 1037-38.
Measures for rveducing elecitic , charges
in' Shahdara (Delhi) Town. ®1038.

New, and vd Time.  845-46.

et ted at certain cities

691,

pxuO~ of

't

In
on ("nbmnmn Eands.

* Printing Presses confiscated” and news-

618

]

gpapers \\lppl S
methue e appointiment “of Adjudica-
tor of Trade Disputes. 1040.
Raising. (t emoluments of subordimate

;

@

daising 01 Slmlnhm (Delhi)
School to a Hmh Sehool.

Removal of My, R; Dey from Indian

Service, u44 45,

Request. for. Thial of Staff of Shahdara
(De[lu) Saharanpur Light' -Railway.

1119.

~ Middle
138.

1

Requests for ddju(hkdmﬂll ot Raﬂwav
Trade disputes: 1038-3
Results of propaganda by
Labour Federation. 1040,
irewood in Almora. 619,
vt difficulty felt by Simla fruit
tato growers. 92293 ¢
‘,u]mlonmq{arv) ro—
Detention in connection  with  the
(:son(vresa Resolution of August, 1942,

Indian

5 nl Trées standing |

~Government. contribution  to  Indian
“_TLahour Federation. 112 :
= Position -of Tneured Property. 627,

stock and
328:31.
Quota of

economy nieasures.

for

various news agen-

permit to Mr. Hashmi
Nagpur for starting-a magazines
CURRENCY—

See “Currency™.
PAPER TONNAGE—

Qn-muun re

involved in printing

copies of Zadian Information. 1100-
PARASITE(S)— < ;

Question re slamage  to tobacco  crop

by & ——. 1019 -

PARTAP SINGH,
Question 7
Inspector, \r‘“ D:]ln
PASS(ES)— .
. Question 7e proposal for allowing Second
(8! to Iuspectors and Assist-

'\l P == 2
Market

526\4

ant hwpettun on Q!az\z Railways:
260-61.
PASSAGE(S)—
Ques(mu ze Indian students ded
in Bugland owing to non-availability
of facilities. 795, 1116-17. 7.
PASSENGER(S)—

Motion for adjournment re—
Barbarous method adopted by Viramgam

Customs Officials for checkmg —_
luggage. 866,

Humiliating search of the person of an
Indian by, Dhanushkodl - Custom
Officers. 1041-42,

Stopping the hooking of —— to
Nankana Sahib on Gurn. Nanak’s
birthday anniversavy. 143-44.

Question” ré—

Forcible evacnation of civil —— from

compartment - by Naval people ab

Samal Kot Station.
Harassment of civilian
men’~at R.nlw:rv Stations and  in
trains.  929-31.
Steps- for prewmhng passengers fravel-
~ ling on the top of trains, 695-96.

708-09.
by military
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¢ PASSENGERS' LUGGAGE— ¢
~ See "‘Lugggge(s)".
PATENTS AND DESIGNS (TEMPOR-
- ARY- AMENDMENT) BILL—
See “Indian ——"" under “Bill(s)"".
PATNA— A
Question r¢ expenditure on shifting of
Dead Letters Office from Calcutta to

PATNA, GREATER— s
- Question o Govevnmeu‘t of India Con-

\ tribution towavds = ‘acquisition  of
®  Tands for extension of 1096.
PAUCITY— -

Question re—

of Muslims “in Delhi .
Department. . 1093-94. :
ot Muslim ‘Officers in Food De-
parfment (ITL). 994} :
CPAY— B
Question re—
Basic aud Allowances to
and British Soldiers. 837-41.

Rationing

Indian

Benefit of dearness allowance to rail- |

ways employees in old and revised
scales of ——. *36.

Difference in —— and Allowances of
British and Indian Emergency Com-
missioned Officers. 1083.84.

Grievances re fixation of of
Madvras Postal Circle Postmen. 689,

“Increase “in - and . Allowances  of

= - British "Troops. 83537, 843-44.

Increase in ~ and ' Allowances ~ of
Indian Troops. 84142 !

Introduction of low “scales of — for
employees of  certain cantonment

boards. - 58.

Memorial of “B" (lass Guards of
Howrali Division for” fixation of —
etc. 56.

— ele.. of Sub-Postmasters, 5],

of Indian seamen serving on British
e company ships.  571-73,

Time —— for binders and warehouss—=
men of Government of India; Press,
New Delhi. 1014-15, -

Unified — for Ministerial Stafi, 639,

Unified = for temporary Stafi i
cAudit and Acconnt Offices.” 612-13.

PAYMENT(S)—

Question 7¢ non

of rank-pay to

certain  Personnel at Transportation
Training: Centre. Jullundur = Canton-
ment. 1125,
PAYMENT OF WAGES ACT—
See “Act(s).
PAYMENT OF WAGES (AMENDMENT)
BlLL— \

See “Bill(s)”.
PEASANT(S)—
Question 7¢ refusal of option {o Madras
for supplying paddy or rice om®
requisition.  1027-28,
PEGGING ACT—

See’ ““Act(s)’”. :
PENAL CODE (AMENDMENT) BILL—
: ¢ “Indian ——" under “Bill(s)”.
PENALTY (1ES)—

Question 7¢— -~
- for contravention of Section 20,
Insuvance Act. 969, !
—— of relegation to junior service for
guards on North Western Railway.
5233 s
PENSION (S)— *

Question re— - 7
Certain unauthorised: Dieductions from
of Indian Personnel of Indiane

Forces.  1080.
of Daftries in the Office of the

Birector-General, Posts and Tele-

graphs, etc. 1114.
PENSIONER(S)—

uestion re _desirability o

Allowance for
PEOPLE'S VOICE—
Questi

f Dearness
. 859-60.

re. subsidies to. Vanguard and
51

850-51

Postal employees’ 1 7 i e
inadequacy of 5 ete. 685-86. =
SPPR
Reduction in of certain clerks | FEPPER—
of Mymensingh Head Office. 951-52.

" Refusal of Non-effective durin|
war to certain Indian Pergonnel of
“Indian Forces. 1081 >

~ PAY, SCALE(S) OF—
Question 70—

Question e restrictions on exporl, ete.,
of cardamoms and 781.

g PERMISSION (8)—

Quéstion 7e —— (o Newspapers under
Newspaper  Cnntrol - Ovder: 1089-90.
PERMIT(S)—

uestion 76—

Clerical —— i3 )l_\':uensingh Head'|| Applications for Newspaper —— 906.
Office.. 959, \ i Paper to Newsp}z:plers in Centraf
Conditions governing grant of old —, Provinces and Berar. 792,
1119-90, - - Refusal of - permit to Mr., Hashmi
Difference in of the two Cadres | 0*9 SEDHT o st E Dfcazme:
: of Telegraphmasters, 261. i 2

Option 72 for ticket checking stafi
on East Indian Railway." 954.

Reglbtgxg.:ion of old —— for Postmen.

—— to new entrants of Ppstal Depart-
ment. 691 L :

‘PERSONAL REPRESEN TATIVE—
7 See “Represen}:ative(s)”‘
PERSONNEL(S)—

: Question 7e—

Certain Deductions for Discharge from

. Service in the case of Indian ——
Indian Forces. 1080.81. e
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1

~ Certain  unauthorised Deductions from |

Pensions of Indian — of Indian |.
Fortes. 1080.
Non-Payment of rank-pay to certain
== ab Tl.msportatmn Training

Centre, Jullundur Cantonment. 1225,
— of Food Supply Department, Béngal
and Assam Railway. 918.
Policy as regards recrhiting —— for
Civilian Services from the Army. 187-
89. =

Refusal of non-effective pay during War

to certain Indian —— of Indian
Forces. 1081+
Selection of ——— of Industrialists Dele-

gation to United Kingdom. 1024.

PERSONAL BRANGH—
Question re—
Clerks transterred to —— of Head Office
:of Bengal and Assam Railway. 712,
Non-posting of Muslims in E. I. (B)
Sectionof the —=, Bengal and Aesam

Railway. 57,
PER%()\"\FL ()FFT(E(S)-—
See. “Office(s)”.
PESHAWAR—

Question 7¢ internment of Allah Bakhsh
Karam Ilahi Zia of —. 950,

“PETITION(S), COMMITTEE ON—
Appmntn?eut of the —. 14647.
PETROL— <
Motion for arljonrmncnt refailure to

to the Karachi
62.

supply adequate
Municipal Corporation.
PETROL TAX FUND—
See {Fund(s)”.
PETTY OFFICER(S)—
Question 7e steps for xmprovmg the con-
dition” of Ratings, —; ’etc., in the
Royal Indian Navy. 196.97.
PHILLIPS, MR—
Motion for adjournment re Governmenb

communication deccnbmg ——, Per-
sonal Representativé  of  President
Roesevelt, as persona non-grata. 63.
PHOTUGR&PH(S)
7e rel position of Indian
Representatives in the of the
Tmperial War Conference. = 316-17.
PIARE LALL KUREEL, MR.—
Question 7e—* st
Scheduled  Castes Stafi of Supply

Department. 1124
Vacancies of Qupu‘mbendeut in the Office
of Dirvector-General, Posts and Tele-
graphs.  926-27
PIECE GOODS—
Question 7¢ bales of Cotton —— received

at Pilkhwa Railway Station for trans--

port. 715,
PILGRIM(S)—
Motion for adjoumment ‘re failure to
make arrangements fof carrying Haj
—— to Hedjaz. 215-17.
Questmn 78—
Advance realization of Sauch dues from

aj S 2
Delay in issuing instructions for - Haj
=180

Embarkation nrz'angement»for Haj R

. at Karachi. 784-85:

> Haj——. 791-02, 1019:20, - 3

Haj —— not permitted to come out
(1){)51)001( Area to meet friends, efc,’

Levy of transport charges on Haj —
égt visit to Mecca, Arafat, etc. 785~

Return of Bengal Haj- - —
Karachi. 785.86. :
PILGRIM SHIP(S)—

- Question re capacity, -c'tc., ofe Haj ——.
784. :

from

PILGRIMAGE— _
Question re application for Haj ——,
1009-10, :
PILGRIMAGE TAX— .

Question re collgction of % by Rail-
ways at certain stations. 34,
PILGRIMS TAX— :
See “Tax(es)”.
PILKHWA— ‘ 3
Question 7e bales of (ofton Piece-

Goods received at —— Railway Station
for transport.” 715,

PILLAL MR. N. R—

- Question 7¢ visit to I*.ugl’md :ﬂ th&
Commiierce Secretary, ——
PLAN(S)—
Question (m
Nagpur of Roads. 686-87.
p for building up of foodgrains
reserve,  340-41.

Report of Association Press of Amemcn
r¢ Bombay ——. 8!
tesolution 7e ﬁneen year
by Capitalists of India.
85.

prepared
233-47, 957-

Question re Post-war for Arcl?c»
logical Department. 566,
PLANNING AND DEVELOPMENT
DEPARTMENT(S)—
Question 7re—
Appointments in the ——.  609-10.
Programme. for Post-war ——. 201-02.
Relationship between Central and Pro-
vincial Planning and 625-26.
Sikh representation in h\ghel posts of
the 403.
PLANT(S)—
Question - 7¢  purchase of  Nitrogen
Industry from America. 567, -
POET(S)—

Question 7e —— ‘whose Gigzels and Geets
have been sung on Radio. 1085.
POLICE—
Motion for adjournment re—
Forcible entry by at
meeting of the General
All-Tndia  Railwaymen’s

Council of
Federation,

Mr.” Ram
Delhi —

i41-42

Ill-treatment meted out to
Charan” Agarwal by the
145, 215,

the Lahora ~



72

"Question re—

_ Collection of War Fund from Railway

servants by Delhi Railway ——. 1119
~ Indians shot in —— firing in Mauritius.

318, £ 4
Maltreatment  of  hiferior  Railway
servants by Delhi Railway —— 1105-

Prosecution of Railway stafi under Sec-
tions 353 and 332, LP.C., by Rail-
way ——, Ambala. 36:
POLICE ESTABLISHMENT—
Question “re— 3
Cases under Criminal Law Amendment

(Amending) Ordinance, initiated by
the Special S M0h.
Constitution of Special- —— and  the
* Special Tribunal by War Department.
- 1119,
ete. 426-

Bxpenditure on Special ——,
o7

Infructuous  investigations hy  the
Special =——. - 42526,

Telephonic message to  Special >
Delhi, re . harassment of military
officers by Railway staff. 427. .

POLICY (IES)—
" Question re—
Authority  for

determining All-India
Radio’s i

towards Hindi... 1085.
L-:\-uguage —— of All-India Radio. 411.
as wegards recruiting Personnel for:
Civilian Services from the Army.

mmigration of Jews. 121.
» immigration of Jews to’ India.

7e_import of capital equipment,
998-99. == S

: 7¢ Ownership of Trees standing on
“antonment Lands. 618.

¢ purchase of foodgrains by Indian
States from British Indian Provinces.
5 s

— religious and moral Instruction,
S S E
3 selection of Control Goods
12-14.
shipping ——. 547.
irade and Industrial ——

sReconditioning of boats removed from
coastal areas of Bengal under Denial
+ 322-23. St
~ Reconsideration of Language
Hindi. 412, *
Return to previous: owners of boats re-
moved from coastal areas of Bengal
ander Denial 1024.-25. °
Short-and long term for improve-
ment of mill andymeat supply. 1040-
o 41
Waste of Boats seized under Denial ——
in Bengal. “1102. 2
POLITICAL CONVICTS— 5
. See “Convict(s)”.
POLITICAL DETENUS -
See “Detenu(s)”.
POLITICAT, PRISONER(S)—
Question re —— 424.95,
See also ““Prisoner(s)’’.

7€
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POOL— >
Question 76—
Dollars -available in the Empire
212

Dollar

Utilisation of Dollars i - the Empirs
Dollar —— 2123,

POONA EXPRESS— -

«  Motion fow adjournment re discontinu-
ance on racing days of restaurant car
on the 140.

PORT TRUST(S)—

Question re—

Income-tax  deductions ‘¢ interest on
Bombay —— Bonds of Holders
United Kingdom. 647-48.

Prosecution. of cértain _employees -‘of
Karachi for criminal conspiracy
and cheating, 6-7.

"PORTER(S)—

Question 7e discontinuance of travelling
van in Karachi Di¥ision, North

Western Railway, 43. u
POSSESSION—

Question 7e continued of Governs
ment over certain Public Institutions,
1098-99. 1

POST(S)—

Question re— 5 e
Appointments to Carrying Allow-
ances in Civcle Post Offices in .U.P.
1125

Bias against Muslim candidates for ——
of Office  Superintendents; - Howrah
Division, East Indian Railway. 48..

Clerks selected for certain higher —=
sanctioned by the General Manager,
East Indian Railway. E

Communal  composition' of certain
in Health Department of New Delhi
Municipal Committee, 326-27. 2

. Communal composition in higher
of All-Tndia Radio. . 1081-82.

Conumunal composition in higher

“ of certain Offices under Posts and Air
Department. 252-53. .

Cormmnunal composition in higher
of " certain officers under the Finance
Department. 402-03.

Communal composition in

higher ——

of certain offices under the Labour
.Department. 31416,
Communal- composition” in higher

of offices under Department of Educa-
tion, Health and" Lands. ” 763-65.
Communal composition in higher —— of

offices under Industries and Civil
-~ Supplies Department. 53244,
Communal composition in higher of

offices_under the Commerce Depart-
ment. - 540-42, '
Communal composition in higher —— of
offices under the Food Department,
545-45. (= "
Communal composition in higher ——
of offices under—the Information and
Broadcasting  Department. 605-06.
Communal composition in. higher ——
*  of the Legislative Department, 530.
Communal composition in higher —— of

offices under. the War ‘Transport

- Department. 47577,

e
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Communal composition in higher ——
of the External Affairs Deparvtment.
47,

Communal composition in higher —— of?
tlic. Home Department.. 402. >
Communal composition in higher —— of

the Railway Board. 7
* D Grade of Office of Executive
= P.Lks(“y‘ Bengal and Assam
13.

Home Department Memorandum on re-

POSTAL AUDIT OFFICES—
Question re desivability of placing ——
under - divect  Control of Audl(on
Creneral. = 611, Fo z
POSTAL CIRCLE(S)—
Question re—

Allowanees to Pmml Officials it Madras
690.

presentation of mimori
it filled by promotion,
Ignoving claims of Muslims for certain
on Beucral and Assam Railway.

4.

Iniporting of staff from other 1 ulwa)t
to supevior on Oudh and Tirhut
Railway. -29-30.

Methods emplmed in the matter of Cen—

Letters in the 1086

apphcants. for — =i thu

Bengal and Assam

ing
Muslim

Stores Department,
Railway. 46.

Non-adve
tors’

ising of r nisation Inspec-
~on Bengal and Assam Rail-

713,

ployment of Muslim in certain
—— in_the Establishment Office of
Howrah Division, East: Indian Rail-
W

of Head Clark in New Delhi Muni-
cipal Commnitt 2

5, 327.
Welfare Offi

—— of Labour astor
Government of Tndia Presses. 1005-
06.

Recruitnent in temporary Gazetted
under  Posis and = Telegraplis  and/

Meteorological Departisents. 28,
Selection for - of Assigtant Claims
Inspectors on North-Western Railws ay.
700-01. =

Selection for of Assistant  Cosl
Nmexiuiondvu{ in_ State Railwwy Coal
De.p'n timent.

*Sikh )ppwscm.mou m lughm of
the Plamning and Development De-
partment. 403,

Sikh “Represeutation in higher ~—— of
the Supply Department. . 251-52.

Pechnical - qualifications for senior ——
6f Braftsmen in the Chiaf Mechanical
Engineers™ Office: 1112

Temporary —— i certain cadres on
Bengal and m - Railway. T10.

POST OFFIC
Question re

Appouitments to Posis (mnmg Allow-
ances in Circle - P, =1125;

Canversion of ah Extra De]m\tmenta]

into-a Branch —— 52,

eseive Postmen af

Re:
POST OFFICE SAVINGS B .\NK——-.
= Oy

re unclaimed balances from

928-29. =
D TELEGRAPHS SUPERIN-
8=

X T
See “Supenntemlnh( s). Postal and In‘k-~
graphs™,
POSTAL ARTICLE(S)—
GQuestion re delay in frausit of

posted-in Madras. 707-08.

—  Extension of service in Sin;! and
lu«.lliMnn S— >

Extension xupelalmuated - Post

399-400. » Masters .nnl (lerkw in Sind - 5-6.

(.ne\ances of
.\laqu e

7 fixation of pd) of Madras
en;, - 689,

Postal  employess  of
688.

Pucral Officials in Madras

POSTAL (‘l;h[\l\(blﬁ
Question e appointment of €
. Distriet candidates” as
Division. 931-32.
POSTAL DEPARTMENT— 7
Motion: for ,nhmumuem ¢ surrepti-
tious opening of private letters by 3
574-75.

Joimbatore
~in. Mysore

Question 7 scalerof 2By to new entrants
of === 0915
POSTAL EMPLOYEE(S)—
Nee “Employee(s)™.
POSTAL HORIDAY(S)—
See ““Holiday(s)”".
POSPAL INSPECTOR(S)—
See “Inspector(s)”.
POSTAL OFFICTAL(S)— -
See “Official{s)’.
POSTAL SENTINBL—
e communal frend of articles
Karachi.  255.
1. STAFF— = B
“Staff(s)™". ~
NION MEETING(S)—
“Meeting(s)™.

O Fee—

Adjudication into grievances of Bombay
~—— and Inferior Servants.

Distribution of work on grant of casual
leave to - 690-91.

Grievances re fixation of pay of Madras -
Postal Circle 689.

Tnadequate nuinber of
904-05. 3

an .-\llahubad. >

Provision of cheap- grain shops for
Allahabad ===
Reserve at Post Offices. 690.

Restoration of old scale of pay for
905-06.

POSTMEN'S UNION—
See “Union(s)’".
POSTMASTER(S)—
Question re— Z
Extensioys to supera and’
clevks in the Sind, Pontal Clrcle 5-6.

" Memorial of Snbﬁ- in U.P. for in-
ase of allowance. 52.
ete., of Sub—— 51,
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Recruitment of lowest grade leaderb in
Government of India - 2.

Time-scale of pay for binders and ware- |

housemen of Government of India

ey - Delhi. 1014-15.

] .\bS()(,IAI‘IO\(\)—

“Assouiation(s)”. -

PRESS CORRESPONDENT(S)—

Te—

Confeéréences with Acoredited ——, 1118-
19:

Ma

al Mlp])llul to Certain Accredited
427,

Revision inthe division of Accx‘edlted
. 427,
of Railways hy

Pour Accredited
484 2

i

T15-16.

\isit of Ateredited
Workshaps, ete.
PRESS-NOTE(S)—
e — on conviciion of Rail-
servants  for  corruption  and
262;

Railway

s taken

T
ion of —— of foodgrains. 796.
tion—ot" Yarn ~—— 77,

- of Rationed

_\rnuns in

on Kast
Ballahh=

of tea cup
Messrs,

bringing down —— of
- ete. 1037,

fixing masimum —— of
in.~' in Jhavia Coalfield markets,

whu,b wheat- is porchased in the
and sold in Bengal.  38.40,

Voters List Pablished by Dathi-
hdara Municipal Comimittee. 1090,
luuh se of paddy at penalty —— by
Pun‘husmg Officer
788-89.

of cotton in

317-18

Tridia and

of wilk, meal mid cattle |
i of —— 608:00. =
g the —— —of sulpliafe™of
936,

PRICE CONTROL—
Question s ariicles wuler

PRICE CONTROLE OFFICER

S
Question e mesting of Regional T

Conirollar; - Meerui, ——,
° nagar, et ut-Delhi- 721-22.

PRICE(S). STAR 1L LZATION OF:

(luwlmn ze steps for

Muv

183-84.

of \Lu]ras 2

——— of mileh and farm catile: | =

od

PHI\'TU\G PRES‘XES— ? &

ition against. PJ‘O\ cial 'Goverm

m(m s over public. t
Restriction on movement of Soda” aah
and Hajfi nnpnxed by Regional Con-

s (mllex of ——, Lahore. 34—.»0

}:Dl adjournment  Je hungcr-
lka by politieal —— in Bmgalore
mp Jdl] 140 -

424-25, 107778,
= Political —— and Detenus in Jails onb-
side themr Provines. 1116; -
Security and Civil Disobedience -——.
1106-07. =
PRIVATE BO
Ser 8 =St
PROBATIONER(S)— =2

‘\)nunuu ie nmung of unpaid ~—
( ou Dudh: and Tuhu't.

PROC ‘FI)I"
Question ri—
1 faction over for assessing
Areca nut cess.  1009. 1117
re appointment of Adjudicafor- of
le Disputes. 1040

Y 1
o North W(Ntem Raifway.

promotion of Engineering staff -
954.
PROCEED [\(v('SA—

Stummary of of the Fxft,h La.bou.r
Conference and the Fourth Meefing of
the Standing Labour “Committoe (laid
on_the table). 1042

PRODUCTIO
Question 7 > .

Licenges of of full léngth enteri ain-—
mentfilms:- 114-15,

. and ummmphon o
468

~foodgrains.

PRODTU ( TION. GESS—
Sev- Closs(e
PROFIT(S)—

Question re—

1,103‘.

Lndian "Prade ot =U.K-Gl:
—— made by TUnited: Kingdom ~ and
Anieri

a through sale of gald.in India.
Ml Ve = —
made by the ted — Kingdom
1 Corporafion. 647.

Commercia

PROGRAMME(S

Qu e

SR on thamm =———of -
13 Stations. 1109, - Tz

~—— foi Post War Planning and_Deve-

lopiiient. ~ 201-02,

for- provision of demobilised: War

ice men.  405-06.
——=— ot Post-War Remnshm tion. 19]_.
92:
PROGRAMAIE STAFF—
Nee 5 > 5
PROGRESS OF WAR— R
* See “Ware Progress
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PROHIBITION—

~Question re—

ainst  Provincial Government’s
¢ over public.

—— of downward journeys in electvic
litts of the Council House. 793,

—— of movement of Soda Ash and
Fuller’s Earth on certain Sections of
Railways. 720, 1126.

PROJECT(S)—

Question 7¢

possible only  under

National Government. 403.04.
PROMOTION(8)—
\ &fuestiun re—=— =
Examivation- of Head Mates for ——

as Sub-Permanent  Way: Tuspectors,
Bengal and Assam Railway. 919.
Home ~ Départment _Memorandum on
representation of minority communities
i posts filled by 399-400.
Procedure re of Engineering staff
on Nortli Western Railway. 954.
—— in Head Office’ of 8
ment of Bengal and
14:15.
of non-Muslins as Power Controllor
in Rawalpindi. 917. 3
— — of non-Muslimn_infevior stafi to sub-
“ordinate rank in Food Supply Depart-
ent,  Bengal and  Assam Railway.

s Depart-
m R:n'l“;a,v.

= of uon-Muslim Tally Clerks ~ of
Calcutta District. Bengal and Assam
Railway, =
to cervtain Grades in Head Office,
ete..~of “ Bengal and  Assam Railway.
714.

—— to clerical grade “D” in the Office
of Chief Mechanical Eng‘vle(\l: Bengal §
and Assamn Railw; 47.

——"to. Loy ¢ s Service on|
North Western Railway. 2.4, S

= — to selection posts in Mechanical
Departinent, Bengal and Assam Rail-
Ay, 921;

Recommendations for to the grade
of Su}JcrimcndeuL of  Post  Offices.
953.-¢

luslim  Tally
sam_ Railway.
il

Stagnation in —— of
5. Bengal and A

PROPAGANDA—

Question re— =
¥ Members of the Viceray’s Coun-
cil., ~208,: 570,

‘Results - of by TIndian Labour
Federation. 1040, -
PROPAGANDIST(S)—

Question ¢
- ment, 107879,
PROPERTX(1ES)—
Question 70—
Reconstruction: Committee for Burnia
and Couimittee for restoration of ——
% of Indians. 116:17.
" Restotation to Indians of —
(hem in Burma.  117.
PRO]‘ERVTY; (AMENDMENT) BILL—
é:r;r “Transfer of — under “Bill()".

employed by Govern-

Tost by

PROPOSAL(S)—
Question e 10 remove -antiguitieg
of Nagarjuna Konda. 1011-12. z

L ROSECUTION (8)—
Question re— B

OF * Assistant  Station Masters «f
Rajpwa Station. 723-24.
—— of certain employees of Karachi
Port Trust: for criminal conspiracy
and cheating.

i
wnd: 332, [.P.C.. by ‘Railway Police,
Ambala. 36, Z
PRUSPE NG LICEN CES—
See “Licence(s)
PROSTTTULE(S)— -

Question 7e vemoval of ——  from
Garstin Bastion Road, Delhi. 1106,
PROTECTION—
Question 7¢ —— fo War Industvios.
381-32.
PROTECEIVE  DUTIES CONTINGA-
TION BILI—

teasures  for . Sind  and
other.——. “404-05, 796-97. =
Discontinuance of Land Revenue Remis-
sions in 033. -
Government  Handwriting - Experts  in
202.

Lease-Land (‘(‘uniro)led) Vehicles allotted
697-98. L

of - foc

3 rains by
from  British

Indian

I Prisouers and Detenus in Jails
le the 1116.
boats commandeered “in- eertain

A COOE N IEA N -

“ OFFICES— = = 2

- flico(s)”. =

PROVINCIAL ELECTORAT ROLLS—
St “Hectoral Roll(s)

PROVINCIAL GOVERNMENT{SI—

o

Question - re—
Incompetency of to exe:
over — administration - of
Rail 5. 35-36.
bition against
public. 35
contributions
ratic  party and
_ Federation, 568, 7
Steps for issue of more bus licences by
=038
PROVINGCILAT
CONTROL—
Question v over certain working
* “of the Federal Railway® 953-54;
PROVINCIAL PLANNING AND DEVE.
LOPMENT DEPARTMENTS
Question re relatiouship hetween Central
‘and —— - 625-26. 7 Z

ise control
Federal

‘s priority over

to- Redical, Damoe-
[ndian’ Labour

GOVERNMENTS®

~

i
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i

PROVISION— A

Question'™ re* programme
demobilised War Service
06.

for —— of
men. 405

PUBLIC—

Motion for ad]omnmenn 7e failure to
safe

provide adequate facilities for
travel of civilian 137,

Question re prohibition
Provincial  Government’s’
over <

PUBLIL AC (,OUNTS COMMITTEE—
Presentation of the Report of the —.
147,

Report of the

Motion to consider.
1156-60. .

PUBLIC' DEBT (CENTRAL GOVERN-
MENT) BILL— S
Nee “Bill(s)”, 2
PUBLIC  INFORMATION, BUREAU
OF— 3
See “Bureau of Public Information'.

PUBLIC WORKS DEPARTMENT—

Question re paucity of Muslims in the

Eastern zone of Central —. 338
PUBLICATION(S)—
Motion for adjournment re—
Ban on —— of Panchangns. 141.
Refusal of permission for of cor-

respondence between Mahatma Gandhi
and H.E. the Vieeroy. 63.

Question 7¢ ban on Watch Tower Bible
and Tract Society 1079.
PUBLICITY ORGANIZATION—
Question -7 attached to . India's
Agent-General in America. 694, 864.
PUNJAB— ¢
. Motion for adjournment re—

of Sardar Shaukat Hayat
a Minister in the —— ° 63-65.
Misuse . of the National War Front
Orearisation by Malik Khizar Hayat
Khan TFiwana, Leader of the -——

Dismissal
Khan,

66-68, 92-110.

== Jjute products by South Africa.
1609, ~

—E Meatr
Military _ in
861-62.

Fish, etc., for the
Chittagong  Division.

.—— of Nityogen Indusiry. Plants from

America. 719,

—— of tables, Dairy Pmdubts, et»c for
Fighting Forces stationed in Bengal_

211-12.
ASE - AND PLANNING SEC-
- See - “'Section(s).
PURCHASING AGEI\T(S)—— S
See “Agent(s)”, -
PURCH \S]\(‘ POWER—
Question 7e steps for stabilizing of
rupee. 201, 407-09:
QUALIFICATION(S)—
Question ie— -
Auth for scrubinizing for
(G ment of Knighthood, 554.
Technical —— for senior posts of dratts-
men in the = Chiet - Mechanical
Engineers’ Office. 11-12.

V\mm; enbries made in vegister of ——
of Linement by Sub-Divisional Officer,
Je‘wmphs, TLahore Sub- Division. 26-
21.

QUARTER(S)— .
Question re—

Contract for - Lonshuutlon Clerks’
al Lodi Road, Delhi, 1021-22.

House Rent and Conveyance Allowances

of

for Government Servants debarred
from  getting (m\ vmment in .
Delhi. 644.

* Keeping of mileh - catile in  Orthodox
=60

the

Pro on- -of - —— for“Staff = pf
OO T Deputy  Accountant-General, Posts
2 8 =7 = z and Telegraphs, Delhi. 199:200.
Corfirmation of a Matriculate Assistant S v % 2
Commissioner of Income-tas in {he iules for occupation of Railway. ——
4. and bungalows by subordinate staff
on Oudh and Tirhut Railway. 37. °
Tacome-Tix refunds to ceriain assessees
i the 422, QUINIY
Prices at which wheat is pmchawd in 7. —— position.- 37.
the and sold in Bangal. 3890 = <
QUOTAS)—
Recent, restrictions on lcﬁten of Delhi 2
Detenus in the 210, Question: re— =
= =22 Import and export —— k(n Muslim
FURCHASE(S)— tradesmen. 551,
Question re— Pmpoked increase of ic ~—— for
1E; 1ﬁumca of army —— on food sttuatiun itports from United Ismmlnm 718;
in Bengal. 795.96. 1030.
iy by the U.K.C.C. in Indin. 374 ——_ of paper for .various news agencies.
3 1034, -
v = Z; E
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1 e
RACING DAY(S)— -~ = :
Motions for adjournment 7e dis-
continuance on of restaurant car
on the Poona Express. 140.
RADICAL DEMOCRATIC PARTY—
Question re Provincial CGrovernment’s
contributions  to and Indian

Labour PFedevation. 568,
" RADIO(S)—
Question re— =
Poets  whose Gazels

and  Geels have
been sung on 1085.

licences and —— lmpmted under
Lend-Lease. 627-28,

RADIO, ALLANDI
See “Ali-India Ra B
RADIO AND CABLE COMMUNICA-
TIONS COMPANY—
Quéstion ve Indian contract. 912-
13. :
RADIO NEWS BULLETINS—
Question 7¢ —— in Hndustani. 412

RADIO SET(S)—

Question 7e received: under Lease
and Lend. 341
RADIO STATTON(S)]—
Question re—
Hindu and Muslim employers in ——.
412, s
“Installation of Karachi 80T
Preponderance  of Urdu Broadcasts
from. All-India: ——. 411-12.
RAID(8)—
Question 7e on Gambling Den in
Delhi. 1106

7 RATL—

Question” re District Magistrates’ divec-
tions_to certain Railway Station Staff
in  United Provinces r¢ Movement
by —— of commodifies. 721

S RATLWAY(S)—
Bengal “and Assam—
Question 70—

: - 5 -

Appeintments made in  the Stores
Department. 50,

Apprenti mechanics com-

recruited
4.

munity-wise in
Cettain  clerical vacancies filled in the

Chief - Mechanical Engineer's Office,
=
Certai lotfer ~ issued by Cleneral
Manager, ——.  920.21.

=== SClerieal ¥ sfaff— Gf Personnel

and
7.

_Administrative Office of
Clerks in District Establishment Offices
gto Tingineering ]')epa,laneut of

Clerks transferved o Personnel Branch
“I‘;t Head Office of bk

* Grade Posts of Office of Execu- tho- Office * GGtk 'm‘
tive Engineer. Puksey, ——t 712 1%. Engineer, e - -
Depdt Staff of Stores. Depaltmenf of ]mmo!‘on to . selection posts i
s, '\lechgmcul Department, —— 921; |
Discontinuance of dn‘ecb recruitment’§ Promgilonsb }o celta_m i Hlddf
?flelblzJecxal Tnspectors  and  Special Heuum’n;ﬂ:L ﬁ Aj 71{ :
i rer ;
on 713, = Examiners on — p’?m st

* Non-advertising of

Examination of Head \Iates for
tion a4 Sub-permanent Way
tors, 919!

Head Mates absorbed as Sub-Permanent
Way Inspectors on 920.
Ignoring claims: of Muslims - by Traffio
Selection Lommmees, 922

slgnoring claims of Muslims for (,exi'm
posts on . 714,

Tgnoring claims of Muslims for- selec-
tion posts on ——. O

TOMO=
nspecs

21-22,

Lower (Gazetted Senue Selection
Boards on 711.

Mates and Head Mates on . 918,

Muslint applicants for posts -in  the
Stores  Department, ——. 46,

Muslim Officers shunted out from Food -
Supply Department, . 91818,
slim quota of Apprentice Train -

miners. on 710.

m representat

* Zones of

Muslims in 50

n=4an- - CAZC and
696-97.

l'eoraxmis{xtion x
3.

Inspectors’ Posts on
Non-nouiination Muslims on Com-
mitteée of - Co-dperative Societies on. |
e (B :
Non-posting oi Muslims in. E.I1.(B.)
Section ot the Personnel Branch, ——, &
57,
\mnelu‘, itation — of  Muslims -~ on
lection Boayds, +- 921,
Non-selection  of  Muslims in Stores

Department.  of for TLower [

Gazetted Service. 714,
Officiating Officers in Lower CGazebted
Service Senior ‘Scale on 711
i i ce cadres on

Panel Apprentice Train Examiners
- _on 708-10.
Paucity -of  Muslim - ant

Con-
§23-

trollers of Food Supph —
24.

Paucity of Muslim higher grade ('lmkﬂ
m}I’uod Supply - Department,

J"g.;umml ‘of Food Department.

Pxnpondel.mce of Wire ¢
Section of : °
Prepondemuce of non-Muslims in Food -
Supply Department, = 018!
Preponderance  of mnon-Muslim  Sub-
Pmm.m(-ul Way Tnspectors on

Hindus in
712:

lrobnuonalv Assistant Shixon \Ia\fms
and Signallers appointed on :
Pw:motll()u dni' non-Mushim inferior staff

0 subordinate rank-in Food S
]Dep'ﬂ'tmcni 924, upp.y
Promotion of . non-Muslim Tally Clerks
of Calcutia Distri 4 <
Promotion i Head Office
7

£ 5
Department of — - 0 Stores‘

Prowotions to clerieal rmxdc “pn

e
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Reuumncnb‘ “of (Canteen Inspectors,

Food Supply Department, —— -919.

Recruitment  of ~ Clevical ‘Staft in
Establishment Scuhons of —. T1-

Depart-

12

Recruitment o chl ?:ppply

mend. 9.

Reversions of Muslim Assistant Con-

troliers of Food Supplies, —1—0—— 924.
7

Selection Boards on

Senior Inspactors, ete., ot Food Supply
Dopari tment :

Staft uppuull(d in_the Sores Depart-

metit ot ——— in the scale of

Rs, 80—5—45—5=60. 46,

Stafi t_ugnged in (_omaﬁummon Depart:
ment. 57

Stagnation in prowotion  of  Muslim
Tally Clerks, SSEgugs -

Subchhn"to orbed in Lower Guz
Service in Stores Department. i
714

'_lempcr\ly Posts in r.cntam Cadves ou
710,

sfer of administration of —— to
an Government. 7.
es filled in le lower gazetted

Vacancies in termed.aue Cadres in

‘the Stores DPepartment, —— 5
Vacanci 1 ..peuu] Tnspectors. ete.,
3-14.

Nagpur—

re. determination” of contract
7 :

East lnumn—
Quhamml re— .
Biag against Muslim  candidates  for
posts of Office . Superintendents,
Howrdh Division, 48.
~Cases —of draud, ’eﬁL against

iints;" 5.

selecled for certain higher posts
netioned by - the Genm':ﬂ Manager,

o a8

Coordination of Guards. of ¢
Time (hukus and Mate
QR =—w—y Ga.

Iucrease of pnrc of tea cup on —— by
Messis, Ballablidas Eshward, T

riain
ial “Checkers

= Trregularitics reported under Payment

of Wages Act again;
’\mhmum_vmemt Mus
posts in the Hstablighi
Howral Division, — 18,
Optien 7 scale of pay for ticket checl
ing staft on 54, 2
Recruitment of inferior staff in Engineer-
ing fmg Mechanical Departments of

4243,
ms in certain
Office of

Reducing the capatity of tea cup on
;)\'5 Messrs. @ Bdllabhdas Exlnvardzls.

Seniority of certain guards in Howrah
Division 56.

St!pr’"ds {0 apprentices receiving train-
ing at Jamalpur; 925.

Federal— 7

- Question re— 5

Tncompetency of I’rovmcml AGoverm
ments  to  exerc confrol over

administration - of ——. 35:36.

Provincial Governments’

certain working of the ——. 0953:54.

Indian State—

Motion: for ad;ourmuuxb "B
ments to Superior
ment of Indian State Railways, Stores
Department, 218,

Istmrdi-Pabna-Sadhug
Exo;eu 255:.°
n for adjournment ze rmmmg of

appoint«

control over

Revenue ‘Establish<

competitive vowd  trausport services
by for anonopolizing. 14243
Novth-Western—*_ z i

Secretary (o Clensral \I HHAger,
I.(xhom 695-84.
Discontinnance of travelling van porters
in Karachi Division, 45,
Dismissals, etc., in Lahore, Rawu.lpmdx
and’ Delli- Divisions:of North-Western

Railway. 31.

éte;, on u:rtui‘n Divisions
19 :

& Vi sn.lmg Contracts at
ilr-m: o1k e

5 on
Course  at

gibility of goods
aining  in - Comimercial
Walton School.  30-31.
Food Inspectors, éte
Instructions  for re
for Members of
on —— “720-2%,

anit (.'omrolltr.s on ——

Central. Legislature

Muslim A
<700,

Noi- Payment of ()f"v-u(‘ug Allowance
to Ceitain Special Ticket Examiners

on

1128750
employees’ meniorial leandmg
evised State Railway Leave Pule&
582

Om o= of — me exatiination”
figures fom navrat [ Teport ont ——.
33, :

Overseas  business - secured by —_

through cerlgin agencies.~ 38.
}’9-1:']1) of ]r‘]e"—"ﬂn.uu to juiior service
for guards “on . 3938,
l‘rrponduame of Muslims i
Establishment  Section
quarters: Office, S
Procedure 7e promotion of Engineering
———= 054

“Acme
Head-

staff on

Promotion to Lower Guzetted Service
on .24 =
Recogn: 1 nions on - 903-04.

Selection for posts of
Inspeciors on ——.

- Striké by Account = -
Suliday <and other holiday 'zllowum;os 1 e Uelks - =
- paid fo  Anglo-Indian Suropean Saperior staff llhuom in  Delhi
Tbuux'lrls on ﬁld section, 53, Division, . 91617,
ravelling owance paid to  certain Supply of onions and ft che
Ticket Insnuumg Staff on ——. 263, 3 Paﬁeh to —‘—]K 13; Dotilopeit (hcq‘.‘
.

Officers in~
917, =

for -

vation of berths -

‘T“j‘”ﬁ
=
1
1
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" Qudh and Tirhut—
Question re— -

Bringing of the —— into line with
State Railways. 479,
Disbursement of Fines Fund on —.
S 50-51.
Foodgrain Department of ——. 30.

> Importing of staff from other railways
to superiol posts on 2
Inéxgdequnte wages and salaries on ——.

Lack of Infer Class accommodation for

ladies on cer(‘ain section of ——.
691-92. 2
Posting  of un pr,\id probationers. as
(Guards, ete. on —— 61,
Recruitment- on —— in officer’s grade.
Rules  for occupation  of railway
quarters and _  bungalows hy
subordinate staff on 37.

Question re—
Appointment of —— Watch and Ward
Sub-Tuspector, Dellii.
(altﬂll] measures for HHIIIILEIHI"C(‘ of

iiscipline on ——. 31-32.

Culle«,am\ of Pilgrimage Tax by ——
at cerlain stations, 34.

Commodities restricted by Controllers
of Priorities for movement b\"
5

Impulhu" of staff .from u(hm to
\0\ posts on Oudh and Tirhut
. 28-30.

Vehicles
Food
950.

Nomination to -Raily ry Com-

“mitiees- by Cent v Council
for ——.- 932-33,

Prohibition of movement of Soda Ash
sand - Fuller's  Earth “on  certain

& Stations of 720 1126
Quantity of wheat, etc..- transported
ain sections ot . 34
for adjudication of —— dee

disputes:  1038-39.

Rolling stock. of ——. " 35.

Tonr of —— by  Accredited  Press
Correspondents, . 484,

Travelling Courts on ——. 3

Unsatisfactory opelauon nF dearness
relief in kind oh ——. 4-5.

Shabdara (Delhi) Sahavanpur Light—

Mation for adjournment 7¢ uncondi-
tional conduct . of Government in
appointing  Adjudicator in  Trade
Dispute between —— and  its

employees.
Qnestlon Te—
Checkjng and
722.

otc. «218-19.

auditing of accounts of

. Detention under Defence
Rules of Staff on 2

Request for Trial pi Stafi of Shahdara,
——— =119

of  India
13.

North-Western _Railway  Employees™.
Memorial regarding Revised —=
Leave Rules.” 692.

Proposal for allowing Second Class

Passes to Inspectors and Assistang
Inspectors on 260-61. v
Selection for -post of Assistant- Coal
Superintendent in Coal Depart=
ment. 52
RATLWAY ACCOUNTS DEPART-
MENT—

Question 7e benefit of passing Subordi~

nale Accounts Service Examination
earlier than seniors in ——. 720.
ROA'T LW A Y “ADVISORY- COM-
MITTEE(S)—
See “Committee(d)™.
JATLWAY BOARD— -
Question 72 communal composition in
Higher. Posts of the —. 253.

IATLWAY  BOARD NOTIFICATION—
See “Notification(s).
RAILWAY BRIDGE—

Sce “Bridge(s)"”.
H_»\ll\\'—\\ BUNGALOW(S)—
Bungaiow(s)"".
R \]I WAY  CLEARING = ACCOUNTS
OEFICE—
(Ju«qmn re pobrly paid clerks of ——.
].‘\ll,\\ Y COLONY(ITES)— ~
Qu by singing

don. re performances 2
s in 853,

.Y EMPLOYEE( S)—
re steps for public co-opera-
onagainst corruption among -

“Employee(s)’.
R:\IL\V.\Y GRAIN SUPPLY SCHEME—
“Grain Supply Scheme™

RATLWAY L I\h("\—‘

\(‘( carnings of New (Statement

ment laid on Lhc l‘nblc.) 70. :

RAILWAY MAIL SERVICE STAFF—
~“*Stafi(s)".

IATLWAY  PROJECT(
Question 7e¢  Ishurdi-Pabna-Sadhugunj
-
RAILWAY POLICE—
Question 7 maltreatinent of inferior
- Railway Servants by Delhi —— 1105
See nlso “Police",

RATTLW. \Y QUAHTE[’(S)'—

See “Quarter(s)":
RAILWAY SERVANT(S)—
Question »v—
_ Collection of War Fund from —— by
Dellii Railway Police. 1119,
Expenditure: and Income on  Cheap

Scheme and Amount

Visits of Regmnal Officers, Meerut, to Supply to 2
IR S 790. of Dearness  Allowauce paid.’ 264,
State— Extension of certain Relief to - and
Question re— . Stalf of Delhi ‘\[u‘uc)pahtv 1120.
' wBringing of the Ondh ands Ti hu{. Rail- MalAreatment  of  inferior —— by
‘way into line avith' —— 479 ) s Delhi” Railway Police, 1105-06, .
e - J
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Prese notes on conviction of —— for
corruption and bribery. 262.

See atso “Servant(s)’
RATLWAY STAFP— g
Question 7e telephonic ge to Special
Police  Establishment, ~ Delhi, ze

havassment of military officers by

See also “‘Staff(s)’.

RALLWAY STATION(S)—
Question re—

Bales of Wotion Pie:
at Pilkhwa —— for

Begger nuisance at ——. 5-56.
Clozing of Hazurpur —— on Malakwal
Bheva Line. 934. ok
“Collection of Pilgrimage Tax by Rail-
ways at certain 5 5
Complaints against  Hindu  Refyesh-

ment Room at Dellii — 722,
Division of Fruit Vending Contracts
‘tain. —— on  North-Western

roods  received

715;

1 ry men at —— and in trains.
929-31.

Insult to MY, Frank A Anthony by a

Military Officer at Jubbulpore ——,
180-81 .
Land uisitioned | by  Government
ahdara —— 4

b
i<

ers  hy

yment of wages to
1 1ahdara

loading contractor at . Del

Railway Station. 43
Timings of connécting traing at June-
tion - 929,
RATLWAY STATION STAEE—
See. “Staff'’.
RAILWAY TRAVEL—
See ““Travel”,

RAILWAY WORKSHOP(S)—
Question 7¢ visit of Accredited Press
Com'(-spuudmﬂ:s 1o ——, etc. 715-16,

RAISMAN, THE HONOURABLEE SIR
JEREMY
_ Banking Companios Bill—
Motion for leave to introduce T 802
Motion to  circulate. 1043.46. 1048,
1052, . 1066-67.
Motion for adjournment i
Humiliating search of the' person of an
Endian  passenger by  Dhanushkedi
Customs Officers. 1041 1042,
Inadequate war allowance for  non-
gazetted officers. 138, 139, 140

]lgbion se election of a member to the
Standing Finance Conmittee. 4.

Notifications under the Central Excizes
éld Salt Act (laid on the Table,)
(9.

Oath of Office. 1.
Presentation of  the Report of the
Public Accounts Committee. 147.

Public Debt (Central Government) Bill—
Motion to continue. 79.

Motion to refer to Select Committee,
79-80, 88-89. >

Présentation of the Report of the Select
Committee. 341, - g
Motion fo consider. 664-66. 670, 727-

30.

~Cousideration of clauses. 804. 805,
807, 808. 809, 811, 812,
Motion to pass. 812
REPORT OF THE PUBLIC ACCOUNTS
COMMITTEE— <
Motion to consider. 1156,
Statements Jaid on the table re— -
Appropriation Accounts, Audit Reporis,
cte. 0.
RAJAGOPALACHARI AR, MR.—
uestion re interviews of My. Rama-
wathan and  oth with  ——
Trichinopoly Jail, 2078,
RAJAMPET—
© Question 7e attack by War
on citizens of —— 2

RAJENDRA PRASAD, DR —

Techuicians

uestion re velease of 424
RAJPURA— A
Question 1o prosecution of  Assistant

Station Masters of  ——  Station.
723-24,
RAMANATHAN, =
o i s of and others
: My Rajagopalachariar  in
Trichinopoly Jail. = 1078.
RAMAYAN PRASAD, MR.—

Questiou re vetransfer of “Hindi Section
of Bureau of Public Information to
Delhi.” 1082-83.

RANGA;-PROF. N. ¢ —=
Baukihg Companies Bill—
Motion+ to circulate. 1063-66, 1067.‘
Cofiee Market Expansion (Sccond Amend-
ment) Bill—
Motion to. consider. 661, 662

Factovies (Second Ameridment) Bill—

Alotion to refer to Select Committee.
364-68.~ -

Indian Rice Commiitee Bill—

Motions to refer to Select Committee
and ta circulate. 378, 5 ID3-
56, 757, 824, 825.

Inswrance (Second Amendment) Bill—

Motions to vefer to Select Conuuittee
and o circulate. - 735-37, 752

Motion for adjownment re removal of
Archeological “Finds® of Nagarjuna
Kunda. 765

Motion re-—

Blection of Members
Advigory Board of
52.

Education. 651-
Election of Members
Coconut Committee, s
Election of Members to the Standing
Commitiee for the Industries /and
Civil Supplies Department. 658, 659.
Food situation. 441, 450, 472, 502. 511,
5207
Payment of Wages (Aniendment) Bill—
* Motions to refer to Select Committes
and_to circulate.  901-02. R
Public Delt (Central Government) Bill—
Motion to refer i Select Committee.
84:85, g7 o - A
808.

~Consideration of clauses.

a

81

to the Central :

to the  Indian :
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1035-
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“Sec “Duilding Matevial(s)”.
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RAWALPINDI DIVISION— v
Question 7 coupon sellers in ——. 701-
2.

RAJ, MRS. RENUKA—

Aotion: 7e food situation.

Que.s(.ion re—

Cases of ecmploynient
underground work in mines. 3.
Refusal of facilities- to  All-India
Women’s Conference for  studying
the condition of wowen in coal mines.
1000-01. :
2estoration of ban on women working
underground, in' coal wmines. £

Shortage of labour in coal mines due
to analaria. 1001-02.

Underground work in mines by preg-
nant women. 1003,

Question (Supplementary) re
the (loal Commissioner’s
tration. 19, 20 =

RAZA ALI, SIR SYED—

Amendment to Standing Ovders—

458-60.

of children on

1002-03.

eview of
Adminis-

Motion to refer to Select Cominittee.
Hindu Marviage Disabilities Removal

3ill—

Motion to Tefer fo Select  Commitiee.

Motion  for adjomnment re—
Deaths due to an accident at-Bakhtiar-

pur Junction Station. 174.

Sind (‘overuments Ban on  Chapter

XIV of. Satyarth Pmknsh 383.
Motion re—

Election of * Members to the Advisory
Board of ' Archzology. 75-76.

Food sitnation. 158-62, 531.

Position of Indians in Seuth Africa
and East Africa. 274, 275, 276. 277,
278, 281, 287. 288.92. 306.

R}LADLR(S)—

Question - ve recruitment  of  Jowest
grade —— in Government of Tndia
Presses. 42, {

RECIPROCITY ACT—
See “Act(s)".
RECOMMENDATION (S)—

Question re —— for promotion (o the
grade of Supenntendenf of  Post
Offices.

Statement(s) (luul on the table) e
summary of progress on of the

Policy  Committes. 428-

Foodgrains
38.

RECONSTRUCTION CO\ MI’X‘TEF(Slf
Question 7¢ work of 0st-War -
;ppumted by Commerce Depxutment

Nee also “Commxttee(a)” =
RECONSTRUCTION, POST-WAR—

Qu(éstmn re_programme of ~—— 191
RECR[.IT\“L\T(Q)M
Question
Communal percentages for —— to Pro-
;]pllslﬂz Accounmnt Generals’  Offices.
1

Discontinusnce of direct —— of Special
Inspectors and Bpecial Clerks  om
Bengal and Assam Railway. 713

-—— wnd training  of © Engineering
Supervisors and Wireless  Operators.
834-44.

—— in temporvary @ Gazetted Posts
under Posts and Telegraphs  and
Meteorological Departments. 28

—— of Apprentice Train Examiners on

Dengal and Assam  Railway. 710
f Canteen  Inspectors Food
Supply - Department, Bengal ©  and

sam Railway. 919,

of Clerical Staff’ in Establistunent

ctions of Bengal and Assam Rail

711-12,

~—— of inferior stafi in Engineering -
aud Mechanical Departments of East
Indian Railway. .

of Inspectors under Posts and

Telegraphs Department. 28,

of lowest grade readers in (au\mu-

© ment of India Presses, 42

——— o+ Oudh and Tirhut ]'Lul\w\ in

Officer’s grade. 55
—— to Food  Supply Department,
Bengal and Assam Pul\hn 918.
REDUCTION—

Question 7¢ in pay of certain clerks
of Mymensingh Head Office. 951-
. 52
RE-EMPLOYMENT—
Question 1p ——— or dismissed T.C.S.

officers. 845, i
REFORMS—
Question re  Coupland  Report  and
Indian Constitutional T77-78.

REFRESHMENT ROOM(S)—
Question 7e complaints against
at Delhi Railway Station.

REFUGEE(S]—
Question” 7e allocation of expenditure of
and evacuees between Govern- |
ment of India and Burma Govern-
ment. 118,
REFUND(S)—
Question re Income-tax — to certain
© assessees in the Punjab. 422

REGIONAL CONTROLLER OF PRIORI-
TIES— 4

Hinduw
722.

Question re restriction on movement of
soda ash and sajji imposed by ——,
Ldhove: 34-35.

REGIONAL FOOD CONTROLLER(S)—

Question 7e wheat and sugar - purchased
by , Meerut. 574,

See also “Food: Controlier(s)".

REGIONAL OFFICER(S)—
nestion 7e visits of ——, Meerut, to
certain Stations on Shahdara (Delhl)-
Saharanpur Light Railway. ;
REGISTER(S)—

Question ¢ wrong entries made in —~—
of qualifications of Linemen by Sub-
Diyisional Officer, Telegraphs, Lahore

Sub-Division. 26-27.
REGISTRATION—

Question 7¢ of Post-War Capital
goods requirements.  776-77.
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= scr\'xco for (-unuh on North \V:\c(eln
Railway: 32-33.

RELIEFR{S)—""

Question re extension of certain. ——
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RELIGIOUS " INSTRUCTIONS—
See “Tustruction(sycs
RELIGIOUS PROGRAMMES—
See “Programme(s)’. =
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Om;‘w‘oyzl of information ¢ balance Lel;:’g(mf 7rsln el
of trade in gold and* silver flom the g
Yeserve Bank — 483-84. enn:r }1(1‘2“;l e amk 2o D“
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RESETTLEMENT— Rh\'IShD STATE RAILWAY LEASE
=~ Question 7¢ scheme for ——-of persons LE(S)—
evicted from homes under Defence 5“/ “Rule(s)’
of India Rule 75 (a) (1). 422-23. > -
RESOLUTION(S)— REVISION (S)—
- e Question 7¢ of the Income'tax
~ Constitution of the permanent Food and Maiinal 1093
Agmu]hm, Organisation * of'  the s
Tnited Nations. 1068-75, 1128-56. RICE—
Fifteen-year plan prepared by capital- | Question re— G
thtifm?l{ {\.].“‘,MFH?,?? '475’;82?97685' Arrangements for sx;p.[;ly “I.IO—Z] to
}’z'otection of mosques in New Delhi. C““""‘-VAI{““"‘" .m sthars S
221 Bad quality  of dn(._t.r[:hu‘t,:d
T SOTR v 7 throngh Ration Shops- in Caléutta.
m?\ r RECREATION ALLOW- a8
See “All vance(s)™. Inadequate. —— ration o landless
'RES";;L’I"“&‘%“’;“ZT(:IJ’(S) labourers in Kasaragoda l’ggéu;iga of
STAURAD AR{S)—
Motion for adjournment 7¢ discon- South™ KanaratDistrict.

~ tinuance on racing days of —— on
» the Poona Express. 140.
* RESTORATTON—
Question 70—
Reconstruction Committee for Burma
and Committee for —— of property
of Indians. 116-17.
—— to Indians of properties lost by
them i Burma. 117.
RESTRICTFION (8)—
* Question re— 8
= Desivability - of  relaxing —- on
Remittances to British Subjects and
others in France. 644.
teceut —— on letters of Delhi Detenus
in the Punjab, 210.

—— on buildimgs constructions. 702-03,
851-52. 2

—— on_exports ete., 'of candamoms and
pepper. 791,

—— on interviews of Congress Work-
iz Committee Members.
on interviews with detained mem-
bers of the Congress Working Com-
€43:44 2
of interviews with
the Congress Working
1088-89.
—— on size of notepaper
correspondence.  1017-18.
—— on sng]uu of. caitle.
RFTUJ ATORY MEASURES—
ce “Measure(s
RE’I'IP} )

See

Members of
Commitiee.

for private

1008-09.

I[L]T.\h " OFFICERS—
“Military: Officer(s)’”.
REVERSION(S)—
Question 7¢. —— of Muslim Assistant
Controllers of Food Supplies, Bengal
= and Assam Railway. 92
BEV!E\\(S)—
- Question re—
Tegal aid for
their cases.
; ——— of activities of the U.K.C.C. 340.
— of the Coal Commissioner’s. Admin-

detenus at thc ——dof.
862.

tefusal of option to Madras peasants

for supplying paddy-or on regui-
sition. 1027-28.
—— mills and ground-nut decorticators.

787-88
Steps for making up the loss of Burma
550-51. ~

RICE COMMITTEE BILL—
See “Indian —
RICE PRICE(S)—
Statement (laid on the table) re lateat
—— in districts of Bengal. 438-39
RICHARDSON, SIR HENRY—
Motion 7e food situation. 150.
Question (Supplementary) se review of
the Coal Commissioner’s Administra-
tion. 19,
Resolution »¢ fifteen-year plan prepared
by (,.lpuahsts of India. 961 -63.
ROAD(S)— &
Question 7¢ Nagpur plan of ——.
87.

ander “Bill(s)"

636-

ROAD BOARD—

Question »¢ establishment of
707.
ROAD-TRANSPORT SERVICE—

See ““I'ransport Service(s)”.
ROLLING STOCK—

Question 76 —— of Railways. 35. !
ROOSEVELT. PRESIDENT—

Motion for adjournment re Govera-
ment communication describing  Mr.
Phillips  Personal Representative of
—— a8 persona non-grata.  63.

THE HONOURABLE

Clentral

HOY,
ASOK
(‘a(le of Criminal Procedure (‘\memlmenﬁ)

SIR

Bill—(Amendment of ss. 162, 4 ~496)—
Motion to consider. -~ 578.

Hnﬁlu Marriage Disabilities Removal
Bill—

1 istration.  16.20. Motion to refer to Select Committes.
.= ot work of szl Control Board. 579, 586, 587; 590, 501, 502, 593, 604,
Lo 7. 5 ROVAL INDTAN NAVY—
2 IEW CO‘\L\IIT"‘FE—
_Questxon 76 ——=fops Tata a3t 1} ¥ qu‘sllon & ofsmpq‘ f(,),’ u]].;ept‘ta_‘;ugﬁ'lc:l}:
Tnstitute. 99f, = A « ‘etc.,_u% the —. 196.87.° i

:
;

el i Lo i
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ROYAL_INDIAN NAVY OFFICERS—

Question 7e cabin rent paid.by —

when serving afloat. 195, :
ROYAL WARRANT PRIVILEGES—

Question e denial of applicability of
Army Act and —— to Indian Forces.
1079-80.

RULE(S)— 28 >

Amendment to certain Motor Vehicles

(laid of the table). T71-74.
Amehdments to Insurance = (laid on

the table). 68.

Motion for adjournment 7e failure to
frame and enforce ander Reci-
procity Act. 217

Question re—
Amendment of

4. 437

Applications for Schedule VII Teases
under Cantonment Land Admirfistra-
tion 181-82, 1125-26. 5

Commodities notified under Defeénce of
India as essential for life. 126.

Dealers,  Suppliers, ete., Contravening
Defence of India 1094-95.

North  Western  Railway employees’
memorial reghirding Revised  State
Railway Leave 25692;

Persons in detention under Dafence of
India —— = 184-86.

—— dfor occupation of Railway quar-
ters and bungalows by subordinate
staff on Oudh and Tirhut Railway.
37.

Deftnce of India ——
“

— for procurement of
civil requirements. 796,
Section 42 of Indian Railways Act and
Defence of Tndia —— 34.° 34.

foodstufis for

Steps to contro} mining operations as
regards™a colliery undet Defence of

India or Coal Control Scheme.
25.

RULING(S), BY MR. PRESIDENT
(THE- HONOURABLE SIR ABDUR
RAHIM)—

Miscellaneons—

Whenever amendments are moved, suffi-
cient notice to all the Members of the
House should” be given. 805-06

No-confidence Motion(s)—
no-confidence mofion against  the
ident requires the consent of the
Covernment Member in charge and
of the President [Indian Legislative
Rule 24 (a)]. 1128.
Question(s)— =
question (star¥ed or unstarred)  is
admitted if it is in accordance with
the Rules and Standing Orders; but
whether it should be starred or un-
starved is left to the discretion of the
Member- putting the question. 545,

Supplementaries to dquestions put up
for a day cannot be asked on the next
day. 318

The Chaiv cannot ask the Honourable
Member for Government, fo reply to
a question in a particular way. 113,

Question(s), starred— - i
nly first five questions on the Lisf in
the name of a Member will be answer-
ed orally; and there can be no plea
that he was absent when his previous
question was called. 1006, 1090.

Resolution(s)— 2 o

There is nothing in the Rules or the
_ Standing Orders which aunthorises
the Chair to call upon the Government
Member to speak on & Resolution at
¢ particular stage. 983.
G AND OTHER STAFF—

“Stafi(s).
RUPEE(S)— .
o+ Question 7¢ steps for stabilising pur-
chasitig power of
RURAT, AREAS—
Question re scarveit
792:

201, 407-09.

y of kerosene in ——._

S

S. =
on s¢ indecent remarks made by
— to a Second Class  Tady
passenger.
SAHARANPUR—
Question re. discontinnance’ of  direch
train between Allahabad and 5
480-81.

SA#7] (EULLER'S EARTH)—

Question 7¢ vestriction on movement of'
soda ash and —— imposeds by Region-
al Controller of Priovities, Lahore.

34-35.

SALARY (IES)—

Question re inadequate wages and ——

o Oudh and Tirhut Railway, 29.
SALE(S)—
Question 7e-—
Authorised Agents for —— of National

Savings Certificates ingGovernmient of
India Offices. 1101-02.

Import and of Gold. 1117,
Realisations from of ° National
Savings Certificatés. 1095.96.

—— of American Gold in India. 637,
—— of South African Gold in TIndia.
61315, 620-21. 636,
SALT—
Question ye— % 3
position in Bengal and  Rasiern
Provinces.  855-58,

8T

Utilisation for Industrial pul'posog of ~

manufactured in Bengal Coastal

Aveas by certain Calcutta  Firms.
858. S
SALT BT :
Seo ““Central Excises and — noder
“Bill(s)”. - &

SAMAL KOT—
Juestion 74, forcible evacuation of civil
I{gsnengers from  compartment by
a‘gaval Jeople at- —— Station. 708

SANITARY. TN

SPECTOR(S)—
Question 7¢ g

nomination of

to
Shahdaya (Delhi) Municipality. 1034

~
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SANITATION—

uestion re—
Q‘Aut.ho)'lty responsible for —— o! land
Detween. railway  bridge, Shahdara

Communal coniposition in higher posts
of offices under Industvies and Civil
_Supplics  Department.  542-44.

and Grand Trunk Road. 42

Bad —— of Delhi-Shahdara Munici-
pality. - 1012-15,

D\Dm\dxtme on’ —— in Shahdara-
Delhi.

—— of land bebween vailway bridge,
Shahdara-Delhi® aud Grand ~ Trunk
Road.~ 87,

SANT SINGH, SARDAR—

Code of Criminal Procedure (A

i :

in hlglm posts
of offices under the Commerce De-
partment. 540-42.

Communal composition in ligher posts
of officess under the TFood Depavt-
ment.  545-46.

Communal Compositien in higher posts
of offices under the Imformation and
Brondeasting Department.  605-06.

t)
- Bill-—f;\nq-mhnont of ss. 162,-488 and

496)— -
Motion to_ pass
Hmdu Mari
Bili— 5
Motion' to refer to Select Committee:
589, 561,
Motion for adjonrnment 7i—
B'u)vu(uus method adopte
(u=lnms Oﬂxunl‘
ngers’ lug,
dnu fo am
pur Junction” S
“Freguent - disallow
Ceneral of "motion:
Tequire his prev
susé of the: Front
)rr-:mxss.tmn by Malik Lluz:n- Hayat
han leﬂlhlb Leader of the Pllnjﬂb
h. 5

Disabilities  Removal

Virame

dent” at  Bakhtiar-
ion. ~167.

¢ by the Governor-
in the Assembly
145,

g of ggmpe tive road t).unpm(
scxu‘m by Rai for uionopaolis-
ing. 142,

Sind Government’s Bau  on

XTIV of Satyarth Prakash,

391.93.

Chanter
265, 390,
Stopping the hooking of passengers to

Nankana Salsb on_ Guoro  Nanak's

bivthday anniversary. 143, 144,
Motion. 7e-position Tridians in Seuth
Africa and East Afvica. 205, 29697,

- Absorption of - Station Service Tele:
eraphmasters - into General  Service.
2

Adxhimn ol Duty’ for Progranume Staff
—in All-India Radio, Delhi, 835,
Busic Pay and Allowanees to an]mn

and British Soldv'm-\ 837-41
Black rincipal ,,uuxes of

on PELICIDE

New Delhi. 765.
il measures for
ie on vailways.  31-32.

C'nmmmml Composition in F{\ghm Posfs |

of  All-Tndia Radio. - TOB
Communal Composition in Hnglm Posts

of certain offices under Poslﬁ and Aip,

Depavtment. — 252.53.

Cotamunal composition in ngher posts
~ of certain offices under tha Finance
Department. 402.03.

Communal composition in higher posts |

of certain’ offices under the Labo\\P

- checking

maintenance  of

+ Communal comy

- Detention of Mr. R. P,

“Elig

Keeping of milch cattle in

Communal ition in higher. posts
ot ~offices under the W:u Transport,
Department.  475-77.

* Commnnal composition in -higher posts

of tha External -Affaivs Department.
476.
Communal compesition in higher posts
of the Homie Department. 402, &
Communal “coraposition in~ higher posts
of the Legisiative Ut])dlblﬂeﬂ[ 559.
ositionr in higher posts
of the Xml..a:, Board. 253,

G 1 percentiges for recruitimend
to T')mm:-,ml Acconntant-Generals™
L 1110-32

ichs with ‘His Majesty’s Gov-
ut ¢ Sterling balances. 403,
('lmddah “of
Amgitsar. ~ 403-10.
Detentions in“connection with the Cea-
Ltesslution of 2
Difference in acales o
Ciadres "0F
Disini
and. Dtlh' J)A
Railway: 51.
y for’ Civil Services  of dis-
missed Army Officers. 843,
Expenditure” on Religions Programiies
of Broadeasting Stations. 1109
I‘m 0 of Charge served on: a_ Defena,

lmnu.pmdn
of Netth- Western

C:.u.x(‘t-'nl Officers
General, 57,
Govermnent Counsel at Courts Martial,

49

under the Surveyor-

Tnadequate Representation of Sikhs in.
[nformation and Broudcasm\g Depart-
ment.  1112-13:

Ingrease in pay and. ullowum:e of
B L Troops. 835-37.

Tucrease in pay and allowance of Indian
Troops. 841-42.

Orthodox

quurters.

Lease-Tend ((nmolled) Vehicles allot‘

to. Provinces. 697.98:

Lease-Lend ((unho]led) Vehicles allot-
tod to Railways.

Lower — Allowances ui Recipients of
Victoria and \Ixht'n'y Crosses of the
Last” War, 1082

Aurders and Outrages in Calentta on

Tud by Americans and erican
Department. 514-16. Negrats. 16485, 1126, * e
(‘ammnnal coposition in Inghm‘ posts of gures:
of- offices under Deparbment of Edu- from mxrx_atm Teport on Nordl \\e\w- .
e k;lﬁm’l Health and Lands. 763755, ern R&)lwav L R :
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Penalty of relegation to junior service for
auirds on North Wostern  Railway.
32.33.

Persons
Tndm

in Datention under Defence ‘of
Rules. ' 184-86
selected for
ion.  842-43.

as regards recruiting Personmel
ian Smncm from the Armny.

Emergency Com-

¢ e immigration of Jew~ 1217
re immigration of Jews to India.

Postal employees’ representation ¢ in-

adequicy of pay. otc. 685-86.
Piroposal for allowing  Second  Class
Pagses to In\po(luw Assistant

Tnspectors on State R

'1
niegdw(l p'v~|um| of lmh.m Represen-
tatives in the thnmdph of the
Imip: Conference.  316-17.
tepatriation of My, L. N,
tamily from Germany. 692,
Selection of personnel of Industrialists
Delegation to Unitéd Kingdon. 1024,
Sikh representation.in higher posts of the
Planning and D\\elnpnwnl Depart-
ment. 403, !
Sikh représentation in higher
Supply I)np.mrtm(m 25152
Statement on Bretton Woods
Conference. 189-90.
Supply of onions and potatoes at cheap
i to; %;llh Western Railway em-

Khanna's

s of the

\1 onetary

£

¢ of rations sion rates to
members ilway PTn)))n\‘Oi
ing “elsewhere. 33.

Im nical qualifications for senior poq:
of draftsmen in the Chief \ll‘(h.lmcn]
Engineers” Office. 11-12. 3

Question (Supplementary) re—

Anti-Hindi Policy of All-India

406.

Radio.

“Appointmeant in the Plaining and Deve-
lopment Departient.

Authority fm serutinising quuhhc.«tmm
for conferinent of Knighthood. 554,
Candidates examined by General Head-
quarters Selectin Boards. 402.

(mnumml po of  Governmept

¢ Desivability of ng the nnmiavr
24 of medical men.« 769.
Detention of Dr. Lohia. 855,
issatisfaction over requisitioning of
private houses. 49. R
3 Govermuent” contribution o Indian

Labour Féderation. 113, 114,

Tnequality in )Cmolumem.\ of Indian and

~ Buropean King's Commissioned
Officers, 1091,
Policy r¢ réligious and moral Tnstrue-
tion,  767.

\

Policy e selection of Control
Shops.  314. -
Prosecution of certain employces of
Karachi Port Trust for @riminal con-
spivacy and cheating.
Purchase of locomotives.
ea) ion from sale of Nntmual Savingy
cates. 1095,
Reconstruction Committees.
Removal of Mr. B. NI Dey from Ludian
Civil Service. 845,
t of the Fertilizers Mission.~
wing -of -the
54,

607.

695.
“Cripps  proposals™.

553-54.
Standard Cloth. 770.

Strictures passed. by Nagpar

Couwrt on the Executive. 863

4 Terms of appointment of the.Coal Com-

missioner. 15,

Trial of Mr. Jaiprakash Narayan. 848.

Travel in f.he First Class Ladies’ com-

. _partment on'Grand Trunk Express by
two Buropean Aviny Officers. 10,

High

War efforts of Aligarh Lm\mqlt\ 312.
Question re Bdifor of —— 1085-86.
SARGENT, MR.— >
stion 7¢ report on tour of —— in the

United Kingdom. 539,

NT REPORT—
‘Report{s) ™.
SATYARTH PRAKASHA—

Mation: for 4cljom nment, 7¢ Sind Govern-

ment’s Ban nn Clmptor XIV of >
264-65, 285,
SATYAVATI I)E\' 5 SHRI:\I.\TI-‘
Question /¢ internment of of-Delhic
V107. =
SAUDI DUES—
See “Due(s)". 3
SAVINGS BANK-= 3
Question #¢ unclaimed balances  from
Post Office ——, etc.  928:29,
SAYED MAHMUD, DR.—
Question 7¢ foroible wmuh of before
release. 1007
SCALE(S)—

Question 1o officiating Oﬁicora in Lower
Gazetied Service Se
and Assam Railw
SCAL ]'(‘s\ OF PAY-
{RAY

A2

099 S@ HFI)Y LP,]) Ci \‘»I‘h‘i—'

(oods

Question 7 —— Staff of anpl\ Depart-
ment. 1124,
SCHEDULE"VII, LEASES-— S
N See “‘Leases. Schedule VI, -
SCHEME(S)- z e
Question 7e—
Archxological Excavation i Kistna |

and Guntwr Distvicts.  565-66.
Expenditure and” Tncome on
Supply to Railway Servants
Amount of Dearness Alloy
264, 4
— for resettlemefd of pevsons evicted
from homes upder Defence of India
Rule 76 (a) (1). 422.23,

C lm&p
and
paid.
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SELECTION(S)—

Question 7e—
-Dmm’bxhq of Buitia’Government graut
% for formerly * maintained by
endowments m’Rnngo(m 17-18.
Special permission for*joining Colleges
or —— for Students convicted or
detained.  642-43. -
Vacation to Train Esaminers
~=— at Jamalpur. 262.
S(.'IF\TH'J‘(S)——
Question re tour of Indian
Tnited Kingdom sud Ame
SEAFARERS CHARTER—
See_*‘Charter’”. ; i\
SEAMAN(EN)— -
Question 70—
Tudian engaged on the United
Kingdom uglawwd ships, ofc. 36,

raining

International  Seafavers -~ Charter and
Indian ——. 338-39.
Lower wages, ete,, of Indian ——

employed on British-owned #hips. =
- Pay of Indian —— serving on anmh
company ships.- 571-73.
SEARCH(ES)—
Motionfor adjournment e humiliating
- of the person  of an Iudl.m
“by Dhanushikodi

— of Doctor Suyed

- Mal xmud before velease. 1097,
SECOND CLASS PASSES—
2o Pags(es)”. -
SECURITY (IES)—
Question 72 p
and s
SECURLITY !’I‘[S() FRS—-
See

SFCTIO\‘(Q)

Quastion re ,nnalq‘mmhou of Purchase
and Planming —— in Food Depart-
ment, X .

3 8._ < -
7¢_ninendment of —==of Act
35 uf 19’8 91314,
SELECT. COMAMT PTEE(S)}—
- Election of Members o the - on the
Amendment (u*@‘m)dmg Orders. 804,
1042.

Question 7e—
- Comp’lmnt re fiauner of Po:(nl In-q;m-
~tors . 253-54.

Non———of Muslims in Slores Dep.n'i'
.mept of Bengal ind Assam. Railway
for Lowar Ga?etted Service, 714,

= for posts of _Assistant” Claims In-

uLh Western Railway.

for post of Assisiant Coal Nuperin-
~ tendeént in State Railway Coal Depart-
nient. 52,
—— of personnel®oi Tndustrialists Dele- |
gation to United Kingdom. 1024,
rof_sites for “chemical {ertilizer
Industry. 93636 .~ 7

80 INDEX ‘l‘l) THE LEGISLAT!V}J A A!BL\’DFB:\TE“
bmitted by Lax Insti- | SELECTION BOARD(S)—
t,ute of Technology, Nagpur. £46:47. Question 70—
SL"HO()L(S)«- Candidates examined by General Head-

quarters —-.  400-
Lower Gazetted Service

and Assam Railway. 711
Non-representation: of - Muslims on car-

on Bengal

tain . Bengal and Assam Ruilway.
912,
Rawalpindi. —— for wocraiting - Food
Tnspectors. - 701.
Assam - Railway.

—— on Bengal and
710.

SELECTION POST(S)—
Question 70— Srey
Ignmmg claiins of Musiims fo
Bengal and .‘\ss'xm Railway. 921-22,
Prouiotion to.—— in Mechanical Depart-

ment, Bengal and  Assam  Railway.
921,
SENIOR ASSISTA \ZT S’I‘A-TION 5

MASTER({S)—
See “Assistant Station Mester(s).

SPECTOR(S)—

, etc., of Food \1p|llv
Departinent, Bengal J“d Assam Rail-
way

SENTOR

Stie

SF.\I()IUT\ =

* Question 10— of certain guuids in

Howrah Division, East Indian, Rail-

=-B6:

SENTOR 1

Le« -against
t vah(n Rnlw'n g
TCE(S)
- Question re—
Cortaim  deduction. -for
=—in_‘the".das

of Indian For

discharge from
of Indian “Perscnnel
5.~ 1080-81.

Ehgibility for Civil —— of rhsunw'd
Avmy Officers. 843,
Stensions OF —— i Govermuoins of
India Press, Aligarh 1013-14,
Extensions of —— in Sindsind Baluchis-

tan Postal Civeles. 255,

Officers of - Class T, ete.; g:muwl exten-

sions- of —— i Poits and Tels

.mci Meteorolagical Depaltlmu‘
»

:.,.;,f i nf(‘
5
7

xn.Pl»tLd Uﬂi(‘exs, Indian Avmy 016
nance - Corps. 1118
SKTHNA, MR -D. P==
Oath of Office. 1.
Public Debt {Central p,,,\}.. nmmt) Bill—
Motion to consider 676:79.
Mofion to vefer to  Select
86-88.

SF\\ AGE

Commitice.

BOARD ;\'M ENDMENT)

),4

T o
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~SHAHBAN, KHAN BAHADUR'
GHULAM QADIR MUHAMMAD—
Question 7¢ authorised Agents for Sale

of National S'umgn Cortificates  in
& Government of India Offices. 1101-02.
SHAHDARA—
Question 76— &
Authority responsible for sanitation of
. land between Railway Bridge, —— and

Grand Trunk Road.
Land vequisition by Govmmw-nt near
ilway Station. 44.
l’osf:ponemnnt of elections {o ——=— Noti-
“fied- Area Committee. 42,
 SHAHDARA, (DELHI—#

¢ Quostion re—

Anti-malaria meus\_nrres for® =—— Town.
1634-35. -

Election -of  New  =——_ Municipi
1034, 1038, S
Hxpenditure on sanitation in ——— 58
Fxtension of term to nominabed menr-
bers of old Notified Coin-
itfee. 1034,
Fixing of rates of faves for  vehicles
hetween Delhi and-—— .6
2 ]llghel propottion of nominated ‘members
- —— Municipality. 1054
for- ¥educing u'n-mx charges

1 038,

y Tnspecior to

i ;L'md between .\‘Iw‘xv
Fyridge, —~— and Grand Tr unL Road.
Ol a

SHAHBDARA DF.T,]H \H \TCTP:\LT'] Y—
Question re—

SHAUKAT HAVAT KH’ \\', SARDAR—
: Motion for adwurnmeni‘ re dismissal of

= ~— 3 Minister in the Puanjab. 63-
“65.
SHIBPORI';—V
~Questein 7e- deterioration of foodgrains
locked ~in: ——  Botanical - Garden.
= 793.94;
BHIP(S)— RIS
Question 7e=— S
Chapacity. ete., of Haj  Pilmim
785 =

Andian seamen engaged on  the L
Kingdom registored ~ete. . 3b.
Tower wages, efc,; of Tndiun Seamen

cr“plovcrl on British-owned ——— " 122
> Pay of Tnidian seamen seiving on Brm:h
~company 571-73.

MIAN |

: s S
Middle School tora- High s

Desirability of increasing elected “ele-§
inent, in )
‘ ]'ucome and e\peuzhtmo o= bl
SHAADARA (DELUI) - SAFHARANPUR
- EIGHT RATLWAY :
“See “'Railway(s)”. =

SHIPPING—

Question 7¢
- (loods. 570-71.

available for Civilian

-SHIPPING (AMEZ\']);\IWT) BILL—

= See

SHIPPING POLICY-—

“Tidian ~ Merchant nder
“Bill{s)”. ~ = S -

See' ““Policy(ies)s

SHOOBERE, MR. W. H.—

Oath of Office. 1,
Objects on which the Avi »m-m sbare of
the Petrol Tax Fund - nended
(statement laid on the fi
L

SHOP(S)— S

Question re— =

Non-supply of
< -1006. =

~Pal re —gelection of  Condyol ,Gn(:-.]s
312-14 2 T
Provision ™ of _ cheap = unr
Allahabad ™~ Postmen: 5
SSHRI GOPAL-, CHAMBER - OF = COM-
MERCE— ~
secution of — olficers —OF

~[Dl) QUE

Bad quality
Ration

794:
iji at [)clh\ Ration ——

53.

KHAN, NAWAB=—*

AT

— o~ the § ding . Com-
for_the Industries and Civ
~ Supplies Department.- 1042.-

Motion For adjonrnment 76—

<

‘.‘

in

Failure to give- velief fo  weavors
the

Burhanpur and- other places in
1. Provinees. o048,
Government’s, Ban.  on
XTIV of Satyarth Prakash.
uestion re—
1 af franchise Yo aduli me)uberp
in joint families: 854-55.

Chapter
39595 =

% Paperspernits to Newspapers i Central
S92

Provinces and Bevar. 7

Refusal of paper permit tg Mr. Hashmi

< nf \'agpm for startis uz < nmg.nlme
qmmqw ~SHAIKH ~n;\|.~"u-_v1m'm
~AHMAD— ~ =
: - Question

Muslim: representation in-“A'* and “B

n ( hxtmvvmlz

Cl’x ks mﬂlec‘tnd for ‘,mkam lnglm posts’
1 the

Kast Tndian Raxlway 48,
Instructions 7 reservation of berths for
Members of Central Assembly. 697

Zones of Bengal and Assam Ral]v\
696:97.
Purchase of Mesat, Tish, for ﬂxe
*6\‘hhﬁmv in Chittagong Division. 861

«of Taw building tnateriais for
Han use’at Ghitbagong: 780,

% Snpplv of foodstufid o iakioar®s on Milic

tary works at Chittagong. 779,

WAL
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SIGNALLER(S)—
Question 7¢ probationavy Assistaut Sta-
tion Masters and appoiited on
Bengal and A v. 47.

n Rail

BIKHTS)— § %
Question ¢ inadequate  Represcatation
of i Tuformation and . Broad-

casting Departnent. 1112-13.

SIKH REPRESENTATION —
Question 7iv——— in higher posts of the

Planting and  Development  Depart-
’ ment. 403,
Sae alzo ““Representation(s)™.
SILVER=— i
Question re— R

Import of —— from Iran. 203,

Tuiporf of —— under Lense I.r'ml. £03-
04.

Omission of information re balance ot
trade in gold and —— from the
Reserve Bank Report. 42224, -

Secuving ——— from America. 61516,

SIMLA— :
= Questiot 7 transport difficulty fell hy
—— fruit and potato  growers. 922

SIND— ' =
Question 7o~
Anti-erosion measurés for —— and other
- Provinces. 796-97,
Cantinuance of Huwr trouble in ~—.
399 : s

of service “in  —— and
stan. Postal Circle. 255,
superannuated  Post

Extensic
. luch
Extensions  to

Masters and clerks in the Postal
Cirele. = 5:6.

- 8IND GOVERNMENT—

> Alotion for adjonrnmient re ——'s Ban an

(h.lptpx TV of Satyarth “Pialash.
264-65, 83 382-95.
SI\I)\\(\I"\ MERCHANT(S)
See “Merchant(s).

SI\(]\(:

GIRLS
o re . performiar

“Railway Colonv, 953
SATYA NARAYVAN—

idjourmnent 7e hungir-sinike
by Political prisoners in thm‘]mw
Canp - Jail,
# Motion 7c food. situations 451:53. 508,
2 530. 831,
Public Debt (Central (m\m ment) Bill—
Motion to. consdier. “670.
Question re— : 2
Appointment of ((.mmm.-. of Edfniry
£eica industry of Bihar o
Government \ll[\])“l’(- for Cyele industry.
1022,

a5 by —-o— in

= al Defenns 'nul Clonvi 637-28.

% ion {Supplementary) re réalisation

% from sale of National Savings Certi
ficates. 1096

SINKING~~ e

- Motion fi ‘mlwmnmont (A ey s B e
“l'.mmm_.'ml '21920\ s :

BITE(S)— o5

Question 7+ selsetipn of —— f/g Lhﬂm(.-l
Tertillzer  industry. 935-56.

QI\ A R\J \U I \HAD[!R :\-—

Amendient to Standing Orders—
Motion to refer to %lecl Commutiee.
Hindu Marviage Disability  Removal Bill—
Motion fo refer to Select: Committee,
582,

Alotion 7¢ food sitwation. 46872
SLAUGHTER—
Question 7¢—
Restrictions on of caille.  1008-09.

— and Expart of Cows. cic. 13435, m
= of hoviue cattle. 557-58.

Steps for 1nl|umn —— of 2attle: +523-
25. AN y

SOCTETY (1ES)—
Question re—
~- A
Bible and Tract 05
Ban on Whatch Tower Bible and ’l"rmA
—— Publications.. 1079
SODA ASH— 4
Question re—

ities in India of the Wa

Prohibition of movement -of —— and

Fuller's Earth on-certain Stations of
1 1126 b

Railw 720,
chion on_movement of - —and
su/_u imposed: by Regional Cantroller
af’ Priorities. ore.  34-35.

SODA, BICHROMATE OF—

See < Bigl hr‘»m.lle of Soda’,
SOLDTER(S)—=

Question e

Atrocities Ly ~—— in (hm'mmg !)m»
trict. - 638. -
sic pay wnd allowances to Thdian and

British
\Iahalnm (mndhl s hf(- saved by British
413.

Use b) — ot s imming Lagh at Lady

Hardinge Meédical College,  Delhi.
1026,
SOUTH ATRICA—
Motion for adjournent ¢ . economic
sanctions against 217. \ir
Motion #e position of Tndians in —— a.ml
Bast -~ Afi 308 g

267 -
Quiestion e 2
Cable £ Mahatma Gardhi /e Tndia’s
retaliatory measures  against
864-65,

Purchases' of juie T»mt'lur-h by ——.
1009. :

See also “Africa, South'’,
SOUTH: AFRTCAN. GOBD=—
See “Gold*

SOUTH KA
Question re— 5
Deficiency of foodgrains T Imtmn
1023-24.

srow. More l‘nod Campaign in Malabar

and Districts. 1023,
Inadequate rice ration {o landless labour-
ers in Kasaragoda Taluka of ——

RA—

O Y

District, 1028_ E

™
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BPE: l\L LLbPK

See *Clerk(s)”. :
SPECIAL INSPECTORS— o

See “Inspector(s)’.
T’lu(.l AL POLICE LSTABI'ISH\U‘\T——

:¢ “‘Police Establishment”.

ST‘E( TAL TICKET EXAMINERS—

See “Ticket Examiner(s)’.
SPHCIAL TRIBUNAT-

See ““Tribunal(s)™.
SPECTACLES GOODS—
Question r¢ shortage of ——.

S8R FL Il(BS) —

7¢ the H ble Dr. B. R.
»Amhedk'n" —— at Ellove. - 1029,
SPENCE. SIR GEORGE—
Election of —— to the Select Committee
on the Amendment to Standing Orders.
10427
SRI PRAKASA, MR.
RBanking Companies Bill—
. Motion to circulate, 1043,
Election of —— to the Tentral-Advisorc
Board of Education. 957,

Hindu  Martiage Disabilitics  Removal
Bill—
Motion to vefer io Select Committee.
587
‘ommittee Bill—
refer to Select Commitice
ulate. 818, 819. 384-87.

~Insurance (Second Amendment) Bill—
Motions to refer io Select Commitree
and to civenlate. 748,
Motion for -ul]umnhwm T
- Hpmiliating s LS00 of an
ndian i #\E
Customs Officers, ]042
Forcing the Kolhapur Durbar to acgept
déteriorated foodgrains, 724,
Surrepfitious opening of private letfers
hy Postal Department. 575
~Payment of Wages (Amendment) Biil —
Motion to vefer to Select: Commitee and
to circulate. - 894, 897.

Public- Debi (Central (;mmmmu ). Bili—
Mation to consider. 666-71. 679,
Consideration. of clauses. 809-10,

Question re
C'ategories of titles

1015-16,
Detantion of Dy, ‘Lohia, 1108,
Disgontinuance of telephonessof jnivate

subscribers. 997-28.

812,

Establishment of Central Road Board.
707;
Harassment of civilian passongers by

tary men at Railway
i trains, 02031

irternment. of Shiimati Satyav .n Deyi
o Delhi. 1107

Liatgnage of Income-tax
1108-09.

ction on-size ol

e correspondence. 1017-18.

and

Notice {Form

ity and Civil Disobedience Pri rison-
1106-07. -
Seizure of  Guram  Seva Mandal _and

Khadi Ashram of Havmara (Ajmer),
1108,

996.97.

- S
for Indian Natioaals.

notepaper  for |-

Supply of conh‘ol]ed waollen cloth to
Government servants in Ajmer. 1029.
Timings of connecting trains at Jonctioa

Rtations. 929.
Titles, etc., carrying PFinaucial henefit.
1016-17.

Unclaimed balances  from
Savings Bank, etc. 928-29.
Question (Supplementary) re—
- Activities in India of the Watch Tower
Bible and Tract Society. 1106.
Allahabad High Counrt « Judgment 7e-
Exemption of Tiicome-tax on Municipal
Taxes paid. 1092.
Beggar nuisance at Railway

Post Office

Stutions?

Tadia’s
South

Cable to Muahatma Gandhi re
#ctaliatory measures  against
Africa.  865.

Continued possession of Government over
certain Public Institntions.

Desitabiltiy of ruoning a Morning Train

con Ludhiana-Bhuri-Jakhal Line, 260.
Detention, of ~ Dr:  Lohia. 854, 855,
Detention of Mr, Jaiprakash  Narvian.

853-54.
Detention of P. Suraj Prosad Upodhaya
of Nepal State. 907. »
Deteriovated foodgrains lying in Gov-
ermment L:x)dm‘:n.« at
1060.

Hajigan] ete.

cility to Dr. Lohia. a Deteuue. 848,
849.

Health of Detenus L. Deshbnndhn Gupta
and 1. Onkar Nath. 1100,

Health of Dr. Ghosh ,md uurmu other
Detenns. 1087, 1088.

- Inadequate hghting in trains. 909.
Tack of Inter Class accommodation for
ladies on certain section of Oudh and
Tirhut Railway. 691.
Methods employed in the matber of

Censoring Letters in the Post. 1086,
1087 -

Paper Tomnage involved in  printing
copies of Indian Inforination. 1101.

Policy” 7¢ veligious and moral Instruc-
tion.

Restrictions of Interviews with Mem.

ot the Cougress Working” Com-

mitfee, 1088,

Revision of; the Tucome-tax Manual.
1093:

Steps for veducing slaughter of  caitle.

324
Steps for preventing passengers travel-
ling on the top of trains. 695. 696

Resolution 7¢ National War Front. 987
SRIDEO SUMAN, MR.
Motion for ad]ouwmcm re death of
an” oxile fron¥ Tehri State. 138.
SRIVASTAVA, THE HONOURABLE
SIR JWALA PRASAD— e

Motion re-—
“Eleetion of a Meanber to the Standing
Commitfes for the Food Departnrent.
1043,
Food situation. 147-56, 440. 469, 493,
R S

5253

Statement. (Lml on tht mbh-; by re
latest vice prices fn districts ot Bengal. ~

=
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T o arienn, dations Recr i of Clevical — in” Estab-
= ot u,; Fo}.’dgﬁms Policy € iti lishment Sections of Bengal and Assam
428-38. - Railway. 711-12. 3
2 L ecruitment . of inferior  —— in
STPABILIZATION-— > Engineering and Mechanical Depart-
Question re— o e ments 8 East Indian Railway.
:tzs: ’;};; mu I lléf\e\Zl|~|tiné p’m‘,” of Rx?’;'ganjsa&ion of Wharf and Yard +
Rlupee. 201 Req;mst for Trial of —— of Shahdura
STABILIZATION OF PRICES-— " (Dellii). Sabaranpuyr * kight Railway
See “Price(s)". . 11189.
DA TR Rest and Recreation Allowance for &—
8115:}:‘3]%:(08:{ yoos - of - Audit and- Account Offices~ 612,
i Eina A Dy o A e Rules for occupation of Railway’ quar-
in All-India Radio, Delli. 835, ters and bungalows by " aubordinate
Annual income and expenditure aud staff s-—on Oudh and Tirhat Railway:
of Charkata Cantonment Board. 1120. Sl s : -
Clerical — in P I and Adminis- | Uastes — of Supply Doparts

trative Offices of Bengal and Assam
Railway. 57. >
Communiecation of Orders regarding
“movements of commadities to railyay
Depdt —— of Stores. Departiient
Bengal and Assam Railway. 715.
Desrability of increasing Dearness Allow-
ance for- —— of Audit and Account
Offices.  610-11, 632-33.. 5
Detention under Defence of India Rules

af

> of —— on Shahdara (Delhi} Saharan-
; P AL

pur Light Railway
District Magistrates’ diveotions to cer-
. fain Railway Station - in United
Provinces «7¢ movement by Rail. of
commodities. =
Extension of certain Relief to Railway
Servants and -—— of* Delhi  Muni-
cipal X
ievances of Government of Tndia
deputed to- Delhi - Rationing - Office.
1035-36.
House rent gnd compensatory allowances
for Posts and Telegrapis —— in
2 tain  districts of Bengal. 952.
tmporting of from other railways
to superior posts on Oudh and Tirhug

Railway. 29-20. ®
~Ancreage in aHowance of Rumming and
other 263. ’

Maximum wav allowance for Pests and
Telegraphs subordinate ——, 951.

Non-payment of Extra Duty Allowance
to Bembay Circle Railwny Mail Ser-
vice 44.

Officiating —— in certain Cadres on
Bengal and Assam Railway. 7il.
Option 7o-scaleés of pay for ticket check-

ing on East Indian Railway. 954.
- Procedure 7¢ prometion of Engineering
on North Western - Railway.

954, :

Promotion of von-Mustim inferior —— to
subordinate rank in Food Supply De-
partment, Bengal and Assam Railway.
924 :

- Prosecutions of railway —— under sec-
tions 353 and 332, 1.P.C.. by Railway
Police. Ambala. = 36.

Provision of Quarters for —— of the
'De%)ug-y Accountant-General, Posts and
Telegraphs, Delhi. 199-200.
taising  of emoluments of subordinate
Postal —. 479,

went. 1124, g
= appointed in the Stores Departinent
of Bengal and Assam Railway in the
scale of Rs. 30—3—45—5—60. 46.
—— engaged in Constraction Depart-
went, Bengal and - Assan Rabwaye
—— of and leases: by Delhi Improve-
ment Trust, 1004-05;
Superi (Rationing) in Delhi Divi-
1. North Western Railway. 916-17,
Teleplionic niessage to Special - Polics

Establishment, Delhi, 7o hardssment of
mili officers by ~Railway -——
427, 7

‘Fravelling allowance paid o certain
Ticket Iuspecting —— on East Indian
Railway, 263,

: of pay for Ministerial -
Unified scalés of pay for temporary -
inApdit und Account Offices. - 612:13.
STANDARD CLOTH—
Question re—

= 56870,

——of inferior ‘guality. 1007. >

Supply. of defective —— by certain
AMills.- 1004,

STANDARD TIME—

Question ¢ re8toration of Old ——.1109.-
STANDING COMMITTEE(S)—
+ -~ Election of a Member to the — for the

- Food Depariment, * 1043; 1127,
Election of Members to the for the
Industries and Civil Supplies ‘Depart-
ment. " 656-59, 1042:
STANDING FINANCE COMMITTEE—
EBlection of “a Member to the —. 74,
265- *

STANDING LABOUR COMMITTEE—
See “Committee(s)".
STANDING ORDERS—
Amendment o —
Motion to refer to  Select Commiltes,
7-804.
Election of Membera 10 the Sele
Connnitlee on the Amendment fo —
1042. - 3

STARVATION—
Question 7¢
38.

deaths in Bepgal. 37-

SRR o

i
:

>
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e e

grains by lndian- —- from British
Indinn, Provinces. 564,
STATE R AILW &Y(S)——-
Sece ‘‘Railway(s)’
BTATE  RAILWAY
MENT—
i See “Cosl Departuient’”. s
; “STATEMENT(S)=—
: Question re—- =
5w * Mzhatma Gandhi’s ——= ¢
Disobedience, « 1114-15.
—— in House of Commmons r» Shortage
in the vaising of Coal in Indin. 716~
fr S iy
——— ‘of progress of war. 400.

COAT,  DEPARYT-

Muss Cinil

fercuee. - 189-80, 197
~ on - famine u.ondxlmnx- m - Dengal.
- 124-26. &
-—— on. Finance Member's work ve

Financial Safeguard-"of Todia. 182-
83, : °

- of food position in Bengal. 129 oO
; —— on supplies of vegetables. milk, et

in®engal. 196.28.
ETX'IL’ULT\'HS\ AT =2 0N THE
TABLE) 7

= Cases m ich ihie lowest tenders have
nof been accepted by the High Com-
sioner for India., 341-57.
iatesh rice prices in districts of l»uv i
: 438-33
: Sumnmn of progress
tions of the Imodﬂl‘)mR Palicy
mittee. 428-38:

Cam-

thlhmon
and Fuller's Farth on certain

. Railways. 720

Visits ‘of Regional Officers, AMeerut, to
certain on Shahdara (Dalhi) Salia-

-vanpur Light Railway. 720.

See alto “‘Railway Station(s):=

STATION MASTER(S), ASSIS:
“Assistant Station Master(
=z . ATTON SERVICE—
: Question e absorption of Tv‘n,-_r
> masters into Gar 1 Sev sice.
{ STATISTICS— S T
P ,Qur:stiuu T
an e private newspaper owners and
k.hml mployees. 1013;
- 1cgaxdmg unemnlm‘munt _labour
- 47, -
STLP(S)——-
Question rée— = -
3 —— for fo’telmg Ty anaiug -~ Industry.

- 1033-34.
——==for makmg up ~the Josz of Burma
it 550-51.

for proper utilization of funds for
Grow More Food Campaign: 1018-19,
S’lERLING BALANCE(S)—
Question 7e—
Arrangement regarding ]]q\]ldvlm‘]” of
Indials ——. 16091,

Question ve policy re pmch.z-se of#food- f-

on Brotton Woods \Iolwm\' Con-f *

<5 on_tagonupendasfs

- Consideration of India's i the
Bretton Woods Monstary Confercice,
-03. . s
Conversations with His Maje:
ernment ¢ 403,

Tndia’s 2‘3& 643, L
Measures for vecovery of ——. 41517 .
QTIP];\D(\);- =
Qm‘. on re =— 1o .Lppuuui‘ 28 Leceiving
training  at Jamalpur,. Fast Tudian -+
Railway. 923 s
STHCK(S)— s 2
Question re— z
paper  econoiy ieas

Paper ~—— and

su 328-31.

—— released from Avmy
‘ivilians in Beng.zl

Rpsarves f (U

STORE(S)—

° Question re accounts of Pasis and Tclo»
araphs —— and Dairy 4t - Kavachi.
254.

STORES. DEPARTMENT—
Motion for .\d]nuummm 7e app-mvmmnw
to Superior Revenne Es hment of

Iudian’ State Railwa; 218:
Question re—
- Appointments made in the ——. Bengal
and Assam Railway. 50.
Depot Stafi  of — of Bengal and
Assam - Railway. 7185,
Aluslim applicants for pests in Hh =i
engal and cam RRailw 46.
Nou-Selection of Muslims in ——— —of -
Bengal and-Assam Railway for Lower
S hﬁzeued Selune 714. %
Tromotions in Head Office of -—— of
Bengal and Assam Railway. 714-15.
Staff appointed in the —— of Bengal
an

sant - Railway in-fhe scale 6F
~3—45—5—60.. 46.
Subordinates absorbad in Lower (lazet-

ted Service in. ~—— 6f Bengal and
Assam Railway. 714

Vacancies in Intermediate (Avddes in tlm 5
8. -

~—— Bengal and Assam Railway,
STRATEGIC LI
Sce “Tine(s)7os i
STRIGTURE(S)—
Question e passed by \1gp.u Higly
Court on the Execative. -63.
STRIKE(S)—

Question re by Accounts Clerks

on North Western Railway. 250-51.
STUDENT(S)—

Question 7c— A =

Indian almnded iy England owing

to non-availgbility of Passage. Facili-
ties.” 795, 1116-17.

Special Pemuss)on for ]ounng Collugea
or Schools for = _convicted o
detained. 64243,

convicted - or detained. 643,

Suicide by a of the Lady Hmdmge
College, Delli. 320- 21, ~1026:26.

SUBBARAYAN., SHRIMATJI K.
RADHABAT—

“ Indian Rice Committee Bill—

Motichs to refer to Select Commiitee ®
60.

and to” cucu.'\tn 757-

b
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INDEX TO

Question re—
Allahabad High Court Judgment 7ve
_Bxemption of Income-tax on AMunicipal
Taxes paid.. 1092.
“Detention of M.
1115;

Jui Prakash Navain

~ Mahatma Gandhi’s Statement re Mass
Disohedience,  1114-15. .
don of | the Licome-dax Manual.

= =
(Jm-suon (\upp\uuunt.n\) T
Employment. of women umlmmnund in
Alines. 560, "

Hindu Code published. by
Liaw Comomittee. 956,
teen-year plai prepared
by capitalists of Tndia. 95861,

SUR-DIVISIO + OFFICER(S)—
Question 7¢ wrong entries made in regis-
ter of qgualifications of Tinemen by
'Idnnmph- Lahove Sub-Division,

the Hindn

Resolution re

2627,
Sl:’l‘»-llluAl)(Sj— -

P

Head Clerks and

Divigional Office, Delhi. 917,
SUBINSPECTOR(S)—
Question re 11)pl-m tment_ of ~ Railway
Watch and Wa . Delhi. 49
RURORDINATES _
g ol u\nhum W o postal

staff, =479
I i Lower Gazetted Ser-
wes Deparfment of Tengal
am- Ratiway. 714,
SUBORDINATE ACCOUNTS
EXANMIN APTONS ¢
See. “Examination(s)”.
-SUBORDINATE RANK-—
Question —ze prowotion . of
inferior staff to —— in
Department, Bengal andsAssam Rail-
way. 924, E
SUBORDINATE STAFF—
See “Stafi(s)” A
S\ IB-PERMAN K
OR(S)—
(lu stion re—
Examination of Head Mates for promo
tion as —. Bengal and am Rail-
way: 019
Head Mates absorbed asx —— on
and. Ags: 0 Railway. 920,
* Preponderance of non-Muslin
Bengal and Assam  Railway.
SUH~1'()ST.\[A\STEE{S)»7
= Sec “Postmaster(s)':
SUBSOR{BER(S)— :
Question 7e— L
stwnfnnuanw of telephones ot piivate
927-28,

SERYVICE

-

nonu-Muslim
Food Supply

NT: WAY ENSPEC-

Yengal

on
919-20;

Removal of large numluel of 'Pelephones
from —— 21314,

LHE ll;uls!.\ PIVE

,\\1-1‘\111 Y DEBATES.

mﬂmm
Question 7¢ =
Steps for floating loun, ‘to give .
Agviculturists, P, 19294,
—— to Vanguard and Peapl=z  Foice.
8’)0 515
.\'I"(n\l’——
~Que: fon re—
—— and Gur imports «nd (‘\p)l{« of
Delhi-Shahdara. 1013,
Wheat and —— porchased by R@gmua!
Pood Controller, Meerut. 574
SUICIDE(S)—
—— by a student of the Lady Hardinge

te

Collage. Dalhi. 320-21, 1025 %.
SUTI—
ion 7¢ non-supply of —— af Dalhi
ion Shops. 1006,
SULPHATE OF AMMONIA—
Question 78— 2
i ctme of —. - 935.

St the price of —— 83
\l LT‘\\ \H\”I) THE Hl\\(iwnABLE

Ameudmenl— to Standing Ovders—
Motion to vefer -to Select Commities,
798, 799, 800, 801.
Banking Companies Bill—
M'ollon to circulate, 1

* Election of to the Select Commiijes
onthe “Amendment  to Standing
Orders, 1042

AbLd

Hindu  Marr

Bill—

Motion o refer to Select Commiites,
5
O

\luhon For adjournment 7e—

Failuve to frame and enforce Rules
under Reciprocity Act, 217.
Misuse of the NationaT War  Front

Oraanisation by Malik  Khizir  Hayab

Khan Tiwana,
Braneh. 67,
Position of- Inrhnn in Natal under Natal

[:(;(lde! of the Punjah
103-05.

Occupation Ordinance. 137,
Mation 7e— g
Food situation. ~160. 445, 457, 461,
505, 507. Z
Position of Ludians o South Af and
East Afvica.  277.78. 282, 292.93. ’95

SUMMARY (IES)—

—— of proceedings of the Fifth Laboar
Conterence and the Fourth Meeting of
the Standing Committee (laid on the -
table). 1042,

SUNDAY( 2
Questoin re—

Orders in the United - Provinces for
holding Postal Union meetings only on
—— and Postal holidays. 26.

and other holiday allowances, paid
\ o Ang]o Indian and Buropean Guards =
on old Rast Indun R.ulwav &ection. »
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SUPERANNUATED CLERK(S)— \
See “Clerk(s)'".
SUPERANNUATED POST\[ASTER(S)

See ‘‘Postmaster(s)”. =

SUPERANNUATION(S)—

Question 7¢ age of —— for M\htm‘\
Sevvice. 6.
RUPERINTENDENT(S)— 5 B
. Instructions 7 emplowng Muslims
ag Office and Head ‘Clerks, 699- |-
700.

.+ Vacancies of —— in the Office of
Director-General, Posts and ; Tele-
51‘aphs 1926-27

8 FRTNDI‘\T)[‘I\T(S) OF POST

OFFICES—

Qumtmn re—
lations for pr to the
grade of 3
Trabiing in departmental work for
dnccth rvecruited 949,
SUPERINTENDENT(S), POSTAL AND
TELEGRAPHS—

Question e in Bihar and Orissa.
925.
SUPERINTENDENT, WALTON TRAIN-
ING SCHOOL— =
Question ¢ —— 815,
SUPERIOR REVENUE
MENT—

ESTABLISH-

TALLY LLE [’B(S)-—

TANNING INDUSTRY —
See “‘Industey(ies)”.
TARRIF RATE(S)—
See “Rate(s)’".
TATA RESEARCH INSTITULE—
Question 7e—

Research Work for Ctovernnient ab ——.
1077. : 5
Review Commitiee for . 981-83.
TAX({LES)— z
Objects on w! ]u(h the Aviation share

expended
T0-71.

of the Petrol Fund wa

(statement laid on the table).

Question re—
Allahabad

Court, Judgmenl re
-Income-Tas on Muni-
1092,

High

Motion, for “Adjournweut za
% . ments to of Indian Shte Rad
. Stores Department. 218

“at certain stations. &4,
1‘1.Ur ms colected af, certain cities
of United Provinces. 691

SUPPL ;
Ques =ate; . Con- TEAL_;V s i 3 2
travening Defence of Tudia Rules. ‘)"1‘3’2";;' L shippsd - from. India.
3 TEA CUP(S)—
T HELS
SUPPLY(IES) .
Question 76— _ . . Tncrease of price of on last Lidian
Insufficient of superior cotton to Railway by . Me Ballabhdas

Tndian textile mills, 133.
Short and long term policy for improve-
_ment of milk and meat ——. 1040-
41

Statement on —— of vegetables, milk,
efe.*in Bengal. 126-28.
—— of controlled woollen cloth to

rovernment servants in Ajmer. 1026

—— of foodstuffs fo 'abourers on
Military works at Chittagonz. . 779
BUPPLY DEPARTMENT—
i Question re—
Scheduled Castes Stafi of —-. 1124,

Eshwardas, 723, .
Reducing the capacity of =— on Kast
Indian Railway by Messrs. Ballabh-
das Eshwardas. 723.
TECHNICIAN (S)—
ion:7e attack by
= ns of Rajampet.
TECHNOLOGY,
INQTI TUTE OF—
£ aminarayan Tustitute of Teoh-

War
208-09.
BAXAMINARAYAN

Alotion for adjournment: 7¢ death of Mr.

Question 7e— 2
Promotion  of mnoun-Muslim - of
« Ualcutta District, Bengal and Assam
culwny 922. =
blaguatmn in promotion of Muslim -——,
x}\,ngal and Assam Railway. 9”0
ITANGATL— - i
_Question 7e veport of wmeeting of Posts
and Telegraphs Worsers at \hmm-
= singh and 952-53. a

o

§ Posts of 4
let\]lllenepreseggibg%n in-Hisgs Fosaio fsrldw Sumen. an exilé fiom ——,
SURAJ PROSAD UPADHYA, P.— TELEGRAPHIC DELAYS—
f Question re_detention of —— ut Nepal Question 74 < 47879,
: State.  906-07. TELEGRAPH (S)—
SURVEYOR-GENERAL— : Quu:lio[l‘x ze  wrohg entries made in
sati 2e, zet ersennder qualifications of Linemen by Sub-
Question 5i7('GueH,ed Officers upder the jl oml Officer, S Tito Sub
3 : 2 26-27.
SWIMMING BATH— TELEG APH(Q) SUPERINTENDENTS,
Question 7¢ use by soldiers of —— at] POSTAL AND-— % 5
* Lady Hardinge “Medical' College, Ste Superintengdent(s),  Postal and
Delhi. 1026. 2 .+ Telegeaphs™.
- D

-
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TELEGRAPHMASTER(S)— |
Question 7e—

Absorption of Station Service —— into

General Service. -261-62.

Difference in Scales of pay of the two
261

Cadres of —. .

Paucity of Muslim —— and Wireless

operators. 28-29.

TELEGU POPULATION—
Question re dissatisfaction. of

included in Orissa Province. 569.70.

* TELEPHONE(S)—
Question 7e—

cribers,  927-28.

Discontinuance of —— of private subs-

Removal of large number of —— from

Subscribers.  213-14.
TELEPHONIC MESSAGE—
Question e

to Special Police Estab-

lishment, Delhi, 7 harassment. of

military officers by Railway
427.

TEMPORARY BUILDINGS—

See “Building(s)’’.
TENDER(S)—

Statement laid on the table ¢

staff,

cases

in_which the lowest —— have not
been accepted by the High  Com-
1 BALETS

missioner for India.
TERMS OF APPOINTMENT—
Question re
sioner. 13-16.
TEXTILE(S)—
Question 7e cotton ——. 752-84.-
TEXTILE CONTROL BOARD—
See. “Control Board(s)" 2
TEXTILE MILL(S)— =
See “Mill(s)”. 5
THAKUR SINGH, CAPTA
Motion for adjomrnment

of the Coal Commis-

suse of the

Natichal War Front ()1'éanisation by
Malik - Khisar Hayat Khan Tiwana,
i Leader of the Punjab Branch. 102,

THOROUGHFARE(S)— ¥

4 Question r¢ blackout on principal ——

for New Delhi. 765.
TICKET(S)— = 5

—— on Malakwal Bhera
5 933.
TICKEY CHECKING STAFF—
Seo”“Stafi”’.
-“TICKET EXAMINER(S)—

tion ve stopping of First and Inter

line,

Question 7¢- non-payment of officiating
Allowance to Cerfain Special —— on

North-Western Railway. 1193,
TICKET INSBECTING STAFF—
See “Stali(s)”.
TIME—

TIME CHECKER(S)—

Question 7e new Standard ——. 845-46,

Questio'n 7¢ co-ordination of Grades of
certain —— and Material Checkers on

East Indian Railway.

TIMING(S)— 7
Question 7e of connecting traing st
Junction Stations. 929,

TINNED FOOD—
See “Food™.

TITLE(S)—
Question 72—
Categories of —— for Indian Nationals,
1015-16.
——, etc., emrrying Financial benefit.
1016-17. =

TIWANA, MALIK KHIZAR ﬁ;\?AT
KHAN 2

Motion for adjournment re misuse.of the
National War Front Organisation by
——, Leader of the Punjab Branch,
66-68, 92-110.

TOBACCO CONFERENCE—
Question 7e action on Discussions at the
—— held at Calcuita, 209,
TOBACCO CROP—
Question 7¢ damage to —— by a parastis,
19.

TOBACCO  MERCHANTS'  ASSOCIA-
TION—

See “‘Association(s)’’.
TOUR(S)—
Question 7e—
|- Report on —— of Mr. Sergent in the

United Kingdom. 530, =
o= of TIndian Scientists in United
and

Correspondents,

TOURING PARTY (IES)—
Question 7¢ invitation to the Press Asso-
ciation for appointing ——.  645.
TRADE(S)--
Question 7e— = =
Export to  United States of
America.  420-21.
. Indian Profits of U.K.C.C. 1103,
~ Post-war —— and Industrial policy,
547-48.
TRADE, BALANCE OF—
See “‘Balance of Trade”.
TRADE DISPUTE(S)—
Motion for adjournment 7¢ uncondi-
tional conduct of Government in
appointing - Adjudicator ~in = —
between Shahdara (Delhi) Saharan-
pur Light Railway and its employees,
ete. 218-19.
. Question re— -
Procedure 7¢  appointment of Adjudi-
cator of — 1040.
Requests for adjudication of Railway
——. 1038-30;

T]}';:I\DE UNIONS (AMENDMENT)
T 3

L —

See “Indian ——" under “Bill(s)".
TRADESMAN (EN)—
Question 7e import and export quota
for Mnslim ——. 551, 3

i
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<TRAFFIC SELECTION COM-
MITTEE(S)— %
Question 7e 1gncmng claims of Muslims
by ——, Bengal and Assam Railway. |
922,
TRAIN(S)—

Question 7e— 4
Change in timings of —— ou Malakwal
Bhera Branch line, 938-39.
Discontinudnce of direct
Allahabad and Saharanpur. 480-81.
Desirability of running a morning ——
on Ludhiana-Dhuri-Jakhal Line, 259-
60.
Harassment of civilian passengers by
military men at R&ulwas Stations and
in ——. 92031
loadequate lighting in ——. 908-09.
Steps for preventing passengers travell-
ing on the top of trains. '685-86.
ngs of connecting —— at Junction
ations. 928,
TRAIN EXAMINE
Question re—
Muslim  quota of

R{S}—

A pprﬂ‘ltfg €

on

Bengal and Aseam Railway. 710.
Panel of Apprentice —— on  Bengal
and Assam  Railway. 708-10.
Rpcxmimenb of ~ Apprentice —— on
Pengal and Assam Railway. 710,
TRAIN EXAMINERS TRAINING
SCHOOL—

‘n-" School(s)"". = ¥

0 goods markers on North-
jor —— in Com-

mercial Clourse at \"i’.nltolx School.
30-31.
Reciuitment and —— of Engineering
Supervisors and \\ue]u« Operators.

~ 93949
in_departmental work for directly
uited  Superintendent — of  Post

TRA VSFEP(%)—

uestion re—
of administration of Bengal-Assamn
Railway to American Government.
Tese

of Cantonment Esecutive Officers.

TRANSFER OF PROPERTY (AMEND-
"MENT) BILL—
See: “‘Bill(s)””
“TRANSIT—
Question 7e delay in =— of Postal
articles posted in. Madras. 707-08.
TRANSPORT—
Question re hales of Cotton Piece-
Goods received at Pilkhwa. Railway

Station for ——. 715, 2
“TRANSPORT CHARGES— . 2
Question r¢ levy of —— on Haj
Pilgrims for visit to Mecca, Arafat,

e, 786-87

TRANSPORT DIFFICULTY—

Question  7¢° —— felt- by Sunln fmw 6

922-23.

TRAN SPORT MACHI\ ESé—

dian - ——.
I Ma&ﬁs for Indign ——. 844.
| rUCK SHOP(S)—

1

e o
United States of America and Um;od
Kingdom to release — to civil avia-
tion companies in India. 25-26. 7
TRANSPORT SERVICE—

ofion for adjournment e nummg ol :
“competitive 1oad —— by Railways %
jor monopolising. 142-43. >

TRANSPORTATION TRAINING 1
IENTRE—

(g} i

Question 7e non-payment of vank-pay :
to . certain  Personnel at 5

Jullondur Cantoument. 1125, :

TRAVANCORE STATE—
Question 7¢_agreement, for manuiacture

of artificial” Fertilisers in the ——
TR
adjourmucut 7e failure to 3
provide adeguate facilities for safe 3
=0k n public. 137.

Question 7e excessive Rauilway —— by
military nren. 420,

TRAVEL FACIEITY(IES)— = 3

Q implémenting ]

Dl ——

TR -\VELLI\G ALLOWANCE—

lowance(s)™.

COURT(S)— L

'l‘l’.,‘,\ EL

See

| PREB(S)— i
Question :
Charges for —— felled *in  Abuora
(¢ dﬂlnll”lrll‘ Bungalow  Compounds,

Ownership of —— standing:
Launds. ~ 618.

re
ntonment

_ of Stafi of Shahdars

lDdln) Saharanpar Light  Railway.
1139,
~_ of Babu Jai Parkesh Narain, 423,

—— of Mr. l:np) alcash Narayan. 848
—— under Ordinance \0 29 of 1943. §
426. ‘ i
TRIBUNAL(S)— :

Ques of Qpecml

vonstitation
lishment aud the Special *
1119

Police

Department.

TRICHINOPOLY —
Question 7¢ interviews of. Mi.
nathan and others’ with A
gopalachariar in Jail,

TROOP{S)—
Question re—
Financial hmdeu on  India due
increase in emoluments for Butmh
—— serving in the East. 204-06.
Increase in Pay and allowances of
British ——. 835-37, 843-44. =

Inanease in Pay. :md" vof.

 Rama- = -
T jes
1079«

S e

All uwnnces' 2

nﬂ

Question e _closing of Ml 36
Walton Training School. 9141,

s and potato-growers.
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"TL NICIAN VICTORY—

Question 7e ve- -edition  of

410-11. :
TYSON, MR. J.
Delhi Joint W
(Amendment] Bill—

Introduced. 78.

Motion to consider.

Consideration clauses.

Motion to pass. 664.

Indian Rice Committee Bill—

‘Introduced. 78

Motions to refer
and to civculate.
829,

Motion ]m 'nljomnment re vemoval of
Arvchaeologieal ““Finds’’ of Nagarjuna
Kunda. 866,

Motion 7e—

Election of

film —

and Sewage Board.

662, 663.
6t4.

to Select Committee

37578, 379, 758,

Members to the Advisory

Board oif Archaeology. 74, 75. 76.
T7-78. 3
Eloction of Members to ‘the _Central
Advisory Board of Hducation. 649,
653-54. i
Election of Members to  the . Indian
2 Coconut  Commitiee. 655, 666.
Food situation. 487-91, 498.
Notifications under, the Destructive
e Insects and Pests Act. (Taid on the
Table.) 69. 2

Resalution re—
Constitution of the Pcma ent

and Agriculture organisation ni‘ the
United Nations. 1068:72. 1146. 1149,
1150, 1152- 3

Protection of \[n&qlw\ in New Delhi.
225-27.

£ U

Motion for adjournment re failmre to
Assure termination of services of the

® _with the termination of the
63.
Question re— >
Indian- Trade Profits of ——. 1103.
Purchases by the —— in. India. 334-
35. ) 3
Review u! activities of the 340.

also “Tnited Kingdom Commercial
orporation’’.
U.A R:RA—

failure to
India to

Motion for adjournment 7re
apply in time for help for
the = 65-66.

See a]ea“‘lmt-ed Nations Relief
Rehabilitation Administration™.
UMAR ALY SHAH, MR.—
Question 76—
llerks in District. Establishment Ofﬁcc~
of Engineering Department of Bengal
Z and Assam Railway. 920
“  Exammation of Head Mates for promo-
tior as Sub-Permaunent Way- Inspec-
tors, Bcugal and Assam Railway: 918.

and

® - Head  Mates: absorbed as . Sub-
-~ Permanent Way Tnspeciors om Bengal
and  Assam Railwnv

“Lower Gazetted ~Service

 Seleuti ion

way. 711

° CORPORATION—-~

Boards on Bmgnl and‘ Asmm le»-

Mates and Head Mates on Bengal n.nd»
Assam Railway. 919,

Officiating Officers in Tower
Service Senior Scale on Bengal *
Assam Railway. 7d1.

Officiating Staff in certain cadres om
Bengal and. Assam  Railw B

(uzcl'.ed
and

non-Muslim ~ Sub-

Prepondevance of
Inspectors on Bengak

Pevmanent Way

and  Assam Railway. * 91920,
Temporavy posts in cevtain cady
~ Bengal and  Assam  Railway.

Anti-Muslimt activities  of  the All-
India Postal and Railway Mail
Service Provineial

: Avanch,
Karachi. 255, .
representatives of

Evidence given by

All-Tndia Postmen’s at Mittra-
Clarke enquiry. =
Recognised —— on North-Western Raif-
s avay. © 903-04, ;

UNITED KI
Question 7¢—

GDOM—

““Association Trading” proposed in the

Dieputation of Officers to

— for study
of dehydration *pro 2

sses. - 994-95.

the —=—"%

Export of leather, etc.. to
552. N

Indian Swmeu Luguged on  the ——
registered ships, ete. 36.
India’s -Ari. Treasuves in the United

789-90.

Non-recognition of Medical Degrecs of
Andhva  University by [teneral
Medical Counneil of the —— 780:912

* Kingdon. .

Profits made by and  America
throngh sale of gold in.India. 419.
Proposed increase of Dbasic quota for

718, 1030.
Sargent in the

< imports  from
-r-pm[ on “tour of Mr.
539.

Requesting  Governments  of bn‘lMﬂ‘
St of America and —— to.release
transport mudmles to civil aviation
conipanies in  India. - 25-26.

Selection of -persounél of Industrialists

Delegations to - =1024. .

Tour of Iflian Scientists in —— and
Amevica. 797

UNITED KINGDOM ('v()‘.\‘l;\lEﬂ'ClAL

Question rp—

Profits made by
The 35-56

Neiw aiso

647

“O.K.

UNLTED \‘\TIU\S—' %
Constitution - of

tha=—!

Resolution  7e the
= permanent  foed and = agriculture
organisation«of the = —— +1068-75,
112866 1 - : .

g
e T “
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‘RITED NATIONS RELIEE “AND| e nteriuediate Gmudess in the o
g ?{I}El‘[ IxB].I ITA’flI ON  ADMINISTRA(}. SI!{.orlaa Dengment Bengal and -Assam
z atlway. > 2 =

widra - ot R et O

TION—- 2
= SR 3 S of Special Tnspectors. “etc, . on
QEaon Ll =2 151 ‘Bengal and: Assam Xailway. - 7lo 14.
Benefits to India from lh(’ —:1— : = o
* Indian Bunmthuilou to the — Tuml -—D—“:Lt;ugiﬁslt:r(m;)og?s 2 “’:I‘vlé- 7
567-6 g ¥ 4
= See also S - graphs. S926 -27. ST s
B PBOVINCEE s e e LVACATIONE = i 4
=L NITEDE ROV : . < Question re —— to Train b\‘uni[wrﬁ’ =
Que s - - Training School at Jamalpur. 262." B =
R t(:;cie}“;:n‘:i nftﬁt';.'.“ﬁﬁ VAIDYANATHAN, MR. L. S.— 5= 2
Wi A
% < Iﬁzs ol Insurance (Second 'Auwndme‘m) Bill— !
.laish‘i - Magistrates™ “directions _to | Alotions to vefer to Selsc("( ‘ommitiee and :
o cortain - Rm]w:r\ Station Stafi in ———1 Fo~oneulier 2748 3
/o moyvement: by Rail of r-mumod\hev G s O ea 6(35
a0t i e z
% Fovd Comiissionér: for 02‘1 A »PUR’I'ER(S)ﬁ f
Menmorial 0{ 3ub-Postniasters i~ the Koo “Porter): . ~
==t For se of allowance.  52. AN GUALRD
= .\l,\#«lium as comp clerks i the Ogﬁcn of Ve Celdedlilv 17 = ; —
ostriiaster S Question vé  subsidies —to ~—— - a
. Ovders in the —<— for hoklmg Postal “ Peapli's -Vaice. 850-51..
: ~=Uiion Meetings only on Sundays and VEGETABLE(S) - = - ;
23 Postal I\ohdavs 2b. g " . = -
A Pilgrims Tix collected af -cértam- cities | Question #¢ = s = :
,’ - of == 691" . Purchase of -, ‘Dairy - Products,
: UNITED STATES OF ANMERICA-— efe., ot F‘i’r‘gl i]ng Forces stationed * —
O in :‘ug(‘ 2 . -~
5 . S | - Statement on sipplies. of - ——, milk, KT
;mp an —— of Sind® “work ote.y in- Bengal. . 126:28. 3 >
hants. 9 = s :
fov. temaval - of  disabilities | VEHICLE(S) 4 5

Ling Indians in —— H * Question 2 % %
Governments of AN s

TOr et
hahdara-Delhi:

o s . Yelbi - anl

At ATy

" Toease-Lend  (Cottrolledy ——— “allatted
-~ 6 «Provinces. - 687-83. ¢

{(':11\1:1'nllerl')' —— allotted:

0

= »Qupn i 20— et 2 Z=io 3 ""f’ i

= L VICEROY. THE~—

2 Aldditional financial l-mden on Ahgnrh
2 —— due o Intermedipie ”N‘PF_ s Motion fer- adjournment re vefusal of-
3011 = E = perinission for publication of corres-

= = ponderice between \Tulhamd Gandhx -
~ rants (0 ——— puder Gontror of Govern and 763 & =

- — ment~ot Tndia.

VICEROY S

; @oMMISSTONED
on: of \‘ILdK‘d] Degrees of | OFFICERS — P T

n-recogniti

Andhra —— hy - General \fofllm]- \(, 2 (mnudwi..{,uj ()ﬁ*’;u-rs". 3
Council of the Enited Kingdom. 790 z T
) e = : g 3
= : =% B
War tfforts _of - Aligd = 310,

~UPADHAYA- P. SURAT PROSAD— VICTORIA CROSS:

=56 aj Prosad Upadhays. P.7: - Question d

URDU RRO ADOAST(S)=— 3 ‘:7"" J_I’(?t \pn‘n <

Ser“Broudcast(s) . : (iagens aon

: = VIDYA RATAN
s - 5 Question

s . v = 2 Detenu
VACANCY (IBS) LR M
= 3 - = \!ouon for
D 2 ~ method adop d by
= ertain clevical —— flled in the Clief }== 5 Officials - for= .cheelung p .sengers’
i Mechanical Engineer’s Office. Bengal - ~lugga;
b = artd Assam Railway, 47.- —= % 2 'exnmnnhoh of paisengeﬂ
- Zociap s =i 3
> <~ filled in the lower gazeftéd service —,d\w lo o\(porl cogtrol.
! > on Bengal and Assam. Railway. 47. ¢ e = =
E % s i G
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VISIT(8)— Z

Question re—

° —— of Accredited Press’ Correspon-
dents to Railway Workshops, efc.
715-16.

—— of Regional Officers, Meerut, to
~  testain Stations on Shahdara (Delbi)-
* Saharanpur Light Railway. I
to England of
Secretary, M. N.

the Commerce
R. Pillai. 132

33,
VIZAGAPATAM— 3
Question 7¢'- ban -on movement of
groundnut cake from —— District.
11028,

VOTERS LIST(8)— R
Question ve price of —— published by
Delhi  Shahdara Municipal Com-
mittee.. 1080. %

WAC, (1=
Question ve Anglo-Indians, etc., in the
1113-14,
WAGE(S)—

Question 70— :
Inadequate —— and salaries on Oudh
and Tirhut Railway. 29, .
Fower ——, ete.; of  Indian: Seamen
pl 1 on  Britisl 1 ships:
122,

Non-payment ‘of ~——'to . workers b
loading “contractor at *Delhi-Shahdara

Railway Station. 43. .
= .
WAGON PRIORITY— -
Question 7# corruption in - connection
with ——. 91312,

WAGON PRODUCTION—
uestion 7¢ —— 90910,
WAKFS (AMENDMENT) ‘BILL—
‘‘Delhi  Muslim: =
“Bill(s)”. - :
WALTON SCHOOL—
Juestion 7e eligibility of goods makers
- on. North-Western Railway for train-
:i;ag_zin Commercial Course at :
31, = S

- under

v

WALSON TRAINING SCHO61,—
Question re—
Cuglididates for ““P3" Course in
' <

Closing of Muslim tuck si)U])s at
914.15,

s
hS Ly
Instructors  in

. Superintendent
WAR— %
“Motion for. adjournment e. failure- to
assure. termination of services of the
UK.C.C. with the termination of

. - the 63. ;
Qu_estinn Te— A )
Coal export for conduct of —

916. 5
915,

: 908:

Cost of —— on India, 648.49. i

Financial -a.rrang,exéenls during  and
after, — between Tndian and . other
counfiigs. 407, 3 3

v ]

g

Lower Allowances - of Recipiénts * of
Victoria and Militery Crosses of the
- Last —— 1082 ° ; 7
Major « Industries proposed to  be
established after the —— 849.50,
Refusal of Non-efiective
2 to certain Ind
*  Indian Forces. 1081
Removal after the — of
buildings constructed in
128-29.
WAR ALLOWANCE—
Question re— &
laximum —— for Posts and Teless
graphs subordinate staff, 951,
410.

See also “Allowsnce(s)’’.
WAR CONFERENCE(S)—
See ‘‘Conference(s)”’.

WAR DEPARTMENT—
Question ¢ constitution of Special -
Police Establishment and the Specia
_Tribunal by —— 1118, t
WAR. EFFORT(S)—
Question 7¢ —— of Aligarh
. sity. 31112
WAR' FUND—
Question »e  collection
Railway servants by
Police. 1119.

Pay L]ux-iu%
ian  Peysonnel o

temporaty
New Delhi,

Univer-

of from
Delhi Railway

'WAR INDUSTRY(1ES)—
See

“Tndustry(ids)’".

w OGRESS OF

WAR SERVICE MEN—

Question 7e  programme for provision
* of demobilised .~ 405-4 x
WAR STTUATION— &

Question re 177-79.
WAR TECHNICIANS— 3

See “Technician(s)’.
WAR TRANSPORT DEPARTMENT-—

G s

in

+ higher po;;ts of Offices under the
478-77. e
WAREHOUSEMAN{EN)—

Question 7¢ time &cale of pay  for
binders and —— of Government of
India Press, New Delhi. 1014-15.

WASTAGE— R
Question 7¢ —— and déterioration= of
.~ foollstuffs in Bihar. 130.3t,
WATOH AND WARD SUB-INSPEC-
TOR(S)—

Nee "Sublus;}ec(or(e)".
‘WATCH TOWER BIBLE AND TRAGT
SOCIETY— =

Question 7¢. activities in India of the
- 1104-05.

See alwo “So.ciety(iea)”. e
WATER . AND SEWAGE ~ BOARD
(AMENDMENT) BILL—

' Sec “Delhi Joint — undel: “Bill(s)"".

. ¥
AAATY - s
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